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LOK SABHA DEBATES

LOK SABHA

Monday, July 19, 1971|Asadha 28,
1893 (Saka)

The Lok Sabha met at Eleven of
the Clock

[MR. SPEAKIR in the Chair)

ORAL ANSWERS TO QUESTIONS

Self-Sufficiency in Petroleum and
Petroleum Products

*1202. SHRI S. C. SAMANTA : Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

Ya) the quantities of petroleum
petrolcum products being imported ;

_ (b) the time by which self-sufficiency
will be achieved :

(c) whether the petroleum companics
other than the Indian Oil are supplying
Imported oil or partly imported and partly
Indian Qil ; and

(d) if so, the percentage of Indian Oil
therein ?

and

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) and (b). The quantities of crude oil
and petroleum products imported during
1970 were :

Quantity orage of
in 000 imports
tonnes to total
sales
Petroleum crude 11,665 63.2%,
Petroleum products 970 5.2%,

Thus during 1970 for petroleum products,
the indigenous production accounted for
94.8% of the total sales. However, for
crude oil the self-sufficiency achieved was
only to the extent of 36.8%. For products,

2
the extent of sell-sufficiency is generally
expected 1o vary between 86 to 90% until
the commissioning of the proposed refinary
in the North-Wes!t region by about 1976, For

crude oil, it is not possible to make any
realiable projections at this stage.

(c) The 5 coastal refineries, mnamely,
Burmah Shell, Esso, Caltex, Cochin and
Madras are entirely using imported crude
oil. Refineries situated inland, i,e., Digboi,
Barauni, Gauhati and Gujarat process crude
oil produced in the country.

(d) In 1970, 6.8 million tonnes of crude
oil were produced in the country and 11.67
million tonnes were imported.. The indi-

genous production of crude oil i3 about
359, of the total consumption.
SHRI S, C. SAMANTA : Sir, from

the reply of the hon. Minister I feel that
Government is facing difficulties in deep
drilling in off-shore areas and also inland.
May I know what are the difficulties that
are to be removed in order to have self-
sufficiency and more production cach year ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI):
There is no particular difficulty with regard
to the inland drilling because we have got
enough number of rigs deliveries now and as
far as possible we are trying to do the job
ourselves but as far as off-shore drilling is
concerned the technical know-how not very
much known to us and that is why we had
to give the drilling part of it initially to the
American contractor and the jack-up plat-
form is being imported.

SHRI S. C. SAMANTA : In regard to
the datas that were collected by Siandard
Vacuum Company in Damodar Valley areas
why the case has not been examined and
drilliag taken up as early as possible 7

SHRI P. C. SETHI : As far as drilling
is concerned that depends upon the priori-
ties that we give based on the datas avail-
able and from that point of view already on
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the basis of the geological and geophysical
work done the drilling is being carried on
in many parts of the country at the moment
and, therefore, the drilling in Damodar

Valley would depend at what priority they
put it,

SHRI RAJA KULKARNI : Which are
the products in which we have surplus
production and which are the products that
we are in deficit ? Is the Government mak-
ing any effort to readjust the product-mix
in the refineries so as to have the balance
production of all the products ?

SHRI P. C. SETHI : Even for the pri-
vate sector refineries, Government has
acquired the right to fix the product-mix
according to the requirements of the coun-
try. Al present we are importing avigtion
gasoline, kerosene, furnace oil and lubri-
cants. But the total overall percentage, as
has been pofnted out in the main body of
the answer, of the petroleum products im-
port is unly 5.2 per cent.

SHRI S. M. BANERIJEE : I am happy
that the country is moving towards self-
sufficiency. 1 would like to know the truth
about the news item which appeared the day
before in a Delhi daily, The Parrior, that
Government was contemplating taking over
of certain foreign oil companies.

SHRI P. C. SETHI : | have already ex-
plained this position during the debate on
the Grants that as far as taking over of the
companies is concerned, thcre are various
aliernatives which are being cxamined by
Government al  present and unless the
cxamination is complete and we come 10 cer-
tain conclusions, it may not be desirable to
say at this stage as to what particular line
of action will be taken.

SHRI S. M. BANERJEE : 1 am not
concerned with the procedure they adopt.
It 1s in their mind ? Do they accepl it in
principle ?

L[]

MR. SPEAKER ; He has already given
the reply,
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AT @ § araw e
FATIAT &7 TEATY

21203, st TWTEATC WTEN ;AT
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&1 THTAATT ATEA © Weqw ALY,
ol wer oY A o) gadArar § IEE fag
ITH 979472 | a8 g ¥ amm g fE
fsfr Fermafaat #1 ag 7 98 fagr I
arem @ afem & 9z smAAm wnEar § @
gz a9 ¢ fF anfeaen *lla & 39 &
feft &% & 101 F1 3 FT I9E  FH
FFN AN L ? 7 98 Ta a4 §
a = Atz At Afg 9T awR =\
@I g AT EHFT 7 FW F A A a3
AT g

it fawn W@ g - gTar Ao
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Z9 S #Y ars fFar 91 fF ag st
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gyt o R g
F® ¥ warer 37 @ 3wk fag gaw |
A i Foasr 1§ faim wger € @
e faelt &7 # av asdt § w awd
§ A1 2 ¥ qw www @ I §, A
FHTH AGY gar § AT A TE gETy
WTEA FAAYS &1 Jearaq erwar ® 18
w1 & At 1

st OrRTEATT WreW ;. FT g AT
aw § f5 qrorfagt & fag ot &2 a7
MW@EARRER F AR A W@ E
wafd IAF! aarH ¥ qmaAT gET 2T FY
= A ...

weas "gRg
are Hoqar 3

ot T e © & gAd A gy
WEgIFmag N awd fir g g3 ¥
#1§ uFrHA I FH1 a9 @Y & A} -\
qg v a9 g f7 gl ot senmafd
#1 oft wrw fear am AT g 7wk O
a9 & & vy ?

weaw wA1AW - IR A1 fFFas AT
tfr g WA g8 ® & wrag R
a9 gzWraa g

CowTeR aTHidEE &

st faen avor gew : B @maAT
o ¥zH ¥ wwafa wE € gEwa
T H g

A AT ara &1 & w4 2 @E
fFagamasd f& weg R ¥ ws
uFeRifFa G4 a7 @ ¥R ag
g fFosad fedt azg &1 ®m wrgdz
savafat 7Y fear @ @ § 1 DY aga
fafaer aa ot areron At gxzwe &
W AR E, 4w wwT Qm"rl;{“("r
WO g W Gl o @
T RE

ASADHA 28,

1893 (SAKA) Oral Answers o

MR. SPEAKER : A supplementary
question should not give information and
then ask, is it true ? You should ask a
direct question.

SHRI JAGANATH RAO : Though
armament factories in private sector should
not be allowed to manufacture arms and
ammunition, should there be any objection if
some components which go into the arms
and ammunition are allowed to be manu-
factured by some private firms which have
high degree of efficiency ?

SHRI VIDYA CHARAN SHUKLA :
There is no objection. Wherever necessary,
we do give out various components. But
the ultimate manufacture of ammunition
and armaments is done only by the ordinance
factories and the public sector undertakings
and not by private parties.

SHRI M. RAM GOPAL REDDY : |
want to know whether the Government has
received any offers from private parties to
manufacture any armaments and, if so,
which are the private parties.

SHRI VIDYA CHARAN SHUKLA :

As far as my kaowledge goes, we have
received no such offer.

ol gvW 9 wEAT : Fq7 ag =g
g ol g & dFales Y e &
fow SlRm@aR & sEFET oEw ded
am F gFd i?‘r';ns"(faurirq'rz,ﬁ'ﬂ
TI IR/ & 77
¥ 0§ 7 @1 g 9 §9FR gwal
&1 30F TYY FT ATET A o1 W@ § 1 I
wq & 7@ A S T g, 7 A
g W 3aF Ot 200 w97 §

WEAR WERW . qg WA HQ F4
da1 glar § ¢

&l wew fagrdt ol ;g Agkg
A %51 & 5 fadr 77 g wreEm #91
w-avew a1 aifz feR g ¥ A
T G G A A § ) WA
e wg @ & v 57 a3g w1 53w fear
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T g A MEIRg m T &1 uE
o5 &Y T A

wend w@Ey ;- e qiEt & s
Fgd ¢ a1 g "M g & srfgw

st faer wTm g @ w3
AT 7T, St AT A, & 9E
& ITCHA XY A% frar & 5 FredtazE
TgTfs g0 T AT\l &Y Ay 3§
Qi AT AF A9 ar veAdE fogdwoar
I F1 A4H 2, I #94 29 A A TR
g foeit wrdae oty Aff a7 3|™
afz g9+ aza wATAFar 93, 1 gW ARG
9T aq1H & aud 7 gi, A1 gw wet wfy
FET AT F AWM F FAAT HEA § |
Ffer gaat aree, vsmeaTfad, ¥ W@
T IHHT GT FATAT AT FIH & | IHE
fafw= A gw atgx ¥ FAET HFA &
TA T1T § g9 wrawEar oy qfdoafa &
wqae famia #7743 &

st p&w WY wYATT : WA WEITT,
¥ 7o1 a1 fF AT 37 ST B AT
3 ar e 2, faa% qm 4« wEad
g fomi A gt 7 2 Wk
fomst ge #77 at v g % 3w
LER

it fret wTw gw W oaTE ¥ @A
gamara oA A & &A@ A
wg a3e fFa gemE 1Y a@ #T@
g1 afs arAdlg e g gwar 3, @1 &
FAFT AT F Z AT |

weOR WG ;. ol FEAE A FIA
e wIAT g ¢

wEE QAT & WA wriew fawre
% fog Agre ) @ 0f wgrman

#1206, =it gEwrr v : w47 fudw
HAY 9g ST F1 HIT 4T .
(%) =yt gyoar & geavia WA
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T A A9 F wifew fawrw & fag
T aF T fFat agmar & §; W)

(@) 7r wa A faeils qgmar &
wfafiga fora &1 arda  agmar
g a1 ofz g7, @1 wE AR A W A
¥ 57 aF g feaar a7 sqq fr 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
The total amount of aid provided by the
Government of India from the beginning of
195] to the 31st March, 1971 is Rs. RBI1.52
crores.

(b) Yes, Sir. India has provided technical
assistance to Nepal to the exient of
Rs. 2.04 crores so far.

stgEeer ¥ WTTA & MY
A9TH FY 83 FUT 9T FIAAT & ®7 A
fedr o 9% & 1| ;1 WA wgRA 1 wgw
efeemt 2w & a1 fawr-grear ar
THFT qT AT A9 I §, agt I
1 N ¥z e fr feurdde &1 g3,
gr 1% WY T 98, 4@ fewr war 2,
wrafe gae 2 & I 1 3 92 faw 9@
¥ afz gl Ao At ¥ g # A
wfafirar & =t geF & |1 F29 FITAT

37

st growarw fag © qoie & fow e
&I wi wIAY @, g9 9@ T QA FIA &Y
Ffrgr FWA 1 @m aR ¥ ST g
Ffaa §g Y9 & fau Fgr s @,
Y g o § 1 ¥ g ag s gfiew
¢ fs ow) fea faen &1 &m0 a1 qisfiaa
& Frd g 1« AT "AAg gzeg Afeq g,
A & gF A § EAEHOT T qFAT § |

it gewer ¥ ;. AT EAH gg 97
fir dqrer Y WreT A WX ¥ 83 WOy
Tqqr qgraar & &q § fad 9 & ag Wy
AT A MGET agF AT §, ITH HA
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ot ¢z o fz feeddz adf amman man
¢, fag ox 97 @i A fomede o fear
-4

Werw WEAG ;. IHFT T A A
aTeg® AL & ) W ¥ gqay § fF Aqe A
Fraeft waz & € 3 | gEwT orama 2 fear
TAT § | ST WY EES AN F AL A
qgT argy &, @ gEw fau Afew
&fao

st geer yIm ;. WA WERT AT
argw g fe A T AT F f9H
FTeA & are & AgT AW gH AT @I
2| (cumamar) @rwmar g1 & ag SrAAr
argar g f5 o = Fora @Y s fax
T #X 3% fgrgeam & wew F7 @O
2 A U AT & AT FAE S
o arfas sgmar & FEw A 7
qfeada s FT Y )

=it gieaarw fag g A g wgw
2 9 G A9 & 19§ FTR 9y
grae §, afF1 SR A At E T
98 FT F1¥ AT gATT W AT &
qraed) 9 9% @I R | A F A AR
oy AV g, QIEAET ATedEd § 1 S
$g FgIaar AT gu § 7oA g, afe g
ag ¥ gy § v 3 Sfam e @, A1
Wi g mgm g ¢ fF wrem A
mEAATauE & ofar § FeA F
A & fau or @ & wwE At § g
& AT FOAT GRAET Y Ao HTE
JREAAF AE G T A § F8 7
qFHA

oft T agra R ;W # AR
e 7Y gad fasww ¥ fag arfas
wzﬁwfrwmmtlmqgma s
Tg! ¥ wréde duex & g9 suwah A
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Aqrer & SR At warer w9 &, AfE
ITH AR Aqra B w=gr T AN
war § ®Wifs ITH qEHe agd
Ty ?

ot gtwam fag @ g8 at & ¥ 0w
FYE gaAT AE ¥ | WAL HAAG qE
Afzg &, at & A & a1 qFAT § )

ot e faww ;. AN AgRE A
Famar g fF Ao & §w & &g, 9K
WA & arg Y, 7=y AvaeT § ) 4T wHy
q@z‘qmaﬁ*i’fmﬁfﬁag & Farer
WA F qEES KOS & A7 s e
T FTYT ST @I g W1 9T T
Fga A1 AT AT FFC AT 9T W ?

ot gtaom fag: & wam g s
7 & arg Ao ¥ weaew &) HfET ow
ar ¥ fa=ar &1 F1€ "o A &

Expansion of Fertilizer Factory at Gorakhpur

*1207. SHRI K. C. PANDEY : Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the Fertilizer Factory at
Gorakhpur is functioning at its maximum
installed capacity and there is acute demand/
requirement for its further expansion ; and

(b) if so, the action bcing taken to
expand it during the Fourth Five Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHR1 DALBIR SINGH):
(3) and (b). Production in the Fertilizer
Factory at Gorakhpur was 919 of the
installed capacity during the year 1969-70
and 859% during 1970-71. A scheme for
increasing production by *‘debottlenecking'
has been posed to the World Bank for
financial assistance and is currently under
discussion with them.

& g @ x of¥ : aar W aEed
TATA F FI FAE 1970 F 6.8 gae

A o A gt % & T wTom 2 2
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q3ffean ek caraw Wt (s o
®lo Q) : FT AAAIG qIW WIE F
FH & @t Aqg @ § —Ig aw
MeEqe #1 aeg® &, IAH  1967-68
3 1968-69 F at wrs # 1§ T A
gY 1 1969-°0 ¥ agi +€ |T¢ WIS WS
A FT AT wTF H HW adm@r wr R
AT @ A1 W F¥A7 4,514 27 N =&
&9 A wf &, fomer 2w &vW
25.5 1" T & 07 &

o g wr oft . MEgr 3@
Frea™ F1 w3 Fto g 97 aww o
faearz o & =% famfg & qatew &
i 1 WAt afas q=m # @i 1 9y
TET A€ IWI | W 9T AT FRET FT
faearz grm gad I wAw & qatww
AT F A FT qewr 9T eAqra fear swgm
g3 AEl 7

st Gt wo AR : wrUw wEEw, AT
a® WAl ¥ argw g am fafagt &
qE= & garfas @t @ & fod ww
FEZATERT FHH AT FRGRAT Y 98T
ot ferat man 41, fRT & 991 8E) AR-
areA feard w5 @ wwET § WA
FAW 3 AT 4 F A7 UweaArdy fqrig
g wifer ) at miw ffear Feww
qrze A1 § IET dawA @ gfeear
dfcz az gt 1 afc @ fafaedt & 3@
a%aT FT area A gur ¥ A A
g g} aEAsQ & A & 3§ g
¥ grad wE ST ATeer Al & §a
% gw #) gE @A FA BT
w1 qrad |

st oaqum wfgaare: w0 St A
waan fir gg wearem ) EW a@ & fag
ferar w1  f6 Sfedmgme FrEitmaA &
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foray sEM § I ww 3 Al 4 &
s wEw g wfgd | A W
7g WA & R 9fews wresefem & fag
e’

st gt ®lo ¥ : g wOATAT FY
agr foen o afes 1@ " & W@
& garfas 73 339 1 a2y faw o §

f& &1 &1 9@ a1 9T qrew frar 9170

St AT WY ;T AT S Qe
s fs 1 35 @A wo &Y #Y Ma-

T G FerF A gl @ A 7 A
T v Wy A A
aredt & it g€ 8 7

&t gio &t &S : g W 1967-68
¥ §13 19 &= # &6 gk, 1968-69 H
3 drE 64 gary & I 1969-70
46 wT@ ¥1 )

st gaqre wqT ;. &fiwT ATEw w)-
ot T2 agh vefaz frar @ s & gd
t o @ wuY & w1y § feg o frderd
et & 7 ar e Are #7 famv ?

weaw WET | WY F AT qOA 4,
JgA AFT WO | FETAA AT H &1 gEAr
g 1

Proposals for Revision of Pay Scales
of Defence Services Personnel

+

SHRI RAMSHEKHAR
PRASAD SINGH :
SHRI P. GANGADESB :

Will the Minister of DEFENCE be
pleased to state :

* 1208,

(a) whether the proposals made by the
Chief of the Army Staff for the reviston of
pay scales and better service conditions of
Army personnel have also been preposed by
tire Chv'efs of the Naval and the Air Staff ;

(b) il 8o, whether they have also
<xpressed ‘adverse srvice | conditions under
which they have to-work ;
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(c) whether uniformity of pay scales
have been suggested by the Services Chiefs ;
and

(d) if 50, how far the suggested service
conditions have been agreed to ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) An Expert Cell
comprising three senior Service experts from
the three Services, coordinated and scruti-
nised the proposals submitted by the Services
Headquarters after ocomsidering the reports
made by the various Commands of Army,
Navy and Air Force. The Expert Cell
examined them under the guidance and
direction of the Chief of the Army Staff,
Chief of the Naval Staffl and Chief of the
Air Siaff and jointly evolved proposals far
revision of pay scales for consideration by
the Pay Commission.

No suggestion regarding service condi-
tions has been made,

(b) Yes, Sir

(c) In suggesting the pay scales the need
to have the maximum possible uniformity
in the pay scales in the three Services have
been kept in view.

(d) The proposals regarding pay scales
etc. have been submitted to the Pay Com-
mission. The Pay Commission will be taking
these proposals into account while formulat-
ing their recommendations.

st TrafieT ware fag o W WA
¥ @z (f)F 3oz & g=f 7 § ag A=A
g fF w7 ag ad @ fF o1 AW
¥ Fm A7 & I Al F @fag S0
qUq §, 717 ek fagm § $1f wEIGew
fafeel & ar s & a® =wwad &1
9garg AT gw o fa=r agi gt
NIEF AR A FE R FA W AW E
IE1 gfaw FfwE A1 gwma FE@ &
fag ?

ot fawn aow gewr ;@ g w@n
A H FTH FR qrr wm g IAE A
W OFG & a0y § e fom fafus
iffeafadt § 57 s s ayer 43
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& oW i ¢ fF T wfe § el o
w1t ararer  afcferfant & v &7 &7
YT % feaar | w9 gfas g
qT AT FI A1 AR § FTH FIAT TIAT
¢ gt 9% W it A wdY | I oilaw
1 fe7 Ua waw a7 war g ) @ aen-
w1 T g § @ mau war
¥gq A gd MY E AR WA ¥
IR gL & fau ar wad Aw A
@q & fag @Y+t 3977 FT AFT § 7
w

a1 531 & Fgr IqF AEE 7 A
FAN T Sow ) @ R at A
afaq geFarid & adt 2= w1 9 3g Ag
FLAFT § TARI TWH F A F
fam agt #4011 9% g at aga | G
93 AT #7ar § fie fre g @ g9
ARG G FET qTATE L A T A
Fleargai § 7 & FlwA F wrgw € S
FamA A g

sl TwiemT waw fag: T FEhE
F fiE F3qF W 9 F) oHrAT A
amr g ?

st foen W g @ gg FET )
gfwa &1 @ F1 gu ot faw saag
¥ g grir1 fee o fagsr 4 &-
gl 7 fog atwg ¥ fegr gasT ar
wra at fam feq & #dwa 7 Fw gE
fear g sofeq & @Y, |91 &t & an
aga g | 5 ot 8% graeg ¥ g9 FE

gfewa § 1

SHRI S. M. BANERIJEE : May I
know whether the attention of the hon.
Minister has been drawn to a press news
issucd by the Pay Commission that a report
might be submitted in the year 1972, and if
so, in which month it is going to be sub-
mitted or whether it is going to #ake more
time 7 I would like to know from the hon
Minister whether the armed personnel and
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other personnel including some of the
civilians in Defence have demanded & second
instalment of interim relief in case the Pay
Commission’s report is not submitted within
six months and if so, whether the reaction
of his Ministrv has been conveyed to the
Finance Minister 7

SHRI VIDYA CHARAN SHUKLA :
As far as [ know, there is no intention on
the part of the Government to award any
second interim relief to any class of Central
Government employees.

SHRI S. M. BANERJEE : He is talking
like an ex-Finance Minister.

st Ao o W : qifFema fras
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ot faer aco gww ¢ & ag a1 &
AEAT | gEI G & § W IAR
@M AT gH AVEl g H I g | A
g go g fe 1 a1 sy feafa §
IAF WX A FA F1 FIAT F 0
i 3a% fau gm s § |

feQt IaTE WTTATR 7 T FrA

©1209. wro wwATCA® i : AT
@ifeam Wit w0 gy q@R S
fﬂﬁ‘lﬁﬁ:

(%) w1 fa=dt 306 wTowET T

JULY 19, 1971

Oral Answers 16

ferrea & a=x < fear mar a7 ; W
(@) w1 3w wr@ET 912 ¥ 4w

TN 97 AT TA O T-TETY FIA Y

9 3 w1 oF yeara fawrod & 7

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) Sindri unit of Fertilizer Corporation of
India was not closed. The Bihar State
Superphosphate Factory, an undertaking of
the Bihar State Industrial Development
Corporation, stopped production  in
September, 1970.

(b) The factory has been incurring
losses since 196 -69. Government of Bihar
have reported that there is no proposal to
sell the factory to a private company and
that measures to restart production are
under consideration.
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Tt s & s argmr fs fass ®
AT Q% & 0F aTE  FICATAT AT
AR arq-a19 fagrearare 4 Y FREEr
AT | TH STAT A HTEET F1 qaied
®q H FAT AIA ITASH ALY AT TN
FTC T FTLEAT Y a=¢ g #1 feafa
H T 93T |

q3tferaw Wi Tamm w4 (st Qtodte
¥3t): weaE ARy, 9 a9 ger Ag g5
T #TC@ # fagreaw ¥ 97 ¥ @
71 frar gz a9 @ AT w1 mA
g ug e fF mA w dAfme
& faear w@r 1 9R wE A Fiw
§t w3, R sfeeree FRaRE
A FmEfFa g ez
fie fFm a<g & SO gATH § e o7
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Indo-Burmese Boundary Treaty

*1210. SHRI G. VENKATASWAMY :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

{a) whether the drafting of Indo-Bur-
mese boundary treaty will take three years
more ;

(b) if so, the rcasons therefor ;

(c) the composition of the two teams ;

(d) the total length of the boundary the
marking of which has been completed : and

(¢) the total expenditure incurred so far
by Government on the boundary teams ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
and (b). The Boundary Agreement beiween
the Government of India and the Govern-
ment of Burma was signed on 10th March,
1967. The final boundary treaty will be
signed after the physical demuircation on the
ground as well as the connected worgk such
as ground verification and map drawing is
completed, Demarcation is proceeding
according to schedule and at the present
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rate of progress the boundary demarcation
is expecied 10 be completed by 1973-74.

(¢) The composition of the Indian team
for the field scason 1971-72 is 193 persons
including 10 Gazetted Officers. The com-
position of the Burmese team is determined
by the Government of Burma according to
the work during cach field season. The
Burmese team Is more or less equivalent to
that of the Indian team

(d) 715 miles

(¢) The overall expenditure on the
demarcation work is estimaied to cost about
Rs. 1,57,00,000. The expenditure is  initially
incurred by various concerned departments
and later re-imbursed by the Ministry of
External Affairs through beok adjustments.
So fzr a sum of Rs. 49,41,667.69 has been
reimbursed to the various authorities. Other
dehits are still to be adjusted.

*ft 3t s qFTEATHY : WAAT HETEY A 77-
amr g i 3139 & fowgea & s gw
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SHRI P. K. DEO : May I know if the

tri-junction between China, Burma and
India has been finally settled and has been
agreed among the three parties ?

SHRI SWARAN SINGH : No, it has
pot yet been finally decided,
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Misuse of Ammunition Manufactured in
Cossipore and Ichhapore Ordnance

Factories in West Bengal

*1215. SHR1 PRIYA RANJAN DAS
MUNSI : Will the Minister of DEFENCE
be pleased to state :

(a) whether the ammunitions made in
Cossipore and Ichhapore Ordnance Factories
of West Bengal are wrongly wused by the
Extremist forces on many occasions ;

(b) il so, whether any enquiry has been
made and if so, the result thereof ; and

(c) whether Government are
more serious security measure in
Ordnance Factories ?

THE MINISTER OF STATE (DEF-
ENCE PRODUCTION) IN THE MINISTRY
OF DEFENCE (SHRI VIDYA CHARAN
SHUKLA} : (a) to (c). Ammunition is not
manufactured in any of the Ordnance
Factories situated at Cossipore or Ichha-
pore in West Bengal. As such, reply to the
Question is in the negative. However, in
view of the gencral disturbed law and order
situation in that area, securily measures
have been tightened.

SHRI PRIYA RANJAN DAS MUNSI :
There are reports in the newpapers that
from 19th April, 1972 till today arms have
been stolen from the West Bengal defence
factories, and on several woccasions distur-
bances have occurred inside the factories.
So, what are the specific security mueasures
taken to deal with the problem of law and
order, and to deal with persons entering
into or getting out of the factories as it was
in the past ?

SHRI VIDYA CHARAN SHUKLA :
The hon. Member is right that there are
disturbed conditions in these factories, Wc
have 1aken steps to locale some armed units
inside the factory premises to sce thal these
pilferages do not take place and that people
who are iaterested in coercion and at whose
hands the workers face difficultics, do not
succeed in their activities. We are in con-
stant touch with the West Bengal Govern-
ment to sce that the situation improves,
The hon. Member knows that the situation
has been deteriorating for some time. It has
been a rather bad situation, and it will
take a little time. Anyhow, with the
measures that we have already initiated,
very soon we shall be able to get complete
control of the situation,

taking
those
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SHRI PRIYA RANJAN DAS MUNSI :
Previously, political leaders outside the
factories could get easy entrance. S0, in view
of the law and order situation, arc political
leaders and trade union leaders still getting
entrance into the factories ?

SHRI VIDYA CHARAN SHUKLA :
This is cssentially matter of security
measures, and if the securities gre tightened
and are good no unauthorised person can
get entry inside the factory. Il today unau-
thorised persons arc getting in, this is
becaure of lack of sccurity measures, because
of some deficiency in the security arrange-
ment, These deficiencies we want to
remove.

SHRI S. M. BANERIJEE : May I know
whether he is  aware that  the political
leaders etc., who po inside the Cossipore
and Ichhapore factories are the representa-
tives of the Mazdoor unions recognised by
the G wvernment of India, and as such they
should be at liberty to have any sort of
negotiation with the management ? 1 want
an assurance from the hon. Minister that
they will not be debarred because of these
allegations made against them.

SHRI VIDYA CHARAN SHUKLA : I
have stated that only unauthorised persons
will be prevented from going io, not the
authorised persons.

Apprising of Foreign Countries or
Hijacking of Indian Plane

*1216, SHRI P. K. DEO : Will the
Minister of EXTERNAL AFFAIRS be
pleased 1o siate :

(a) whether the attention of Govern-
ment of India has been invited to a report
in the Times of India of the 13th February,
1971, saying that Government of India fail-
ed to apprise foreign mission of hijacking of
the Indian Airlines plane and that the Paki-
stan Government in the Middle-East coun-
tries expeditiously sent round a detailed
note on the subject to various diplomatic
Missions Press and the public ; and

(b) if so, the reaction of Government of
India in this regard ?
(4
THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
Yes, Sir.

ASADHA 28, 1893 (SAKA)

Oral Answers 22

(b) The newspaper report in the Times
of India is factually incorrect. The Govern-
ment of India took immediale sieps to
apprise foreign missions in New Delhi as
well as foreign Governments, including the
Governmenis of the Waest Asian couniries,
of the facts relating to the hijacking inci-
dent. The incident was cxplained in detail
in the perspective of Pakistan’s coniinuous
policy of confrontation bordering on hosli-
lity against India. Acton in this regard
was taken through normal diplomatic
channels as well as by sending special nis-
sions consisting of senior cflcicls of the
Ministry of External Affairs to explain all
relevant facts,

SHRI P. K. DEO : The hijacking of
the Indian plane which flared up the re-
cent hostility between PFakistan and India
is a matter of great significancce. Pakistan
had the cheek to go to the Sccurity Council
over the stoppage of overflight which is a
correct step taken by the Government of
India consequent on the hijacking of the
Indian plane., 1 should like to know what
role India played in the Security Council
on this question when Pakisiaa 1aised it
there.

SHRI SWARAN SINGH :  Pukistan
has npot gone to the Scecurity Council, |
think the hon, Member is relenting the
ICAQO. They have made a complaint to
1CAQ saying that the stoppage ol over-
flights is unjustified. We have given our
reply and  raised prediminary  objections,
These have to come up for arguments at
some further date.

SHRI P. K. DEO : What steps have
the Government of India taken about con-
pensation for the hijacked plane and to get
the criminals from Pakistan, who are directly
invelved,

SHRI SWARAN SINGH : We have
rescrved our right to ask lor compensation
and this matter is now beforc the
ICAO.

ot g9 X7 wYAW : WY 7 /b
g & guraT |
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SHRI P. K. DEO : The Minister did
not reply about the extradition of crimi-
nals.

SHRI SWARAN SINGH : We have
been asking Pakistan to hand over these
prisoners t0 us, The hon. Member must
no doubt be aware of the drill through
which Pakistan went ; they constituted a
commission of enquiry and that commission
gave a report that this was all organised by
India, although nobudy in the world believ-
ed : but this is the verdict of their com-
mission of enquiry.

SHRI H. N. MUKERIJEE : Has the
Government tried to impress on 1CAO and
other international organisations that prima
Jacie Pakistan has done somcthing entirely
dastardly and that India has a claim which
has got to be pressed now with every
strength at our disposal ?

SHRI SWARAN SINGH : Yes, Sir;
in fact the preliminary objection that we
have lodged is than 1CAO has no jurisdic-
tion to go into this matter. We are in
touch with the member countries of 1ICAO
and are explaining our viewpoint energeti-
cally and forcefully.

Leases for Oil Exploration

*1221. SHRI D. D. DESAI : Will the
Minister of PETROLEUM AND CHEMI-
CALS bc pleased to state :

(a) whether Oil and Natural Gas Com-
mission have to secure leases for oil ex-
ploration and production from the State
Governments or the Central Government ;
and

(b) the number of leases sccured and
the number of leases put to commercial
production ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) Yes, Sir; the Central Government in
respect of areas in its jurisdiction and from
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State Governments in rcspect of areas in
their jurisdiction.

(b) (i) At present the Commission has
Petroleum Exploration Licences for 46 arcas.
Applications for grant of Petroleum Ex-
ploration Licences for 23 additional aieas
are under consideration of State Govern-
ments. Qut of these 23 areas, Slate
Governments have graaled working permis-
sion in 4 areas.

(i) The Commission has applied 1o the
State Governments alsv for 17 Petroleum
Mining Leases for undertaking production
of oil/gas. Pendiog grant of formal mining
leases, working arcas permissions have been
granted for all the 17 areas. Four areas
have beea fully developed and put on com-
mercial production of oil/gas.

SHRI D. D. DESAI : How many of
these leases granted have been worked by
the Geological Survey and may 1 koow if
there are any results available 7

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI1 P. C. SETHI) :
As ua matter of fact, the geological and
geophysical surveys are being carried out
simultaneously in about 18 arcas. 1 do not
have the break-up of all the regions where
this work is being conducted. [ would say
that as far as the geological and geophysi-
cal surveys are concerned, they are being
done on quite an extensive scale.

SHRI D. D. DESAI : Will the Central
Government have any objcction if the State
Governments take up oil exploration and
production ?

SHRI P. C, SETHI : Itis a hypotheti-
cal question. We have not received any
request from the State Governments. As a
matter of policy, this has to be developed
by the Centre.

SHRI RAJA KULKARNI : Has the
commercial production started in the Jammu
area, on the work done by ihe Qil and
Natural Gas Commission 7

SHRY P. C. SETHI: No, Sir ; there
is no question of commercial production.
Exploration and drilling are going on.
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Canteen Employees in Defence

Establishments
#1223, SHRI S. M. BANERIJEE : Will
the Minister DEFENCE be pleased to
state :

(a) whether the Canteen employces
working under the Defence Establishments
are not trealed at par with Canteen Stores
Department (India) employees, if so, the
reasons for the same ; and

(b) the steps taken by Governmenl to
improve their wages and working condi-
tions ?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (a) and (b). The
role of the canteens under the Factories Act
in different Defence Establishments in dif-
ferent from that of the Canteen Siores
Depariment and so are the categories of
cmployees under these organisations. The
question of treating the employees of
canteens on par with the employees of the
Cantcen Stores Department (India) does not,
therefore, arise, However, the scales of
pay of employees in different Defence
canteens are generilly higher than the scale
of pay fixed by the Ministry of Home
Aflairs for corresponding categories.

SHR1 S. M. BANERIJEE : 1 would like
to know from the hon. Minister whether he
15 aware that at the Industrial Council
Mecting which was presided over by the
Director-General of Orcnance Factories, it
was unanimously resolved to treat the
canteen employces as government cmployees
and give them other benefits also, and, if
50, the reason for pot implementing that
decision, which has taken twice.

SHRI VIDYA CHARAN SHUKLA :
Sir, at present, I am not aware what
decision was taken there, but I have indica-
ted in my main reply the prescnt situations,
at present, canteen employees are not being
treated as Government employees, They are
Just being treated as the canteen employees.
'l_‘hat is the information 1 have. I would
like to look into the point that the hon.
Member has raised. P

. SHR1 §. M. BANERIJEE : Since the
lupustrial council meetings were presided
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over by his predecessor, Shri L. N. Mishra,
and Shri Thomas, may 1 know from the
hon. Minister whether at the coming indus-
trial council meeting to be presided over
by Shri Shukla, he will consider this
matter ?

SHRI YIDYA CHARAN SHUKLA :
Sureiy.

Spread of Filaria

*1225. SHRI N. S. BISHT : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether Government arc aware that
Filaria is spreading fast in the country with
its victims running into millions in spite of
16 years of national efforts to control
filaria ;

(b) the reasons therefore and the steps
taken or proposed to be taken to control
this disease effectively ; and

) (c)_ the programme undertaken along
with its flnancial outlay so far and the
proposed programme and its financial
outlay ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) There is no evidence to
indicate that filarial discase is spreading fast
in the country. Surveys have been conduc-
ted by the State Governments and the
Central Government to estimate the extent
of population exposed to the risk of filarial
infection and the extent of incidence of
filarial disease. These show that at present
the population at risk is 136 million of
which about 8 million experience the disease
from early to advanced stages.

(b) and (c). Filarial infection is caused
by the culex mosquitoes which are usually
prevalent in areas with poor environmental
sanitation. Government started the Natio-
nal Filaria Central Programme in 1955 with
a view to :—

(i) determining extent of prevalance
of filarial infection and disease ;

(ii) initiating pilot studies in the
methodology of control of filaria-
sis ;
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(iii) Evaluating the result of such
studies for cxpanding the pro-
gramme ; and

(iv) training the Statc personnel in
filariolegy.

The following steps have been taken for
controlling filariasis :—

(1) Recurrent anti-larval measures by
use of mosquito larvicidal oil ;

(2) Spraying of residual insecticides on
walls ; and

(3) Mass oral administration of diethyl
carbanezine.

The programme has been included as a
centrally sponsorcd scheme in the Fourth
Plan. During the period from 1955 to
1968-69 an expenditure of 881.57 lakhs was
incurred under the programme.

The Fourth Plan provision is Rs. 488
lakhs.
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Malotenance of contacts with Indian
Missions abroad by External
Publicity Division

*]226. SHRI S. RADHAKRISHNAN :
Will the Minister of EXTERNAL AFFAIRS
be pleased 1o state :

{a) whether the Division of External
Publicity of his Ministry is maintaining
regular daily contacts with Indian Missions
abroad ;

(b) if so, the details of the process
made use of by the Division and the nature
of arrangements made by them to contact
thesc Missions daily ; and

(¢) the number of Missions that are
maintaining such rcgular contacts ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Yes, Sir.

(b) These contacts are
through teleprinters, telexes,
cables,

maintained
wireless and

(¢c) The number of Mission in  daily
contact by means of teleprinters is 6l by
telex 10 ; by wircless 4 and by cable 26 ;
Total 101,

SHRI S. RADHAKRISHNAN : In
spite of the steps taken by the government
the general activities of the Indian  Missions
abroad are not up to the mark, especially
in casc of emergencies, as in the present
case of the Bangladesh issue. Will the
Minister take steps to stimulate the Indian
Missions abroad to keep pace with the
national emergencics ?

SHRI SURENDRA PAL SINGH
Adequate steps have “een taken to keep our
missions abroad fully informed of the
developments that take place 8 home, |
agree with the hon. Member that the
arrangements are not as fool-proof or as
efficient as they should be. All efforts

are being made by the Ministry to improve
them.

SHRI S. RADHAKRISHNAN : Will
the government consider recruiting fresh
talented people to man these missions ?

SHRI SURENDRA PAL SINGH :
That is always the endeavour of the
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Ministry. We are also trying to get Infor-
mation Officers to man our information
posts abroad.

SHRI PRIYA RANJAN DAS MUNSI :
Yery vrecently a documentary entitled
Refugees 1971 has been produced in our coun-
try, which is a very authentic documentary on
the Bangladesh issue. 1 would like to know
from the Minister whether that documentary,
or similar documentaries have been sent to
our External Publicity Divisions for mass
campaign outside India ?

SHRI SURENDRA PAL SINGH
A number of documentary films have been
preparc! on Bangladesh and they have
been sent to the various missions abroad.

SHRI PRIYA RANJAN DAS MUNSI :
This is the onlv authentic documentary
about Bangladesh .ssue.

Survey by Nalional Institute of Health
Administration and Education of
Patients in New Delhi

*1228. SHRI A, N. CHAWLA : Wil
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether the National Institute of
Hecalth Administration and Education carried
out an opinion poll of patients in three
different hospitals at New Delhi ;

(b) whether according to this survey, the
patients complained against the poor food
served, lack of communication to them
regarding diagnosis by doctors etc, ;

(c) the other particulars regarding this
opinion poll conducted by the Institute
and whether the Institute has submitted its
report to Government ; and

(d) if so, the reaction of Government
thereto and the measures adopted by
Government to improve the situation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRT A. K. KISKU) : (a)
Yes, Sir.

(b) and (c). A statement is
the table of the Sabha.

laid on

(d) Dogs not arise,
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Some patients felt that the food served
to them, though nourishing, was monoton-
ous and not wery tasteful. Some comp-
lained of poor communication of diagnosis
to them, but a large majority of patients
were. according to the survey, satisfied with
the medical attention and treatment provided
by the hospital. The study has also high-
lighted that contrary to popular beliel the
patients were satisfied with the cleanliness
of the wards and linen.

It is proposed to verify the findings and
to suggest measures for improviug the level
of patient satisfaction in gerneral hospita's in
Delhi.

The report has not yet
submitted to Government.

been officially

st 7AT Arq w@Ar @ § wA AEEw
7 w1 arzar g f& @ fia A #A
7 2, faaw ardfaas e o ?

MR. SPEAKER !
hospitals ?

Which are the three

SHRI A. K. KISKU : These three hos-
pitals were taken from different categories—
one was a governme it hospital and two were
privalc hospitals. These hospitals were
selected in this way to make the study as
objective as possible.

st WRT ATY wrAAT  F4AT GA HA-
T FAAMAN—IA AEAT TR A
mifgs frafs o=y 78 @1, zar@t o
g1 wsg1 A1 fqaar ar 7 & oaeR
WEEA FTLAIA F FEIATHT FT PHAEAT
FERF I H AT RE?

SHRI A. K. KISKU : The survey has
come out with some wvery good findings.
For example, satisfaction has been expressed
about certain specified things. 85 per cent
satisfaction has been expressed with medical
treatment and care, medical attention,
doctors’ behaviour, doctors’ interest in cases,
cleandiness etc. Patients staying for longer
duration are more satisfied. However, some
dissatisfaction was also expressed in some
pther arcas. But the amount of dissatisfac-
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tion was comparatively much less than the
amount of satisfaction. For example,
dissatisfaction was expressed about food,

not in terms of the amount of nourish-
ment but of taste. Similarly, some
patients expressed dissatisfaction about

communication of diagnosis to them. On
the whole, this survey has come out with
some analysis about satisfaction and dissatis-
faction of the patients in the sample survey.

Demolition of Jhuggi and Jhonpris in Delhi

*1229. SHRI SHASHI BHUSHAN :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether it was decided in a recent
meeting attended by the Lt. Governor of
Delhi, officers of Delhi Development Autho-
rity and New Delhi Municipal Committee
and political leaders that Jhuggi and Jhonpris
in Delhi shall not be demolished or removed
ti!! the time they are allotted some alter-
nitive accommodation and that they would
he provided with water and electricity ;

(b) the other decisions taken at the said
meeting ;

(¢) whether water and electricity have
since been provided to Jhuggi-Jhonpris ; and

(1) if not, when Government propose
to provide this basic facility to these
persons ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) No, Sir.

(b) Warious aspects of the question were
discussed at such a meeting but no final
decision was taken in the matter,

(c) Amenities like water and electricity
are provided in colonies where Jhuggi and
Jhonpri dwellers are given alternative sites.

(d) Does not arise.

=t afy qew & o0 wgeT &
FrAT wgar g Wvad ame arfeame
N arfwsren, @t &Y wraa difen gard
qt WX 3§ doen frar qr fE -
R g7 TN A SN, oF  §ET ¥
A e qarf ft o g7 1F gl W
& qfcar ¥ faorefy gy ®r off sy fegr
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arr—ag faua faar qr—=afFq gak
arz frad it sodt & ofcar # faoeh
qft fear Mg TR drerw g &
uF qeaee gl weE ofar # g
7@ faar war & & & AT W@ § 99
¥ fro o Far wAew FT @ § WA
w-Fd A 39 ofam & 9@ #1 F
FT aq1 wra AT 7 qF gAGET ?

SHRI I. K. GUJRAL : Sir, two things
I might clarify. So far as my visits to
Jhuggi Jhonpri colonies are concerned I
might inform my friend that I am keeping
up such vicits.  As regards the aspect about
the amenities is concerned, the amenitics
are being given. There were certain difficulties
of finance. As far as the third aspect of
demolition is concerned our new policy
orientation and thinking is we try to provide
accommodation near-about their place of
residence,  Qur attitude is one of sreat deal
of sympathy and humanity.

WRITTEN ANSWERS TO QUESTIONS

Verdict of World Court against the
Presence of South Africa in
South-West Africa

*1201. SHR!I M. KALYANASUN-
DARAM : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

(a) whether the World Court at Hague
has pronounced its werdiet that South
Africa’s presence in South-West Africa is
il egal and the territory should be handed
over to the United Maltions ;

(b) whether South Africi has rejected
[the verdict of the World Court in this
respect : and

(c) whether India has made any sug-

estions in this regard 7

THE DEPUTY MINISTER IN THE
INISTRY OF EXTERNAL AFFAIRS
SHRI SURENDRA PAL SINGH) : fa) In
its Advisory Opinion of 21 June, 1971, the
nternational Court of Justice was of opi-
ion that the presence of South Africa in
lamibia was illegal,
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(b) According to Press reports, the
Government of South Africa has rejected
the Advisory Opinion of the Court.

(c) India has suggested that the Security
Council should now expedite action for
implementing the decisions already taken
by it to put an end to the continued illegal
presence of South Africa in Namibia,
and thereby facilitate the attainment of
independence by the people of MNamibia.

Production of Wheeled Tractors by
Bhbarat Earth Movers Limited

*1204. SHRI V. N. P, SINGH : will
the Minister of DEFENCE be pleased to
state : .

(a) whether the Bharat Earth Moverr
Limited has started production of a wheeled
tractor under a Technical Collaboration
Agreement  with Ms. Radoje Dakic of
Yogoslavia ;

(b) if so, the number of tractors pro-
posed to be produced per annum ; and

(c) whether these tractors will be avail-
able to farmers in the open market , and if
so, at what price ?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Yes, Sir.

(b) 50 Nos per annum.

(¢) This equipment s essentially in.
tended for jobs such as earth moving, earth
loading, or digging etc. being a large capa-
city machine (130 H.P.), it is not considered
suitable for normal farming operations,
However, the equipment can be bought from
Bharat Earth Movers Ltd., Bangalore, The
price of the tractor, without attachments,
at present is about Rs. 3,80,000/-.

Release of Indian Journalists Kidnapped by
Pakistan Army

*1205. SHRI SAMAR GUHA : will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether Government have pade
any fresh attempt for the releage of Shri
Dipak Banerjee ana his colleague Shri
Surajit, two journalists attached o Calcuttg
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Amrita Buzcr Parrika, who had been kid-
napped by Pakistani army ;

tb) whether Government have ascertain-
ed about their safety ; and

() whether Governmeat have asked the
International Journalists Association for
cxerting pressure on the Government of
Pakistan for safety and release of these two
kidnapped Indian journalists ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b). The Pakistan Government were
reminded on the Ist June, 1971 for a reply
to our note of i0th April protesting against
the kidnapping of the two journalists and
requesting their safe returm to India. No
reply has been reccived from the Govern-
ment of Pakistan,

(c) Mo, Sir,

Merger of Burmah Oil Company with
Continental Qil Company

*1211. SHRI MUHAMMED SHERIFF:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Government are aware of
the failure of talks on the merger of the
Burmah 0il Company, london and the
Continenal Oil Company ; and

ib) if so, the main features thercofl ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) Yes, Sir.

{b) The B.O.C. had cntered into nego-
tiations with the Continental 0il Company
of New York to combine their asssts and
operations into a new multi-national com-
pany. These negotiations have been termi-
nated as the two Companies have not becn
able to develop a mutually acceptable basis
for the combination.

Appointment of Family Planning Education
Officers

*1212, SHRI S. 5. MOHAPATRA :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government
fcheme 1o re-introduce

have any
appeointment of
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Family Planning Education Officers which
has been stopped for the last many years :
and

(b) whether this scheme was abolished
as it did not serve the purpose of family
planning education ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) There 15 no proposal to
re-introduce the scheme which was termi-
nated with effect from s1st March, 1969.

(b} With the expansion of the Family
Planning Organisation the continuance of
the scheme was considered unnecessary.

Haldia-Barauni Pipeline Enquiry
Commission

*1213, SHRI BHOGENDRA JHA :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the Haldia-Barauni Pipeline
Enquiry Commission was supplied with a
dummy file instead of the real file contain-
ing the relevant records ; and

(b) ¥ so, the responsibility fixed for the
same and the action taken thereon ?

THE MINISTER OF PETROLE!''M
AND CHEMICALS (SHRI P. C. SETHI) :
(a) The Hon'ble Member will appreciate
that this is a subject before the Commission
of Enquiry which is seized of it. The Com-
mission however, was requested for infor-
mation, and has informed Government that
*“‘the question as regards the true nature and
character of the file originally produced by
the 10C before the Commission is sub-
judice.™

(b) Does not arisc at this stage.

Availability of Medical Facilities for
Forces in Forward Arcas

*1214. SHRI R.S. PANDEY : Will
the Minister of DEFENCE be pleased to
state :

(a) whether medical facilities for the
Forces stationed in the forward areas or on
borders are not sufficient and in .ase of
Emergency persons are removed to far off
hospitals for treatment etc, ;
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(b) il so, the reasons Lherefor ; and

(c) what steps are being taken by
Government to ensure that adequate medi-
cal facilities, including all modern surgical
equipment, arc available in those areas ?

THE MINISTER OF DEFENCE (SHR{
JAGIJIVAN RAM) : (a) to (c). Adequate
medical facilities with modern equipment,
including surgical, are available in the
hospitals located in forward and border
areas for the Armed Forces personnel.
Cases needing long term treatment are, how-
ever, removed 1o hospitals in the rear.

High Cost of Medical Treatment
in Delhi

*1217. SHRI C. K. CHANDRAPPAN :
Will the Minister of HEALTH AND
FAMILY PLANNING bc pleased to state :

(a) whether Government’s attention has
been drawn to the report appearing in the
Times of India dated the 2Ist June, 1971
under the caption *‘They trade in human
misery™ which speaks about the high cost
of consultation and trcatment by medical
specialists in the Capital ; and

(b) if so, whether Government intend
to take any steps to bring down the cost of
medical treatment in the Capital ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) Yes, Sir.

(b) There is now law to control the fees
charged by the specialists or private insti-
tutions in the country. “he Government of
India/Delhi Administration on their part
are expanding the hospital facilities in the
Capital. The Central Government Hcalth
Service Scheme also has been extended to
members of the public in certain areas, to
the pensioners as well as to the employees
of many Semi-Government organisations/
corporations. These expanded facilities do
help to bring down the cost of medical
treatment in the Capital.

Supply of Arms to Pakistan by USA

*1218. SHRI BISHWANATH #HUN-
JHUNWALA : Will the Minister of EX-
TERNAL AFFAIRS be pleased to state :

(8) whether Government have since
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received any reply from the Government of

USA to their note wherc in the US-
Government was urged upon to cancel ship-
ment of arms to Pakistan ;

(b) if so, the nature of the reply ; and

(c) the items of lethal arms in the ship-
ping list and whether the Government of
USA have given any assurance that further
shipments of arms will not take place ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
No, Sir.

(b) Does not arise.

(c) We have becn informed by the US
Government that the military equipment al
present being supplicd to  Pakistan is under
their April, 1967 policy which provides for
supply of non-lethal equipment and spare
parts for previously-supplied lethal end
items. No assurances have been given by
the US Government that further shipments
of arms will not take place, in respect of
licences issued before March 25, 1971.

Agreement on Nutrition Courses at
National Institute of Nutrition
at Hyderabad

*1219. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister of
HEALTH AND FAMILY PLANNING be
pleased to state :

(a) whether any agreement has been
signed by the Central Government, the
World Hecalth Organisation and the UNICEF
to continue nutrition courses at National
Institute of MNutrition, Hyderabad ; and

(b) if so, the main features thercof ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) :(a) At present, there is an
Agreement between the W.H.O. and the
Government of India to provide for technical
and financial assistance to the National
Institute of Nutrition, Hyderabad upto the
end of 1972, W.H.O. have now proposed
bringing in UNICEF to provide for more
financial assistance for equipment, supplies
and financial grants. This Agreement is
under examination. If it is approved, it
will come into operation from 1971 retros-
pectively,
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(b) The National Institute of Nutrition,
Hyderabad, at present, offers two Courses
of training, one a Certificate Course in
Nutrition of 3 months duration and the
other a Degiee Course in M. Sc. (Applied
Nutrition) of 9 months duration.

Under the proposed Agreement W.H.O.
will provide one short-term consultant each
year for the project period 1971, 1972 and
1974, In addition, they will provide an
annual grant in aid of 12,000 dollars for the
vears 1971 w1974 for procurement of
apparatus, laborators equipment, glasswares,
chemicals as required by the Institute : One
fellowship of 24 months duration for post-
graduate training to the tcaching stafl of
the Institute in 1971 and one 12 months
Fellowship in 1973 and 1974, UNICEF, on
their part, will provide equipment, supplies
and financial grants for the period 1971-74
at an estimated wvalue of 90,000 dollars
including freight, Ths Government of
India’s commitment will be provision of
office accommodation, secretarial assistance,
transport at duty station and within the
country (including residence to office and
back) for international personnel ; part-
time salary and allowances to the stafT to be
engaged in teaching work ; use of laboratory
facilities hostel accommodation, mainten-
ance and running expenses of equipment
and vehicles.

Briefing of Foreign Embassies/Missions
Aboat the Events in Bangla Desh

*1220. SHRI INDRAJIT GUPTA : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether only a few Embassies of
Big Powers located in Delhi have been
regularly briefed by his Ministry regarding
events in Bangla Desh since their com-
mencement ;

Embassies/Legations
Consulates of smaller countries have to
obtain the information regarding Bangla
Desh from their own diplomatic sources or
from the Press ;

(b) whether other

(c) whether he is aware that this discri-
minatory attitude by his Ministry has been
resented by many embassies ; and

(d) if so, Government’s reaction in the
matter ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
No, Sir. Diplomatic Missions in New Delhi
have been regularly briefed on the true
nature of the Bangla Desh issue, and on the
fact that an enduring solution can only
come about when West Pakistan respects
the expressed will of the people of East
Bengal. Diplomatic Missions have also been
briefed on the tensions set in train in India,
and the burden cast upon us, by our accom-
modation of & continuing influx of refugees
fleeing from the terror of the Pakistan Army.
It has been pointed out that we hold the
refugees temporarily in trust for the inter-
national community, and that the inter-
national community should bring about
conditions to enable the refugees to return
to their homes and hearths in honour and
safety.

(b) to (d). Do not arise.
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Offer by Foreign Countries for Mediation
Between India and Pakistan on
Bangla Desh

*1224. SHRI C. CHITTIBABU : Wwill
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether certain foreign countries
have offered to mediate between India and
Pakistan over the Bangla Desh issue ; and

(b) if so, the names of those countries
and the reaction of Government thereto ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
and (b). Foreign Governments are aware
that the real issue in Bangla Desh is that of
getting the military rulers of Pakistan to
respect  the legitimatc aspirations of the
people of Bangla Desh. Thus, the scttle-
ment of the Bangla Desh issue is to be
arrived at between the military rylers of
P:akistan and the already clected representa-
tives of the people of Bangla Desh and the
Question of any mediation between India
and Pakistan over this issue does not arise.
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Qualifications Prescribed for Appointment
of Judge Advocate-Generals for

Defence Services

*1227. SHRI JHARKHANDE RAI :
Will the Minister of DEFENCE be pleased
to state :

(a) whether the three services head-
quarters have appointed Judge Advocate-
Generals ;

(b) if so, the legal qualifications pre-
scribed for these appointments ;

(c) whether there is uniformity in the
three Services Headquarters with regard to
the category of officers to be selected for
this post and the gqualifications prescribed ;
and

(d) if not, the reasons therefor ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM): (a) to (d). No legal
qualifications have formally been laid down
in the Army and Air Force for appointment
of Judge Advocate Generals, but in actual
practice only such officers as have qualified
at Departmental Examinations conducted
for the purpose are appointed on these posts
In the Navy, however, legal qualifications
have been laid down under law vide Section
168(3) of the Navy Act 1957. At least 10
years experience of a judicial office or as
Advocate in a High Court is required in
the Navy. The Army Act and the Air
Force Act were passed in 1950, while the
Navy Act was passed in 1957, Comprehensive
proposals for uniformity in several provi-

sions in all the three Acts, including a
uniform provision for qualifications of
Judge Advocate Generals are under
consideration.

Effect of Venom of Cobras for Cencer
and Arthritis

*1230. SHRI GANGA REDDY : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state whether
experiments conducted at the Cancer
Research Institute in Bombay have proved
that the venom of cobras can be cflectively
used to cure certain types of cancer and
arthritis 7

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : Research carried out by the
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Cancer Rescarch Institute Bombay has led
to the separation from Cobra Venom of a
pure constituent which can stop the growth
of certain animal tumours. No experiments
have been carried out on humans as yet. It
has however been repurted that crude venom
given in dilute solutions can reduce paio in
arthritis and cancer.

Licensing of down-stream units of
Gujarat Petroleum Chemical
Complex

T *1069 SHRI D. D. DESAI : Will the
Min'ster of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) the names of the down-stream units
of Gujarat Petroleum Chemical Complex
which are licensed and fully cleared and also
those down-stream units, which are not
licensed and cleared ; and

(b) the reasons for the delay and the
time by which those umits, which have not
been licensed and cleared, will be licensed
and cleared ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH).
{a) Production units each valued at above
Rs. 1 crore already licensed are for the
manufacture of Benzene, Toluene, Capro-
lactam, nvlon textile filament yam. nylon
fibre and industrial cordage, malcic anhy-
dride, ortho-xvlene, para-xylene, mixed
exylenes, DMT, Polvester staple fibres,
plovester fi'ament yarn, phthalic anhydride,
ethylene, po'viner grade propylene, commer-
cial grade propylene, buladiene and synthe-
tic detergents.

Approvals have also been granted for
the manufacture of acrvlonitrile, polybuta-
diene, polyethylsne, polypropylenc, ethylene
glycol, acrylic fibres, detergent alkylate,
methyl mecthacrylate and toluene di-isocy-
anate.

A large number of units each valoed at
below Rs. 1 crore have also been licensed.

Applications for the manufacture of
polyester film and further increase in pro-
duction of other items such assnvlon and
polyester filament yarn and nylon tyre cord
are under consideration of Government and
approyals to some of these are expected to
be issued shortly.
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(b) Itis expected that all the down-
stream units will be cleared and imp emen-
ted satisfactorily 10 utilise the intermediates
produced.
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{ Postponed from 12th July, 1971,
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Show cause natice to Bureau of Industrial
Costs und Prices, New Delhi

5167. SHRI CHANDRA SHEKHAR
SINGH : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) whether the Bureau of Industrial
Costs and Prices at New Delhi have been
served with any show cause notice by the
Vigilance Cell of the Delhi Development
Authority for violating the Delhi Develop-
. ment Authority Act and Master Plan of
Delhi for alleged ‘*Misuse of the residential
premises in Sundar Nagar as its office™ ;

(b) which other Departments of Go-
vernment under his Ministry have received

similar quit notices in Dethi from this
Authority ; and
(¢) the steps Government proposc to

take to ensurc that all such offices are shil-
ted to commercial areas in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) No, Sir.

(b) No other office under the Ministry
of Industrial Development has been served
with such notice.

(¢) The Delhi Development Ayghority
has advised all the Government Depart-
ments/offices to hire/purchase commercial
plots/flats in the commercial areas/District
Centres,
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Decline in the production of Hindustan

Antibiotics Limited, Pimpri.

5168, SHRI ANANTRAQO PATIL :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state ;

(a) whether the production in the Hindus-
tan Antibiotics Limited, Pimpri has gone
down during the last two years ;

(b) if so, the reasons therefor ;

{c) whether the Hindustan Antibiotics
Limited has to import Penicilin from
abroad due to fall in production ; and

(d) the steps being taken by Govern-
ment o increase the production ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH)
(a) and (b): Production figures of Hindus-

tan Antibiotics Lid., Pimpri for the last
three years are as luillows ;—
Production
during
Itemns Units [1968-69  1969-70 1970-71
Penicillin MMU  55.78 60.34 5827
Strepto-
mycin Kgs. 70253 83138  609.6)
Vialling Lakhs 406.19 522,19 519,84

Productioa in 1970-71 was lower than that
of 1969-70 on account of the following ;—

(n
(i)
(iii)

Frequent power failures.
Machinery break-downs.

High percentage of rejections in the
sodium penicillin,

(iv) Paucity of quality Soyabean Meal
which is an important raw mate-
rial for production of streptomy-
cin.

(v) Problems relating to sterility of
Sodium Penicillin in vialling ope-

rations.

(c) Due to over-all decline in the indi.
genous production by various units dwring
1970, it was decided to import some
peqicillin through the State Trading Corpaq-
ration, '
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(d) The following steps ire being taken

to increase the produstion :(—

Carrying out necessary modifica-
tions in the penicillin plant so as
to bring down the percentage of
rejcetions.

)

Implementing a preventive main-
tenance programme and to effcct

(i)

necessary replacements so as (o
overcome  frequent  machinery
break-downs.

Importing good quality soyabean
meal and getting the indigenous
material processed according to the
latest experiments to boost the
production of streptomycin.

(iii)

Introducing various coriective mea-
sures including major modifications
and stricter process control for
bringing down the percentage of
rejections in vialling operations.

(iv)

Refinery in Kerala

51¢9. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of PETRO-
LEUM & CHEMICALS be pleased to
state :

(a) whether any refinery is to be set

up in Kerala during the Fourth Plan
period ;
(b) if so, the broad features of the

proposal ; and

(c) the time by which it is likely to be

completed ?

THE MINISTFR OF PETROLEUM &
CHEMICALS (SHRI P. C. SETHI). (a)
No Sir.

(b) and (c) Do not arise.

Shortage of Kerosene oil in Andhra Pradesh

5170. SHRI GANGA REDDY : Wil
the Miiister of PETROLEUM AMND
CHEMICALS be pleased to state :

(a) whether Government are aware that
there is shortage of Kerosene oil in Andhra
Pradesh ; and

(b) if so, the action taken by Govern-
meat to remedy the situation ?
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THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI1 P. C. SETHI)
(a) No such reports of shortage of kerosene
in Andhra Pradesh have been received by
the Government.

(b) Does not arise.

Exploration of Ol in Kaveri, Krishna,
Godavari and Mahanadi
Rivers Basins

5171. SHR1 B.S. MURTHY : Will
the Minister of PETROLEUM AND
CHFMICALS be pleased to state :

(a) whether exploration of oil  was
undertaken in the Kaveri, Krishna, Goda-
vari and Mahanadi river basins ; and

(b) if so, when the exploration was done
and the results thereof ?

THE MINISTER OF PETROTEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) Yes, Sir,

(b) Exploration work in the Kaveri,
Krishna and Godavari basins commenced in
the 195%-59 and 1959-60 field scasons, res-
pectively. The work is still in progress.
In the Mahanadi basin, exploration work
was first conducted in the 1958-59 and
1963-64 ficld seasons. Thereafter, the work
was resumed in the 1965-66 field season and
has been going on Guring each field season
since then. In the Kaveri basin, the scismic
surveys led to the discovery and delineation
of structures in the Karaikal, Tiruthuraip-
pundi, Nagapattinam, Tiruppunii, Mada-
nam, Chidambaram, Saliamanglam, Panda-
nullur and Viranam FEri areas. Except for
the structure in the Pandanullur area, which
is currently under drilling and the structure
in the Viranam Eri area which is yet to be
drilled, all the structures have been tested
by drilling. Although indications of the
presence of oil in a well drilled on the
Karaikal structure and of the presence of gas
in the wells drilled on the Madanam and
Chidambaram  structures were obtained,
these indications did not lead to the dis-
covery of accummulation of oil gas of any
commercial significance. Mo indications of
the presence of oil or natural gas have been
met wiki in any other of the 12 deep
wells or 10 structural wells drilled so far.

In the Krishna-Godavari and Mahanadi
basins, seismic surveys have not indigated
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the presence of any favourable structures, so
far. Therefore, drilling has not been under-
taken in these basins yet,

Supply of Drinking Water in Gautam
Nagar Colony (New Delhi)

$172. SHRI DALIP SINGH : Will
the Minister of HEATTH AND FAMILY
PLANNING be pleased to state :

(a) whether the residents of Gautam
Nagar Colony, New Delhi have repeatedly
made representations for the sopply of
drinking water in that colony, as the local
water is not worth drinking ; and

(b) if so, whether any action has becn
taken by Government in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) Yes, Sir.

(b) The Delhi Development Authority
has alrcady prepared the estimates for pro-
viding water supply, scwcrage and other
amenities in this Colony.

Dr. Bhagwan Das Memorial Trust,
New Delhi

5173, SHRI AMBESH : Will  the
Minister of WORKS AND HOUSING be
pleased to refer to the reply given to Un-

starred Question No. 51 on the 17th Novem-

ber, 1969 and state ;

(a) whether Government have taken any
steps in the direction of enforcing the terms
and conditions of the lease in accordance

with the reply to part (e) of the aforesaid
question ;

(b) if so, the progress made in this re-
gard ; and

() if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIRAL) : (a) to (c). The
land in question has been surrendered by
Ihe‘ All India Blind Relief Society by a
registered deed. It has not yet been allotted
to Dr. Bhagwan Dass Memorsfl Trust

md_, as such, it vests in the President of
1ndia.

The occupation of Iand by the Trust.
Without aliotmeat, is yosuthorissd aod
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necessary action for the recovery of damages,
ete., from them will be taken after the
revalidation of the Public Premises (Eviction
of Unauthorised Occupants) Act.

Indonesian Forcign Minister for the
Presidentship of 1971 Session of
U. N, General Assembly

5174. SHRI M. SATYANARAYAN
RAO : Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Indonesian Foreign
Minister Adam Malik is amongst the candi-
dates for the Presidentship of the 1971
Session of the U. N. Gencral Assembly ;
and

(b) whether his candidature has been
endorsed unanimously by the Asian Group
a' the U. N. which also includes India?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURRENDRA PAL SINGH) : (a)
and (b). Yes, Sir.

Manufacture of T.V. Studio Equipment
and Transmitting Equipment by Bharat
Electronics Limited in  Collab 'ration
with a German Firm

SHR| DEVINDER SINGH
GARCHA :
SHRI P. GANGADEB :

DEFENCE be

5175,

Will the Minister of
picased to state :

(a) whether the Bhirat Electronics
Limited has decided to manufacture T. V.
studio equipment and T.V. transmitting
equip.ment ;

(b) whether this project is being under-
taken in collaboration with a German
firm ;

(c) if so, the nam: of the collaborating
firm ; and

(d) the probable period when this pro-
ject will start functioning ?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) ; (a) Yes, Sir.
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(b) and (c). The technical collaboration
for the T.V. Studio Equipment is with M/s.
Fernseh, West Germany, while that for the
manufacture of TV Transmitting Equipment
is with M’s. Nippon Electric Company of
Japan.

(d) Work on the project has already
commenced and the production of these
equipments is expected to start in 1972-73,

Proposal to Organise an International
Conference on Bangla Desh

5176. SHRI DEVINDER SINGH
GARCHA : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

(a) whether there is any schems under
consideration of Government to organise an
Internatlonal Conference on Banglas Desh
in which politicians, scholars and intellec-
tuals would be invited ; and

(b) il so, the main features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) No,
Sir.

{b) Does not arise.
Shortage of Glycerine

5177. SHRI DEVINDER SINGH
GARCHA : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
state :

(a) whether there is an acute shortage
of glycerine which is forcing manufacturers
to cut down the production of tooth-paste,
by 25 to 30 per cent ;

(b) if so, the reasons for this shortage ;
and

(c) the steps Government have taken or
propose to take to restore the normal sup-
ply of glycerine ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIRSINGH) :
(a) and (b). Due to fall in soap
production, as ulso more use of low-grade
oils and fatty matter during 1970 in the
manwfacture of soap and fatty acids, the
production of glycerine dropped down frem
11,000 tonnes in 1969 to 10,000 tonnes in

1970, This drop and the increasing demang
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have created some shortage of the commo-
dity. Some of the tooth paste manufac-
turers have also expressed difficulty in main-
taining the productioa of tooth paste be-
cause of the non-availability in adequate
quantities of glycerine.

(c) The import of glycerine is being
allowed to actual users to meet the gap
between their actual requirecmeat and local
supply.

Co-operarive House Building Societies

5178. SHRI ROBIN KAKOTY : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) the total amount allotted for Co-
operative House Building Societies during
the Fourth Five Year Plan :

(b) the total amount allotted to Assam
State Government for (a) Industrial and (b)
lower-income group people for house-build-
ing during Fourth Five Year Plan ;

(c) whether any scheme has been sub-
mitted by Assam Government for co-
operative house building societies in  Fourth
Five Year Plan ; and

(d) if so, what amount is allotted for
that purpose in Assam Government's Fourth
Five Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) No specific
amount has been provided in the Fourth
Five Year Plan for Co-operative House
Building Societics in respect of the social
housing schemes of the Ministry of Works
and Housing. Financial assistance elc. to
the House Building Co-operatives under
these schemes is sanctioned by the State
Governments, who determine the amount of
such assistance themselves subject to the
overall plan ceiling for Housing in their
Fourth Plan.

(b) The Plan does not specifly scheme-
wise amounts under Housing for any State.
The Government of Assam have, however,
proposed Rs. 17.00 lakhs and Rs. 47.00
lakhs for the implementation of Integrated
Subsifeed Housing Scheme for Industrial
Workers and Economically Weaker Sections
of Community, and the Low Income Group
Housing Scheme respectively during the
Fourth Five Year Plan,
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(c) No such scheme has been submitted
to the Ministry of Works and Housing by
the Government of Assam.

(d) Does not arise.

Distribution Agencies for Namrup
Fertilizers

5179. SHRI ROBIN KAKOTY : Will
the Minister of PETROTEUM AND
CHEMICALS be plecased to state ;

(a) the name of distribution agencies
for fertilizers of Namrup Unit of the Ferti-
lizer Corporation of India ; and

(b) the amount of commission given to
such distributing agenci=s per tonne ?

THE MINISTER OF PETROTEUM
AND CHEMICALS (SHRI P. C. SETHI):
(a) The names of distribution agencies are
given below :

1. Agro Industries Corporation
(Assam).

. Messrs O°Neil and Company.

. Messrs Indian Fertilizers.

. Messrs Uimraj Chouth Mull.

. Messrs RC Mitter and Company.

. Messrs Ganesh Export and
Transport.

7. Messrs K haitan and Sons.
. Messrs Assam Fertilizers.

P LY T S YR )

- Messrs Brahmaputra Fertilizers,
10. Messrs A. Talukdar and Company.

11. Messrs Ghosal Banerjee and
Company.

12, Messrs Shaw Wallace and
Company.

13. Messrs B. C. Paul and Company.
14. Me~srs Macneil and Company.

15. Messrs R, N. Chatterjee and
Company.

16. Messrs Jardine Henderson Lid,
17. Messrs Associated Industries
18. Messrs Beria Brothers,

19. Messts Rallis India Ltd.

20. Messrs S. N, Nandy.

21, Messrs Senairam Dungarmull,

22, Messrs Ramkumar Sauchand Roy
and Co,
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23. Messrs Manure Supply Agency.
24. Messrs M. D. Agarwalla.

25. Messrs Steel Distributors.

26. Messrs Lachminarayan Tarachand.
27. Messrs Lalchand Mangalmull.

28. Messrs Hanuman Bux Sitaram.

29, Messrs Nirmal Mimtringha and

Company.
30. Messrs Assam Agro-Chemical
Industries.
(b) The Commissions given are as
under :
Fertilizets Commission
Rs.
Ammonium Sulphate 30.00 (per MT)
Urea for use in
Agriculture 60.00 .
Urea for use in
Tea Gardens 50.00 "

Seiting up of an agency of wmemployed
educated youngmen cooperatives to sell
kerosene oil and petrol

5180. SHRI ROBIN KAKOTY : Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether there is any proposal under
consideration of Government to set up an
agency of unemployed educated youngmen
co-operatives to sell kerosene oil, petrol and
fertilizers ; and

(b) if so, the main features thereof ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) and (b). There is no such proposal,
However, the Indian Oil Corporation has a
scheme for giving dealesrships for retail
outlets, agencies for kecrosene/LDO, and
distributorships for Indane gas to unemplo-
yed graduates. Under this scheme priority
is given to Cooperative Societies. whose
membership consists of engineering gradua-
tes/diploma-holders in Engineering/ordinary
graduates, where the anticipated income
frem the agency is likely to be at |&ast
Rs. 1,500/— per month. Under this scheme,
notices are published in the press inviting
applications from individuals or partnerships
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9r Cooperative Societies depending upon the
stimated profits of the agency. A Selection
Committee decides the suitability of the
applicants in awarding dealerships on the
basis of certain laid down criteria. The
Fertilizer Corporation of India Limited also
has a scheme in operation for training
unemployed graduates in marketing techni-
ques and giving them dealerships in  ferti-
lizers.

Exploratory drilling in Damobar
Basin (West Bengal)

5182, SHRI S. C. SAMANTA : Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the geological and geo-physics
experts of Oil and Natural Gas Commission
and Oil India Ltd. have examined the data
collected by Stanvac during their incomplete
exploratory drilling in Damobar Basin of
West Bengal ;

(b) whether the Indian and Soviet
experts arc quite optimistic in their fresh
interpretation of old data collected by the
American firm ; and

(¢) whether Government are undertaking
any fresh exploratory drillimg in  Galsi,
Bolpur and Nabagram areas of Western
‘West Bengal during the coming winter ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SRRI P.C. SETHI):
(a) and (b). The review of the data collected
by Stanvac under the Indo-Stanvac petro-
leum project in West Bengal, made by the
Oil and Natural Gas Commission's geolo-
gical & geophysical experts with assistance
of Soviet experts attached to ONGC, had
indicated that further exploration of this
area would be desirable to assess its petro-
leum prospects.

(c) No, Sir.

Caprolactum Project at Baroda

5183, SHRI SOMCHAND SOLANKI :
Wwill the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the Caprolactum Project
to ke set up at Baroda has started its func-
tioning

{b) the loan granted to the Gujraat
State Fertilizers Company to meet its finan-
cial requirements ;
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(c) the annual capacity of Caprolactum
Project and whether this project will rTun
with any foreign collaboration or with
Indian know-how ;

(d) whether Government of Gujarat has
also granted any loan for its project ; and

(e) if so, the amonnt of foreign ex-
change required for the purpose ?

THE DEPUTY MINISTER IN THE

MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) ;
(a) No sir,

tb) The Industrial Credit and Investment
Corporation of India Ltd. has already
sanctioned a foreign exchange loan of Rs.
300 lakhs. The Gujarat Government have
also granted a loan of Rs. 200 lakhs.

(c) The capacity licenced is as under :—
Caprolactum — 20,000 tonnes per annum

Cyclohexane
(Bye-Product).— 4,000 tonnes per annum

The plant is being set up with the
assistance of M/s. Inventa of Switzerland,
and M/s. Technip of France. M/s. Inventa
will supply process know-how and basic
engineering design data, train Indian person-
nel overseas and assist during start-up. M/s.
Technip will do the overscas engineering
service, procure equipment from abroad and
check the detailed cngineering donc in
India.

(d) Please refcr to the answer to (b).

(e) The total foreign eachange
for this project is estimated at
lakhs.

required
Rs. 917

Modecrnisation of Sindri Fertilizer Project

5184. SHRI DEVINDER SINGH
GARCHA : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
state @

(a) whether modernisation process of
the Sindri Fertilizer Project is at its advance
stage ,

(b) if so, when it is likely to be comple-
ted ; ®und

(¢) how much additional fertilizer it
will produce category-wise afler modernisa-
tion 7
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THE MINISTER OF PETROLEUM
AND CHEMICALS (SHkI P. C. SETHI) :
(a) A feasibility report on the modernisation
scheme of Sindri Fertilizer Faclory has been
received from the Fertilizer Corporation
of India and is under consideration of
Giovernment.

(b) According 1o the feasibility report
the project is to be completed within 42
months from the date on which Government
approvals in regard lo forcign exchange,
DGTD clearance, elc. are given.

(c) The feasibility report envisages addi-
tional production of 1,70,000 tonnes of
nitrogen on the completion of the Project.
This will be in the form of 40,000 tonnes of

addititional ammonium  sulphate  and
1,7%,000 tonnes of additional urea.
Proposed visit of William Rogers, U. S.
Sccretary of State Re. supply of
arms to Pakistan
5185. SHRI DEVINDER SINGH
GARCHA : Will the Minister of EXTER-

NAL AFFAIRS bc pleased to state : whe-
ther Government have received any formal
communication from United States regard-
ing the impending visit to India of thc
U. 5. Secretary of State, Mr. William
Rogers, for explaining his country’s attitude
on the supplies of arms to Pakistan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : No,

Sir,
o wAaW Ira wwfaw g, amaa
Ay, 7% faeet
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Alleged corruption in Dr. Bhagwan Das
Memorial Trust New Delhi.

5189. SHRI AMBESH : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleated to refer to the reply
given to Unstarred Question Ne. 7125 on
the 21st April, 1969 and state :

(a) whether it was stated therein that
no grants will be given to Dr. Bhagwan Das
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Memorial Trust, New Delhi till the charges
levelled against the Trust were proved

false ;

(b) whether he had written a letter on
the 10th July, 1969 recommending to the
Delhi Administration to give grants to the
said Trust ; and

(c) if so, whether a copy of the said
letter will be laid on the Table ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (8) Ycs, Sir.

(b) and (c). The Government of India
addressed a letter No. F. 17th-5/69-Cirants,
dated the 10th July, 1969 wherein Delhi
Administration werc infer aliu requested to
take a quick decision on the complaints
forwarded to them against Dr. Bhagwan
Das Memorial Trust so that in case they
find that the complaints not of a serious
nature they may release the grant to meet
the recurring cxpenditure subject to any
condition they may like to imposc. Rele-
vant extracts from the letter referred to are
given in the Statement attached.

Sratement

Extracts from Ministry of Health and
I'amily Planning letter No. F.17-5/69-Grants
dated the 10th July, 1969 addressed to the
Secretary, Medical and Public Health De-
partment, Delhi Administration, Delhi,

- - - L]

As the objections relate mainly to grants
given by the Delhi Administration and the
Delhi Municipal Cerporation to meet recur-
ring expenditure, 1 am to request that the
Accountant General, Central Revenues may
be asked to conduct immediately a spccial
audit of the accounts up to the year ending
1968-69 of the All  India Blind Reliefl
Society and Dr. Bhagwan Das Memorial
Trust, Lajpat Nagar, New Delhi, and give
their findings in the matter. They may also
be requested to suggest remedial measures,
which they consider necessary.

1 am further to request that in the inte-
rest of smooth running of the institution
and to enable it to continue to seive the
general pnblic, tke Delhi Administration
may kindly“expendite their decision on the
complaint set to them vide this Ministry’s
letters No. F. 17-12/67-G & C dated the
14.3.67, 21.8.68 and 25.1,69 and intimate the



61 Written Answers

same fo this Ministiy. It is also requested
that the Delhi  Administration may take a
quick decision so that in casc they find that
the complaints are not of a serious nature,
they may release grants to meet the recurr-
ing expenditure subject to any condition
they may like to impose.

1 am, therefore to request that eatly
action on the lines indicated above may
kindly be taken under intimation to this
Ministry.

The receipt of this letter may kindly be
acknowledged.

Convening of Conference of Afro-Asian
Nations in Delhi Re. Refugees from
Bangla Desh

5190. SHRI S. M. BANERJEE :  Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether India intends to cull a
Conference of the Afro-Asian Nalirns in
Delhi to discuss the serious situation arising
out of influx of refugees in India from
Bangla Desh ;

(h) il so, whether invitations will be
extended to bie Powers also ; and

(c) if not, the reasons for the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNMNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) No,
Sir.

(b) Does not arisc.

(¢) Government do not consider it
necessary or useful to hold such a Conference
at this juncture,

WAty faqm & wogeo & Ak §
ZwT e & maTIm

5791. =it gww =y w@aw : w_
fadm 7t gz qam & o1 w0 5

(%) a1 g@R F1 @@ 25 AN
1971 st zrdr ey & fou oy @
AT & SHIW FY H faamar wr g 5
WA famr & wogww & A gl &
219 471 ; @it

(@) afz g, @ 97 9x FEER A
F wfafmar g 2

ASADHA 28, 1893 \SAKA)

Written Answers 62

fadm sorem & 3o W (R gew
ata fag) : (F) arer ded & 25 wrd
1971 & sQITW &1 §a9 IO fey-
fafaa & : )

‘FTfAY FEewar  Aarfaal g
AT Tgara F v & gfa
ITHT (T2 FT) WIETEA, AT H
AT A JAT ] 9T IAST g
W I I g grEwtAE wesAr
& arg W faQdY wraAr 81 weEe
¥ 57 INa@ T 0F wAL A
aifezar # foget wwfa & #%
are T A "

(@) wnogmw=atat # {5 of
IFMT AT 37 T F frear S

g1

wfawn-adtare am g7 sfaamta
¥ qy% w1 AT

5192, =it stara fag A : a7 v
gAY gg T ) FOU F 0 i

(F) |ar 5 @A, 1971 & if=
AATEAR 9F FAARA 5 A gFifaa
aurEIT § HgE, W aaf F s
wfadw-adiarg Arr 9X FrfaEER ¥
aEr g TE e W e afcgmesy
gATL ATl ®h q¥ E

(@) 7av auf & Frw ag 9% AT
gz wrE g oW e afwm-
waeq arfaa) 1 4 Ffearzal &1 qraam
FTAT 93T §

(W) #aT 3T F AT T F WX
faasi ¥ ov F1 arfaal F1 3@ 49F 9
rAT gIR AR F fod GTRR FTIY F
FriaEr ¥ w1 AT § 5 AR

(=) afagi,ahm‘igwgswaﬁ
wg?



63 Written Amswers

T EW (Wt e Tw) : (F)
SNE S, 1971 FifmEk w
% frve feamiex 147 & g9 9%% ¥z
T 4l | gIRART F ATz F A
T § §TF |T97 50 RT q% 59 9¢
4t faas oform asy AEF € AAE
91 grAr-faar £ wfa 9z« 1 agrE
F1 4 A v & o gfg 7w D
wafq 3&Y faq &% e faar Ty 97 )

(a) w9"a=1 0F TEWY ®EAT
afedt  fogs aw 41 uyagE @@ w9-
fafrm i smarfi & sram el gg a9
#1 W qaf & From ozt feare fg=
T & o F4 st g afegy grar
= fraz s73 & gg aw = A
feamizT 147 97 ymew #FATER
wAE ) 12-6-1971 3 7-7-1971 |
€ 1A T HIT A4%F FIA4 F1 gEAd
fo=t 9Y | 37 Y aFT o w1 fa
AT 9T | T T AT 93Or fF o
qIF 9T WA 97 FY wrAqA 11 wafy
¥ wTF F2q4 T AT g qFAT &

(n) oz (7). %fwg o= A
FTH Ff57 &A1 7 AT § Wi Fgr 97
TG G AT a9t g @1 fFEe A
oTF FA 1 GZAMH] FT AT AT
AET FT AT GFal, dAfq FIFE AATE
aqr HAAT F1 g9 ®YF 9% AW fan
war & A 27 of gze efawed Q2
Ceid fau g@mma #1 fegd
qrg 74 & fae amfas srafasar &
AT 97 AHIT FTEATH FT AT
qEEET F AT g §F FRA AF
amsl A azg, fearder 147 § e
UF ST @I T | I g T g
zarft g gz WY & ¥t FTAEETS dTw
X 9 F1 g A far aar &)

JULY 19, 1971

Written Answers o

Opeaing of a unit of Bharat Electronics
Limited in Ghaziabad

5193, SHRI V. N. P. SINGH : Will
the Minister of DEFENCE be pleased to
state

(a) whether Government propose 10
establish the second unit of Bharat Electro-
nics Limited at Ghaziabad ;

(b) if so, by what time the necessary
civil works will be completed ; and

(c) by what time the unit will start
manufacturinz: ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (a) Yes, Sir.

(b)and (c). The first phase of essential
factory works which will enable the produc-
tion to be started is expected to be completed
by June, 1973 and the production is expecied
10 commence by about middle of 1973-74.

Setting up of Standing Committee in view
of Recommendations of Tariff Com-
mission on Dye-stuff Industry

5194, SHRIMATI BHARGAVI
THANKAPPAN :  Will the Minister of
PETROLEUM AND CHEMICALS be

pleased to state :

(a) whether keeping in view the recom-
mendations of the Tariff Commission on
dye-stufl industry, Government have decided
to set up a Standing Committee ; and

(b) if so, its composition, duties and the
time likely to be taken in submitting its
report 7

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH):
(a) Yes Sir.

(b) The details referred to are being

finalised and formal orders are expected to
issue shortly.

Unauthorised Possession of Government
q. Accommodation

5195. SHRI 8. C. SAMANTA : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(8) the steps praposed to n be take
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unauthorised possession of

against the
unautho-

Government accommodation by
rised persons ;

(b) how many Ex-Ministers, Ex-ministers
of Siate, Ex-Deputy Ministers are still

' occupying the Ministerial houses and by what

time they are likely to be vacated ; and

(c) the steps being taken to hand over
the possession of the Government accom-
modation to rightful allottees who are still
without accommodation ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) The action to
evict the persons who are in unauthorised
occupation of Government accommeodation
cannot be taken as the Public Premiscs
(Fviction of Unauthorised Occupants) Act,
1958 has been struck down by the Delhi
High Court.  Action to re-enact the whole
Act has beun initiated and a  Bill has been
introduced in the Lok Sabha, 1t will be
possib'e 1o take action 1o evict the unautho-
rised occupants from Government accom-
modation in Delhi/New Delhi only after the
Act is re-cnacted.

present there are 10
cases where Ex-Ministers, Ex-Ministers of
State and Ex-Deputy Minis ers. who have
been elected as Mcembers of Parliament to
the Fifth Lok Sabha, are staying in houscs
allotted to them as Ministers. Besides, §
Ex-Deputy  Ministers, who ceased to be
Mcmbers of Parliament, are also in occupa-
tion of the accommodation allotted to them
as Deputy Ministers. It is not possible at
this stage to indicate any definitc date by
which they are likely to vacate the accom-
modation allotted to them as Ministers/
Deputy Ministers. However, in case of 10
ex-Minisiers/Deputy Ministers, who ceased
10 be Ministers but continue to be Members
of Parliament, the qucstion of allowing them
to retla the accommodation in their
oce.pation is under consideration.

(b) and (c). At

Proposal to raise the age of Marriage

5195. DR. MELKOTE Will  the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state whether
Governrient propose to raisc the age of
marriage by statutory provisions with a view
to check increase in populstion ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA-
DHYAYA) : A proposal to raise the legal
age of marriage is uader consideration of the
Government.

Installation of a Sulphuric Acid Plant
with West Germany Collaboration

5197, SHRI C. JANARDHANAN
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether FACT  Engineering and
Design Organisation has requested the
sanction of Government to enter intoa
Technical Collaboration agreement  with
West Germany for the installation of a
Sulphuric acid plant ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C, SETHD) :
(a) and (b). Government of India have
approved the propesal of M/s, FACT to
enter into a collaboration agrcement vith a
West German firm for the szttiag up of
sulphuric acid plants,

Nylon Factory in Kerala

5199. SHRI C. K. CHANDRAPPAN :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to refer to the
reply given to Unstarred Question No. 818
on the 3lst March 1971 regarding Nylon
Factory in Kerala and state :

(a) the main features regarding the
schemes submitted by the Kerala Industrial
Development Corporation for establishment
of Nylon Textile Filament Yarn unit ; and

(b) the decision of Government in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) The main features of the application of
the Kerala Industrjal Development Corpora-
tion for setting up a Nylon Textile Filament
Yarn unit are as follows :

(i) Capacity : 2,000 tonnes per
annum.
(i) Location : Kerala *
(iii) Total cost of the
scheme : Rs. 865 lakhy,
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(iv) Foreign exchange

requirements : Rs. 295 lakhs,

Collaboration  is
envisaged with M/s
Vickers Zimmer or
M;s. Lurgi, West
Germany, for the
supplv of plant,
equipment and
engineering data.

(v) Foregin collabu-

ration :

(b) The application is under considera-
tion.

Complaint Regarding Non-Supply of Raw
Materials from Public Sector Under-
taking to Private Factory in

Tamil Nadu
5200. SHRI N. K. SANGHI: Wil
the Munister of PETROLEUM AND

CHEMICALS be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the news ‘tem
appearing in the “'Hindu™ dated the 14ih
June, 1971 under the caption “‘Factory
Denied Raw  Materials,  says  Minister”
regarding non-supply of raw matenals from
a Public Sector Undeniaking to a Private
Sector factory in Tamil Nadu at the time
when the factory was to go in for produc-
tion ;

{b) if so, the reasons for the non-supply
of the raw materials ; and

(c) whether the supplics have since becn
effected and il not, the reasons therefor ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) Yes, Sir.

{b) In the absence of an agmfmmt on
the question of marketing rights in rl_:sl:n:ct
of the production of transformer woil and
other speciality items by Mjs. Nagpal
Ambani Petrochem Refining Ltd. b‘a.scd on
their earlier assurances, the Indian Oil
Corporation could not finalize arrangements
for the supply of raw material to the tactory.
The gucstion of specifications of the raw
material has also not been finally resolved.

() The Indian Oil Corporation has
supplied 2000 tonnes of raw material to the
factory for initial trails.
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Settlement of Bangla Desh Refugees

Problem at International Level

5201.  SHRI S. C. SAMANTA :
SHRI N. K. SINHA :
SHRI GANGA REDDY :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) what are the possibilities of the
settlement of the Bangla Desh Refugee
problem at International level upoa the
conclusion of visits of Central Ministers
and other digaitaries to the various Capi-
tals of States through-out the world :

(b) whether the issue is being raised in
the United Nations Orzanisation ; and

(¢) by what time, in the estimation of
the Government, the refugees arc likely 1o
be back home ?

THE DEPUTY MINISTEFR IN THE
MINISTRY OF EXTFRNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
The settlement of the Hangla Desh Refugees
problem depends upon the creation of con-
dition in Bangla Desh which will enable the
refugees 10 return 1o their homes in safety
and  with  honour.  Visits  of  Central
Ministers to various foreign countries provi-
ded and opportunity to impress this fact
upon the Governments concerned and the
need for an carly political solution with the
clected representatives of the people.

(b) The issuc was raised from the
human rights point of view in the Fconomic
and Social Council of the United Nations in
May, 1971.

It has also been raised at the current
Session of the ECOSOC in Geneva on 9th
July in the context of the Report of the
U.N. High Commissioner for Refugees.

The Sccretary-General of the UN has
also been kept informed of developments in
Bangla Desh.

(c) We were hoping that appropriate
conditions would be created to enable the
refugees to return to their homes within six
months or so. But continuing military
atrocitns in Bangla Desh and Pakistan
rulers reluctance to have a political settle-
ment with the clected leaders of Bangla
Desh may prolong this period. '
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Allotment of Land to House Building
Cooperative Societies in Delhi

5202, SHRI NIHAR LASKAR : Will
the Minister of WORKS AND HOUSING
be pleascd to state :

(a) the names of those House Building
Cooperstive Societics, registered prior to
1961 in Delhi which have not so far been
allotted land ; and

(b) what is the hitch in alloting land to
these sociclies 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL): (a) Statement is
laid on the Table of the House. [Placed in
Library. See No. L. T—685/711.

(b) 6& of these Societics cither did not
accept the offer of allotment of land or
did not apply at all for allotment or were
not found cligible for allotment. The
question of allotting land to  these Societics
does not, therefore, arise. As regards the
remaining 32 Societies their cases are being
processed for allotment of land.
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Sale of Tallow/Fat as Pure Desi Ghee in
Sawai Madhopur

5204. SHRI N. S. BISHT : Wil
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether Government are aware that
the adulteration of food articles is prevalent
on a large scale in the country in spite of
provisions of the Food Adulteration Acts as
has been the case of selling tallow or fat as
pure desi ghee in Sawai Madhopur, as
reported in the *Nav Bharat Times” dated
the 19th June, 1971 ;

{b) the steps taken by Government of
India to ensure that the Food Inspectors
and other concerncd authorities all over the
country do not permit aculteration in food
articles on temptation oftfered by the pro-
ducers concerned ; and

(c) whether Government propose” to
increase the punishment in this regard and
if not, the reasons therefor 7

.
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THE MINISTEFR OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA-
DHYAYA) : (a) The Government is fully
aware of the prevailing adulteration in food
stuffs in the country. However, the position
is not alarmiag and from the reports
reccived from the States, a downward trend
in adulteration is indicated. The report
published in the **Nav Bharat Times" dated
the 1¥th June, 1971 is not factually correct.
The Ghee was found to be adulterated
with Vanaspati and not ta'low. Nevessary
action is being taken against the offenders.

(b} The necessity for strict enforcement
of the provisions of the P.F.A. Act has been
stressed upon the State Governments time
and again in various Forums viz, the Central
Council of Health.

(c) The punishments provided under
the provisions of the Prevention of Food
Adulteration Act 1954 as amended in 1964
are considered sufficient and adequate to
meet the objectives of the Act. The mini-
mum puaishment now prescribed for cases
of adulteration is imprisonment of not less
than six months but in certain cases the
punishment provided is 6 years and with
fine of not less than Rs. 1,000/-. However,
in cases of misbranding or substandard
products the discretion has been left to
the courts. Prior to its amendment, the
Act did not provide for compulsory impri-
sonment.

Statement by the Pakistan Martial Law
Administrator Regarding Refugees
from Bangla Desh

5205. SHRI SAMAR GUHA : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the Martial Law adminis-

trator Gen. Tikka Khan stated that only one
million refugees crossed into India from

Bangla Desh ;

(b) whether he further stated that the
refugees in Indian Camps belong to floating
destitutes of India ;

(c) whether he further claims that many
thousands Bangla Desh refugees have gone
back to their homeland ; and

(d) if so, the reaction of Government to
the above statements ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) to
(d). Pakistani spokesmen including Lt. Gen.
Tikka Khan, have been making various
statements in a vain attempt to show that
millions of refugees have not been driven
from their homes by the brutalities of the
Pakistani army. Facts speak lourder than
Pakistani propaganda as shown by the fact
that 69,24,174 refugees had cntered India
upto the 14th July, 1971,

The fact that the influx of refugees
continues at the rate of 42,000 per day
shows that the brutalities continue in
Bangla Desh preventing refugees from going
back.

Adulteration of Petrol with Kerosene Oil

5206. SHRI S.C. SAMANTA : Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the petrol-dealers in several
cases have been found to sell the product in
adulterated form by mixing Kerosene and
supplving less quantity of petrol by ~reating
mechanical defect in the pumps and the
like ;

(b) if so, the steps being taken to ensure
pure and full supply to the consumers

(c) the measures taken to punish the
offenders ; and

(d) whether Government will s¢t up
machinery for periodical and sudden inspec-
tions 7

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) No report of Kerosene being mixed with
petrol has been received. A few cases of
solvents being mixed with petrol, however,
did come to notice. This malpractice has
been effectively stopped by the recent
increase In the excise duty on solvents. No
specific cases have been reported of short
supply of petrol by the dealers by creating
mechanical defects in the pumps etc.

(b) to (d). A scheme to facilitate “on
the @ot' detection of Kerosene admixture
in hignh speed diesel oil is now under pre-
paration. Provision will be made in this
scheme to panish the offenders, Cases of
short supply of petrol can be easily detected
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by the local “Weights and Measures”
officials of the Statc Governments by
checking the records of sales, stock receipts,
stock on hand etc. State Governments are
being requested to intensify such checks.

Anti-Cholera Vaccine for Bangla Desh

Refugees
5207. SHRI R. R. SINGH DEO:
Will the Minister of HFALTH AND

FAMILY PLANNING bc plea cd to state :

(a) whether the attention of Govern-
ment’s has been drawn to a report in the
Times of India of the 13th June, 1971
saying that Air India ook only two days 1o
clear 72 huge packages of anti-cholera
vaccine received from France and the UAR
for the Bangla Desh refugees ;

(b) whether Government have received
any report in this regard ;

(c) whether the vaccine, because of
exposure to the sun have been rendered
useless completely ; and

(d) whether any action is being taken
against the persons held responsible for
negligence of their duties ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) 1w (c). 72 packages of
anti-cholera vaccine werc received at Palam
Airport, New Delhi on the morning of the
11th June, 1971 by Air India from Bombay.
A few packages of the vaccine were damaged
and required re-packing under the supervision
of Customs and security staff. Accordingly,
the damaged packages w~ere repacked and
the entire consignment was despatched to
Cal-utta on the 14th June, 1971. In the
meantime, the consignments were kept in a
cooi placc. The vaccine was not rendered
useless,

(d) Does not arise.

Development of Fishing Harbour at
Colombo and Trincomalee in
Ceylon by USSR

5208. SHRI R. R. SINGH DEO:
Will the Minister of EXTERNAL ABFAIRS
be pleased to state : .

(a) whether acceptance of the offer by
the Soviet Union for developing fishing
harbour at Colombo and Trincomalee
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in Ceylon would lead to temsion in the
Indian Ocean ;

(b) whether it amounts to violation of
the Lusaka Conference decisions ; and

(c) if so, the reaction of Government of
India in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) As
far as our information goes there has not
been any offer by the Soviet Union for
developing fishirg harbours at Colombo and
Trincomalee in Ceylon, nor of the accep-
tance of any such offers by the Ceylon
Government.

(b) and (c). Do not arise.
Idle Blood Plasma Plant in A.L.ILM.S,
New Delhi

SHRI V. M. P. SINGH :
SHRI N. K. SANGHI :

Will the Mintster of HEALTH AND
FAMILY PLANNING be pleased to
state :

5210.

(a) whether two blood plasma plants
gifted to Indian Red Cross Society by the
British Red Cross Society have been lying
idle in the All India Institute of Medical
Sciences, New Delhi for the last 8 years ;
and

(b) if so, what steps Government pro-
pose to take to ensure the running of thesc
plants and to augment the present availabi-
lity of blood-plasma ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA-
DHYAYA) : (a) These two plasma plants
wore operated during the years 1965 and
1966 when all the available dry plasma was
processed and used by the Armed Porces
Blood Transfusion Centre. Since 1967, the
plants have not been used due to shortage
of voluntary blood donation a3 also there is
greater demand for fresh blood than dry
plasma.

(b) The plants are being re-assembled
in a new location in the All India Institute
of Medical Sciences and Hospital and will
be put to use to the extent that voluntary
blood donations make it possible.
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There is sufficient cquipment available
in the country for processing blood into
plasma but it cannot be utilised due to lack
of voluntary donors. Voluniarv organisa-
tions like the Indian Red Cross Socicty and
the Voluntary Blood Transfusion Service as
well as various Blood Banks are engaged in
nromotion of voluntary  dorations but the
response from the general pubiic has not
been encouraging.

Setting up Central Mental Research
Institute in Fastern India

$211. SHRI N. E. HORO : Will the
Minister of HFAITH AND FAMILY
PLANNING be pleased to state :

(a) whether Government have received
any representations regarding the need for
the establishment of  Central Mental
Research Institute in the FEastern part of
India ; and

(b) if so0,
thercon 7

the reaction of Guvernment

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPAD-
HYAYA) : (a) No, Sir.

(b) There is already a Central Govern-
ment Hospital for  Mental  Diseases at
Ranchi, in the Fastern part of India, which
provides adequate facilities for treatment
and research of Mental Discascs.
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=7 7 faam 7 791 ¥ (9a% wadq og1-
dra fawm arfmfsas faardt &Y qeofa gx
rqTAIT 7 A AFAT 2

T g3 TAeE  SOATATAY
%! eqqAT & fay famw anew
AT & agraa

5213, =t o aTm Jifera ;o AT
rareeg vt afzart fadtem ot a7 aa@
) gar 741 fF ;

(%) #ar awH7 7 fasq eqeq qa39
¥ 9g@AT § HeW 9T F eqreeq qqw-
AETA T eqrgar 7§ A%

(=) afz i, & aeava=dy geq-g=q
@y !
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Fareen oY afcare faataa swrea &
g WAt (w) dto Yo wzAgreama)
(%) awgra fam arpa gaza &0
gEAAT H Al geW H WM aF &r§
FgTRem AN Fqriqa AE F1

(=) s 7ET IZAT |

aeg a3n W Tatiax fed m gfiarc
s #er

5214, o winr =< fea . q@r
rareen oYy afcare fatem 551 ag @A
1 par 390 5 geg 9% # T wWEr 5y
dear fraeY & wgi wa @ a4t § oftax
faataa &z earfaq fem am ?

Taree Gt qfeare faaram A=t &
TTor ®Et (st fo qlo WIENIEATa)
afrare fANigq Fri6d & wATA 9
w27 T § O1969-71 & A 13
qedYr et qfrarg eanm faqwr 7
BY7 042 qre gO-F7 9 A )

Visit by U. S, Gosernment Representative
to India to Discuss Banzla Desh
Problem

5215. SHRI P. GANGADERB :
SHRI RAMSHEKHAR PRASAD
SINGH :

Will the Minister of EXTERNAL
AFFAILRS be pleased 1o state :

(a) whether on Bangla Desih  problem
an officer of the U.5. Department of
Refugees and Migration Affairs visited India
on tle 2Ist June, 1971 ;

(b) if so, what was the
falks and wvisit : and

outcome of his

(c) for how many days he visited - -
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Mr. Frank L. Kelloge, Special Assistant to
the U S. Sccretary of State for Refugee and
Migration Affairs, visited India.

(b) He had meetings with the Govern-
ment officials who acquainted him with the
situation arising out of the massive influx
of refugees from East Bengal, about which
hie must have subniitted his report to his
Government.

(c) He was in India from Junc 2l to
June 27. Besides his visit to Delhi, he
visited refugee camps near Calcutia, Gauhati
and Agartala,

Deiesations to Foreign Countries Re :
Bangla Desh Affairs

5216, SHRI P. GANGADEB ;
SHRI 2 AMSHEKHAR PRASAD

] L
Will the MLiini.or of EXTERNAL
AFFAIRS be pleased tu state :
(a) whether Government have sent

some deiegations to foreign countries to

convince them about Bangla Desh affairs ;
(b) if so, the names of the countries

where these delegations have been sent ; and

(c) the response of those countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFTAIRS
(SHR1 SURENDRA PAL SINGH) : (a)
Yes, Sir.  Government have sent special
representatives of Cabinet and ministerial
rank to a number of countries (0 impress
upon them the gravity of the situation
created by the brutalities of the Pakistan
Army, the massive influx of refugees from
Bangla Desh and the wurgent n221 for a
political solution with the 12:t=d rrprasen-
tatives of people to caable refugees (o
return to their homelands in safety and
with honour.

(b) The names of the Ministers and the
countries visited by them are as follows :—

1. Shri Swaran Singh,
Minister of External AfTairs
2. Shri Fakhruddin Ali .
Ahmed, Minister of Agrictlture,
3. Dr. Karan Singh,
Mirister of Tourism and Ciyil
Aviation,

U.S.S.R., Federal Republic of Germany,
France Canada, U.S.A. and U, K.
Lebanon, Jordan, Syria, and U.A.R.

L]
Yugoslavia, Czechoslovakia, Bulgaria and
G. D. R,



™ Written Answers

4. Shri Siddhartha Shankar
Ray, Minister of Education.

5. Shri Moinul Haque Choudhury,
Minister of Industrial Develop-
ment and Internal Trade.

6. Shri S. Mohan Kumarmangalam,
Minister of Steel and Mines

7. Shri Barkatulla Khan,
Rajasthan Minister of Law and
Power (at present Chiel Minister,
Rajasthan).

8. Shri V. C. Shukla,
Mimister of Defence Production.

9.  Shri Shah Nawaz Khan,
Minister in the Ministry of Steel
and Heavy Engineering.
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Japan, Australia, Malaysia and Thailand.

Swoden, Hungary, Austria, Taly,

Alghanistan and lran,

Poland and Rumania.

Sudan, Libya, Tunisia and Algeria.

Switzerland, Denmark and Norway,

Kuwait, Saudi Arabia, People’s Demo-
cratic Republic of Yemen, Yemen Arab
Republic and Jordan.

(c) The response of the countries visited
has confirned their under-standing and
appreciation of the stand of the Govern-
ment of India and has evoked their symp-
athy in view of the ecnormous problems
being faced by the Government and people
of India, which were neither crealed nor
desired bv us. The background to the recent
events in East Bengal and India’s reaction
to them are better understood and appreciat-
ed abroad and there has bevn a growing
awareness of international responsibility
towards the refugee problem.

Prevention of Cholera and other
Diseases in Delhi

5§217. SHRI P. GANGADEB :
SHRI M. SATYANARAYAN
RAO :
SHRI RAMSHEKHAR PRASAD
SINGH :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have taken any
steps for preventing Cholera and other
discases in Delhi during the monsoons ;

(b) if so, the steps taken ;

(c) whether Jaundice spreading from
polluted drinking water also is a danger
during the monsoons ; and

(d) whether any instructions have been
jssued for stocking the necessary medicines ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
FLANNING (SHR1 D. P. CHATTOPA-
DHYAYA) @ (a) Yes.

(b} (i) Meetings are he'd periodically to
discuss the situation of the prevalence of
communicable discases in Delhi and  to ake
appropriate remedial action  as and when
required

(1) Health education is being carried out

through the usual audio-visual media and
press ;

(iii) C.G.H.5. dispensaries and Local
Bodies have launched special drives for

inocculation against Cholera. Special teams
function at the pcints of the entry to the
city ;

(iv) Special arrangements have been
made for carrying out epidemiological
investigations of positive cholera cases. The
houses of the affected persons are properly
disinfected and the close contacts protected
by giving inocculations against cholera ;

(v) Free ambulance service is available
for removal of suspec'ed cholera cases to
the Infections Diseases Hospital, Delhi :

(vi) Samples of water are being drawn
from different areas of the city for asalysis
to determine its potability. In areas where
municipal water supply is not available,
public s being advised to boil water before
use ;

(vii) Special vigil is being kept for
expeditious collection and cispossl of refuse,
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At dumping grounds, insecticides are being
used liberally to check fly-breeding ; and

(viii) Samples under the Prevention of
Food Adultration Act are being taken to see
if these conform to the standards laid down
for them under the P.F.A. rules.

(c) The main causative factor for
Jaundice is the pollution of drinking water
supply. With the closure of Okhla Plant the
position has improved,

(d) (i) Additional stocks of anti-cholora
vaccide have been reserved for use in Delhi
in emergency.

(ii) Gamma Globulin is available with
the Government for its  administration
against Jaundice (infective hopatitis) if and
when the situation warrants,

Workers' Representatives on  Management
Board of Hindustan Antibiotics Ltd.,
Pimpri

5218. SHRI1 P. GANGADEB :
SHRI MUHAMMED SHERIFF :
SHRI RAMSHEKHAR PRASAD
SINGH :
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to statc:
(a) whether Government have appointed
workers representations on the Management
Board of the Hindustan Antibiotics Limited,
Pimpri ;
(b) if so, the number of representatives
taken ; and

(c) the procedure followed in their
selection ?
THT DEPUTY MINISTER IN THE

h:i[NISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH):
{a) No ; sir. The matter is under considera-
tion,
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(b) and (c). Do not arise.

g 3w & fawfey § bl
wt fadmi w1 Ah
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5. o dagw g% (e,
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Sale of Houses by DDA to Low Ir.come
Group People

5220, SHRI G. VENKATASWAMY :
Will the Minister of WORKS AND HOUS-
INC be pleasad to state :

(a) the total number of houses sold by
the Delhi Development Authority to the
low income group people till May, 1971 ;

(b) the amount of money realised by
the sale as comparcd to their actual cost ;
and

(c) the number of new houses proposed
to be released for sale to the lower income
group during the yecar 1971-72 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUJRAL) : (a) 2828.

(b) Rs. 170 lakhs realised against actual
cost of Rs. 320 lakhs. The balance amount
is being recovered in equated instalments
spread over a period of 180 months.

{c) 6000,

Alleged Prevention of Return of Bangla
Desh Refugees by India

§221. SHRI MUHAMMED SHERIFF :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether the East Pakistani Military
Governor alleged on the 19th June, 1971 in
Karachi that Indian authorities had created
blockades on major recognised routes
between India and Pakistan to prevent the
return of the refugees ; and

(b} if so, the reaction of Government
thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)

Government have seen press reports to this
effect.

(b) The allegation is palpably false
and is desiged to cover up the fact that
normaly has not been restored in East
Bengal and that the West Pakistan earmy
continues its reign of terror there. Since the
19th June, 1971, when Lt. Gen. Tikka Khan
is said to have made the allegation, 10,00.580
evacuces have entered India, making a
total uumber of 69,24, 174 as op the l4th
J“l}'r
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Eradication of Malaria from the
Country

5222. SHRI M. SATYANARAYAN
RAOQ : Wiil the Minister of HEALTH AND
FAMILY PLANNING %e pleased to state :

(a) whether Mularia had been almost
completcly eradicated from the country in
the last few years ; and

(b} the number of malaria cases during
the last three years and the numbers which
proved fa:al ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHKI D. P. CHATTOPA-
DHYAYA): (a) No. According to the
present phasing of the National Malaria
Eradication Programme units, 599 of the
country’s population has been decleared
free from maleria. While, 179% of the popu-
lation of the country is in the areas under
advanced stage of the eradication, from
where spray operations have been withdrawn,
only 249% of the population is in Attack

phase where spraying of insecticides is
continuing.
(b) The number of microscopically

positive cases of malaria during 1968, 1969
and 1970 were 2,74,581, 3,48,647 and 6,82,265
respectively. No positive case has been
reported as fatal during the last three years.

m W &fAw e
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Rescarch Programme on Transplanting
of Organs of Humans

5226. SHRI ESWARA REDDY : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state  whether
under the auspices of Government, any
programme of rescarch in  transplanting
vital organs of humans, such as Kidney.
liver and heart, is under ecxccution at
prcscn‘t s

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P, CHATTOPA-
DHYAYA) : The Indian Council of Medi-
¢al Rescarch, an autonomous institution
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functioning under the auspices of the
Government, has  constituted an Experl

Commiltee on Organ Transplantation to
consider relevant research proposals submit-
ted 1o the Council for grant and other
connected matters, Rescarch  studies on
various aspects of human heart transplants
have been supported by the Council and
these studies are going on, at the Seth G. S.
Medical College, Bombay and at the Chris-
tian Medical College, Ludhiana.

Various experimental studies on heart,
Kidney, and liver transplants are being also
carried out at the G. B. Pant Hospital, New
Delhi. All India Institute of Medical
Sciences, New Delhi and the Seth G. S.
Medical College, Bombay.

Damage to Furniture for M. P.s
Kept in Godowns

§237. SHRI B. K. DASCHOWDHURY :
Will the Minister of WORKS AND HOUS-
ING be pleased to state :

(a) whether a huge amount of money
is being spent each and every vear on  furni-
ture and other necessary articles by his
Ministry for supplying to the Members of
Parliainent, but 50 per cent of them are
being damped and rotiened in  various
godowns, such as Kushak Road and other
places ;

(b)  whether there is any Officer to
look after or supervise actual use of such
furniture  and  if so, whether any such
officer has submitted any report in this
regard ; and

(c) if so, main features of the report ?
THE MINISTER OF STATE IN THE
MINISTRY OF WORK AND HOUSING
(SHRI 1. K. GUJRAL): (a) to (c): The
requisite information is being collected and
will be placed on the Table of the House.

Scheduled Castes And Scheduled
Tribes in the Ministry of
Extcrnal Affairs

5228, SHRI B. K. DASCHOWDBURY :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(8) whether his Minist:y has introdu-
ced the system of reservations for Scheduled
Castes and Scheduled Tribes in services ;
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(b) if so, the percentage of posts held
by Scheduled Castes and Scheduled Tribes
in various calegories of services ;

(c) whether his Ministry has taken any
steps to remove shortfall in reserved quotas
by adopting special procedures for recruit-
ment ; and

(d) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS

(SHRI SURENDRA PAL SINGH) : (a)
Yes, Sir.

(b) A statement is placed on the
Table of the House.

(¢) and (d). The instructions on

special reservation/concession for  Scheduled
Castes and Scheduled Tribes are being follo-
wed.

(i) Vacancies reserved for Scheduled
Castes and Scheduled Tribes which are not
filled by candidates of the appropriate
communities due to non-availability of
candidates of these communities, are now
being carried forward to three subsequent
recruitment years instead of wo subsequent
recruitment vears, as was the case prior to
25-3-1970.

(it) For vacancies reserved or Schedu-
led Castes, Scheduled Tribes candidates are
also being considered for appointment in
the third recruitment year to which the
reserved wacancies are carried forward, if
Scheduled Caste candidates are not available.

(iii) Relaxations ia the qualifying
standard are also being cranted to Scheduled
Castes and Schedu'ed Tribes candidates in
promotions/confirmations made  through
departmental competitive examinations.

(iv) In the case of promotion by selection
from class 11l to Class II and within class
Il and from class Il to class I the Scheduled
Castes and Scheduled Tribes candidates who
are within the zone of consideration and
who are not unfit for promotion are given
one grading higher than the grading other-
wise assignable to them on the basis of
their record of service.

(v) In promotions by selection to posts
within class I, which carry an ultimate
salary of Rs, 2000 p.m. or less, the Scheduled
Castde/Schoduled Tribes officers who are
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senior enough in the zone of consideration
for promoption so as to be within the
oumber of vacancies for which select list
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has to be drawn up, are included in that
list provided they are not cosidered unfit
for promotion.

Statement
Classifica-  Total Total No.of  Scheduled Scheduled R
tion of  strength posts out of Castes Tribes E
posts/grades of each posts in col. ——— -

category 2 to which No. Percentage No.  Perentage M

of post reservation with refl. with ref. A

grade. orders were/ to col. 3 to col. 3 R

are appli- K

cable. S

1 . 3 4 5 6 7 ]

Indian Fareign Service-Branches “A’ and ‘B’
Class 1 440 13 18 8.5%, 10 479,
Class II 1527 467 64 13.9%, 5 1.1%5
Class 111 TR 3 2 107, 2 0.6,
Fyv-Cadre Posts
Class 1 79 - — —_ - _
Class 11 BS — — — - -
Class 111 62 R 3 17% - -
Class IV 579 416 97 23.3% R 1.9%
Central Passport & Emicration Organisatian

Class 1| 13 — == = - -
Class Il 27 — -— — — =
Class 111 298 149 3 2219 9 6%,
Class IV 108 108 23 21.3% 3 2.8%

Petrol pumps to Unemployed Engineers

5229. SHRI B. K. DASCHOWDHURY:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether his Ministry had decided
to issue necessary permits or iicences for
petrol pumps to unemployed engineers or
other unemployed persons ;

(b) if so. the number of such petrol
pumps offered to these persons, with their
places and the names of new pump-owners ;

() whether in most cases the existing
petrol pump-owners managed to open new
petrol pumps and if so, the reasons therefor;
and

(d) the numbsr of new petrol pumps
opened during the Iast threo ,pears in'the

District of Coach-Behar, West Bengal and
the places and names of such dealers ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) and (b). At the instance of this Ministry,
the Indian Oil Corporation introduced a
scheme for the award of the dealerships of

its retail outlets (pumps), agencies for
kerosene and light diesel oil, and
distzibutorships for INDANE gas, to

local young unemployed engineering and
other graduates, belonging to low income
group fimilies. The Indian Oil Corporation
introduced this scheme on 24-11-1969,
Since then, till the end of 3Ist May,
1571, appointment letters to 342 such candi-
dites, including 229 offers for retail outlets,
all over the country have been issued. The
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information regarding the names of such
persons, their places etc. will be compiled
and placed on the table of the House.

(c) No, Sir.

(d) (i) Bapu Service Station, Dinhata.
(ii) Super  Servlce  Station,  Sonapur.
(iii) Kashiram Ramkhelwar. Cooch Bihar,

Survey of special type of Disease amongst
Tribal People

5230. SHR1 B. K. DASCHOWDHURY:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have conducted
any special study and survey to find out
reasons for special type of disease amongst
the tribal people in various parts of the
country ; and

(b) if so, the result of such euquiry or
study and the steps taken by Government to
stop and cradicate such diseases ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) and (b). The information
is being collected and will be placed on the
Table of the Sabha.

Private Agencies engaged in Family
Planning Work

5231. SHRI S. S, MOHAPATRA :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state
whether Government are satisfied with the
family planning work being done by private
voluntary organisations ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : The performance of the
voluntary agencies working in the field of
family planning is assessed by the State
Governments to whom powers have been
delegated to sanction grants-in-aid up to
Rs. 50,000 per annum, Grants for amounts
exceeding Rs. 50,000 and for purposes not
conforming to the normal pattern are sanc-
tioned with the prior approval ®of the
Government of India which too, is accorded
on the basis of the evaluation of performance
done by the State Governments.
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Grants to voluntary agencies are sanc-
tioned on year to year basis. The number
of cases in which the grants have had to be
stopped on account of unsatisfactory work,
is negligible. The work of the voluntary
organisations is, on the whole satisfactory.

Closure of Road on Sea coast at Chandipur

5232. SHRI S. S. MOHAPATRA :
Will the Minister of DEFENCE be pleased
to state :

(a) whether the road on the sea coast at
Chandipur belonging to Defence Department
is now closed to the public ;

(b) what was the number of people
using the road ; and

(c) whether any alternative road has

been built by the Defence Department for
the use of the public ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI YIDYA
CHARAN SHUKLA) (a) The road is
exclusively meant for the Defence use and
has not been open to public at any time,

(b) 1t is used by the Defence personnel
only. However, unauthorised people do try
to often usc it. This is being discouraged
by the Proof Establichment.

(c) No, Sir. However, a road on the
bank of an existing canal, running parallel
to the coast about 2 mlles inside exists which
is used by the general public.

Experiment of Arms and Ammunition
at Chandipur in Balasore

5233, SHRI S. S. MOHAPATRA :
Will the Minister of DEFENCE be pleased
1o state :

(a) whether the arms and ammunition
experimented at Chandipur in Balasore are
now found to be defective in process ;

(b) whether the proof and Experiment
Employees Union have brought this to
his notice through memorandum ; and

(c) what action has b:en taken by
Government in this matter ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) The Proof and
Experimental Establishment, Balasore carries
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out trials of a certain selected samples of
armaments and ammunitions. They do not
have any responsibility for the process of
manufacture, but only of the evaluation of
the performance of the armaments or
ammunitions before their acceptance by the
user. The manufacturing process and the
manufacturing schedules are the responsibility
of the DGOF. The test procedures and
mcthods are laid down in ijoint meeting
between the user (Armed Forces), the manu-
facturer (DGOF), the Inspection (DGI) and
the R and D and these methods and pro-
cedures are followed by the PEE in carrving
out their schedule of trials before the stores
are finally accepted by the Services. The
charges made in the Memorandum by the
Employees’ Union are not quite clear as to
whether these relate 10 the method of testing
or 1o the actual carrving out of the tests.
As far as carrying out of these trials and
tests is concerned, there are two methods of
ascertaining whether they are carrying out
their task properly.

Firstly, the test evaluation should not
be controverted by the user in their actual
experience. The Armed Forces have made
no complaint regarding the actual perfor-
mance in the field as diflerent from those
evaluated by the PEF and have so far
accepted these tests as satisfactory.

Secondly, random or occasional checking
through surprise inspection visits may be
carried out as to whether the methods laid
down for 1testing arc being rigorously
followed. There is no methodology today
to have surprise inspection of this sort. It
is also not likely to succeed because if the
tests are carried out in the presence of the
Inspection or surprise inspection authorities
and their presence is known, it is quite
certain that even if there are small lapses,
these will not usually take place during such
surprise inspection and will therefore be
counter-productive.

(b) and (c). A memeorandum containing,
among other things, charges of defects in
the testing of ammunition and equipment
at the Proof and Experimental Establish-
ment, has been received from the employees’
Union. The portion concerning the tests
etc. of ammunition has no substance. The
other aspects are being examined and suitable
remedial action will be taken where required.
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Red Cross Soclety of Tripura

5235. SHRI DASARATHA DEB ; Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether the Red Cross Society of
Tripura had refused to submit the accounts
of the society to the newly consiituted
Committee of Red Cross Society ;

(b) if so, the reasons thereof ; and

(c) the steps being taken to set in order
the accounts of the past 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) to (¢). The Tripura Branch
of the Indian Red Cross Society had been
inactive for some years. An ad hor com-
mittee was formed in April, 1971 under the
President-ship of the Lt. Governor to activise
the Branch. The former Honorary Secretary
did not hand over any documents, stores
ctc. which are stated to have been lost.
Efforts are being made to trace the missing
records,

Proposal to set up more departments in
General Hospital Manipur.

5236. SHRI N. TOMBI SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be please to state :

(a) whether Government of India are
aware that the general public in Manipur
are suffcring owing to the absence of full-
fledged scparate departments in Paedriatics,
Psychiaties, Cancer, Skin and Orthopaedic
S"fdsﬂ)‘ in the General Hospital, Manipur ;
an

(b) if so, the steps being taken to open
these department ?

THE MINISTER OE STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA): (a) and (b). Full informgtion
about this hospital in not availablesand a
report is being obtained from Manipur
Administration. The correct position and
remedial action if required will be laid on
the Table of the Sabhs,
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Scheme for Nurses fraining in Manipur

5237, SHRI N. TOMBI SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether Government of Manipur
have started a scheme for full fledged Nurses
(A Class) training under the Directorate of
Medical and Public Health Services, Mani-
pur ;

{b) if so, the main [lcalure thereof ;

(c) if not, when the training is likely to
start ; and

(d) whether the teaching staff will con-
sist of sister-tuitors ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA): (a) to (d). Information is being
collected and will be laid on tne Table of
the Sabha.

British aid to Pakistan
5238. SHRI BHOGENDRA JHA :
SHRI BISHWANATH
JHUNJHUNWALA :
SHRI M. SATYANARAYAN
RAO :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Britain has withheld further
development aid to Pakistan until she s
convinced of the progress made towards
political settlement in Bangla Desh ; and

(b) if s0, the particulars thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
and (b). The declared official policy of the
British Government i¢ that projects alrcady
in hand in Pakistan must continue, in so
far as this is possible, but there can be no
question of new British aid to Pakistan until
thete is firm evidence that real progress is
being made towards a political solution in

East wl
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Appointment of Epidemiologist in Delhi

5239. SHRI
Will the Minister
FAMILY
state :

BHOGENDRA JHA :
of HEALTH AND
PLANNING be pleased to

(a) whether in Delhi there is no proper
machinery to  investigate the prevalence of
infectious disease and to cheek the speard-
ing of it :

(b) whether there is a demand from the
Delhi authorities for appointment of an
Epidemiviogist ; and

(¢) if so, the decrsion taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAY Al (a) An epidemic cell is function-
ing in the Municipal Corporation of Delhi
under the charge of a Depurs Health
Officer. He is  assisted by three Sanitary
Inspectors and a Siatistical  Assistant, who
carry outl investigation in respect of commu-
nwable discases endemics. A close coordina-
uon with the Natiwenal Institute of Commu-
nivable Diseases which carries out specialised
epidemiciogical siudies, is also  kept by the
Curporation.

{b) and (v). Yes. It is reported that the
proposal is under ihe consideration  of the
stannding Committee of the Delln Munici-
pal Corporation.

Statement made by Pentagon regarding
supply of arms to Pukistan
by L. S. A,

5240, SHRI BHOGENDRA JHA ;
SHED PRIYA RANJAN DAS
MUNSI :

Will the Minister of
AFFAIRS be pleased to state :

(a) whether (he attention of Govern-
ment has been drawn to the statement made
by the Pentagon justifying U. S arme ship-
ment to Pakistan ; and

(b) if so, the steps  which Government
have taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Government have not seen any such uau-
mt reoently. .

(®) Does ot arise.

EXTERNAL
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Quality of rewly constructed Government

quarters, New Delhi

5241. SHRI R. S. PANDEY : Will the
Minister of WORKS AND HOUSING
be pleased to state :

(a) whether the rooms of the newly
constructed quarters meant for allotment 1o
Governments sérvants in New Delhi are
very small and the accommodation provided
thercin is very meagre ;

(b} whether the quality of construction
material used for the new quariers is also very
low as compared to prival econstructions :

(¢) if so, the reasons therefor ; and

(d) whether any sieps are being taken to
construct in future quarters  with more
accommodatiwons both covered and  uncove-
red, pro\'idc specious  rooms and  use good
quality of  material for their construction
purpuses 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS ANIY HOUSING
(SHRI [ K. GUJRAL): (a) No. The
arcas of the rooms are provided  according
to the Plinth  Areas approved for  various
tvpes of quarters and the sives of the rooms
conform with tha Municipal Bye-laws,

(b1 No. The construction material used s
according 1o the approved spealfications with
in the Plinth Area Ratcs sanctioned by tne
Government,

(c) Duoes nol erise.

(d) Therc is no proposal at present 1o
increase the plinth arears of the present
types of quarters or 1o modifv the specifica-
tions.

Maintenance of Government Quarters
Occupled by low Paid Employees
in New Delhi; Delhi

5242, SHRI R. 5. PANDEY : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether the maiatenance of Govern-
ment quarters allotted to lower categories of
officiat} in' New Delhi/Dethi is poor as com-
pared to the expenditure involved on the
maintenance of residénces occupled by High
Offiosrs ad Members of Paclismeat ;
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(b) whether those low paid ofiicials have
to pay much more rent as compared to the
High Officers as calculated on the basis of
areas covered by their residences ; and

(c) if so, the reasons therefor and what
sieps are being taken to ensurc proper
maintenance of residences occupied by low
paid employces ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIJRAL) : (a) Mo, Sir.

(b) No, Sir.
(c) The question does not arise.

Role of India in Commonweaith on
Bangla Desh

5243, SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of EXTERNAL
AFFAIRS be pleased to siate :

(a) whether Britain as the head of the
Commonwealth has failed in tackling the
affairs of Bangla Desh ; and

(b) if s0, what will be the role of India
in Commonwealth ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) : (a)
Britain is not the head of the Common-
wealth although the British Sovereign is
symbolically treated as head of the Com-
monwealth. For its part, the British
f.'}nvcmment has conveyed to the authorities
in West Pakistan the need for a political
scltt!emcnt in East Bengal in accordance
with the wishes of the people of FEast
Bengal.  The British Secrctary of State for
Foreign and Commonwealth Affairs, Sir
Alec Douglas Home, stated in the British
Par_li‘nrncm on 23rd June that ‘“‘on the
political point, of what is to be the political
-_!‘uturc of Pakistan and the political structure
At would not be helpful for me to make
isuggestions at this moment in public. We
ihave made many suggestions in private,
| I ¢ President (of Pakistan) is making a
statement on 28th June. One would hope-
End we ha}vc expressed this hope to him—
i hat he will be able to bring togethe with
{West Pakistan the elected representatives
from l_he East. We think that this is
lessential.”™  However, it is clear from
‘President Yahya Khdn's statement of 28th
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June, 1971, that efforts for a political scttle-

ment in Pakistan have not succeeded,

(b) India has sought to keep the coun-
tries of the Commonwealth fully informed
about developments in Bangla Desh.

Discourteous Behaviour of Syrian Consul
in Bombay Towards a Women
Delegation

5244, SHRI P. K. DEO: Will the

Minister of EXTERNAL AFFAIRS be
pleased to state :
(a) whether the Syrian Consul in

Bombay insulted a women delegation that
called on him on February 15th, 1971 to
seck clarification about the Syrian Govern-
ment's stand on the hijacking of an Indian
Airlines plane ;

(b) if so, whether Government of India
has got any report in this regard from the
Syrian Consulate ; and

(c) the particulars thereof and the
reaction of the Government of India in this
1egard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNMNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH) : (a)
The Syrian Ambassador afier investigation
had intformed the Ministry of External
AfTairs that his Consul General had in no
way insulted the women's delegation,

(b) and (c), Do not arisc,

Alleged Malpractices Adopted by Mecrut
and Allahabad Service Selection
Boards

5245, SHRI P. K. DEO Will the
Minister of DEFENCE be pleased to state :

(a) whether any enquiry has been held
against malpractices indulged in by Services
Selection Boards at Meerut and Allahabad
for grant of permanent Commission in the
Army ;

(b) whether the Chiel of Army Stafl
has overhauled these Selection Boards ;

anE

(c) what action Government Rave
proposed to take in order to re-screen those
Emergency Commissioned Officers who have
been rejected by these Boards ?



103 Written Answers

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) : (a) Allegations
of malpractices in Meerut Services Selection
Board only were received and were inves-
tigated.

(b) Yes, Sir, necessary
personnel were made.

changes in

(¢) Since no case of rejection of Eme:rg-
ency Commissioned Officers as a result of
alleged malpractices come to notice, the
question does not arise.
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Number of Beds in Hospitals

5247. SHRI N. K. SINHA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state the number
of beds state-wise, in Government, local
bodies, private ard public undertakings and
charity hospitals in 1971 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : The information relating to
the beds strength in  various categories of
hospitals for the year 1971 is not yet avail-
able. However, a Statement giving State-
wise information in hospitals run by Central
Goveroment, State Governments, Local
Bodies and Private Bodies (including charit-
able hospitals) for the yecar 1968-69 is laid
on the Table of the House. [Placed in
Library. See No. LT—687/71]. The informa-
tion to the extent available from States
regarding Public Sector Undcrtakings both
in State and Central Sectors is indicated
under the Central and State Covernment.

Doctors and Lady Doctors in the
Country

5248, SHRI N. K. SINHA : Will the
Minister of HEALTH AND FAMILY
PLANNING be picased to state :

(a) the number of qualified Doctors and
Lady Doctors, separately, in the country in
1971 *

(b) the number of Para-medical men

and women in 1971 ; and

(c) how many of them are in the rural
arcas 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) The number of qualified
Doctors as on the 31st December, 1970 is
*1,38,528—1,16,247 male and 22,281 female.
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Information for the year 1971 is not (b) The information available is given
available. below :

(i) Nurses — *69,937) Male — 4,643 (1969)
) Female —- 65,294
(ii) Midwives —  *70,215 (1969)
(iii) Auxiliary Nurses/ *12,856 (1969)
Midwives.
(iv) Health Visitors *3.965 (1969)
(v) Pharmacists —  B0,595* (1969)**
(vi) Laboratory —_ 3,200 (1968-69)**
Technicians
{vii) Sanitary - 20,000 (1968-69)**
Inspectors

*— As registered.

**_.The break-up of these figures into male and female is not available.

(c) According to the study made by the
Institute of Applied Manpower Survey in
1965,68 per cent of the doctors were in
urban and 32 per cent in rural arcas.
Information in respect of para-medical per-
sonnel is not available.

Infectious Type of Leprosy

5249. SHRI N. K. SINHA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the number of leprosy patients of
infectious type in the country, State-wisc ;

(b) the number of patients being given
treatment ; and

(¢) the number of reconstructive surgery
performed in the country and the names of
the hospitals where they have been
performed ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) There maybe about 6
lakhs of leprosy patients of infectious type
in the country out of a total of 25 lakhs
cases. The State-wise break up of infec-
tious type of cases is as under :—

Name of the State Number of cases

1. Tamil-Nadu 1.60
2. Andhra Pradesh 1.30
3. Bihar 0.56
4. Maharashtra 0.44
5. Mysore 0.28
6. Orissa 0.38
7. Uttar Pradesh 0.28
8. West Bengal 0.48
9. Rest of India 0.26
Total : 5.58 lakhs.

(b) Out of 8,45506 total cases under
treatment 1,901,571 lepromatous cases have
been registered for treatment under the
framework of National Leprosy Control
Programme,

(c) The number of Corrective Surgery
Operations performed in the various hospi-
1als in the country is not readilv available.
The names of the hospitals where such
operations are performed are indicated in
the statement attached.

Statement

Andhra Pradesh

1. Vizianagram Leprosy Home, Vizia-
nagram, Distt : Vishakhapatnam.

2. Pheladelphia Leprosy
Salur, Distt : Srikakulam.

3. Mission Leprosy Hospital, Dicha-
palli, Distt. Nizamabad.

Hospital,

Bihar
4, Brambe Leprosy Institute, Ranchi,
Distt. Ranchi.

5. Santhal Paharia Seva Mandal,
Baidyanath, Deogarh, Disti. Santhal
Paraganas.

Kerala

6. Chivayur Leprosy Home Calicut-4
Distt. Kozhikode.

Madhya Pradesh

7. Bethesda Leprosy Hospital and
Home, Champa, Distt. Bilaspur.

8. Chandkuri Leprosy Hospital and
Home, Baitalpur, Distt. Bilaspur,
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Tamil Nadu

9, Christian Medical College and
Hospital, Vellere, Distt. N. Arcot,

10. Schieffelin Leprosy Research Sana-
torium, Karigiri, Distt. N. Arcot.

11, Leprosy Centre, Pollambakkam,
Distt. Chingleput.
12. Central leproev  Teaching and

Research Institute, Tirumani Distt.
Chingleput.

13, The Debendranath Mullick Leprosy
Home, Tvagdurg, Distt, Tirukoilure

14. Swedish Mission Hospital,
Ramanand.
15, Scudder Memorial Hospital, Rani-

pet, Distt. North Arcot.

Maharashira

16. The Tata Department of Plastic
Surgery, Sir J. J. Group of Hospi-
tals, Bomhay-K,

17. Kandawal I eprosy Hospital,
Kandhwa, Poona.

18. Medical College and  Hospital,
Nagpur-3.

19. Richerdson  leprosy Huspital,

Miraj, Distt. Sangli.
0. Kothara Leprosy Hospital and
Home, Achalpur Camp, Amravati.
21. Gandhi Memorial Leprosy Founda-
uon, P. O. Hindi Nagar, Wardha.

22, Beggars [Tome for Males. Chambur
Bombay-T71.

Mjysore

23, The Mary Calvert Holdsworth
Memorial Hospital, Mysore City.

24. St. Joseph Hospiial, P.O. Kankandy
Mangalore. Distt. S. Kanara.

75, Sankeshwar, Mission, Hospital and
Silver Jubilee Leprosy Hospital,
Sankcshwar, Belgaum.

{ ttar Pradesh

26, Leprosy Home and Hospital,
Almora.

27. Leprosy Home and  Hospital,
Zamuratganj, Motinagar, Distt.
Fairzabad.
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Rest Pengal
Home and Hospi-

28, Purulia Leprosy
tal, Purulia.

29. Gouripur Leprosy Colony, Bankura.

Delhi

30. Leprosy Home, Tehirpur, P.O.

Shahdara, Delhi-32.

Expenditure on Renovation of Minister’'s
Bungalows

5250, SHRI C. K. CHANDRAPPAN :
Will  the Minister of  WORKS  AND
HOUSING be pleased to state ;

(a) the total amount spent by Gowern-
ment for renovating, decorating and furnish-
ing the bungalows occupied by Ministers
after the mid-term pool : and

(b) how much money is spent for the
above purposc for each Minister and their
names ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) and (b). The
information is being collected and shall be
laid on the Table of the Sabha.

Contract with M s Steel Containers
to Sapply Barrels to Indian Oil
Corporation

5251. SHRI C. K. CHANDRAPPAN :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state

(a) whether the Indian Qil Corporation
has cntered into a contract with M/s. Steel
Containers, Bombay for the supply Y lakh
barrels to the Corporation ; and

(b) if so, the terms of the contract ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) Yes, Sir.

(b) The parly is required to supply
6 lakh barrels from I0C's imported stecl
and 3 lakh barrels from the indigenous
stcel. dhe fabrication rate in both the
cases is Rs. 7.20 per barrel ie. Rs. 658 as
the fabrication charges and Rs. 0.62 as the
delivery charges. Apart from their being
tho lowest tenderer, the party also offered
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to fabricate 39 barrels per tonne from 10C's
imported stesl. The other [abricators
offered to fabricate only 38 barrels per tonne
from 10C's imported steel.  This will give
a forcign cxchange saying at current costs of
Rs. 8.4 lakhs.

Registration of Pharmacists

§252. SHRI RAJDEO SINGH : Will
the Minister of HEALTH AND FAMILY
I'LANNING be pleased to state :

(a) whether it is correct that the Doctors
and Nurses are registered only nnce whereas
the Pharmacists have to get renewal of their
registration every year : and

(k) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) and (b). According to
Section 34 of the Pharmacy Act, 1948,
registration of  Pharmacists is renewed
annually on payvment of a fee as prescribed
by the State Government. In the case of
doctors they are registered only once, excepl
when they migrate to another state in which
casc some of the State Medical Councils
require them to be registered again with the
State Medical Council concerned.  The
registration of nurses is being done by the
State Nursing Councils and in most of the
States there is no provision in their rules
for renewal of registration excepting the
Maharashtra and the Gujarat Nursing
Councils whose rules provide that nurses
should renew their registration every five
vears,

Functions of Central and State Pha macy
Councils

5253, SHRI RAJDEO SINGH : will
the Minister of HEALTH AND FAMILY
PLANNING be pleased (o state :

(a) whether the functions of the Central
and State Phramacy Councils are the wel-
fare of the Pharmacists H
(b) if so, the achicvement made so far ;

[

and

() & comparative statement of their

revenue and expenditure for the year
7071 7 o
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA.
DHYAYA): (a) and (b). The Central
Paarmacy Council has been making efforts
for the enforcement of the Pharmacy
Act, 1948 ; establishment of adequate
admission capacity for teaching of diploma
in pharmacy and enforcement of section 42
of the Pharmacy Act, 1948. The State
Councils are concerned with registration of
Pharmacist and regulation of the profes-
sion, including the conduct of pharmacists.
All these activities are for the betterment of
of the profession of pharmacy and should
therefore lead to the welfare of Pharmacists
in the long run.

(c) Accounts for the vear 1970-71 in
respect of the Central Pharmacy Council
arc yet to be audited. The statements of
revenue and expenditure in respect of the
State Pharmacy Councils are not available.

Yard-Stick of Work-Load for
Pharmacists

5254, SHRI RAJDEO SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether any Yard-stick of work-load
has been laid down by the Central Phar-
macy Council for the Pharmacists and
the work is being distributed accordingly :
and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOQPA-
DHYAYA) : (a) No, Sir.

(b) Question of laying down any Yard
Stick for the work load of pharmacists does
not fall within the purview of the Central
Pharmacy Council,

Promotion of Pbarmacists

5255. SHRI RAJDEO SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(8) whether the comparative scales and
avenues of promotion of pharmacists under
the State, Semi-Government and other
Departments are better than the Cgntral
Government ; and

(b) If 50, the steps taken to remove the
anomaly 7

L]
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHR1 D. P. CHATTOPA-
DHYAYA) : (a) and (b). The compara-
tive scales of pay and avenues of promotion
of Pharmacists under the State and Semi-
Government and other Departments are not
available.  The information is being
collzcted and will be placed on the
Table of the House as soon as it is
received.

Noa-Tech .ical People as Incharge of
Meaical Store

5256. SHRI RAJDEO SINGH : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased 1o state :

(a) whether non-technical people or
kands are being put to work as incharge of
Medical Store ; and

(b) if so, whether this is in conformity
with the Pharmacy Act, 1948 ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

PLANNING (SHRI D.P. CHATTOPA-
DHYAYA) : (a) and (b). In so far as
Guvernment  Medical Store Depots arc

concerned, they are under the chargss of
officers who possess qualifications according
to prescribed rules, The drugs are by and
large stocked and issued in original contai-
ners. Wherever retailing has to be resorted
to. it is done by fully qualified Pharmacists,
who are regular employees of Medical Store
Depots. This does not violate any provi-
sions of The Pharmacy A.t.

Protests from Foreign Countries against
Propaganda of North Korea Consulate
in India

5257. SHRI PILOO MODY : Wwill
the Minister of EXTERNAL AFFAIRS be
pleased to state ;

(a) whether any verbal or written pro-
tests have been received regarding the North
Korean Consulate propaganda in India
against friendly countries such as the United
States of America, The Republic of Korea,
slc. ;.Hﬂd

(b) if so, the names of the countries
which have protested and the nature of the
protests 1 :
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) and
(b). The Consulate General of the Republic
of Korea and the U.S. Embassy in New
Delhi have verbally drawn our attention to
incomplimentary references to their respec-
ive countries contained in the publicity
conducted by the DPRK Consulate-General
in New Delhi.

Report of C.B.1. against Mrs. Leela Menon
formerly of ONGC

5258, SHRI BIRENDER SINGH
RAO : Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the Central Burcau of
Investigation have since completed the
inquiry against Mrs. Leela Menon, former
Oil and Natural Gas Commission’s repre-
sentative in the Rostam Crude Project in
Iran ;

(b} if so, ihc nature of charges levelled
against her by the Central Bureau of Inves-
tigation ; and

(¢) whether any action has since been
taken by Government against her and if not,
the reasons therefor ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :

(a) Yes Sir, the C.B.I. has completed its
investigations.,
(b) The report is reccived omnly 34

days back and is being examined in the
Ministry,
(c) Appropriate action is being taken,

Processing of Natural Gas inte Coocking
Gas for Internal Consumption

5259. SHRI BISHWANATH JHUN-
JHUNWALA Will  the Minister of
PETROLEUM AND CHEMICALS be
pleased to state :

(a) whether the country has enough
resowces of natural gas which can be
processed into cooking gas for internal ¢on-
sumption ;

(k) how much of the resources is not
being ttilised ; and

(c) whather Government have considered
any plans for tapping tho vast resourom
and If 10, the salieat features thereof 7
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THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI1 P. C. SETHI) :
(a) to (c). LPG can be cxtracted from the
natural gas and both the ONGC and Oil
India arc examining the possibilities. At
present however, LPG is not being so
extracted. The important considerations
in this regard are the economics of extrac-
tion and the suitability of the composition
of the remainder gas for use by the fertilizer
projects as fecdstocks. The production of
LPG in India is at present from the refinery
gascs. The quantity of LPG sold in 1970
was 166,000 tonnes.

Setting up of Central Agency for
Supplying Building Construction

Material
5260. SHRI BISHWANATH JHUN-
JHUNWAILA Will the Minister of
WORKS AND HOUSING be pleased to
state :

(a) whether Government have considered
the desirability of setting up a Central
agency for supplving building construction
material and technical advice to the low
and middle income groups in urban and
rural arcas for the construction of dwelling
units ;

(b) if so, when such an organisation is
going to be set up ; and

(c) the existing facilities that are mow
being exiended by the Central Government
to such depressed income groups for getting
building material at Government controlled
rates 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) to (c). Apart
from the Hindustan Housing Factory which

manufacturers  prefabricated reinforced
cement concrete components, prestressed
cement concrete transmission poles, foam

concrete  panels, partition and insulation
blocks eic. and the Mechanised Brick Plant
under the auspices of the National Buildings
Construction Corporation Limited which
manufactures Bricks, this Ministry have
not established any other Central Agency
for  supplying building construction

material, .

Technical advice is freely made ;va.ilablc
3y the National Buildings Organisation for
‘ational utilization of costly and scarce
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traditional building materials like steel,
cement, etc. and for production and intro-
duction of rew building materials such as
high strength bricks (mechanised brick
plaat), cellular concrete, asphaltic corrugated
roofitg sheets, light-weight acgregates,
plastic pipes, etc.

Cement is made available at controlled
rates. The price of steel is fixed by the
steel manufacturers.

Brick, though not an cssential commo-
dity under the Essential Commodities Act,
1955, is also not a Scheduled Industry under
the Industrial Development and Regulations
Act, 1951 ; its pricc is fixed by Delhi
Administration,

Enquiry into Death of Wing Commander
D. L. Dhar in Air Accident

5261, SHRI RAMCAHANDRAN
KADANNAPPALLI : Will the Minister of
DEFENCE be pleased to state :

(a) whether any enquiry was held in
the death of Wing Commander D. L. Dhar
in a flying accident on the 21st June, 1971 ;
and

(b) if so, the findings tacreof ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) and (b). A Court
of Enquiry was ordered immediately after
the accident. The Court of Enquiry procee-
dings have not yet been finalised.

a7 § AF-TAE SR

5262, =t s e daw o AT
q3tfeaw ot @A 7 ag Fam A
FI1 w2 f ¢

(F) ;v maww afafs ¥ e
(TereqT) § UF dW wWEE FTO@E
wrfyg & Fat # fawfw a1 ¢ ;

(=) afz g, aY & daw § g A
st fraia forar § 5 W%

(w) =gt ¥ar d= orow wreatT 57
wrfwﬁfﬁmﬁmt?



115 Written Answers

qtfeaw ot wma W (of o
wo ¥3) : (%) & (n). g § wiafew
oA dWar Wi THE U & WA &7
qqg F & fod muw 1969 W
fatrat #t o= afafy frgfam # of 9
W afafa 3 gox oftew & ¥ oF
qfeerorarT safaa & &Y famfa
Ft @t wreT Aw fm @1 g afe
wen & fao gwren fofz qam
FA A F71 oaq a1 faad AFAA-
otfas qgg ¥ fafwm mwa sl
ATR g gfrdl &1 3 gem A fen
1@ 971 R gig axw
qv faare feqr AT T @0 FATA ¥ A
# ot aw #1% form 7@ femr A 2

AT § WTGAT ATHATA HEQH

5263. st wgdew fag o F
wrecn v afeare fatem w4 @z AT
ﬁwﬁf*:

{q\')mvftr{ & woqifva fEa w1
IEA §9914 ® HT AT fga 7wt 9z
wyEuTA frar war @ WX A7 ad 3T
YA faim aafaat w1 afasere frar
AT 91 9T TW gEAT § ATHL F1 KT
a% gE=AT faet & ; AT

(=) afz swem fadl 2 A 378

ger ard qar § W afe ad, A @@ fen
¥ qeare s wrAArA 77 @ 27

aareeg s gfcar faoiem s
% v it (s Ao Qo FERNITAM)
(%) o& (=). 7oA amgFR  fasa-
fruTeg, FHATT & FAIARIE FGEAA
frwrer % freafafaa T 93 sgEam
feay war &

(1) g v ¥ag qm

(2) gt T, wfAma, wfaare

warfgs1 sptae
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(3) e w7 qrag O

(4) wraara afeaamE, Fregw-ad
(5) sara qQa

(6) zfa m

wredrm fafresr nd grepdd Y
FA0q sqEeard qfegzr & adig W F
gen-gan w7 frax fafa gqgam
afqdt gru wegg fea 07 58 WWTH
18 oYat & geamgad s nfrmm fara &
o7 3Ad 8 qvgr qu fwar s o@r
TIHAA FTE FTH AIX I J R0 TR
g mga @yafaqi o & ggFar fear
FT TR 2 wrry fafgmr v -
T4t Y FiT Ay ofmz & s
sfeare fadram sgeara & fafumsr el
gra 9 wyafadi; 3241 #1 ) weaga faar
AT TR

™ oaq fFfy g wwmfyr oA
arfacwre ady faar mar

Gas and Oil produced in Gujarat

5264, SHR1 D. D. DISAL: Will the
Minister of PETROLFUM AND CHEMI-
CALS be plcased to state :

(a) the quantities of gas and oil produc-
ed in Gujarat by Qil and Natural Gas Com-
mission ;

{b) the quantities of gas and oil from

Gujarat oil fields sold by OQil and Natural
Gas Commission ; and

(c) the quantities of gas and oil not put
to use but burnt away by Qil and Natural
Gas Commission in Gujarat ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI):
(a) to (c). During 1970-71 34,67,183 tonnes
of crude oil were produced in Gujarat of
which 34,50,224 tonnes were sold. The
balaacg remained in the tanks pcnding sale.
No crude oil was burnt away.

During the same period, 466.323 million
cubic metres of Naturgl Gas were produced
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from Gujarat fields, of wnich 332.11 million
cubic metres of Natural Gas were sold.  As
regards the balance guantity, a portion of
it was put to internal use by the Commis-
sion and the remaining was flared.

Managing Commitiee of the A.LLM.S.,

New Delhi
5265, SHRI M. KATHAMUTHU :
Will the Minister of HEALTH AND

FAMILY PLANNING
state :

be pleased to

(a) when the Managing Committee of
the All India Institute of Medical Sciences,

ASADHA 28,
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All India Institute of Medical Sciences, New
Delhi. The highest Body charged with the
responsibility for administration of the All
India Institute of Medical Sciences is the
Institute Body, which was lzst constituted in
June, 1967.

(b) A list of Members of the Institute
Body of the All India Institute of Medical
Sciences, as on Ist April, 1971, is given in
the statement enclosed.

(¢) During 1970-71, the Institute Body
met 5 times. The number of times the
other committees of the Institute met during
1970-71 is as follows :

New Delhi was last constituted ; Meetings
1. Governing Body 5
(b) the names of the persons in the
body as on the Ist April, 1971 ; and 2. Academic Committee 4
(¢) how many times the Managing and 3. Finance Commitiee 3
the Exccutive Committees of All India Insti- 4. Sclection Committee for
tute of Medical Sciences met in the year recruitment to Class I
1970-71 ? and Il posts at the All
India Institute of Medi-
THE MINISTER OF STATE IN THE cal Sciences 2
MINISTRY OF HEALTH AND FAMILY A .
PLANNING (SHRI D. P, CHATTOPA- > Estate Commitice .
DHYAYA): (a) Therc is no Committee 6. Ad-hoc Committec on
known as ‘‘Managing Committee™ of the Labour Problems 1
Statement
List of Members of the [nstitutc Body of the All-India Institute
of Medical Sciences, New Delhi, as on
Ist April, 1971,
I, Shri K, K. Shah, Union Minister of Health, Family Planning,
Works, Housing and Urban Devclopment, New Delhi. President
2. Prof. M.S. Thacker, 2-A, Mafatla] Park, Warden Road,
Bombay, Member
3. Shri K. K. Dass, Secretary to the Government of India,
Ministry of Health and Family Planning. Member
4. Shri L. S. Chandrakant, Joint Education Adviser, Union
Ministry of Education, New Delhi. Member
5. Dr. ]. B, Shrivastava, Derector-Gencral of Health Services,
New Delhi. = Member
6. Shri G. K. Bhanot, Joint Secretary to the Government of
India, Ministry of Finance, Department of Expenditure, New
Delhi. Member
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7. Dr. Sarup Singh, Vice-Chancellor, University of Delhi,
Dethi. Member
8.  Dr. M. D. Desai, Dean, Smt. N. H. L. Municipal Mecdical
College, Ahmedabad. Member
9. Dr. R. V. Singh, Principal, K. G. Medical College,
Lucknow. Member
10. Dr. T. Janardhana, 14, Harrington Road, Chetput,
Madras-31. Member
1. Dr. Jacob Chandy. Principal, Christian Medical College,
Vellore, Member
12. Dr.S. Rangaswami, Professor of Chemistry, University of
Delhi, Delhi. Member
13.  Dr. S. Padmavati. 70, Lodi Estate, New Delhi. Member
14.  Dr. (Mrs) Mangladevi Talwar, M. P, 1M, South Avenue,
New Delhi. Member
15.  Dr. V. Ramalingaswami, Director, All India Institute of
Medical Sciences, New Delhi. Member-
Sccretary

Uses of Physio-Therapy

§266. SHRI M. KATHAMUTHU :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) the uses of Physio-Therapy in the
treatment of human discases ;

(b) the number of students under-going
special courses in  Physio-Therapy as on the
Ist January, 1971 ; and

(c) whether Government are aware that
in Kerala, there is a popular system known
as “Pizhichil" corresponding to modern
physio-therapentic practices ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA): (a) Treatment of Physio-
Therapy starts right from the time patient
sustains injury or suffers from an illness. It
ends only when he is capable of returning
back to his original work. It helps in pre-
venting deformity and training ot the indi-
vidual in the use of residual powers and to
finally make the person suitable for voca-
tional placement,

(b) Information is being collected and
will be laid on the Table of the Sabha.

(c) Yes.

Istroduction of Physio-Therapy in
Hospitals

5267. SHRI M. KATHAMUTHLU :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether Government have consider-
ed the need to introduce Physio-Therapy in
all hospitals in the country ; and

(b) the number of persoas properly
qualified in Physio-Therapy as on the st
January. 197117

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) In appreciation of the
need for Physio-Therapy in  hospitals,
Physio-Therapy Departments have been est-
ablished in all major hospitals under the
Central Government in Delhi.

Health being a State subject, it is for
the State Governments to introduce Physio-
Therapy in hospitals under their control.

(b)* In the absence of any statutory re-
quirement for trained Physio-Therapists to
register themselves, it is not possible to give
the number of trained Physio-Therapists
available on any specified date,
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Qualified Nurses

5268, SHRI M. KATHAMUTHU :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether India has adequate number
of qualified nurses at present ;

(b) the total number of nurses who
qualified themselves in 1970-71 in India ;
and

(c¢) whether Government propose to in-
crease facilities to train up adequate num-
ber of male and female nurses ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) Except in a few Union
Territories like NEFA, Tripura, Goa and
the State of Bihar, by and large, adequate
number of qualified nurses are available for
the existing posts. However, their avail-
ability falls short of requirements, if the
norms of 1 nurse to 5 beds. as proposed in
the Fourth Plan, is considered.

(b) The information for 1970-71 is not
yet available, and is being collected, It
will be placed on the Table of the House as
soon as it is received.

(c) Training of nurses has been assigned
to the state sector and the State Govern-
ments are expected to provide suitable faci-
lities for training of nurses to meet their
requirements.

Expenditure by Equating Scales of Armed
Services to Scales of Indian
Administrative Service

5269. SHRI B.V. NAIK | Will the
Minister of DEFENCE be pleased to state
the net additional cost of the Exchequer by
equating the scales of the Armed Services
to the scales of the Indian Administrative
Service 7

THE MINISTER O DEFENCE (SHRI
JAGJIVAN RAM): The net additional
cost to the exchequer of the suggestion to
equate scales of pay of the officers of the
Armed Services to the scales of pay of
officers of the Indian Administrative Service
is estimated to be Rs. 13.83 crores approxi-
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mately. Service-wise breakdown will be as

follows :

(Rs. in crores approx.)

Army 10.52

Navy 0.91

Air Force 2.40
TOTAL

13.83

Soda Ash Factory in North Kanara
District

5270. SHRI B. V. NAIK : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state whether paddy
fields will be spared from being converted
into salt pans for the soda ash factory to be
set up in North Kanara District ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
There is no proposal to set up a Soda Ash
Factory in North Kanara District. M|s,
Ballarpur Paper and Straw Board Mills
Limited have, however, been issued a letter
of intent for setting up a caustic soda
factory near Karwar. The Mysore State
Industrial Investment and Development
Corporation Limited had a proposal to est-
ablish a salt plant 10 Karwar District for sup-
plying industrial grade salt to the proposed
caustic soda factory. M/s Ballarpur Paper
and Straw Board Mills Limited are imple-
menting the salt project also for the same
purpose, The subject of conversion of
paddy fields into salt pans is the concern of
the State Government.

A9 F TG T AT

5271. =it & =T FAL : FAT @Ry
gtx afvare fratas w4 7z Fa &
F97 ®4 fF ¢

(F) #ar @ F IR 7 AF F
g ¥ aXw F) fawmd g gf §
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(=) afz &, @t 3@ arX & s N
Fa1 sfafewar § ?
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Percentage of Scheduled Caste and
Scheduled Tribe Employees in
Defence Establishments

5273. SHRI S. M. BANERIJEE : Will
the Minister of DEFENCE be pleased to
state :

(a) whether the percentage of Schedul-
ed Caste and Scheduled Tribe employees in
the Defence Establishments is less than what
is f:l;ed under the rules ; and

(b) if so, the steps taken by Govern-
ment to bring up the number of minimum
percentage fixed ?
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THE MINISTER OF DEFENCE (SHRI

JAGIIVAN RAM) : (a) Yes, Sir.

(b) In order to improve the represen-
tation of Scheduled Castes and Scheduled
Tribes in the Defence Establishments and to
bring up their numbers to the minimum
guotas laid down by Government from time
to time, certain measures have been adopted
in these establishments. The recent measures
taken include :

(i) Interviews for recruitment to be
held by Selection Committees on
dates or at sittings when candi-
dates from other communities
are not considered ;

(ii) Selections of Scheduled Caste/
Scheduled Tribe are made by
relaxed standards, provided they
are not found unfit ;

(iii) A vacancy reserved for Schedul-
ed Caste/Scheduled Tribe is, in
the event of an infructuous first
attempt to fill it by a member of
the appropriate community, re-
advertised and only after a
second attempt to fill it up by
Scheduled Caste/Scheduled Tribe
candidate is made, the question
of it being filled by an un-
reserved candidate is considered ;
and

(iv) when such a reserved vacancy
has to be filled up by an un-
reserved person the reservation
is carried forward to the next
three years of recruitment, as
againsy the two years earlier,

Boous to D. D. A. employees

5274, SHRI N. S. BISHT : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) the consideration keeping which in
view, decision for payment of bonus to
Delhi Development Authority employees was
taken the date of the decision and the main
features of the said decision ;

(b) whether Government propose to
discontinue the practice of payment  of
bonus to D. D. A. staff keeping in —iew
the largely growing tendency among the
D. D. A. officers to auction maximum possi-
ble number of plots :
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(c) the number of plots allotted by
lottery by D. D. A. each year during the last
three years in each D. D. A. colony, separa-

tely and ;

(d) the number of applicants registered
with D. D. A. whose cases are pending for
allotment of land and flats as on the Ist
July, 1971 category-wise 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL): (a) The Delhi
Development Authority decided in June,
1967 to make applicable the provisions of
the Payment of Bonus Act, 1965 to its
employees as it was legally required to do
so. The bonus is paid according to the
Bonus Act, 1965 and various instructions
bearing on the subject.

(b) No, Sir. The sale proceeds of resi-
dential etc. plots are not taken consideration
for the purpose of paying bonus to the
staff.

(c) 813—628 in Pankha Road and 185
in Rohtak Road under the Middle Income
Group Scheme. No such allotment was
made in the Low Income Group.

(d) There is no registration of applica-
tions for the allotment of residential plots,
The number of registered persons as on Ist
July, 1971 whose cases are pending for
allotments of flats is 2596 in Middle Income
Group, 2513 in Low Income Group and
2200 in Janta Group.

Mobile Medical Units for Bangla Desh refugees
acquired by India

5275. SHRI JADEJA : Will the Minis-
ter of HEALTH AND FAMILY PLAN-
NING be pleased to state :

(a) the number of medical units acqui-
red by India for operation for Bangla Desh
refugeses ;

(b) the places where these will be opera-
ted ; and

(c) the names of the countries from
where these mobile medical units have been
received 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) to (c). The information is
being collected and will be laid on the Table
of the Sabha.
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Manuofactare of Transistorised Television sets
by Bharat Electronics

5277. SHRI JADEJA : Will the MINI-
STER OF DEFENCE be pleased to state :

(a) whether Bharat Electronics propose
to manufacture  Transistorised Television
sets ;

(b) if so, the retail price thereof ; and

(c) when it is expected to be available

in the market ?

THE MINISTER OF STATE (DEFENCE
PRODUCTION) IN THE MINISTRY OF
DEFENCE (SHRI VIDYA CHARAN
SHUKLA) : (a) Yes, Sir. The Company is
at present engaged in the design and deve-
lopment of a transistorised Television Recei-
ver set. It has also applied for an industrial
licence for this item.
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(b) Retail price has not yet been worked
out. However, the ex-factory price, including
excise duty but exclusive of other duties
and taxes, is likely to be about Rs, 2,000/—
per set,

(c) It is not possible to indicate when
the set will be available in the market as no
licence has yet been granted.

Loss to Madras Refinery due to delay In the
completion of Oil Jetty at Madras

5278. SHRI S. RADHAKRISHNAN :
Will the Minister of PETROLEUM AND
CHEMICALS be plcased 1o state :

(a) whether the Madras Refinery incur-
red a loss of Rupees 7 crores in the last
Iwo years duc to delay in completing the
constructioa of the oil jetty in the Madras
Port ; and

(b) the anticipated loss to the Madras
Refinery till the completion of the construc-
tion work ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P.C. SETHI):
(a) Madras Refinery sustained a loss of
Rs, 3.67 crores during 1969-70 financial year
of the company. Out of this amount, the
amount of Rs. 2.5] crores is on account of
the additional expenditure incurred due to
delay in the development of facilities to
berth the large tankers of Shipping Corpora-
tion of India meant for transport of crude
oil from Gulf of Madras,

The figures for the Company's financial
year 1970-71 are not yet available,

(b) 42 ft. draft is expected to be availa-
ble by early 1972. The eastern breakwater
extension is expected to be completed by
Scptember 1972, This will enable large tan-
kers to be brought in during nine months
of a year, No deccision has yet been taken
on the outer arm. It is therefore not possi-
ble to anticipate the future losses.

Acute shortage of Cholera Vaccine in
Eastern Border States

5279. SHRI BIRENDER SINGH
RAO : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) whether there is acute shortage of
cholora vaccine in the border States adjoin-
ing East Bengal ;
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(b} if so. the reasons therefor ;
(c) whether in view of this shortage,
Government of India propose to import cho-
ra vaccine from some foreign country ;
d
(d) the steps taken or proposed to be
ken 1o meet the shortage of cholera
accine 7

¢ THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P, CHATTOPADH-
YAYA) : (a) There is no shortage at
all.

(b) Does not arise.

(c) and (d). The production of cholera
vaccine has been stepped up in the country,
In addition, supplies are also being reccived
as gift from W. H. O. and other Interna-
tional sources.

Shortage of drinking water in
Refugee Mana Camp

5280. SHRI BIRENDER SINGH RAO:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
slate :

(a) whether there is shortage of drinking
water in the Mana Refugee Camp :

(b) if so, the reasonst therefor ?

(v) the arrangements made or likely to
be made by Government to meet the shor-
tage of drinking water in Mana Camp :
and

(d) the funds
pose ?

allocated for the pur-

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) Yos, Sir.

(b) To eliminate the risk of cholera
spreading among the existing population
in the camp, separate arrangements for
water supply had to be made for the new
evacuees, Morcover, thc new camps are
located in hard rock areas with poor water
yield. The drilling of tubewells in such arcas
takes more time. .

-

() 114 tubewells have already been
commissioned in the three camps of Mana
Bhata, Nawagaon and Kendri upte 14.7.
1971, 25 Calyx mills, 3 nos. high specd rock
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drills are already under operation for
drilling more tubewells. 3 Nos. new  high
speed rock drills are being moved from
Bombay. Additional high speed rock drills
are being arranged.

Arrangements have also been made to
distribute water through water tankers.

(d) There is no separate allocation for
drilling of tubewells, However, cost of tube-
wells already dril:ied and proposed to be
drilled will be met out of an advance drawn
from the Contingency Fund of India.

Provision of Canopy as shield against infection
in Major Hospitals

5281, SHRI VIJAY PAL SINGH :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether a canopy that fits even the
ordinary hospital bed now provides a cur-
tain of sterile air flowing downwards and
acts a shield against infection for pa.ients,
who have undergone surgery, was manufac-
tured on the idea, given by Dr. Donald
Longmore, a member of the British Heart
Transplant ; and

(b) if so, when it is going to be provi-
ded in major hospitals of the country to
ensure a bacteria free atmosphere to the
patients ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D, P. CHATTOPADH-
YAYA) : (a) and (b). A canopy is a shield
for diverting air-flow over the patient after
a heart transplant operation. It is not
widely used ; nor is it absolutely essential,
This eguipment has not come (o a stage
when it could be used as routine equipment
for heart transplant cases.

It is also not used widely in other parts
of the World.

Facilities to Members of Parliament for
treatment at State Hospitals

5282, SHRI C. CHITTIBABU : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state : )

(a) whether the Members of Parliament
get the same facilities in the State Hospitals
as are available to M. L. As. ;
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(b) whether they are asked to pay
advance amount for their admission in their
State Hospitals ; and

(c) whether they are asked to purchase
the prescribed medicines ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) 10 (c). Members of Parlia-
ment are governed by the Medical Facilities
(Members of Parliament) Rules, 1959,
whercunder while in cities covered by the
Central Government Health Scheme, they
have the same medical aid facilities to
which Central Civil Services Class I emplo-
vees are entitled. Outside those cities, they
are entitled to receive medical attendance/
treatment in accordance with the Central
Seivices (Medical Attendance) Rules 1944,
Under these rules, they have to incur the
expenditure on their medical attendance,
treatment in accordance with the rules pres-
cribed by the State Health authorities and
claim reimbursement to the extent permissi-
ble under the Rules.

Financial Aid to Kerala for drinking water
facilities during Five Year Plan

5283. SHRIMATI BHARGAVI
ANKAPPAN :  Will the
HEALTH AND FAMILY
be pleased to state :

TH-
Minister  of
PLANNING

(a) the amount given to the State ol
Kerala during the Third Five Year Plan for
drinking water facilities ;

(b) the amount allotted to the State for
Fourth Plan :

(¢) how it compares with the amount
allotted to other State during the Fourth
Plan in this regard ;

the

(d) whether the amount
Kerala is inadequate ; and

(¢) the steps taken to make available
adequate funds to Ke.ala for this scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) Under the National Water
Supply and Sanitation Programme, assistance
of Rs. 331,34 lakhs as loan for Urban water
supply and sanitation and Rs. 37.13 lakhs
as grant-in-aid for rural water supply was
released to the Government of Keraia
duting the Third Five Year Plan,

allotled to
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(b) During the IV Five Year Plan, this
programme has been included in the State
sector and central assistance is being given to
the states by way of block loans and bjock
grants within reference to any particular
scheme or head of development. A plan
rutlay of Rs. 1075 lakhs for water supply
and sanitation exists in the IV Five Year
Plan for Kerala out of which Rs. 700 lakhs
is earmarked for rural water supply.

(c) to (e¢). Itis for the State Govern-
ment o make the necessary provision in the
plan budget of the State keeping in view its
resources and requirements.  The amount
provided for in the Fourth Plan for the
Kerala State comes to 4.29, of the gross
Fourth Plan provision for the Staw. For
India as a whole the average comes to 6.29;.
The State Goverenment is supplementing
the Plan allocations by loans from the Life
Insurance Corporation for its water supply
schemes.

Shortaze of essential Mediciie in Kerala

5284, SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
state

(a) whether there is a shortage of
essential medicines in  the State of Kerala ;
and

(b) il so, the action
regard ?

taken in this

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C, SETHI) :
(a) Yes Sir, Shortage of insulin prepara-
tions and Vitamin C bulk drugs has been
reported in Kerala.

(b) Adequate impo.ts of insulin and
Vitamin C are bcing arranged to augment
indigenous production of these drugs.

faeet & gaTaal & fewmd § afy oix
qoETd !iﬁﬂfm’f- W ST
gfaurg

5285. st gwW W wEATq ©  FQT
fwf ate ware w=ft ag 7arx @ war
FEATE :

(%) = 7g w= ¥ e frgdr &) wd=i
:i;ﬁﬂﬁ ¥ el & frow @ A
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12.03 hrs.

CALLING ATTENTION IO MATTER
OF URGENT PUBLIC IMPOR-
TANCE

RerorTED CIrRcuLATION OF Fake
CuURRENCY NOTES

SHRI R. BALAKRISHNA PILLAI
(Mavelikara) : Sir, 1 call the attention of
the Minister of Finance to the following
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matter  of urgent public importance and
request that he may make a stalcmen
thereon

“The reported fake currency notes of
various derominations, worth several crores
of rupees, bearing the duplicate number of
official notes clandestinely put into circula-
tion in the country,”

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH). Mr. Spegker, Sir, 1 rise 1o make
a statement on the notice calling my atten-
tion to the reported circulation of fake
currency netes of various  denominations,
bearing the same numbers as of the official
noles.

This report is apparently based on
certain statements made by Acharya J. B.
Kriplani in an article published in the
Swarajya of the 17th instant. ] am sorry to
say sir, that such unverified statements
should have been circulated which have the
cffect of undermining the confidence of the
people in the currency of the country. Let
me state here and now, with all the emphasis
at my command, that the statements made
in that article about an unauthorised
currency circulating alongside the official
currency of the country, arc baseless and
without foundation,

The bogey of a parallel currency seems
to have been imagined out of the reports
that have appeared fron. time to time of
people having come across iwo or more
notes of the same denomination bearing
identical numbers. In all the cases where
the notes were available for exmination, it
was found that numbers had been forged
on genuine notes. There is reason to believe
that this is the work of tricksters, who
want to impress their victims with their
so-called powers. Such instances of duplica-
tion, however, are few and far between and
in any case, the duplication is from within
the genuine notes in circulation. To think
that such isolated cases of duplication
evidence a substantial circulation of unauth-
orised currency, is to permit one's imagina-
tion to run beyond the bounds of reason.

It has been alleged that the so called
fake currency has been printed on genuine
bank note paper allegedly smuggled out of
the India Security Press. Sir, the strictness
of the security measures enforzed in the

India Security Press as well as at the Secur-
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ity Poper Mill are such that it is not possi-
ble to takec out even a small bit of the bank
note paper from out of these two organisa-
tions.

This is not to say that there are never
any cases of attempted counterfeiting. But
they are isolated cases. In most cases they
are detected and proceeded against in
accordance with the law. In any case their
magnitude would be negligible compared
to the total currency in circulation. I may
assure Honourable Members that counter-
feiting of our currency is no easy matter.
There are a number of security features
incorporated in our currency-water-marks,
security thread, complexity of design whose
details can not be fully reproduced even
by photography, composition of inks and so
on. As Honourable Members are aware
Government are setting up a new Bank
Note Press at Dewas to print notes of the
denomination of Rs. 10 and above where
the printing technology to be used will be
such as to make counterfeiting of notes even
more difficult, if not impossible. The law
of the land alrcady provides for deterrent
punishment for offences relating to counter-
feiting of currency and bamk notes. Such
offe nces are dealt with by the State police
authorities who keep a constant vigil in
this regard and organise raids on informa-
tioa of counterfeiting being done by any
person. The Central Bureau of Invetigation
also keeps the problem of counterfeiting of
Indian currency under continuous study
by keeping records of different techniques
adopted and by reviewing periodically th:
appearance of counterfeit Indian currency.
They have also created a ‘cell’ in their
Economic Offences Wing to undertake
lnycstigations of serious offences of counter-
feit currency and coordinate the investiga-
tions in the States.

To sum up, 1 should like to assure
Honourable Members that there is no truth
whatsoever in the report about fake currency
worth several crores having been put into
circulation,

SHRI R. BALAKRISHNA PILLAI : Sir,
there are reports almost every day in the
press that fake currency notes of various de-
nominations worth several hundred crores of
rupees bearing the duplicate number of
official notes have been put into circulation
along with the real currency in this country.
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Even there is suspicion that the neighbour-
ing countrics, like China and Pakistan,
which are not in a friendly mood towards
India, are trying to cripple our economy by
printing fake currency and inflating the
currency. Some of these fakec notes are
even better than our notes which are issued
by our Reserve Bank. I do nat kanow whe-
ther it is correct or not that some foreigners
arrested for this fake note business. These
notes are even betler than our notes in
printing and its technology and were printed
oulside our country.

Two or three days back the Kerala
Home Minister announced in the Kerala
Assembly that hundred rupce fakes notes
worth Rs.3 lakhs are in circulation already
in India which were recently traced by the
Kerala Police. But the actual fact is that
several crores worth of fake notes are in
circulation. Within fifteen days’ time Kerala
and Madras police have arrested two sepa-
rate gangs of fake note printers. Both these
batches belong to Kerala. But the culprits
were arrested only after their counterfeiting
effort was over and the entire notes printed
by them were circulated.

Even though Kerala is backward in all
developmental activities, I am ashamed to
say that this counterfeit currency printing
has already developed as an art and cottage
industry in Kerala and also in Tamil Nadu.

SHRI VAYALAR RAVI
1 object to such a statement.

(Chirayinkil) :

SHRI R. BALAKRISHNA PILLAI : It
is my statement and not his statement,
Most of the cases traced in the last five
or six years are from Kerala and Tamil
Nadu. | am ashamed to say that the police
in Kerala is incapable of tracing this. In
Kerala some of the police officers and cons-
tables are under arrest. They are accused in
very serious fake note cases, One of the
Crime Branch police officers is accused in
a particular case and is even under custody.
He was arrested only some 15 days back.
So, it is my statement and I am substantia-
ting it.

SHRI VAYALAR RAVI : I am object-
ing to it.

SHRI R. BALAKRISHNA PILLAI :
You give your opinion. It is my opinion,
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[Shri R. Balakrishna Pillai]

The actual fact is that State administra-
tion is incompetent to trace out these cases.
Only after all the notes came into circula-
tion, the State administration came in and
they started registering cases. In the mean-
while, the entire notes were in citculation
and the poor people became a prey to the
fake notes. That is the position.

Even restaurants, hotels, railway stations
sinema theatres and  banks, including
nationalised hanks, are not expected to
reccive hundred rupee notes in Tamil Nadu,
specially on the border districts of Tamil
Nadu and in Kerala. When a person goes
10 a bank or a restaurant with a hundred
rupee note, heis watched as a suspicious
man by everybody in  public. That is the
position in Kerala Nobody can get change
for a hundred rupee note there.

I know, for instance, there are persons
who are cxpert in the technique of counter-
feiting notes and they indulge in this coun-
terfeiting business. They have gone to jail
three or four times. They go to jail, come
out and indulge in this counterfeiting busi-
ness, in printing and circulating fake notes.
I know of a particular person who has gone
to jail three or four times. He goes 1o jail,
comes out and again indulges in this coun-
terfeiting business. I know he was arrested
last time in conne.tion with a case in
Kerala.

In the circumstances, I think, we will
have to increase the punishment. We have
to do it even by increasing the punishmeat
to capital punishmen: or life imprisonment
for indulging in this fake-notes printing
business. The punishment now is too low,
according lo me. So, my request to the
Government is that the punishment should
be increased. ..

SHRI C. M. STEPHEN (Muvattupuzha) :

Irise on a point of order. The hon.
Member is making certain statements which
disparagingly reflect the state of affairs in a
particular State and which reflect on the
efficiency of administration there, and that
is State's internal affair...(Interruptions)

MR. SPEAKER : It is not a point of
order.

SHRI R. BALAKRISHNA PILLAI:
‘There is no point in that, The “Currency”
is a Central subject,
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The Government  have to amend the
Penal Code and sec that capital punishment
or life imprisonment is awarded to the
accused involved in this kind of a thing.
The hon. Minister said that Acharya Kripa-
lani's statement is unverified ..

MR. SPEAKER : This is not a debate.
You put your question to the Minister.

SHRI R. BALAKRISHNA PILLAI:
Yes. This is a very matter. Acharya Kripa-
lani is one of our great leaders in India and
the hon. Minister says that it is an unveri-
fied statement. How can a man verify the
fake notes ? How can a man say that so
many crores of rupees are in circulation ?
Nobody can do it. [Even the hon. Minister
with all the administrative staff at his
disposal cannot do it. Nobody can verify
it. Only unverified statements can be
published by anybody. Even then, we will
havc to consider his statement,

According to  Acharya Kriplani, [

quole—
“This fraud has never been detected
(by the Government)..."

He said it in an article on price rise in
the last issue of Swarafya. According to him,
the volume of fake currency in circulation
can be “‘assumed’’ to be the same as the
genuine ones.

It is said that the paper is the same as
used in the Nasik printing press. But the
hon. Minister said, it is not so and that
there is no chance of this paper going out
because of security measures...

MR. SPEAKER ; This is not a debate.
You put a direct question.

SHRI R. BALAKRISHNA PILLAI:
My question is that the Government will
have to seriously consider it. [ wanl to
know whether the Government will think of
withdrawing all the notes from circulation
in the country and issue new notes =0 as to
avoid this thing and also to get black-money
out which is hoarded by anti-social clements
in the country. May I know whether the
Government is prepared to withdraw all the
nolé.which are in circulation, specially the
hundred rupees notes ?

Secondly, 1 want to know whether the
Government is prepared to set up a new
machinery, not the cell which is pointed out
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by the Minister, a big machinery, which will
be working all over the country to check
this thing. Ewven before printing notes, we
have to face the counterfeit business. After
that, it is no use tracing out. Before even
printing, they will have to do it. The police
administration, specially, in some States is
lax in dealing with this counterfeiting
business,

My question is : Will the Government
set up a new machinery, cfficient machinery,
to check it and trace out this counterfeiting
business ?

SHRI K. R. GANESH : The calling
attention notice refers to fake currency bear-
ing identical numbers. The hon. Member
has gone through the entire question of
counterfeit currency.

I would like to draw this distinction
between counterfeit currency and the parti-
cular reference to fake currency bearing
identical numbers which Acharya Kripalaniji
has referred to in the article in the
Swarajya.

SHR1 P. K. DEO (Kalahandi) : Why
bring in Acharya Kripalaniji ? (Interrup-
tions)

MR. SPEAKER : Kindly sit down.

SHRI K. R. GANESH : It is necessary
to bring because I must submit that any
responsible patriotic citizen of the country
should not bring the entire currency of the
country into disrepute and lack of...

SHRI PILOO MODY (Godhra) ; Even
if it is true ?

SHRI K. R. GANESH : It is not true.
(Interruptions)

SHRI PILOO MODY : Sir, the Minister
should not cast aspersion on his patriotism
and on his wisdom.

SHRI K. R. GANESH : Mr. Piloo
Mody is confusing black currency with f
currency. !

SHRI S. M. BANERJEE (Kanpur):
This is & calculated propaganda by the
Swatentra Party,
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SHRI PILOO MODY : You print fake
currencies all the time and you want...

SHRI S. M. BANERJEE : Their leader-
ship has become fake.

SHRI PILOO MODY : Mr. Banerjee
has earned his daily bread today.

SHRI S. B. GIRI (Warangal) : Is it not
a fact that fake and counterfeit currency is
in circulation in the country and which you
have admitted 7 Now, in the interests of
the economy of the country, if we suggest
something, why are you afraid of it 7

SHRI R. BALAKRISHNA PILLAI:
‘This is not a dispute between the Swatantra
Party and the Government.

MR. SPEAKER : 1T will request all of
you to kindly sit down and hear the
Minister.

AN HON. MEMBER : This is a ques-
tion of fake currency. Why should they
quarrel ?

SHRI R. BALAKRISHNA PILLAI :
Why should they bring in the Swatantra
Party ? | am pot a Swatantra man,

SHRI S. M. BANERIJEE : You are not
but that paper belongs to the Swatantra
Party.

SHRI K. R. GANESH : In 1970, 465
crore picces of currency were in circalation.
It takes the Nasik Press about more than a
year to produce 360.00 crore pieces of
currency notes, [ am trying to bring through
you to the notice of the House and parti-
cularly to the notice of those Members who
are bent upon for political reasons bringing
this question, that this is a for midable job,

SHRI K. MANOHARAN (Madras
North) : How do you say that ?

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : How can you allow a Minister
lo attribute motives to other Parties 7
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SHRI K. R. GANESH : I must make
it clear that there is a problem of counter-
feit currency which is a problem which is
there in this country and which is there in
many other countries also.

SHRI S. A. SHAMIM (Srinagar) : It is
not a political problem:.

SHRI
complete.

K. R. GANESH Let me

There is a problem of counterfeit curr-
ency. The Police has been investigating
this and people have been arrested and
pevple have been prosecuted...

SHRI K. S. CHAVDA (Patan) : And
still it has not been reduced.

SHRIR. S. PANDEY (Rajnandgaon) :
There are political people involved.

SHRI K. R. GANESH : I am trying to
make a distinction between counterfeit curr-
ency and the kind of allegation that has
been levelled in the article in the Swarajva.
This article speaks of fake currency. That
is why | mention this...

SHRI K. MANOHARAN : What sort
of sausfaction do you derive by this kind of
distinction ?

SHRI GANESH : There is
difference.

K. R.

SHRI PILOO MODY : Heis trying to
say that Government is not counterfeiting
it.

SHRI K. R. GANESH : In 1967 some
specific instances and notes were brought to
the notice of the then Finance Minister and
Deputy Prime Minister. Thesc referred to
same type of notes bearing different numbers.
These were examined. In all, about 11
cases were referred. Even the hon. Shri
Madhu Limaya, a former Member of this
House, referred this case to the former
Finamce Minister. A total of 11 cases were
referred and these were investigated. It was
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found that these were genuine notes and
some trickster had only changed the number
of the note so that it appeared that the two
scts of notes bore the same number.

SHRI PILOO MODY : It is possible ?

SHRI K. R. GANESH : That is why |
am taking the time of the House in distin-
guishing between counterfeit currency and
this particular reference which is the subject
of the Call Attention motion.

SHRI K. MANOHARAN
currency is better-fake or counterfeit 7

Which

SHRI K. R. GANESH : The hon.
Mcember asked a specific question, whether
all notes in circulation will be withdrawn,
My answer is no. He has asked for deterrent
punishment. FEven now under the Indian
Penal code, pinishment goes up to life
imprisonment. He asked whether any machi-
nery will be created. As 1 have already
indicated, the CBI has a cell. It is a sugges-
tion. If it is necessary, Government will
definitely  create any machinery which is
necessary to stop counterfeiting of currency...

SHRI PILOO MODY :
Kerala...

SHRI K. R. GANESH : And counter-
feiting of politics also.

Particularly in

Y wam faw  wgwe (Ffa@rn)
AT AT F7 qATAL ATHA qTEAE FT
YT, AT AT FTAT, A TR A
FTAT WTATH FT AT, g7 ATA ATH L
7€ 7 & | r3ax arf qz oF v qrd
2 | 3851 nAary ot fagmar @ we
WY FT AT ALY § A A TF qga
T aTd @ F#ifF IEE A fawer §
IE® FTLW 3T F A gzr gafas § gaw
qeaeq # AraF dar ¥ 7§ § 1 g a8
ara ag § AV A WOET gA® gk
I & aff T wifge, afs o€ s
sréart FT w1fgd | & e wgww
fF ot €@ a3g & JAqATiOg F@ @ A
¥ et werard ¥ oo & 9% a3 o
wriart it a7 agf | EPX X W@ A
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Frot d ow g W oAw W
FTAETE T @Y anfed a@ifs WY A TS
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T, ATFT T IAF FIT W G FIFAT
FTiare g a1fgn | ¥ JAAT ATEAT
for tar #1€ arga & o Adr faa& g
St AN TAT AAT AAL FT FL LA H
g1 & faqw @ smawE 97w 7@ F IAE
favg rvars #1 91 a% ! TH AW H
T AOA ATHEITF AT H 2T H AOAEE
Gz &) srraf A w oA gEr w=fEd
2 3EF L17 ¥ A\l w1 faeErE g2 AT
T 53 &1 gA & & faw wT K90
FEEFAA@E ! a7 AAAR
f ag = wrard gara 7 faar @,
fF =% awr & wrAe1g 7eEd @ 4F & )
TH % ¥ aafad @Y GOAF FLEATAT FT
@ ¥ Az W & qIAA qgra arer Jgy
g1 ¥ fao avwE BN OFH FA
arfga )

& g7 ardi F7 Fqee IAL AEELA
AT §

SHRI K. R. GANESH : The hon.
Member has asked whether there have Been
peizures of counterfeit currency. | have
pome figures in this regard. In 1969. about
460 Rs, 1 counterfoit cuirency was seized |
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as for Rs. 2 currency, 4,21,889 were seized.
This refers to the big seizure in Tamil Nadu
where 4,19,374 notes were involved in a
single case. Of Rs. § currency, nearly 479
pieces were recovered. Of Rs. 10 currency,
3342 werc scized. | have figures in this
manner in regard to all the seizures which
have been made by the police.

SHRI PILOO MODY
hundred-rupee notes ?

How many

SHRI K. R. GANESH : That of course,
involves bigzer  persoas,  In 1969, the
number was 125 ; in 197_, it was 3750, and
this refers to the biggest bulk seizure in
Tami! Nadu. and in 1971, it was 24,

st wwm faw wgww @ A9 I
FEATT 9T FAT FaTE FA AR E 7

SHRI K. R. GANESH : His next ques-
tion is what steps should be taken against
irresponsible press news. There is already a
Press Council, and there are various laws
governing such writings, and | hope that the
Government and the Ministry will look into
this.

ot wea fag dtgm (TX)  weEw
AgrEy, A1 wedz 7oAt AgRE A far
3aq vz frar g v @ #rf difow
MIANL, FAH &7 37 & 22ifc ¥
refy 1 qar FUAT ¥ 1 98 9% 3w Ay A
&1 e A1z E Fg AT AW A We-
sTFEql A1 g FT A & IAF!
aga Arged! faar aar § #=AT AgaT &
eefz § | a9 g agi 9 fm amdE
qzedt 9 foegaa & wng Fgr 5 ag
gga Wz a1A § AT IA 9T gFTA
=TT 39 97 W S fear mar, ag
q'ragag:@aﬁaraar

g o & fF oA mmm oo R
et N2 F avaeT Foover ¥ 74 a9 ¥
et Y W& g W qar war 97 fiy
FAFAI FTE A3 ATAL A g A
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areTa ®1 faars 24T , #@r W9 T aG
@ 7 F1 A0 7 7 gz AX ATIHA A
ara ¥ fr g mF SR A FqA 2
Fg & 31 FY a7 7 R, AT AT TWAY
9Y-SaeqT §1 q4A12 FIA A0 A |
a fau @ 97 ag7 mofvar 7 fa=r
FAT AUfET |

AT A OF FAH AT F 9TA G
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arw 27

Q% WA §I€ ;. ATH JAATET FH
A

st wrea fag afgm 90T AW 9@
g @ & qAA AFATE ) IH A T
FaA A A NIF A A2 W AR
¥ 100-150 4= 21 a1 v g7, QA
ZATL 4T 0F ATA A2 gl, AAT FIH
i@ 1 wAr owifr aww FAr 9ifgo
fr ag oF 3;d TTT9FTA 2 AR ¥ A9-
aFT F1 AR FIA4 & (A7 | HIGH]
TH §1 Aefiar 7 A= 9rfge | g aga
RAFL G079 ¢ | qq ATAE FAOATA A
7w faar § ) g=d aXz @ wAFrd A
w3 & formr grmm 1 faega ad) gfawe
AT, 4 AT AF, T4 FAA AT
Ty ag ¥ 7g A o™ £

w1 §@ & avF anfge 7@ v ¢ fw
A A oo Ay § g ¥
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Wt §g & xw wmaa §  afeefaa g ?
a7Xt "grT wgd § 5 qLE w1 A d
fawgfeet &1 a1 gawa @, afdq ) aa
ZHTL |8A &, AW oF it frgfa 9T
STETT 9TAT § | ATY FAT FAAT FT TFS
e g 0 gurd A wesmTenr W
WAl F1 qarqr wraegsa g1 aF4l |
fogd fael w2z @ ¥ 60 7@ 9 &
g 4% # 42 93 w90 7 A &1 A
TZATE 7%, §9T AER T I9 & AL # g
= Y 2 f& gar 7 A madl g ar
FAT 7 AT T W AT AVET T AR AT
fagr ga1 3, @1 #a1 oA T owAME A
I & fAc ox grEqrat sag fase
#faq qa &, fa7 7 s=ar a=afaw
frafa @ afvfav 51 =% 7

SHRI K. R. GANFESH : At no place in
my statement had 1 dealt with this uestion
of counterfeit currency lightly, 1 had tried
to make a distinction earlicr between coun-
terfeit currency and the kind of reference
that was made in the article in Swarajra.
I repudiate the allcgation that the Rs. &
lakhs involved in the State Bank case was
fake currency. It has been cxamined and
it is now in the custody of the State Bank
of India. It is this sort of statement which
has come in the press that this amount of
Rs. 60 lakhs is in fake currency which is
lightly treating the matter. As I said, it
is genuine currency ; it has been cxamined
by the SBI and the RBI and it is in the
custody of the SBI. It is this sort of light-
hearted statement which is not in the
interest of the country.

Government are determined to sce that
these tricksters and forgerers and other
persons who deal in counterfeit currency
are dealt with properly. I would request
the House also to see that this counterfeit
politics and activities of tricksters are not
encouraged. There is no meaning in hon.
members saying everything is fake in this
counyry. Thereis a Government in this
country, there is a Parliament in being.
This psychosis which is being created is not
in the interest of the country ; it is gr
unpatriotic act,
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SHRI PILOO MODY : This was fake
Jignation.

SHR! K.S. CHAVDA : With your
:rmission, I would quote the following
mtence from the Minister’s Statement :

“Government are selting up a new
bank note press at Dewas tv print notes
of the denominations of Rs. 10 and
above where the printing technology to
be used will be such as to make countcr-
feitiag of notes even more difficult, if
not impossible™.

I have two questions. Were not
Government fore-warned by a senior mem-
per of the Fourth Lok Sabha before placing
orders for the purchase of thc machinery
from a company which had already supplied
such machinery to Pakistan and China ?

AN HON. MEMBER : Who was this
hon. Membcr ?

SHRI K, S.
Sucheta Kripalani.

CHAVDA : Shrimati

Secondly, is it a fact that in the pur-
chase of this machinery the company had
provided a fabulous amount of money to
the Indian company in which the ruling
party had an indirect intcrest ?

Thirdly, is Government awarc of any
reports in the press ol counterfeiting lndian
currency in Pakistan or in China ?

SHRI K. R. GANESH : The allegation
of circulation by Pakistan and China of
some counterleit currency in this country
has been gone into a number of times, and
on the floor of the House itsell it has been
fienied by the Government. It has been
investigated. There is no evidence that
Pakistan and China are introducing counter-
feit currency in this country.

As for the specific question of a former
hon, Member having raised some point with
the Government, 1 do not have information
with me at the moment.

1 would however, like to indicu.t’c that
there is extremely strict security in the
security press and the security paper mill
where the printing and the production of
paper go on. Before, coming to the House,
1 asked the Ministry to prepare the details
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of the security check there, so that we
could ourselves be sure that it was not
possible. In every arrangement there is
bound to be some loophole, but we are
convinced that it is humanly not possible
for any counterfeiting or duplication of
notes to go on inside the security press. If
you want, I can lay the details cn the Table
of the House.

SHRI K.S. CHAVDA : My second
question has not been replied to, if in the
purchase of this machinery, the company
had provided a fabulous amount of money
to the Indian company...

SHR] K. R. GANESH : It is not a
fact.

st gEaEm ITm (9TN) 0 EET TW
an # f&F@ gri #12 ar fFd g9 A
it afeww sTIwEz g 2 ; afk g, at
IW AE 1 EwEATw M@ g ! EA
THET B # ®W ¥ wiféew @y Ry
w3 7 fom anfésew & AL A @ I
¢ & 3 9t A qa A SR & qrE
fama & #1 3 wifisey ar g #xw
AT T Y FEr @ ary &, 7 oFr ug
g g fe fergea # 3aa fua fe
F—arfasarg a1 ¥ § §—are A
TaE ?

U TR @O QAT J A0

ol gEA= IO A dR 9T—
gl ¥FAT qUEF FT SART ATE |

SHR1 K. R. GANESH : 1 shall need
notice about the judicial pronouncement
which the hon. Member is referring to.

I wish the hon. Member does not make
me answer & question like that saying only
in a particular part of the country counter-
feiting is done...(/nterruptions).

st gEw arm ;o weaer waEd,
faaa woifaa gg & s & arfwerg w%
¥ & 70 wfawa F39 §
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MR. SPEAKER : Papers laid,

SHRI K. S. CHAVDA : 1 have given
in writing that I want to raise an important
matter—about finding Rs. 80 lakhs in a
locker...

MR. SPEAKER : Without my permis-
SiOn You cannot raise it.

12.41 brs.
PAPERS LAID ON THE TABLE

REVIEW AND ANNUAL REPORT OF MADRAS
FerTiLizers Lo, Manras

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C, SFTHI) :
1 beg 1o lay on the Table a copy each of
the following papers (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 —

(1) Review by the Government on
the working of the Madras
Fertilizers Limited, Madras, for
the year 1964-70.

(2) Aonual Report of the Madras
Fertilizers Limited, Madras, for
the year 196Y-70 along with the
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.
|Placed in Library. 5ee No.
LT—684;71).

ESTIMATES COMMITIEE

SECOND REPORT

SHRI K. N. TIWARY (Bettiah) : 1
present the second Report of the Estimates
Commitiee on the Ministry of Shipping
and Transport—Tuticorin and Mangalore
Ports.

PUBLIC ACCOUNTS COMMITTEE
FirtH REPORT

DR. LAXMINARAIN PANDEY
(Mandsaur) : [ present the Fifth Reporr of
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the Public Accounts Commitiee regarding
Audit Report (Civil) 1970 relating to
the Ministry of Works, Housing and Urban
Development.

12.42 hrs.

STATEMENT RE. COLLAPSE OF A
PORTION OF STEEL MELTING
SHOP OF ROURKELA STEEL
PLANT

THE MINISTER OF STEEL AND
MINES (SHRI MOHAN KUMARA-
MANGALAM) : Sir, 1 regret to have to
report to the House a major mishap that
occurred in the Rourkela Steel Plant on the
night of the 11th 12th July, 1971. Following
heavy and incessant rain for about two hours,
a part of the roof structure of the Steel
Melting Shop over a length of about 150
metres vollapsed round that midnight. One
worker lost his life and 13 workers received
injuries.

I have personally been 1o the Stecl
Plant on the 17th instant to sec the damage
and discuss the problems dircct with the
Management.

The structure that has collapsed s part
of the roof covering the pit side, the charg-
ing bay and the mixer bay of the L. D.
Converters, Out of a total roof area of
38,000 sq. metres in the Steel Melting Shop
the damage covers an area of about 10,000
sq. metres, The roof shecting as well as
the roof trusses and the roof legs in this
area have collapsed but the main columns
do not appear 1o have been damaged. Nine
of the cranes in this area, the lime conveyor
belt system, the oaygen line and the waler
and the steam lines have suffered damage
and some of this is quite serious. There
appears to be no damage to the coaverlors
themselves or to any other equipment in the
Steel Melting Shop. The area covering the
4 open hearth furnaces is intact.

Proguction in the Steel Melting Shop
came to An immediate halt as a result of the
accident. In view of the consequent lack
of ofi-take of hot metal, two blast furnaces
were banked and only the other two conti-
nued to operate. Coke oven pushing
also came down. Subsequently, coke oven
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pushing has been stepped up with arrange-
ments to move the coke produced in excess
of the Plant’s present requirements to other
steel plants which need them.

The Plant Management took immediate
steps to put the open hearth furnaces back
into operation and one of them has been
commissioned and is working from the 17th.
All the open hearth furnaces are expected
to be commissioned by the end of this
week. This should give about 500 tonnes
of steel a day for rolling purposes. The
Plant has a stock of cold steel ingots
which can supply another 500 tonnes a day
for rolling.

Arrangements for immediate repair of
the equipment that has been damaged have
already been taken in hand. The CEDB
has commenced the preparation of drawings
and designs for the rebuilding work.
Orders have been issued to provide steel
for this work on overriding priority. The
requirement of tools and tackle has been
calculated and action is being taken to
obtain these op an immediate basis.
Arrangement have been made, on a priority
basis for fabrication in the Plant of as
much as possible of structural steel required
for reconstruction and for supply of the
remaining quantities from outside. It is
expected that, out of about 1500 tonnes of
structural steel required for reconstruction,
about 570 tonnes can be fabricated in the
Plant itself and the rest will have to be
secured from oulside.

A programme for the rebuilding of the
roof structure and for the recommissioning
of the Steel Melting Shop has been drawn
up by the Plant. Production from the
L.D. Convertors is not expected to start
before the beginning of September when one
Convertor is likely to be commissioned.
According to present assessment, it is expec-
ted that the rebuilding of the roof struc-

tures and the recommissioning of all
the L. D. Convertors will take about 6
months. Every effort will be made to

reduce this period as much as possible.
Meanwhile it is proposed to advance capital
repair programmes in those sections of the
Plant were work is expected to slow down
during the reconstruction.

There will be a shortfall in the total
production of steel as a result of lh'[s
unfortunate accident, An assessment Is
being made of the likely shortfall and the
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steps that have to be taken to make up the
deficiencies for the essential users.

The Plant Management has already set
up a fact finding Committee to collect all
available evidence relating to the mishap,
There is no obvious reason which can
explain this accident. It is therefore consi-
dered important to have a detailed and
independent enquiry. Government have
accordingly decided to set up a high-level
Technical Committee to go into the reasons
for the accident. The Committee is also
being requested to recommend methods
which may be adopted to repair the damage
in the minimum time. The Commitiee
will consist of the following persons :—

(1) Lt. Geperal, R. A.—CHAIRMAN
Loomba, Engineer-
in-chief, Army-
Headquarters.

Shri Dinesh Mohan,—MEMBER
Director,  Central

Building Research

Institute, Roorkee.

(3) Shri H. P. Bodhan—MEMBER
wala, Technical
Adviser, Tata Iron
and Steel Company
Ltd., Jamshedpur.

1t is extremely unfortunate that, at a time
when production of Rourkela was showing
signs of picking up, an accident of this type,
which is unprecedented in the history of the
steel industry in India, should have taken
place. 1 would only like to assure the
House that no effort will be spared to repair
the damage as quickly as possible, to
reduce the effect on steel supplies to the
minimum, and to bring back the Plant to
full production on the highest priority.

Fortunately, considering the magnitude
of the accident, the loss of human life has
been small. 1 am sure the House will join
me in expressing heart felt sympathy for the
members of the bereaved family of the one
worker who lost his life.

(2

-

SEVERAL HON. MEMBERS ose—

SHRI P. K. DEO (Kalahandi) : This is

not the first time that such an accident has
occurred.
SHRI N. SREEKANTAN NAIR

(Quilon) : Allot a time for discussion.
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SHRI P. K. DEO : This is a bungling

of the management.. (Interruption). No pre-
caution is taken.
MR. SPLAKER : Order, order. No

question or remark can be made without
my permission. Hon. Members should not
defy the Chair.

SHRI D K. PANDA (Bhanjanagar) :
S, 1 have writien o you about this
and asked for time for discussion  (Imterrup-
liom).

MR. SPEAKER : Order, please. No
question of giving names, According to the
rules, no question can be ashed.

SHRI PILOO MODY (Godhra): The
statement should be circulated.

MR SPEAKER : It will be virculated.
It is laid on the Table of the House.

SHRI D. K. PANDA : | have made a
request. . .( Inerruption).

MR. SPEAKER : 1t s nut permanssible
under the rules.

SHRI MOHAN KUMARAMANGLAM:
Sir, may I be permitted to say this 7 As
many copies as hon. Members want will be
made of this statement, and circulated. |

have mysell come forward to make this
statement, as soon as | know the accident
on return from abroad. The hon. Speaker

knows this. Obviously, on such a serious
matter, nobody wishes to hide anything.
HON. MEMBERS

SOME rose —

(Imerruption).

MR. SPEAKER : Order, order.

12.49 bra.

STATEMENT RE. PUNCTUALITY OF
TRAINS

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : Sir, T am
making a statement om the punctuality of
trains.
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Hon'ble Members will recall that on
1-6-71, 1 had stated in the House that steps
would be taken to bring about an im-
provement in the punctuality of passenger
trains.

I had 10 make an cxception in  the case
of trains running in the Eastern Region for
well-known reasons,

The campaign was launched with a
circular D.O. letter No. 71-TTIV/24/4 dated
>nd June, 1971, Copies of this D.O.
letter were sent to all the Members of Parlia-
ment.

The main point of the circular was to
make it clear that promotional prospects of
officers at all levels will be adjudged by
their performance in running trains on time.
Every train is being watched to fix responsi-
bility on the concerned officials.

The performance of 1Y important Express
trains arriving Delhi  is  being specially
watched. During the 10-day period imme-
diately preceding the drive hardly 8 trains
arrived on time and 11l trains were running
abnormally late. The position now is that
every day 15 out of the 19 trains arrive
Delhi on time. The other 4 trains generally
are No. 85 Assam Mail, No. 7 Toofan
Express, No, 13 Upper India Fxpress, and
No. 11 Howrah-Delhi Express, all of which
run through the Eastern Railway.

Out ol the important long distance 102
trains on the system, 55 used to reach on
time previously. The figure has noa come
up to 70. The balance 32 trains which
run latc are mostly those which run through
the troubled Eastern region.

The percentage punctuality of Broad

Gauge Mail and Express trains on the
Central Railway was 61.59% during the
10-day period ending 10-6-71. It has now

increased to 93.99,. On the Northern
Railway, the percentage went up from 82.4
10 94.29,. The performance of the North-
east Frontier Railway went up from 30%
to 959,. The Southern Railway improved
from 82.1% to 96.3%;,. The South Central
showed an improvement from 779, to 95%.
The Western Railway showed an improve-
ment from 50.1%;, to 95.1%. The Eastern
Raiiway improved from 24.8% to 47.5%, and
the South Eastern Railway from 61.9) to
69.5%. In respect of Metre Gauge,
Northern Railway showed an improvement
from 859 to 92.79%, Northeast Frontier
Railway from 75% to 88.8%, Southern
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Railway from 909, to 98.2%,, South Central
from 76% to 98%, and the Western Railway
from 82%, to 87.2%. The North Eastern
Railway improved from 60.89/ to 71.7%.

In the case of slow passenger trains
also, there has been an improvement, the
most striking being on the Southern Railway
where the percentage of Broad Gauge
passenger trains not losing time improved
from 81.6 to 97.2. The Western Railway
improved from B83.5% to 93.1%, South
Central from 719 to B88%, Central from
61.7%, to 86%, and Northern Railway from
83.1% to 90%,.

Punctuality has greatly improved, but
there is still a small percentage to make up.
In the Eastern recion unsocial activities
upset the train timings and until these acti-
vities are checked, it will not be possible to
make every train run on time. But, there
is no such cxcuse in regard to other Zones.
The Railway Administration, therefore, will
pursue punctuality drive contiouously and
earnestly so as to bring satisfication to the
House.
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The fillip given by Hon’ble Members by
by way of suggestions and supervision has
been the basic forces behind this drive. I
am grateful to the Hon'ble Members, | am
confident that the Hon'ble Member will
continue to give the needed courage and
support to make this drive compietely
successful,

SHRI R. S. PANDEY (Rajnandgaon) :
These figures have been given by the Rail-
way Board. Can you believe them ?

MR. SPEAKER : Kindly sit down.

This statement will be circulated to the
members.

=t IWTAATT qrEA (TET) ¢ oA

wEIET, T 9 7@ g g
AR WG . qE OF A9 a9 ¢ |

it TrATYATT TITEAY ¢ 39 & fWw anw
arew fafma Afaw .
wew st : fafrere & @i
T Ay A QAR § 1 3B | AR
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TAATAT qAT § | W A% qGE T gATH
g 9 faome qeargerd 4 )t stfen
e, a7 @gt N 39 Fg T @
fgaam

12.55 hrs.

DEMANDS FOR GRANTS, 1971-72—
Contd.

MINISTRY OF AGRICULTURE—Contd,

MR. SPEAKER : We have to take up
the Demands for Grants relating to the
Ministry of Agriculture for which six hours
have been allotted. The time so far taken
is 5 hours 40 minutes. Still, there is an
insistent demand that more time should be
given.

SHRI R. 5. PANDEY (Rajnandgaon) :
Please increase it by one hour, il not twe
hours,

AW ARG © W AG § FW Ag
=orm, g¥ femmve 9T areq agry @ E Ay
gt fewromw <@ w1 fer it W
9% T aew e SR & 7

SHRI S. M. BANERJEE (Kanpur) :
One and a half hours.

SHR! S. A. SHAMIM (Srinagar) : One
hour and 20 minutes.

MR. SPEAKER : All right ; I hour
and 20 minutes, includiig the time taken
for the reply of the Minister. This is
final.

SHRI K. SURYANARAYANA (Eloru):
These 1 hour and 20 minutes should be for
the Members alone. The Minister’s time
should be extra.

MR. SPEAKER ; You are a sovereign
body. You can decide whatever you like.
You can discuss only the Demands of
this Ministry for the rest of the session.
The Minister says that he will take 45
migutes,
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[Mr. Speaker]
Now the opposition has raised an agriculture because they either do not get

objection in the BAC that they give their
lists on the hasis of the original allocation
of time and when the time is extended they
are deprived of their quota.

SHRI S. M. BANERIJEE : It happened
last time when the time was extended by
one hour.

MR. SPEAKER : | am only speaking
about your own rights. You need not grum-
ble in the BAC. You van give me your
names.

Then there is another unusual ex-
perience.  During my terms as presiding
officer in the last Parliament the list from
the Congress side contained only as many

names as could participate.  Now it has
become very very big  In order o aveid
any controversy | will call them serial-
wise,

SHRI R. S. PANDEY : Those who are
rresent and who caich vour eyes.

MR. SPEAKER : All of them are pre-
and they do try to caich my eves.
who are absent will lose their

st
Those
turn

SHRI JADEJA  (Jamnagar) : Mr.
Speaker, Sir, I am thankful to you for giv-
ing me this honour of spezking on this
most important Ministry. My impression
of the report is that the progress of the
Ministry with its many subjects has been
very satisfactory and for this success the
hon. Minister, his depuiics and the entire
Ministry arc to be congratulated.

13.00 hrs.

A few observations that I would like to
make are that the implementations that are
being taken or are being made from the
rescarch studies from our various insti-
tutions do not reach the farmer adequately
in time and it is only when it becomes out-
dated that the farmer comes to know what
was the rescarch programme a few years
back.

Another point I would like to make is
that though it is a State subject the Central
Government could enforce the States that
all agricultural graduatcs who go in for

admission in other colleges or they feel they
would get a better job should be made to go
and do some fleld job as is in the case of
dectors.  Another thing 1 would like to
mention is about comprehensive scheme for
cffective exploitation of fish culture. This
mainly concerns the deep-sca fishing, the
fishing projects which should be not on the
shore close to our country but mainly in the
Indian Ocean wtich is being exploited much
more by forcign vessels and even till today
we have not got any programme by which
we would be competing with them or ex-
ploiting the Indian Ocean which is so close
fo us, | would like to know from the hon.
Minister as to what are the sites selected for
location of rescarch stations ; what arrange-
ments have been made for loans 1o fisheries
co-operatives and what arc  the housing
facilities that have been made or are pro-
pused to be made for fishermen on the coast
as well as those fishermen engaged in inland
fisheiies. Further, Sir, there is the danger
that we are facing in regard to the stock of
tuna. The F.A.Q). have alrcady recommen-
ded certain mecasurcs but [ would like 10
know what our Government is keen to do
in preserving this stock from over-exploi-
tation,

Moving over to Community Develop-
ment and Panchayati Ruj programme, in
the Report the mention about nyaya pan-
chayats ard it is said that only barring a
few States we have nvava panchavats func-
tioning. | would like to draw the attention
of the hon. Minister that it may be on
paper and 1 can definitely tell you from the
State of Gujarat you might be having nyaya
panchayats in every district but not more
than 5 per cent of these nyaya panchayals
are functioning effectively, | do not mean
to say that the nyaya panchayats should be
abolished but for the other States and cven
for the State of Gujarat they should amend
the rules more quickly and in the interest
of the people so that the nyaya panchayat
which is a very effective organ should be
made to function more properly.

There is another mention of uniform
panchayati raj legislation in the entire coun-
try for which 1 would like to draw the
attention of the hon. Minister that a uni-
form law would not be possible throughout
the country because it would differ from
State to State. It depends more on the
political, social and economic development
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of States on which should be based the
functions of the Panchayati Raj. I am all
for the development of Panchayati Raj, I
am very much for the enforcement of Pan-
chayati Raj throughout the country. All the
same I would like the Government to realise
that the enforcement of Panchayati Raj
should be according to the position of the
State ; according to the conditions of the
people ; according to their standards of
development also. Panchayati Raj officials
are being trained at many places but the
National Institute of Community Develop-
ment at Hyderabad which is an ideal insti-
tution for the development of non-officials
itis pity that not very many people are
taking advantage of this course and the
result is that what can be gained from the
experience of other States, the non-officials
are not able to get this first-hand knowle-
dge for which 1 feel that the Centre should
enforce on the States. At a time like this
we can press all the States in the country
to send more of their non-officials for train-
ing. To go a step further more I will
recommend that there should be an ex-
change of visits by non-officials to other
States where panchayati raj has been deve-
loped to much greater extent.

Another point 1 would like to raise is
about the re-organisation of the Forest
Department. Though the Forest Depart-
ment has a very important part to play, its
one major function of wild life protection
is being neglected, not so much because they
are not interested in the subject but because
forest development is their primary aim and
wild life comes second. So, the second
subject gets less importance than what it
should be given.

If 1T can give you an instance, ina
country like Kenya where ten years back
wild life was not that very important and
was not very much of a foreign exchange
earner, after the Government took more
interest in it they found within five to ten
years that wild life today is the number one
foreign exchange earner of that country,
This can be done not only through Govern-
ment officials but through non-officials and
by educating the people. That education
should be through panchayati raj.

It is said that there is a ban on tiger
shooting in most States. But it isa sad
sight that fresh tiger skins are being sold in

our Government ¢mporia. I do ndt know -

Affairs)

where they get them from, but they are being
sold by the Government emporia, This
does not create a good impression on the
people.

Game laws should be amended. I would
request the Government to make the game
laws more severe so that the offender is
punished more severely ani. as is being
done in the Unitel Stites of America, not
only the weapon licznze is confiscited and
he is put into jail buat thie eitire arms,
ammunition, vehicle, everything thit he has
with him should also be confiscated.

I would like to draw your artention to the
forest reserves that we have where we have
a lot of wild life. Wild life is supposed to be
handed over to the Forest Department. In
this ping pong policy of ours we may soon
find that some wonderful species that are
there today in this country, if not cared far
immediately, we may not see ever in our
life time.

The Indian Wild Life Board should be
made a statutory body so that they
could implement their policies more effecti-
vely.

One point that I would like to stress
is that many weapon licences are given for
crop protection. [If crop protection is made
a State subject, as is being done in other
countries, I am sure, we may not be giving
these weapons to poachers also.

To sum up the entire thing, I would
only say that wild life preservation is very
important. This subject is concerned more
with the environment of the people. The
study of ecology is equally important
though I do not know whether it would
come under the Ministry of Agriculture or
uader the Ministry of Planning. But
definitely it does concern this Ministry
also.

MR. SPEAKER : You should have
some consideration for your colleagues also.
You have taken a lot of time.

SHRI JADEJA : Just half a minute
more, Sir.

SHRI PILOO MODY (Godhra) : Have
some consideration for wild life of this
country, -



103 Demands for Grants

SHRI JADEJA : An Ecology Council
should be set up and it should be presided
over by oo less a person than the Prime
Minister herself.

&t wto Wo Maw (Frarere) - waw
wERE, R &, AW gem a9 &g €
qtIm gy ¢ & =g frmm AN
a0z ®3a1 § 389 € a7F § g @
a8 A faad fe o arfge 1 og T
xe7 2 f gg@ A0 1 o =% W
W@, yig ox wwg oA oamar fe oSt
wTgT €4 ¢ IAET A W 9qr, fw
Fraadr 3 74 & FTAM  IAET WA
frr mar ) g & . A= e o
woeT w73 @ fagifea fear aan
a1 e 72z 1A Frar=i &1 63, 64, 65
g & wrg 31 qwr w1 fx AvgEd
mama g § fam ¥ 71 o9
o w9 T faar @ 9 A
famw a1 &Y oA ¥E fE owmd A
T A aag F feArEt @ qEAE R
w2 A A e ogmy am Afix
C sarz @Y iy @ fe gurt o wTE
73 & fm amz agr @ gEfAn gree
Amig sz g & 3 Afz A A
fAm & woft o = e fe o ag W Al
gE TH W 9T & fan o ®)Y
ayrarxy fe fm A a6 8 A @
g% arfs femra 3l s WA faw
)

are ®4 gfrargaT #19 AR H
frmd am 2 WY qwg 9 A faaa &
qe=g Ta%l ITam gz fEATA AE &7
T wdifs 39% QA ATEA AFA ¥HER
Gigmasisgrdfe @ 7 w49 ¥
gufy A1 g Ax @ 8, wfew 3@
e A agr § ag A feArAl ST
awr gwn 4 wifE A% qTA @X TFE
areT i § 1 Ty 8 el & 98 g
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YT g 1, 7 ¥ Hfewraw @l /Ry
g A ww fiw @l ger §) I
# frga ®1 @rew aff fraar, Wk TR
® o frarf 1Y § ag IR A aw
T qg A | wfae e e=NarE §
g g it wr 2 @ e @ fao
fra s ez aelt, ot fawr & &
q{1 a8 & S A% qg e graws §
AT y@ 1 walew grafawar 30 arfgh
aMT Ivwaw  wrafagar & ol 4 &
oA g fE o= ®) e Agy @l e
qraTT ot g a7 et

wq FHIET g7 T qga A oHl-
T T qIAYATT AT °7 g WA &
araral ¥ fwF w247 91, I AWG WY
9T 3% ®77AT 47 | AfFA @ra A A
H oA gz U g gawr a0 dw Ag
FOar oY fawr€ #1 3z ATAaqw AATA
sta: & 1 gafam g1z g1 arAra g1 g
A QAT ATT AFA W FA FA
Afegt #1 TFF FY FaEr afgn aifs
nita fEaTa aadr qErarT T3 A%

tft aig & aga a1 vwnfas qf
FwAt A AT § N wAA & fAw qw
I AT 21 48 § afeAdi &
qiAt agaT § ag 9 A A & faw
FIH GSgT 1T 2 1 @ qrAY ¥ swEeqr
au fiw Ayt 7 feamt & famoee &
@14, NTg 4§ qATAT N 9@ & I
& a1 AT R, A §HA FAA AT /AT
2 1 xufa @ o o s AT wrfge

GfzargaT £ M N AT FQR §
qey A1 gart agt feAY ama gar g,
fae® aga grew it § o geETaw A
frar'y, I9W efzaTga ® SA 9
fwqr & <7 YT @) W & W gEwr
o frre omar &1 WM IEET AT

w7 T & fqg W g W’ A
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Ta% fau o 5T 39 HIEE @ Ak at
foraT ST aTfE IEET O IH aE A @
g% IS AR H gr it & fFem
T @ & F% g s anfy, A o
® U FfeareT ¥ s ¥ oA A
¥ e # wggard fear arar sfed

e frm & g wfewrd arfal
& faw &%, frw awg 99 A @iz q@d"
& %5 Teah w &) woh wErm T
FI AT 7@ | G 98 THH gred A TG
AT FAT AE AT THE  §EET F TG
FEla FET AT A § IA @ A
FATH A |

W g% A & fAaeT F@rar)
TAATT |

st A et (9EA) - e
"Ereg, § wro% qTeAw F wAAY AgET FT
sqTA &7 AT F1 AH WTFSE AT ATgAv
g1 qget arg § T T gEEE & AL
¥ FgAT 9EA § 1 qg a7 7 ¢ fF Fw
@fera F1 Far9 TSy @RI ¥ grEfua
b afsr grrr2m A o & mAA A
arew fiT aam & foag ag aga s
tfEmilt N Sl @ TR E 3y
| & gra ¥ § IEA) ST gral & AFC
AN AR H ay ae & g A A
T gg i A atg g 5 oA R
fergeama &y T w9 A @
HET g | gafAT W SR qe & SR
W &y g B H 41 qrEdr
T A9 § 9T IAE ST g I Al
3 T ITEA ALY @2 |

. TAMIF R & wiw F Tyl ¥
AR A iR @ @ wrmaEn R
RET AT w1 qear aga s @
fnfs serea a3, ara @ v swwenr ¥
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o oftqda @t o 3@ A mTRR
SqarT FTIW § I9 §1qre7 § A2z fam
TAfam 37 FT FEETU FgT ATIW@E g |
orqA AT fR g gare #y o fagre #
qFZ qa1 A Uar &) A A AW AR
Frgfie qef ® g Famw ® FFC
a9z gar fe qfy a1 gradt Y@
arr, qUAt gEEed &1 Ay fear e,
1 gD geafa 1 s gzaedt 4w
9 O 1 AFT 9 2T 0F A 74T
Y it | FE F A= A OATHRY A
2 3 qvErT 97 zama wen s faana
9T & Afgds= # w\y a2 fear oma
TAfem 9 &% 921 gAT | EW WA 4
f& gzt &1 #1907 ¥ a| far @7
FrFTe &1 Aifa &, g w4 oft Fzat §
fr gae=dt # wmafeY 33, afew ag
qE A7 39 famr # w0 A &gl
Tt @t @Y 7 dFz FTE NG 1A
gaTr FAT ¢ fF wda 8 gz & fag
oTq o faare F% AR T A
warg § - Fegfre aT & a3 f
gqi frar & e ang @ @ &A@
anfefa ard #fsm ol st S
FAAY agi @ g & I@Hr T & o
TEfes v 7. FAaitas @ ¥ FH
fq smu, A EFE &1 g fAwd gHar
sRmam sy g | @ fafa R
@y guag e g fr agi A TTAIT
#1 ordw At 7@ oo W awar afew
qTY QA & §Fa g, 77 2 awa § fE
agi TET #< aife agf A qAwn g &
T |

gadt ara ag & f& ogelt gErEAY
oS g ¥ IATH FEAAT wen S, A
agi a3 gu §, + fa-d @mm, 7 wgrar
fr fagrr At awf &) awg & @
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[+t TwTAETT TR |
e T@e gt @, gEw W & (@
vF =@ fagre ™ QY @ owN
am F qpr qu e foot & el 9w
fogtz & 3 wer a1 f& 20 & 25
wradY onw ®t wfr g€ @ 1 ama {1 AW
I ag 1 w771 91 fs F@ 7 O
a 3% gug s mganr AR frma @
A T WTA I AWT & gEq wAL AN
s A g A T w17 I F @Y
fafare Y 77 T fgg 7 1 =3
ferrg i mam e w21 2 fe60 &
90 &R a% W N = Ay wfr g 3

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : | never said
co-operation was not given. When [ said

was, precise cstimate of damage were not
given by the State Government.

ot TrRTeATT ATewt - AT Aoy A
2, X9 &1 &= g Tifge o & 9y wwwar
e faax & afam v & fao oz
s § 5wt B O =@ dm
¥ AT A T AT A N T
ar RO ATT @ ATY A A AN
fritfawr fagre Rz & urf 3, 3931 19g
A Y w071 sqay £ @fa gf R Iw A
A arw xg =R dw FT ) A AT ATAT
N Jw & faw % A =@ dm oA
st wfge g7 Ta & fAy T@ &
Tdu™ T g N wer o fag A
serA R ft @ A Im 4 oAk
A AAT A F A T A 91 69X
I% A ag w71 91 Fx qgr mA =
A 3 amo arfw famrr & wfzamt
a1 mf § T A T A @A N3y
& W u W aga @ mAa G
wrer §, 7 g W Hx ® fao R
o% 0T Tar wiod fear f, w iR
ww & qafer aff §)
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FERIE N A arg F1 @
femmar wgar g 1 smr g7 A arEl A
ATE WIOET g T @ Afaw 8
REAT g9 g Ared 91T agr Y A
IGFY W1 @A 9 W gwE gEr @Y
T A FT EY AIOAT | QAT W9 {E
T AR ST AFA A wro qEreet A
IAE! T A FFA ¢ Q1T ART A AAAW &
S Fga ¢ F a7 wig difew ®) s
FO A EW AN gATAEA FN, A g
F1 4 9xf wrE g1 AT gAfEe A
fraza ¢ f¥ wrg ga &1 a1 4 W
faam a7

oTw wRAT ¢ N 718 [T 9T

ot wzw fagrd arwdd  (rarfage) o
& Agre g, wm g, g 2 Afaw

SR AREd S Ad ) Wi AW
%Y qrEl % W Iga F w@Em

SHRI M. RAM GOPAL.  RFDDY
(Nizamabad) :  Mr. Speaker, Sir, 1 want to
spcak aboul sugar, sugarcane and sugar
production

Sugar production was increased in 18
months from 22 lakh tonoes to 43.6 lakh
tonnes. Now, the trend is downwards
namely, the production is going down. This
year the production has gone down by 5 lakh
tonnes. The consumption has gonc up by
6 lakh tonnes. Next year it is going to
fall again. So, I would like to give two
important suggcstions in this regard.

The first suggestion is that Government
should not go on changing the excise duty
from mcnth to month. Now, they are
charging on Rs. 125 ad valorem and this
must not be changed till the next season
comes, and it should not be changed from
month to month.

Moreover, if the sugar factories want to
make mpney, let them be allowed to make
money so that it may be passed on the
cancgrowers next yecar. If the canegrowers
are not paid Rs. 100 per tonne, they are no,
going to supply cane. The hon. Ministc,
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Shri Annasahib Shinde knoas this pretty
well, because ke was himself the promoter
of a co-operative sugar factory, and presi-
dent of a co-operative sugar factory till he
became Minister. ] am also a person who
has been working in the co-orerative field.

My next suggestion is that next year the
factories should be enabled 1o pay Rs. 100
perton. Or else, the sugar factories will
work only to 50 per cent of their capacity
and next year the picture would be gloomy.

Finally, 1 have one word more in regard
to the licensing of co-operative sugar
factories. 1 would suggest that first priority
should be given to the State of Mahrashtra
for the establishment of sugar factories
where the recovery is 12 per cent. Next
licenses should be given to Andhra Pradesh
where the sugar recovery is between 10 and
11 per cent. No licence should be given to
any co-operative sugar factories in North
India, The other dav we saw that 12 sugar
factories were nationalised in UP, and every-
body was happy. But I would like to warn
the Government that these are all in a very
bad condition—which were set up some forty
vears ago. The moment Government take
them over, all of them will fall like pack of
cards. So, Government should not take any
risk in that respect. If Government want to
do something for the canegrowers, they
should set up new and modernised sugar
factories which can give good recovery,

SHRI S. P. BHATTACHARYYA
(Uluberia) : According to the statement
made at the Patna conference, in one year
surplus land was to be distributed 10 the
landless and the poor peasants. [ would
like to know how far this is correct,

In West Bengal, during the regime of the
UF Government, approximatcly we had
distributed about seven lakhs acres of land
1o the landless and poor peasants.

1 would like to know whether ihose
lands are going 10 be given to those peasants
according to law and whether security will
be given to them that no eviction would be
made anywhere in India.

.

. Itis a known fact that this green revolu-
tion and these technological developments
etc, l’lﬂ'p 011', a small percentage of the
Peasants, The majority of the peasants arc
Poorand they canmot take sdvantage of

1893 (SAKA) (Min. of Agri. & Exil.
Affairs)

these new developments from research etc.
Withcout land distribution, we cannot achieve
anything and we canrol make any develop-
ment. 1 would like to know how far the
hon. Minister is going to take steps in that
direction, namely land distribution to the
peasants, That is the main question. With-
out it, industrial development will be lagging
behind. In this poverty-stricken country,
we cannot make industrial development
without this.
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Then, I would like to suggest that there
should be a boost to small irrigation and
big irrigation schemes so that the productivity
of the land can be increased ; with the help
of new sexds and new fertilisers etc. the
productivity of the land can be increased
threec or four times. I would like to know
how far the hon. Minister is going to take
steps in this regard so that production can
be increased and poverty can be decreased
after proper land distribution. These are
the main questions which are worrying us
and worrying the people.

From this angle, it is necessary to study
things. Firstly, we shall have to give a
guarantee to these poor people that will be
getting their littie livelihood from the land
and they will not be evicted and tortured.
That is the basic thing on which I want to
have an assurance from the hon. Minister,
or rather a promise or a guarantee from the
hon. Minister.

st affzar garz (afaar) © mAdg
weqs wErza, 23 adf #1 gy ¥ an
9 AAAT IA A KA gAr & AZ A
qUEAT & AT AT 3 wqar g v g
fs fa T2 8 g1(7 39 AT F1 &)
WrE, 94 A GA T WIAT H ATA-
fraT & Jraar, #fFa & 9 ®z90 TEM
fe g7 23 aat 0 fa49 93-33 feama &
AR @ FaT gar g AT A FR-gR
feara &, 3461 ®@EE A F ar g |
£q wATAT FI gA47 F Ar4-g4r4 A I
Farfrat & ot warar FAr [gar g =
& sruw gd mfdear srg gf aR
frasr sz wc aq gq & faam g
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[ wfzsr garz]

# gfe awfasi & aramg ¥ fawawz
qg aa g AEA g fF sAr A1
/T LU @A @ ¢ 3 faw oF
thite=aT q &FHIRT A W@ & fag
Tngr wmo Aify g St B el
%1 A7z gAl dmfast & gEET A
FHAZN

gl A7 {1 @1 QW qAF 2 a1 99E@A
aFN 2, N gr M3 AF, 27 framaw
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ggam 74 2 | AT AA A WTH ATHA
AT NIEAT § | WA 7 T9@A AR
A FEAF 7 AT 217 2 29 IR
Wi @3 A waAnz § 23 # 1 & wgm fr Aga
ARz A1 2w IAGT 7Z | ATANIAF
@R IAF] TN FT 7E 2 A TH gAY
& gogma 71 7 ¢ 9l femmr £ w2
FA ¢ ) I=%1 gHIA 9N "AgrwAr faaAr
L uradl

EuTY 92T H A AWM A A g%
¥, =T &, gamfax agf & gaam 32w
% § 3% ary ¥ gwre g wA T AA
ATETT # 200 31 200 Frg TR AV
afs s g v wmF arr w A A 2
®Z 8 A% fau @ w41, afeA
ot A% az @zrgar A mEAr 2§
mmgﬁrmqwqﬁ?ﬁﬁmﬁ
? o fam 3 wrody Am 7 frEazaa
N} I FAT ATETHIA F | ZWIC
ferri & o1 agR arw faa ardft A

ATz ¥ 71 7F & AW ot TF7 9@ AR
FH TRA & I

guT T Aarg A wAT A owvEEl 9%
m g wh ey Ax F oA
afgar AN aga o grardy arv faam
FOAT F=AT AT @ § ) A aard afamr
M ez geT g, T frmrir vz
wre w1 q¥w sfaea € fd agnar
wEE Fgar wHA oY Fed aw At qar
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gym f& ofmgr & gay gag wfew
wiars arar &y g ar afwar ¢ Afew
agr 75 1WE A qETAW A § AN
gazT 2, fAa® g ada agr o eoft it
ardl 7 1@ ¢ & aum £ d@ifaq g
wifeq | 9zt gwmer framt & gy adw
# ya ¢, gnt 39 grzfagt 1 0qd §©
AT A NOET FTAH qAC
A Y AW gEFr v @ fE any
IAFT 2 a1 qra nFgz w6 fad
AT A1 ag WAl ALET A ZTETAGT
a7 Aifam 2 & arz o | 1 oA
Tél faam A1 fas awz & dfam W
TERA § q91 w37 & gAY W A a9
7 difea @ av w2 @ 3 awg @ e
AMZ 97 A9 EAHIT ggr & AW A1 A
qIGT | GTIFT EWT ¥ fEErE a1 e g
aET FT 9= F74 rfgy |

R agr 9ra g7 wrfa erf g,
afea & rar fr swamfas ot & s
gaTe fFam W9d A4 & 757 ) w12 A5
qra | & g & dmfasi €2 #fe grem
7 qr4AT %M £ w0 7 IW A asrE-
fas wrea st & IwET gETET F A &
fau ag @ M9 sfemiza AamT
77 Arfs g femm S am s qrft
a1 731 &, AN A #7 @a7 fAe oy
Al ag WIAT AEAT FIE F W99 G qFAT
aF, a1 fer afvgm oy & A F F,
47 (@ AfF 991 g At A A
ATT | gETT ATL 92 R [E@ & GESA
a9z @1 g R, WSk F G ez @
mé 3 AT gL g jawdl wra areft
it st AmrAre wifer gt g
2t ®waw § A war f& w9 43
qAAL |

urw gart agt @ givafedy af
29w gam ow fearm & § foewr
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am § fwere fas @ fear
fraie % fomr 2 f5
"“The Uttar Pradesh Agricultural
. University had not attempted to take
over the State-wide respoosibility of
research from the State Department of
Agriculture nor had the State Govern-
ment accepted that position from the
very beginning."

¥ gar 98 g fF gwTT wAT W=T
gar ¢, agi a¢ 58 fefeae & sl 3w+
yzai fevw & 1 a7 fas ow o gfaafady
¥ &0 AEY AT 1 gHIT A qTAT Qi
Fagarar a1 fF gt qw 500 wEE
Fita Aige E ¥R wE e W@ 2700
wFT ¥ g 199 gfmafed #f A
¥ or gfafed off fa=i § off
eqrfam g =rfeg 1 & & fom el §
TiiFea Faw a1 Agifaerem & IS0
WroTT #1 wew Al wifgd ) A 9
arzfefes JaReds et &Y =nfgd &

ag ot a<g A qae wF v Fgi A g

FdY &, 19 & ¥R s #) frara Y
ot &% fs frg @R ¥ &) & ¥
g adl | s Ao 97w @ § 1 9us Ay
frami w1 dae @ & iy faaremt w1
9 $X 99 giafad ¥ w2 Ry W
&YT I7T 9T FTX @ A q1fF ofweaT
g &T o) faamdi fasa, s Faw I
™ RE WR IR sfaw A&
frwr wrg, o7 amfas ) @wHaH
ga) IR 0 #Rg FAT A1fg |

wq & 2&T g {7 g9 weE & W
foai qwed w1 waew far &, Sfea afzal
# wgfagl w1 9Fed w1 M AW W@
foar & foew fao sasar s ER
ST A AW @ g & AT Figaw
§ % w1 Wi s W e @ wefoat
THER &1 gEw F00 7§ ag o qrAer
|rgar g & afaar ¥ feords o Q&7
W) F fdART w1 ¢ 9EH 99 ge

ASADHA 28,

H

1893 (SAKA) (Min. of Agri. & Extl.
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FE FT AN T4 AT TG F6iE gt
ot & &§ o 20 wife 7 § 1 @@ B
TR G &§ qul § a= &t g § gl
fasrelt 1 ald sl @ @ @
g1 g fFum dRT A waf ¥ wTq@
g1 & Ifea fasll & Fawmw g9y @Y
fem @ &1 37 oz =i F1 9 q@r gAv
2 o fFmdl &1 SR =TT R
wrq faoreft #7 q@FA F7ar & A S
¢ TS 98 § AR J94r &, W &
oY g5e 4% ¥ AT A=T T wEAd
fafaedt & w=g AT FX AfFa qg &)
B FTH AT L |

st @t gt (3R
weqw wgicd, § ofe weareg & g ¥
JIEq gu aa AT agar g R #fw &
qq 4MaT THE 6N X 3 F mngar
FRAagt @ e 71 ST W@ Tw
FAT | TH F T 4 Fg1 & W,
T X H1§ 37§ 99 7, g 9 AqT
q g% ¥ ot A T @ ww ) fow
T & & @rF 61T § wfy gy &
¥ wg1 wgar § fr Mrgaar a= g
ifgd | MFAT A & Tq | oY
Tl g

13.36 hrs.
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ot gwR W wgww (93T) ¢ 3@
TR AL a= F4N

o earelt wETAO : @W A, 3
¥ g g | AR aETe g Fon, A
gw g @t @ fresc gwreE ar
frdw v § =T fee e semd &0
§ wgar g feaw faest osfimsy w0

e wrefnl & e @ ar -

AT AT T |
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(& = wzmARE )

60 @ & a1 Igan g feafe
T W A 7 vy ¥ s
qrt Jwar g1 faFd aEY § avary
TrERT (A 2 IR R g @ W WAl
¥ fqareT 7 owT @ mvh 2 An
g Ae 2 ey @rasw . W fag
A|TE = A IA afer, w1 A A=
@ ar Tfge ) ¥ 7 9y g =
AE FT AEA_ ¥GI® TOT AT AN AT R
AT AN | TR g9 T a9 FOe fgn
wifs e @A g wgs A g,
wH AT W oS3 qwAr g e R
= gy wifza, afea A=y A1 3=
g @ wfew

N A gy @ fe gura ez N
AW ATTET @ A4 TW FTH A7 &187 |
I BT ANA ATA QIEHT § AX €W AL
ST QAT | I AIA G R AT ¥T Ty
w1 qw1 2 FfFqa w19 A7 ¥ HF 1§
a sz g fr offaraz & yea o @
FU G EA T NI ¥fT ®r FIH wTAr
arfgr 1 ot gfe o1 3777 T
L &

gfu faaraar & &7 ImmET Ty @
QTN EFT AT ZUI ) LA A @
ow guT7T #1737 ¥ AfeA w7 mfAge
ol ¥7i CAEEIZ | ®W A €0 @ 2 AY
§r= w1 w7 } o AR faAi 7 ox srAW
8 w7 wrT w1 gfa fazafeurag earn
A g7 am FTE A @ T feh
% qra 600 nET A1 FAT? qI@ 1500
T¥T § Q17 97 W A 0T &7 F
an faswfaasa @arm 01 § =1 ot o
TAATEN | EHIC ®AX 7 w0 a6 A
frar, faw?z o Grar, @vra ag dvar
WU AN 1 TN s ¥ s @ gf
BT JETEA AT |
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& sgrer Ag) wgar wgar ) & aean g
fe agr ax avear awx a1 Qar g fafa.
BT gg $@ 78 § 1 N gy Ik wfw-
T F7A @A & 77 I O {igT AT
WA R YT wTH oY T A

*SHRI M. M. JOSEPH (Peermade) :
Mr. Deputy-Speaker, Sir, India is an agri-
cultural country. From olden times it has
been said that peasants are the back-bone of
this country. But that back-bone was
completely broken during the davs of British
rule. Fro.1 that shattered position, Sir,
1t 1s a fact that we have not raised the
peasants so far,

Before 1 dwell upon the difficulties faced
by the peasants of India in general, I would
like to sav a few words about the peasants
of Kerala, the State which | represent here,
The State i1s called Kerala because of the
ahundance of coconut trees in that State.
Todav, Sir, the coconutl trees—commonly
known as kalpa vriksha—of Kerala arc facing
destruction because of & virus infection.  As
a result of that the coconut production in
Kcrala has decreased very much and the
coconut trees are decreasing in number,
From the time the tenancy right was intro-
Juced in Kerala there 11 not even a single
farmer who does not van some coconul trees
in his farm. In short, the State which got
the name Kerala because of the abundance
of coconut trees is now reaching a stage
when it should be called a State without
coconut trees (Kera Rahitha Nadu). It is
a fact that a Coconut Research Centre to
investigate and find out the cause of the
discase which 13 affecting coconut trees in
Kerala has been set up by the Central
Government, But till today nobody has
been able 1o know what is being done by
that institution and what resul' has accrued
due to its work. Like the Coffee Board and
Cardamom Board it is neccssary that a
Coconut  Board should bé sel up to pro-
mote the production of coconuts in Kerala,

Paddy i1 the other important item in
which the farmers of Kerala arc interested.
Rice is the staple food of the people of
Kerala. Today Kerala is deficit in food.
Kuttanad is the place where the maximum
amount of paddy is produced in Kerala
it has & unique peographical feature like

*The original speech was deliversd in Malayslam.
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Holand. This area is 10 to 20 feet below
sea level. Only after a great amount of
money is spent for pumping out water from
there the area can be cultivated and
paddy produced. Sir, for some years now
this Kuttanad paddy cultivation has been
affected by a virus disease called Kurrankedu.
Due to this disease production has declined
and it will very soon reach a stagc whem
instead of Kuttanad it will be called Kuran-
Nadu. Regarding Kuttanad, for supply of
fertilisers, for pumping out water and for
giving better seeds the Government has to
give 50 per cent subsidy to the farmers. A
permanent bund has to be built there by
the Central Government and only then we
can hope to increase food production in that
area. At the same time, all other facilities
like crop insurance based on actual produc-
tion should also be given.

Sir, the law and order situation there is
very bad. Only a week back a gentleman
by name Eyyo was murdered. I remember
Mr. Eyyo as one who sacrificed his life for
the cause of small farmers.

The agricultural experts who are doing
experiments with high-yielding varieties like
Krishna, Cauvery and other seeds should
mingle with the farmers and give them the
proper advice. But, on the other hand,
these experts are behaving like VIPs and
keeping themselves aloof from the farmers.

Sir, Rs. 28 crores has been given for
soil conservation in Kerala. A few more
projects should be started there.

Regarding distribution of rice there are
many malpractices going on. These should
be taken note of by the Central Government
and remedial measures taken. Only the
other day we read in the papers that 40
asses were arrested by the Tamil Nadu
authorities because they were carryiag rice
to Kerala. Such things should be stopped.
Proper regulations should be formulated and
enforced in that direction.

R A wfgor (dFw)
Irena werew, & sfy werrew o wit
& qRdT F@ gU AN WG B 19
T AT TR §

ASADHA 28, 1893 (SAKA)
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FOER OO @ 49 1 Ffaw
FA F—aAR T fag g ger  whwi
F geea ot gant wa g—fw gfa
FT yaq forar I X ga Tt § gy
gt gfdst #7 & o 1 Afee
Tt v A A @ g W WH
yiwdHT & goar ezt ar @ g 8T
T Fgd & FF g% qaFTiaT & g g
framt 1 s77eT wgar og=ET 9 &
AfeT ol 7 T A8 Fomr L EW
W[WegeT §1 wraz; ot % A a8
framil #1 &Y g & 1 T oHFE ¥ FH
& Freasrd &1 "W 0 wE gt @
o @ g AaE wgar g fF oag ww
framet 1 =@ 2 A7 aEear wM,
feT gR A HEw @ W &)

framl & i owe ¥ %W & fRETEl
§Y 5T 65 gfawa &1 wWH AT Ag R
fiF anlt 3% FTFX T A= 35 gfowa
frarl #1 €1 wraer of=mn § | avaT &
Fraar e 10 gfrma Feorai a1 & fre
fren 8, 1 (a¥73) o= TwE A
Frmee & fomd o dwY a9
TEeE W & | IR Y WiE, qRT W
Rrdwny amfaw 2 & e &R
frarT F1 &5 @ AET & W

Fr-aifea &% faoe! & ™9 WK
e gwa & fag @ W & e
gt ag QO AR feT &% § feae A
I 77 frerar &, 9 79¢ WA S WA
TR FT O ¥ ®H AT fratere
qrq AT & 3600 WY ¥ faemr &,
afes fearr #1 4 T 3% 4,000
Y Y THie o ErEd w0 fay oy €
| N7 IA4T 400 &7 FT 9@ q¥ar
2 | O% WETET IR IW A 9T TR
+r &1 gvar & 1 & w0 g ¥ e
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[t gz arfear<]
& 5 ag g sTRl W e faa
Z fis fearAl ) i aaTy FEE & T
& fear wrd, arfe & g @A ¥ &4
2Tt 9T 9FY /4T §% & FAFr 400
¥qq T GTZT A ISAT 9F |

Framifoss & graag g @z FT A
TZATT AT g, IEH Y FTH quAT g
2 T8 wwrT feam=i &7 9 Tem g
2. IwFY "ew far o 9rfEw

Tt & v, g @faw, ¥ QT A
TCC AT ANTAT AT TRT F | ¥R OHEA
w% Usgt 7 Afam due & smae 9
? o\ ¥t Tal § afer ® e 9T
ATy 7 wor frazm R f g aferdt
¥ EHFA AT FTOF TH 4 A
s fem an fe qrima dfad @
¢ A 7 yfa 7 a1 w1 Fratm
fear aa. arfy sram wfa 1 ffad
# a1 AT A% | g g7 7 Aifaw afe
o T @, AfE 25 Sed mwe 3
qzg w2e¥ vFE yfa Fe¥ wifz & AW
gfaaam g i mages qfrae &
g 40 =TT oz yfm 21 ardt g, fam
& a3 2 fr am-rfrifrz 120 o
gfa 35% am 21 I & " wfwEn
¥1 TFIE 4TAT ¥1q A1 g7 of@r & 9
45 mye yfe gTaw & F@

e 939 ATEIC A nx A A
N 31 772 AT AifT B FAFT K AL
i wiq ¥72 % fag ow ®0A awi @,
afea 39 w74 7 3T A R AT AT
3, fa¥& arq 1500 ar 3000 uww yfw
21 37 & oy e #9 & a7 g4 R fE
¥ Ay dfr N ww w0 ? 7o 92w F
ea R R ccond SR CERLUE 2L R 1
*TT WY IU ATF W A7 wifeg fr ag
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Efast %) swrE WA FT w7 ¥ w7 q9A
£ qifen fawife =3, ofs aveam At
w1 yfR@AT & arer o a%

AT AT AR aEg o g fr
&7 fawr &7 Fray ) qgar w0 w4 AT
¥ fram1 & adl & ama w19 &1 argTd
T A wE gy gz @ fr oFmr "AIETT
sE AT A ¥ ar s faam A
HIWT £ TACAT AEA 1 UTAGSAT 59
ar #1 & f5 37 farn &1 dar 7 @
gfaam yfa 2, 3971 fem &7
yfadrat 71 2 frgr 1 1 AT qgesT A
IOA FAATG ATH WYX qTAT FAHIA &
fearn @ avz frgr @7, AmF 34900 G141
AT T 9T #1

*SHRI J. M. GOWDER (Nilgiris) :
Hon. Mr. Deputy Speaker, Sir, before |
extend my suppurt w the Demands for
Grants of the Mimistry of Agricuiture, which

arc being discussed, 1 would like to say 4
few words,

I would at the outset refer to the
problem being faced by the potato cultivators
of my Constituency, the Nilgiris.  Manmy
vears before, the Government imported some
high viclding variety of potato seeds from
Scotland, with the intention of considerabl
increasing the potato yicld. But, the potate
sceds were affected by a discase known a.
late  blight and they were all destroved.
Since then the potato cultivators have been
demanding persistently  that high  vicldine
varieties of potato seeds should be imporicd
from Scotland and distributed 1o them. The
Centre has been stalling their  legitimate
demand on the dubious pretext of lack of
foreign exchange. They have been assurcd
that high yielding strains will be developed
in the Nanjanad Research Station, which
will be made available to them. Fifteen
long years are over and the potato cultivators
are smarting under the stony silence of the
Centre. Nothing has been done in the
matter of distributing to them high-yielding
potato seeds. | would categorically asscrt
that the excuse of lack of foreign exchange
is utterly untenable in view of the impor-

#The original speech was delivered in Tamil,
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tance of augmenting the potato yield. I
would even say that the Centre is committ-
ing a grievous error in pursuing such a
policy.

You know, Sir, that there is the Central
Potato Research Station at Simla. The
Centre seems to labour under the impression
that potate is synonymous with Simla.
Though the benefits of research flowing out
of this _ Research Centre are not being
utilised 'n full, it looks that the Government
here is bent upon making Simla prominent
for potato cultivation. If this Central
Research Station had been established in the
NMilgiris, the cultivators in that area would
have created a revolution in potato cultiva-
tion. Whenever the Government here takes
a good decision, I feel that the rightful claim
of Tamil Nadu is given a go-by. I there-
fore strongly urge that greater attention 1o

the needs of potato cultivaiors of the
Nilgiris should be paid by the Central
Government.

Sir, so far as Tamil Nadu is concerned,
we have attained the laudable objective of
achieving self-sufficiency in foodgrains. In
fact, we are having marginal surplus and our
D.M.K. Government are engaged in convert-
ing this into a massive surplus. It is known
to you, Sir, that every drop of Cauvery
walter is put to use in irrigating the lands in
Tanjore and Tiruchirappalli districts of
Tamil Nadu. Tanjore is known for ages as
the granary of Tamil Nadu. It seems that
the Mysore Government is showing signs of
intolerance and they are going ahead with
construction of dams on the tributaries of
Cauvery, | am afraid that the Central
Government too are callously indifferent to
the irrigation requirement of Tamil Nadu.
If the Government of Mysore complete the
proposed dams, the agricultural lands in
Tanjore district will be deprived of the
source of irrigation and thousands of acres
of wet land will become dry. We have no
grouse against Mysore Government construct-
ing dams wherever they like. But we should
be zssured of the legitimate supply of waters.
The Minister of Agriculture may take shelter
under the plea that this does not concern
his Ministry. But, T am sure he realbes
tha t without irrigation facilities there can be
no agriculture, If the Gowernment here
ponder over this problem and permit them-
selves not to be guided by the partisan
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demands of Mysore, they will ensure to
Tamil Nadu the legitimate share of Cauvery
waters.

The Government have constituted the
Irrigation Commission under the Chairman-
ship of no less a person than Shri Ajit
Prasad Jain. He was formerly the Central
Minister of Food and Agriculture, It is
one of the primary functions of the Irriga-
tion Commission to assess the irrigation
needs of each State. I do not know why
the Commission has not yet visited Tamil
Nadu and studied the irrigation requirement
in the context of Cauvery Water dispute. If
the Commission visits Tamil Nadu, it will
see for itself how the waters of Cauvery are
used in Tamil Nadu for irrigation purposes
and the requirement of Tamil Nadu for
continued water supply.

I would suggest that the hon. Minister
of Agriculture should use his good offices
with the Irrigation Commission Chairman
and persuade him to visit Tamil Nadu for
this purpose. This is a vital question for
four crores of Tamil people. If the interests
of Tamil Nadu are not safeguarded, 1 would
like to caution that the interests of Central
Government would also be undermined. I
would in the end say that the Government
here should not hibernate but come to a
quick decision and do the needful,

With these words, I conclude,

o vitfawr arm  fognfiar (wt) -
SNy AERT, | WO Areqw ¥ Sy
aAT & aferat i dAfaet #1 faaa
F1w 59 § gfea #ifs wrf ¢, e
31 =1gaT § | afew wF g-aw 9w
#1 7g a2 femman Jgar g 5 mit =
#, 7 #, fastg & gadt wfa 4t @
aftfaat E g A gd &1 qufae o
¥ fau, a1 & fw o) fasga & fag
ff I 3@ aw@ F dwfaw  waEaw
F B ArEIgEwar § forw a@ ¥ e
AN HMFTE

T atg ¥ aTH FT T qved s
g datad uw fawm § s
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[zte mfa= 2w frarfan|
ANEY ¥ UTIEAFAT £ | WTOA qTH @
¥ F97T OF ¥y HA¥ I L, 0F g
AT Frgmifza T am AT & FW
®AT 3, T ¥ Are-ANG q4@A GHI
TZA1 &, Fmary vgar PogANE w@AT R |
919 ¥1 994 §SiAF ® T AR T AT
FT4 # grargEar ¢ 0 fam @1 g
| & IO &I OF gfe & qE 4
q? | UTH ATF FT KT 9NTT AF N FT
afe= (8%) zAa ma &1 g@AT & | &9
W OF N FT F IRF ¥4 W IH I
7 ogEqHr AW mYT TEFT AfE ger
F X QE AT FTFT I, 6 AT TT AT
A feamm @1 gaw gfaar gumo w@w
fEam *1 97 73 & fam, w59 F fAn,
AFTH 77 & fan o7 917 wgzE A7 & fan
#t arq 37 & afavrfaa dam Famr
qgar ¢ faad sas @ agfaqr 2t
21 "7 AT WIIAA F1 TH ATZ A AWNAT
F7 f& fa% o A7 @ 9937 dgr
FHAMA #F1. T9% 39w fFAA T aw 7
o A af| § 9| AEA1 9T

JULY

TH A7 ¥ am =7 & 7 fEEm
1 A FfzArE A1 3 ag g0 fawT AR
frard fawm w1 swEm T P O#
FM EAT 21 & 99T A ARAT E
fr faarg faamr &1 A1 v @1 fAATw
FT gATAA P A7 TR F oA A AT
aifgn a7 irEsa7 7 gfa 2 frard
fram & s F 2 ferq gt v F1 719
Agd w1 fawmtm, =g zegrfz &1 @A
NT ITHY 77FGA FIAT T@IE &1 AT AR
xg sfaay oY faard fammr & gra &
w AfFr Fg aF oW § famwm &1
gty g ag e Ffo faumr &1 AF
| qT g 9% g HowrAr Aifge 0 F
o Tt g o @ g, Wi far afeg
& Aww & %y 4 A wm fRar g
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TEFwT F1 TR Fw forar af g w1
TEAT qeAT & | Y Ay Wy frw g Rey
f& agt o wfsmrd @y 2 faard WX
g faymw &1 gwiaga 7 217 & 770 |
Y ag # Fwrfes faww o oA
ARFAY gTR FAT 9T AF a0&F A A
@A § | A FY I fEE f dr ®
A a1z zrew o fewm F A odw a
|58 # A g T F) wEE@SAr
|

e A»

W gl wifa #1 @@ & A0 @
1 yfg gare & ave wfas o I AN
wramgEar g 139 ¥ fFaar ad= v
=Far §, # girgamor & fao gma frage
FCAT ATEAT §, THAATT IAT WA H
wF oy feemy § w20 20 /TR 07 ANEEA
md gt o g% g W 7 gfa & w=aa
aré 7 A%t ¢ afz "o 7 wfe gzam
FETA AR F@ 2| JF L AUAF
AN A gAY @ IAFr A £ a2
gfaer 4a1 #T F A1 Wy 3w yfw 71 &0
 TnT @7 g% 2

gfor wifa & arz o as @A
far A1 IR aga wfew Sar @ w@ifs
gfa ¥ Amm @A s @z ow R
frama #1 |dl sua faq 797 91 qrans
7 T7ATZ g ATA § Al IAK! AT FHATT
g1 3 3% fav gfe ¥1 ome dm
FE A AFAT T AT AT F A1E-
st & farad fFam wodY a7
FOFT JFAA K a7 A% |

& ag 8 0 e feaa g 5w
|TY AT AT AFY qgST 9t § | wmE
faq Wiy ag fafeaa 53 & o qiw owe &
faad g frama § oY N awr @
ar &z & AT § Iwwr Sfaew a3 1 W
T A gr fewm = awr s o
ar g, A & fewm & fag so w9 X
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g% gz T2 (& fqaan gaar A g 9540
1 gHTX AT awEy @4 A1 qg A
2| ag «7 Wi F7 E Al @12 fEart F1
AT 7 9T A1 S {awEd ¢ a8 LA
Eictill

HI9A §3 A 1A fran ) #
qA1Z A1 g, Az Ay @w f€arg |
afsa gt mrmg @A 9gar 7 T
# o1 ¥ avg & AW ¢ fAA1 A1 3%
AT @14 A ATE 1 TH E IWT FAX]
AT 7Y frar a1 faaar g=er 19 FIE@T
1z # ag agr a7 qan | sy 1 afat
g ot @F mlwr wmr g ogEE are WA
JATAT AMGAT g, T /AT F T ATTAH
q@<t At win ¥ ary sl |
3% Ay fagrga 1 fF gac gz A
wfeat & 9t mAz amaF FT FOOACHA A
far & 91wy ARz 3 gwE A A
Tram 13 g1 afra famm 1 A
q7gd § IAAT  wrgaEr A 9 TA @
arar, faxifag &n Ar o

14.00 hrs.

Fqreger A, & FraF Ze7 AA AT A
fayzs w7ar qgAT § fF w7 E Jar
& gzt AT FTFTA AW FT UF FHA
Faw 7 79 F AT g arfEd | g
FITOYET A @ AT 08T &, 39 F
Fiw @1 fr Far wrw gun, Far w1 gl
fe frardt & ara 771 Ga7 A4 9ET AHT |
ag wered AEAEE § |

Wasl % amg & 3@ fawm &
FYRAI F1 ARGT F@T |

oY grer wrw (91) o SqTemE
wetey, e Q% # 34.4 sfama yfw a1
¥aw 4.5 wfama = wrfawr g, 15.5
wfee qx 66.9 sfaga w@w wrfa @
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A 19 sfqma @ gra 1 gfada &)
o gt ag @ & % gw A St qriear-
W gr qgmEAr A F ar S AT F a2t
qT WIHIA & 91 91 33 a3 &0 2, S
a9 I #1239 fagr 2 M S AR
# @t g, 3 w7 yfada &1 @9 37 amw
Tl p3gan= 7 74, Wi faaga ada @
g oTa W faRT AT @D & 1 AT OF T
fifsT—vza & =% fafar=ad & g
19 F7 § f37A 909 41 077 A0F 7
g frar @, am2 Az e mAe o &
ar wqo dte g ar fefarzz gf ar wara
g, |z Fmeefza & 9w g, faa
qmi 7 s F#1 gPam fAar g, m=a
F=A1 7T fAzr 2, g 91 w23 & gAA
37 IMAT T g71 T—WAT 7T TAT X
A% A gg 4gq 4T ITETT N
FATN-ATAT A8 FHT £1 27 FrEe-Frad
AR T A1 AFAT 1 q99T FQ 8, g2T
forar 2 1 & &t @ AT g faady
2z T § 0 usdlfa S+ &, oF
A H @ &1 gET AT AWML aAT
foar 1

1T T 7T TAT SAIFT T FT A 2,
g9 TAAl FHIT nFEET 7T AT 3, 3y
zq awg A ¥z fzar @, afFq ax a9 0=
g fr ¥ g " @At & QY agdA
dr FFAA afT § faad g w0
S FHE A 9 FADT qTG 8, A
gFeat fFar Jmar 8, WA F1 faar g
qET 23T 3 &, afea 39 &1 faaw
& g1ar &, f5a #1 3g arft fasar g—
ot AT &, q7 AT AN T 90y F )
g Fa1 AATAATR § —AY affaEet 3, 9
T FAT TG TAAT 8, qAZ GIAT
WMT R TH AR TAH N qETE
37 747 § WX I 9T /T w7 oA A
Y g G At d
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(= g== =]

EWR Yfagere w1 #1 w@w g
2—8F uF T wgT @1, TEEwTA i
1959 % yfw murr w17 wifa g,
afe 1971 as 38 1 gyTEa T@
g yfg mATrRE & A 1959 7 &F,
afFw ardt ot ¥ oAEET 37 S F
9 A TR FH &7 §, A offa-
F AF &, N FTAFIT AR E AAew
&t a7 qfurer 7 gwr? o= o gz ofx-
wray @ f& ot Frew ¥ a1 3w W1 ogEAd
¥ ¥ FVar9 | ofoamer a7 A9 afam
fe N 7z a7 ¥¢ A1HA F FTA
FQEAM L AR FITAFT IX D
AFATE 1 T AN TE AU W
FOL AW ™ F W OAART "9Z7 F
ofig 3 aw 2 I wha A@
famalt, e N 70 & F7ar &, A2
AT 997 F7A §, A7 7 FIAFC 58
AT A Bz PaAn A maw B,
IAH THY A9E A A= A EHeArma A
gt Fag g f& 91 A7 & w7
¢, IER D= g AT ) ZEIX QU0 A
& w Afad 9% 9@ agad TE FH
A amrag * fr &3z snfag
W § A1 T8 9 g1 9% ¢, ¥ A1 gAY
sgmr f& ag 2w ¥ oawr gEETA wv
we

faf wgn g feogfa g &
gaTe A1 FTYA & I F1 gwee fEmy s
AR A ¥ = § F== A1 fEar amm
R 9 T UNIEHZ & wow 8, fame
g=ria fags 10 |19 & I gfw &
TATEHz gar § S A a7q arzfaat £
g1 §, TV qTHR WA mrEfaal £ gen
g sew  fer am R gerd-
are) o0& wrafagt #1 wE fradfy, o
arean # gfad &, wf) wefaal & o=
aA qgat
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Wt uR @ aM (TaEEa) -
I AFRT, 43 wEIfAT q@A AT}
7 fy arg o gfa fawm 5 gfadzw
¥ 973 ¥ a1z 4g 3eAg 920 gwn fF SR
WA A FARLNT g9 UEhT WY A &
Azl 1 Terarz 7, 33F AfqarAw
AR o Ao fro faz A A AT
I A E oA g fE a3
FEUT 27 Y arg frafg SF @ e
IR q7 |

oA gmre vz Y W g 27
ar 28 AT FAIT wqy ¥ TAW A Qrar
W R A gl Ma § #rA wE A
fFar7 amfer #7773 afws N gs-
adta armar ar e st a1 § ggeE
#1273 A fam gqura 7 wedrw gREA
¥ 37 FT FErgAT 4, I9 HINA ¥ gH
qAY-AT3-4F G F7A &1 afz gw Ad)
FRINH W A A A oA A
I — AN a@HIIFST 939 2 "1
Tt wHfaes naw 2, afz g7 A1 &1
H9-a g9 F1 T & At gH e Ay
urwEAY F1 A AW T8 qamA & fawar
¢, it g faat gt 2w w fawdr
2, 3 w9TA § aH9 §1 FEE A
#fan, ga # Arg uwfgs q3r @&
fem gt =g FTAT €

gart Adte  quEdfn @A ®
giw€l @ fag 141 ¢, oF s a1 gard
qgRaT 2.5 3w a3 @ 2, FEA AT
7T a9 gETd A A FJ9F 2.5 f @A
2 W QQATA A7 G F W IO
JaAr 1 1 A ¥F a@ ¥ IT T ATANA
gl @) avar §, wWifs " aArwETET ¥
9% § s $if ot wrfht e g 7w
afwr gtamT Y Iy fe 9 o
FuTg gYaaT & T ¥ ¥ 9T swmyr
gar, ¥ owdy g€, g oA dhenie
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# zfez & T FY W L@, HEATEAL,
zrsfae e, qrf, @it 24 &1 SE@TA
far, 97 & FTOQ AR A9 FTIWEA
105 fafama za gam | fo uFo 480 F
maga ga G 2fg, faar 2fg, gF A
g8 wF F 9@ T@ 4, AT AT
war fordz agt 7w, 7fwa 93 & A9
# qrdar ;Em ff Qo ndo 480 &1
famiafa 2 &fsa | 7 T&® S FATL
SA-A1qA § wHIET A AT FT AF AAT
a1, W& 39 1 qETE FT QAT WA
7 AT Z1, gN AATA AT, qA Tg
w7 fzar, #feT w3 3w & gfe faad
arfed, SoAT AT FZIF AATIH, TEG AT
St DFAfAE arATaT & gW A AOEA
FT ATHAT TTAT  TIAT §, WO IA F A
s gYT wrfas zfez & ot 7T F AT
Fmr ) 10 Ar 7 AT gWIL G AT
17 2, fama) 2R TRAGE FT AFA L,
afea dto oo 480 F AIEEA AT gAT
iz %.W%ﬁﬁf‘(#ﬁﬂﬂ%%l
zafAl dto mo 480 FT WY F-HA FT
Afsa, saraesas & " 9x =Sfed @<
F1 §AT o mEe 480 FT AT FII &,
as &3 3, @z fram & go § Afww

wr argfas qua ¥ 0% a9 =G
M wag # oa@ g-TwEw T F
faara faw & g9 # g= &, fa@ & g
% um g, 3fg 3, WA §, IWF A
wfacg & fratm 71 @ q3fa d@ @
7t 8, ag 3w ¥ fay aga wway ATA |
oy & faygs o dear g & @o
U 480 & weqry &) qwr FT Aoy
AT awT-eeTF qar Fifod |

i, g gATt TRl AN S
sfana swror o wet & 1 & frdaw oW
AEAT § i Forg Jw H—WTT AL TR T
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Affairs
Fvza  wew @, FF el @1 qF,
afew e eferm & @g: afa qarzar g,
qg 9dt Far or sfawa wge dar Ad
FT AFAT

gATe AraA #41 &7 9193 S g9-
adfa @ysar ) srfaara frar g ag
F77 75 03 3 1 4B WA A Iawr
st 3TAT fRar ar ag afsa ag
g9 F1 A1d ¢ 5 75 w90% ¥ qifgaw
¥ 35 F0T ¥9Y F ggEr qrewe sk
agerT Mr a3 faam af awn @
IAFT CANE A F E, 35 FAT A
faZeft g7 mama & afea fer ot #aw
15 wUT A1 @ wrfqwa fear w8
gaTdt 3,700 #re F1 9 Flezw w3 2
9 9T 1AL AEY &, A A & amifw
@ FW & fan oF Aam fam 3 OF 0
AT gdr 3 fFr sad fag agr
q7 F17e TN AT WA cATEH q47E
arfgn | @ A qFT I TEA, gTAE aAT
A q7 TA ATIAT F WIIIAHEAT gAY
s oY 757 9t gefezad @@ dar &
arasdr g | & JAar g 5 gAt ggi
fforr ge=dt ool off fafafra 29 5 &
FN-GA ifrdt HT AA-917T FEAW {
fferm #t st 8 1 @A F@ 9 TR
qra< 12 § AfeT g3 ag & fF sud
fpaell smate H 27 WA 0F @
FATE WE F AT FAFA H, F&F 9%
W g FAAT IR FINT W AT
g1 46 F fa¥ s et faar g ek
qrag 20 groEd § A qe e
A fafem & fao 3 3@ wfaw
gafan ama & IFEw AT oFTET
s@faag oo &1 sEETE #iferg )
zm ate & fefw 9T T fear any arfs
o fafras ot =@ @@ oz w7 W

iR, i ®y afey, 3300 Hw A v § TE L SwR e 50
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[ = wgra qroz ]
A A famer fs oefms i b
IR & 1. (wgewmw)..@ K @
frae v arar § fr o A gt @
ag Y wars @, gavEF Ay § O
THE vreATT F7AT 9rfgT 1 wF fam
Foiva sarer 2aT arfzo | #1 F4T 9T9E
ik fau fear 2 a7 FaTr R ag @zt ¥ 2
wqifs 75 sE 7 35 w77 A1 99§97
77 AT WA 7T & gafac ®yar
awry 2 fe w31 200 ®0% @17 wfzm
o femyrsema 7t o« fafaga 7 aaee
5 fafaga z9 37 gz @ar wfem 1 7%
faw ara¥t zrd7 @Ay SrfEm W1 A
q7 TR Ar7A JqAew ¥4 qfgm o &
At 7 fr gz T @ o Aw
Fery 18 gt 3 oY fame fan e
grrAziaay Mgz P oFmr gz A
TF 7Nz 2 OIAET 3AL FT O[T 39
feqr 3rar arfem | oy a7 grar a7
a7 A1 am T ¥ fv omE gz A4,
T a’t‘r qraR-—F a1 Aqifrax oF A17
ag @AY & A g ™ fzi aoTw
frgr amr . (soagm) . # =¥ qrgew 7
7 A FEAT A2 wfr agr Aarx 2
afga A Am oA 3 34E gz feaA
wrfgn | Zar* aUTR ® w4 oA E FA
§ oy art W7 wgre BT A #
afan & fama F71 9T ¢ froo
Frrery ceer ¥ gz fafFn, oA
#ifam, AR 3qTAT AAATIA, EAT FAH
aargn st v fefen Aifan saife o9
q yeasa W TO 6 TIA TR

of savar faE
M miikamg § aury FTATE |
qATE |

ot tmer feww : (TATA) © I
o age, o frz 0 W W &
fyari @ garet ®1 & fer o ¥
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FE—TE OF §% AT qTAY awr 1w
21 &og a fafewr A A WA
e wft At & vgT wEA @ R @ AW
AffaAi Rt A AT @ W
T A AN 9 g 77T Ta7 FAT R I
# magfr@t 7 garer wavar mar g
fearT ga 2o 7 gref1as adr wx wwar
2 fwaT7 38 T @ grarT At FT g%
g W feam fedt ol A A, 9maw
aifafz#a fans1 $23 & a8y gema
FIAT AE Ar3A7 4, 35 AN A frmra &
YA F1 AN A qmw a@l A R
agt 9 yfw & difan @1 A yfa-ga
aaw fagr mar & | w9ty @ Afar 1 A
gt gure 3z 7 27 frar 3 @ yfw
qN7 {47 e71 *q1 qarqry Qraeaw g,
AL YIT 77 olr T5g "TETID W
afaF1a1: wgra a7 mar 20 & Ffq g0
A Fzararpar 7 fr framm woaa
F7AT 2, 78 a9 Al 91 ¥ 197 ¥ "rew-
fawz aarmqr mar 3 afvq o= @ ¥
F Iz &t wia feama 71 fag w2 Ol
vfexat 7 frarat o 1 7m @ FwE
YT % TwarA cmar Wfw gETe
Teitg ¥fr s wAIT AW 0¥ AT AR
orar @ ;fE 3721 faqrn & a7 ¥
2:

fam 7A@ IZ®! §1 AOFET A QA
7 73 & gL A famaa €1 997 &1

7a qar At &7 AfA gare B A
' —T ¥ A7 A A feAm & an
grft g TAA G 9T AR & fEwma
N gET IwwT A1 & Fwwar g W
4T GTEC N W U §TRIL g, A
femmg &Y o @ o garer § T A
i frm e a §f oadfas ak ¥
ara et § ST A § Ay sgrfos
tfesrm wwar 81 g Iy s §
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X FAYT NFT AZ TTA FAT FY AT
@t ¥ agrzar 31 & fafma e & ¥
grT g e femma & qaiw &), 493 gwr
9T AIAAT gZF gl & ew @ gar g,
a1 A 37 T fEma 7 oy faar wmAT @
afs oF dadt N gmzm & @ i,
3Iq a¢ fram g NfF gt & fan AT
Taar & a1 foe 99 The "age 7 e
fear strar @ afe amat ® @ar g W)
fam®y grm 3q ameafew femmm & 0
aza< § e &R & fam gefaw ad
AT afea 3w awafasn  feaE &0
ETEA A7 &7 &1 ot ®ifwa Ad &
T A asur g 77 awar g fF @A
a At 7 93 @) wre w7 g6 #
mar & ¥ wrFT foar wwar § fF oA
feara faak aix H g avf FT @ 2

mE qrrdr a2 fraEl #1 grEE—IF
frmdi & gFer & F@ ®FT &
FITFAAT F71 Aq=, I aw=i 1 fomm,
I9F 7591 §1 TATE—2IF HF HHAT §
FE1 3247 & afea ga frmrat & @t d
WA qgT 9T 5% g9 A6 faear af w7
W1 A gsarf § wgar wgarg fw
=7 frasl f=ar7 §ar ®7ar § ag =y
ARG A AN qrT TEAT g AMEA F
feafaaT ot ararars & sov & 0IW
aw favar nar qr 3aq 35 ar fEamEi
w17 Agr 7 4y FfHT FmE H a9
1943 ¥oeq &%z § 35 M@ HEH
gt A § gy @ 43 0 g@ WA &I
" ¢ AfFT g dor v A fram
ot oAt Ier g7 Im H #1 wE & IER
¥ agi o A Al &7 §HAT | WifET
IyT € N NE Y @ AT anfgw ?
st framr 1 el frg W@ @ &
areft & 7. sQwafed &Y few W 93
Aty ? wra fegw & w@ TEE
TR R e g ¢ @R IE-
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ofrdi &1 ww few zx @ famar ¢ 7 &t
gz aff gemr 5 femma ¥ amg w3
Fgr A fear ar AF o af g
Fq9 WG & ATAT § qeqrq F1 OAT 419
e fEoet @y o ool ww I oH
IqF 19 QT3 Orar s1or ¥ & g
FFZAFAN F UTF I AT
FHS FT SATZTAT 1% fEATED 97 997
gon &\ femma IF A1 AT & A
FFAT 2 WV A1 19 IT B A I A
Fag At ism A Af Pawit® oA AT
wgAT AFrar 7 71, T FIH FH AT
am J3d A H1T w eraI f1 frean
Fxrism g g9 wm@an, AfEq Aarar
e MfF 991 FTOA J8q AZT qFAT
g ag wuiEE AT gASAIFZ Il AL
T A AT TS E AT Eq 2 F F1E A
g+ fqo |tgq 1 FgrT A8 2

¥ & AFT 7 FEAT ATEATE
aga farw o=t | f& wr= 71 framm 7
TH g w AfAm #F=FA w@T 9T At
Fqi 7 & dfaw & tEeres A4 g, Aifaw
gt arfge st A fawd ag o
qAg F qrdr arA arfen Afew 9aF
a1 arq qfazg g ot Afar F4) 429
qUTE A1 7 wrw fa2s s & 0w
ifaz & fradt swrd A4 3 zafan
a1 Fre@Et gr o Arfaw Fifae, 72
Faat o ot Aifan Aifse, agd wmafa
qy o fifar ffsg —&Fas  feaEt o
& @fan adt & wifew ) ag fFar w=T
& ot fraral & &g g g &

g7 oTw & Qe fazem wmwd &
afpn & fras &g avar § fr a0
frery & foe & & AW A1 AgAa AT
grfY, st qEAT AT o A f e g
& I TdEAT age & oo & g9 3m

FOR {1 9A0F AgRA FW AT O g
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[« Tww=x fawa]

o ¥ areq R wewra fegn g
WX AW A AgAa F Ay fwara
WX AH3T AT9AEA & O A @ IR
TaTa 7 sfea qewma Y a@ fasar €0
WX TE I F AW S A, q0F A
&, ofwsl &, MEE A s wngE
ATAF 9397 FL OAF ATE & 7 {3 2
W OHEAA W & gg ST ¥
...(s@awm=). .. d )

yfr w0 A Fr T woOr
fremr stz 2 fir w29 @ AR frera
FT1 4177 oA frm 2 rafav @g ¥
¥ a3 fawra of gage # AT R
I, awmE N % oAl Tk ey § O W
UTIT 2 IJAFT 2T ¥7 | O fEAE 397
fa ¥ ¥ menw 7977 7 2 graw fran
ferft frzar 21 21 & srgr ¢ fe i
AT AFAN & g F2 97 Tl A
TFE & fFarAT & 90 F Avw wre s
Mg a1 38 7 7 frgr d @
TART | 9T 4T q9Ig 2 A1 fawma &
FI7, RTETIT ZwET &1 {17 A FEarat &
37, fosqa €1 wiz o1 fammA ® Fw
FfFFferfaz fama s mam %
o w=1 a7 A dx1 e 2 ) wa
o1 & arg & gfa w1 § g fs
W aE F1 ATE W19 4 2 #lT #gAd
F73 arA fammm & g oY geTA 2
AN A &9 & wOE faz "%

THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED) : Mr. Deputy
Speaker, Sir, cxeept for a very briel period
when | was not present in th: House on
Friday, I have listencd with rapt attention
to the speeches made by the hon. Members
in the course of the discussion on the
Budget of my Ministries. Originally only
four hours were fixed for the discussion of
the Demands but later on through the co-

operation of the hon. Speaker and the
Business Advisory Commitice, the time was
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extended to six hours and afterwards,
another tao hours have been given and I
am very grateful for this opportunity which
has been provided both 1o the hon.
Members and to me for dealing with a
subject which s of vital concern and
importance to the country.

I find that as many as 42 speakers have
participated in the discussion of these
Demands and ] know that there are still 20
1o 22 members anxious to participate but
because of the non-availability of time, they
have been deprived of this opportunity...

MR. DEPUTY SPEAKFR :
the time was doubled.

Actually

SHRI F. A. AHMFD : Out of the 42
speakers who have participated in the
discussion, most of them have spoken very
appreciatively about the cheerful outlook
of the food production. Now, not only
they have spoken appreciatively but also in
the course of their observations, most of
them have dealt with the suggestions rather
than criticisms of the Ministries. | ain very
grateful to them.

It will be difficult for me within the

limited tire at my dispossl to  deal with

cach and every suggestion that has been
made by the hon. Members, but I may
assure them that not only | shall look into

all tl.ose suggestions carefully but 1 shall
have them studies and whatever action is
called for to make an improvement in the

functioning of these Ministries will be
taken,
It has been admitted and it has been

said by the hon. Members that there has
been increase in food production so far as
our country is concerned. From the year
1947 to the year 1970-71 the picture is
entirely different. In 1947 wec had a food
production of about 50 million tonnes. To-
day we are reaching the stage of 106 million
tonnes. In the year 1969-70 the food pro-
duction had gone up to 99.5 million tonnes
and during the past ycar, 1570-71, the food
production is expecied to reach the mark of
106 million tonnes. Now, all this indicates
that there has been an increase of about
5.6% per year during the first two years of
the Fourth Plan period and we have been
able to achieve not only the target, but we
have been able to do a little better than
that.
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But I must say that while so far as the
food production is concerned, it has given
us satisfaction and it is increasing from year
to year, the same cannot be said about the
commercial crops, particularly, about cotton
about which hon. Members have shown
concern.  But, so far as sugar cane is con-
cerned, in the year 1969-70, the sugar canc
production has gone upto 134 million tonnes
in terms of cane and in the year [1970-71, it
is also not less than what it was in  1969-70.

Some hon. Members expressed some
pﬂi_sfmism on the point whether it will be
desirable for us or possible for us to export
sugar in the near future. I would like to
FmPhasise here and now and say that there
Is no justification for such pessimism and in
view of the programme which we have in
our country for the production of sugar
cane and also for the production of sugar,
I think, we shall be having sufficient quan-
tity not only for our purpose but also for
the purpose of exporting to other countries.

So far as groundnut is concerned, this
year 1970-71 the production has shown some
lacrease.  We have reached a level of 60.7
lak_h tonnes and this is the highest level
which has been reach'd so far. So far as
othzr oil seeds are concerned we have also
donc better than in the previous year. But,
having regard to our requirements and our
gcmand so far as oil is concerned, whatever
is being produced in the country is not
sufficient to meet the demand and there is a
big gap. Therefore, in order to meet the
demand for the production of oil ard oil
seeds, we have undertaken a big programme
of increasing the production of soyabean
and sunflower. By the end of the Fourth
Five year Plan it is expected that we shall
have cultivation of soyabean in 4 lakh
hectares of land and the production of
soyabean will also considerably increase
during this year.
~ l'am very sorry that Mr. Genda Singh
is not here. He made & very constructive
speech and after making that speech he was
taken ill, but we are very gratified to know
that his condition is improving and he will
be with us in a wvery short time. He and
some other Members have referred to the
need for increasing production of cotton. o
too feel concerned about the persistent short
fall in- internal ‘production ~ vis-a-vis the
country's requirements. In the past various
efforts to increase the internal production
Have not yielded -much success particularly
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because it is grown mainly under unirrigated
conditions. To change the situation, a
comprehensive intensive colton district pro-
gramme involving an outlay of nearly Rs. 15
crores has just been approved by Government
in order to secure an increase of about 5
lakh bales of cotton in sclected high-poten-
tial districts by 1973-74. In addition, it is
proposed to extend the area under high-
yielding variety, Hybrid-4, developed in
Guijarat which 15 capable of giving an addi-
tional 2§ bales per heciare compared to
other varieties. The extension of such areas
from 20,000 acres to 1.5 lakh hectares in
the States of Gujarat, Maharashtra, Mysore
and Madhya Pradesh is likely to yield an
additional production of 3 lakh bales and
this is what we want to do in order to over
come the difficulty which has been felt on
account of the shortage of production of
cotten in the country.

Many Members have rightly expressed
concern that the benefits of improved agri=
cultural techniques are not reaching the
small farmers in adequate measure. As
hon. Members are aware, there are two
special schemes in the Central sector of the
Plan for the development of small farmers,
marginal farmers and agricultural labourers.
Out of the project taken up in 87 districts,
of which some are composite, 85 have
already becn sanctioned. A sum of Rs. 9
crores has been provided in the current
year's budget. These projects are expecied
to benefit about 3 million families including
rural artisans. For the information of Shri
Barman, I might mention that in North
Bengal we have sanctioned a MFAL project
in Darjecling district.

Special agencies which receive grants
direct from the Government of India have
been set up for administering these projects
in selected  districts all over the country.
The agencies would provide support to co-
operative credit and marketing institutions
in the shape of risk funds, managerial sub-
sidy, loans etc. Subsidy will be available
from agency fund to small and marginal
farmers for capital investment and also to
institutional agencies for provision of services
at concessional rates to these farmers. As
availability of adequate and timely credit
is extremely important for small farmers,
the agencies are makirg conscious efforts to
channelise larger flow of institutional credits
to the smaller farmers, '
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Hon. Members must bave seen from the
Statement made by the hon. Minister of
Finance only the other day that he was not
satisfied with the working of the commercial
banks, and he will sce that their working
also improves, and 1t is possible fov the
small farmers to receive this credit which it
1s intended to provide them for their work.
For this purpose, co-operalives are being
strengthened with the active assistance of
the Reserve Bank of India.

Every effoat 15 also being made for
cnsuring greater fiaw of credit from coms-
mercial banks to this sector. 1 am happy
to state that recently the Reserve Bank of
India have introduced a svstem of carmarked
co-operative credit for  the small farmers
and have also relaved security restrictions
up to Rs. 2000 for medium-term credit for
dairy and poultry-keeping by small farmers.

I am also keen that the social and
economic conditions of agricultural popoula-
tson in dry areas as well ay in chronically
drought—prone areas should be improved.
We have initiated prejects for dry farming
in selected areas. Nine of these prowects have
been set up and 15 more will be set up
duning 1971-72, Stress is being laid in these
arcas on the adoption and demonstration of
scientifiz techniques for increasing produc-
tion through measures like moisture con-
servation, urca sprayving, cultivation of new
crops and adoption of new crop patterns.
Under these projects, subsidv is being pro-
vided on inputs including sceds, fertilisers,
plant protection chemicals, sail conservation,
land-levelling and land-shaping as also on
minor irrigation.

So far as chronically Jrought—prone
areas are concerned, rural works programmes
are being undertaken in 54 districts.

The emphasis in this programme is on
providing cmployment  through labour-
intensive rural works and creation of an
infrastructure of for increased production.
It is estimated that under this programme
against an expenditure of Rs. 1 crore, about
25,000 to 30,000 persons will find employ-
ment in the working scason in a year.

A crash programme for rural employ-
ment is also being undertaken from 1971-72,
which would offer employment to rural
people, and as far as possible to at least
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one member of each rural family who has
no alternative source of cmployment,

All these special programmes which 1
have mentioned will involve a total outlay
of Rs. 385 crores in the Fourth Plan period.
I agrec that compared 10 the huge magni-
tude of the problem, these programmes are
relatively modest. It will, however, be
appreciated that innovatory and strinsically
difficult programmes caonol but be tried out
on a cautivus scale in order that techniques
for optimum utilisation of assets get settled
to pave the way for full-scale extension and
programming. The significance of our :flort
15 that new initiatives have been taken
toaards achievement of social justice and
uniform spread in our wast country side by
side with the economic growth.

Some hon. Members have expressed an
anxiety about thc slow progress of land
reforms. During recent months, land reforms
have rcceived very close attention of the
Central Government. We arc fully aware
of the present need to remove gaps between
accepted policy and legislation and between
cnacted legislation and its implementation.
By now, intermediary interests have been
practically abolished all owver the country.
Considerable progress has also been made
in the matter of ceiling legislation. The
law was amended 1o reduce the ceiling limit
from 50 to 25 acres in Assam and from 30
to 15 standard acres in Tamil Nadu. Andhra
Pradesh and Rajasthan have done away
with many of the exemptions. The West
Bengal Land Reforms Act was amended to
makc the family the umnit for application of
ceiling, 1o reduce the level of ceiling to §
hectares in respect of irrigated lands and
7 hectares in respect of other lands and also
to do away with most of the execmptions.

The Central Land Reforms Committee
on which a few Chief Minfsters were
coopted considered all aspects of the ceiling
laws at a recent meeting. They exprossed
determination to implement the ceiling and
other land reform legislations as had already
been cnacted which in the past were unfort-
upately being administcred tardily. However
in conpecticn with proposals for further
reduction of ceiling it- was found necessary
to'collect relevant data concerning all the
States. These have been collected and are
to be discussed in & meecting of the Com-
mittee fixed for the 3rd August, 1971. Itis
hopod that as & result of the deliberations
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of the Land Reforms Committee, it would
be possible to lay down clear guidelines
with a view 10 ensuring a large measure of
uniformity in ceiling laws of the different
States.

Coming 1o the developmental pro-
grammes, many Members including Shri
Ulaganambi have stressed  the need for
exploitation of ground water resources. As
my colleague, Prof. Sher Singh has said, the
tempo of installation of electric pump scis
and private and State tube wells has made
tremendous progress in recent ycars, The
newly censtituted Central Ground Water
Board has heen charged with the responsibi-
lity which goes far beyond the scope of work
of the erstwhile Fxploratory  Tube well
Organisation. Whereas the ground water
exploration work so far done has been
confined only to alluvial and non-hard rock
areas, the Central Ground Waler Roard
would be undertaking exploratory work in
hard rock areas also.

Smt. Laxmi Kanthamma referred to the
need for ground water survey in Rayalseerna
and Telangana. She would be glad to know
that Central Ground Water Board has
already undertaken a pilot project for survey
and quantitative assessment of ground water
in a selected representative area of Telen-
gana in Andhra Pradesh. An Indo-French

Technical Cooperation Project for the
agricultural  development in  Anantpur
District of Rayalsecma region is already in

hand. Hydro-geological investigations for
locating ground water resources from an
important part of this programme.

1 might also inform the Members that
there are no complaints  whatsoever about
the shortage of drilling eguipment. There
are B50 drilling rigs and about B850 pneu-
matic rock blasting/boring units operating
in the country. Most of this equipment
has been acquired during the last few years.
Indigenous production of drilling rigs and
other cquipmert has been stepped up con-
siderably and almost the entire requirement
except in respect of a few specialised rigs is
now being met indigenously.

I would also briefly touch on some of
the other principal production programmes.
Among these, the High Yiclding Varieties
Programme deserves special mention. In
1969-70, the coverage under high yielding
varieties was 11.4 million hectares, while in
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1970-71, it is estimated at about 14.6 million
hectares,  High yielding varietics of wkeat
and barja have made excellent progress and
made a notable contribution 1o increased
foodgrains production.  High vielding varie-
ties of rice had made a slow start, but they
have shown a good promise in 1969-70 and
still more soin 1970-71. The aclual  achieve-
ments in the coverage under high  yielding
varicties of rice have buven higher than the
targets fixed for these two vears. In 1970-71,
a discerrible impact on rice production is
also noticeable. In addition 10 five high
viclding varicties of released in the
previous two years, seven new varieties have
been released by our research scientists  dur-
ing 1970-71 for exiensive field trials.  These
are expected to help in the achicvemen: of
an carly break-through in rice production
in different parts of the country and under
different agro chimatic  conditions. In the
case of hybrid jowar and maize, there are
some problems relating to guality of grain,
susceptibility to pests and discases and
somewhat longer period of maturity, for
which earnest efforts are in hand by research
scientists and developmental agencies.

rice

The multiplication of seeds of new
varieties has been undertaken by National
Seeds Corporation. In its few years of
existence, the Corporation has made valu-
able contribution to the success of the High
Yielding Varicties Programme by providing
quality seeds in abundant measure.

Indeed, It is through certification and
other quality contro! measures uadertaken
by the Corporation, the farmers have come
to realise the intrinsic value of quality seed
as the key factor in production, Normally
the Corporation undertakes foundation seed
production on its own farms and central/
state farms. In 1970-71, the Corporation is
expecied to make a record sale of Rs. 4
crores. The Corporation has also plaved a
very useful rule in developing the private
seed industry on sound and modern lines
by providing services such as dertification
and processing. We are constantly watchful
for preventing malpractices and improve-
ment of the administration of the Seeds Act
is a priority item.

For the promotion of multiple-cropping,
to which so.ne hon. members have referred,
we have taken up the implementation of a
new centrally-sponsored scheme in organis-
ing 51 multiple cropping pilot projects in the
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country. Under these projects, attention
would be given to research trials, water use
and managemen!, scientific demonstrations,
farmers’ training and education, provision
of inputs and credit so as 10 establish and
demonstrate  the possibilities of  multiple
cropping to farmers.

Fertiliser consumption is another basic
fac'or fur the success of intensive cultiva-
uon  efforts  including the high-vielding
varieties programme. In 1970-71, fertiliser
consumption has marked some increase

over the presious vear, but | must <av  that
so far as the increase in  the previous year
1s concerr.ed, it is only § per cent while in

1969-70, the vomsumption of fertiliser was
about 14 per cent higher than in the previ-
ous year. Last vear, therefore, the consump-
tion increase has not been very satisfacton
and we are taking steps to see that this
improvemeat is also made in  the consump-
tion of fertiliser.

To improve the situation, emphasis on
balanced fertiliser use is being in the natio-
nal demonstration programme and multiple
crop projcts in farmers’ education and
truning programmes. The procedures for
fertiliser dustribution have been liberalised.
Recently, a Credit Guarantee Corporation
has been set up and 15 expected 1o facilitale
the flow of fertiliser credit to dealers and
fa:mers. We are keen to further intensify
the promotional effort for balanced fertiliser
usc. Attention is being directed to timely
and well-distributed supply of fertilisers.

The States should be able to keep in chech
the abuses regarding blackmarketing in
fertilisers, as indicated by Shri Birender

Singh Rao. The problem can at best be
marginal in view of the full availability of
supplies. We are contemplating special
arrangements for fertiliser use promotion.

Hon. members are aware that our
agriculiural scientists and rescarch workers
have made outstanding contributions to our
sricultural progress duiing recent yeais. All-
India co-ordinated public research projects
in which the talents of our scicolists are
fully utilised, whether they are working m
central or siate institution, have been drawn
up and are being implemenied for the
principal agricultural commodities as well as
for different disciplines such as agronomy
soil science, water management, agricultural
enginecring and the animal sciences have
been taken up. Agricultural universities and
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research institutes in different regions are
closely associated with such research pro-
jects. Alreadv new varieties of cereals evols
ved by our scisatists have led to a break-
through in  food  production. Further
research has been planned with 4 view not
only to stabilising the high levels of food
production alrcady  reached by controlling
diseases and pests, but also to further raise
the yield potentials of economic plants by
the application of the latest scientific
advances. Special attention is being paid to
improving the nutritive value of foodgrains
and there 1» a continuous programme of
genctic improvement and we seec no risk of
the varictal improvement reaching any
statie end,

It was mentioned in the course of the
debate that our high viewding vanety which
has given good results so far as wheat pro-
ductionis concerned had, after a  period of
three vears become static, and the produc-
tion would decrease.

May | inform the House that so far as
the work on research is concerned, it is a
cottinuous work ; and on  accout of this
continuity, we do not think that there is
any ground for pessimism that the work
which we have undertaken will become
static and there will be no improvement so
far as new varicties of seeds arc concroed,
and that 1t will not be possible for us to
provide seeds of high-yielding varieties.

This Ministry would naturally aelcome
adequate funds for agricultural development
as suggesied by several hon.  Members,
Happily, the need lor allotting adequatce allo-
cation for agriculture, consistent with the
absorption capacity of our organisation,
Central and State, is being recognised by
the Planning Commission and the Govern-
ment. The total public sector outlay ear-
marked for the programmes of agriculture,
community development and co-operation
during the Fourth plan is Rs. 2,722 crores
as compared with an expenditure of Rs.
1,069 crores in the Third Plan and Rs.
1,167 crores during the three annual plans
in the period 1966-6%. In proportionate
terms, while during the Third Plan 12 per
cent of the total plan expenditure was in
curred on agricultural  programmes, the
expenditure would be 17 per cent in
the Fourth Plan. In addition to this, large
amounts are earmarked for major irrigation
and food control, which also contribute to
the sugmentatior of agricultural preduction,
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Over and above the public sector out-
lays on agriculture, substantial investments
are expected to flow into these sectors from
institutional  sources, namely Agriculiural
Refinance Corporations, Land Development
Banks, Co-operative Banks, comnercial
banks efc. Investment in agrizullure to  be
financed by these institutions from resources
other than plan outlays, is envisaged to be
of the order of Rs. 950 crores during the
Fourth plen period.

A number of Members have referred
to the need for introducing crop insurance
to protect the interests of cultivators in

the event of crop failures A proposal
for «crop insuranee has been under
the consideration of Government for
quite  some  lime In fact, a araft

Bill and a model scheme were prepared
and circulated among the State Governments.
While most of the State Governments
accepted the scheme in principle, a number
of problems and difficulties of a practical
nature were brought to our notice. We have,
therefore, referred the Bill and the scheme
to an expert committee. The repost of this
Committec is expected shortly.

1 would also briefly refer to the poo-
grammes for the development of animal
husbadry, poultry and fishery, which are
the principal sources of protecin foods aad
also enable the diversification of agricultural
economy, particularly of small farmers. As
hon. Members are aware, our country has
the largest cattle population. However, their
productivity is very low. In the case of
popultry too, the Productivity is poor,
though the teste of our cggs is good. The
main approch to the problems of livestock
aad poultry development comprise scientific
breeding, feeding and management, As advi-
sed by our scicntists, we are pursuing the
national policy of cross breeding with exotic
breeds in Milkshed Areas. The recent
conference =1 State Minisicrs brought out
fresh keeness for this programme and decided
in favour of large scale imports of exotic
animals. We arc arranging the import of
exotic animals as well as frozen semen
according to a fresh assessment of require-
ments. This programme, however, cally for
proper training and a scheme in this regard
is being worked out. We are initiating a
programme for cross breeding with indige-
nous chicken which subsist on farm yard
grazing. For poultry, we have imported
breeding matesials from Austrelia and other
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countries. Very good results have been
achieved from these efforts.

The question of mutton supply is also
engaging our attention. One of the hon.
Members complained that we are doing
nothing so far as development of goats is
concerned. As my hon. colleague Prof. Sher
Singh pointed out, we have provided in the
Budget about Rs. 80 lakhs for the improve-
ment of goats, Our programme includes
development of goats for the purpose of
giving both mutton and wool. The key
factor in animal husbandry and poultry
development  is  production of feed and
fodd:s a1d our Ministry is therefore placing
the greve:: emphasis on feed and fodder
development. Members 2re aware that in
the fizld of dairying a major programme
called operation flood has also been under-
taken with the helpe of skimmed milk
powder and butter oil being supplied as
gift by the World Food Programme. Such
skimmed milk and butter oil are recombined
into liquid milk and sold in the four cities
of Bombay, Calcutta, Delhi and Madras
generating funds to the extent of Rs. 95.4
crores, These funds would be utilised for
expansion of milk processing facilities,
including construction of new dairies in the
four metropolition cities and for providing
technical inputs in ten States and one Union
Territory of Delhi for dairy development
and incrcased milk production.

Efforts are also being stepped up to
increase fish production for which there is
a vasl potential, Our main emphasis is on
increased utilisation of machenised boats
and introduction of trawiers for exploitation
of marine fisherics resourees. | entirely with
Shri Pandey who spoke about this and said
that there is scope for improvement in this
direction. The Fourth Plan ¢nvisages a [urther
expansion of the fishing effort beyond the
currently exploited coastal belt. The infra
structure for deep sea fishing is being pro-
vided. Modern fishing harbours are being
provided at several ports. Survey of deep sea
resources as well as research and training are
being intensified. The programme of explo-
ratory surveys of offshore and deep sea
resources is being strengthened, by the
addition of over 20 deep sea survey vessels,
The requirements of vessels for commercial
fishing are also being met by a. suitabele
balancing of imports with indigenous cons-
tructjon, '
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| have taken note of the suggestions
made by hon. Members on  questions
relating to prices, procurement and  distri-
bution. | consider that cne of the main
plakns of Government’s food and agricul-
tural policy 15 to protect the interests of
producers . . (/mrerruptions.) | have already
referred to sheep and that we are taking
steps 10 improve,

SHRI P. K. DEO (Kalahandi) : Remove
food zones.

SHRI F. A. AHMED : The hon.
Members is already aware that as the situa-
ton improves we are removing  these
barriers In the case of whea' there is no
barer. In the case of rce also have
removed the barrier so far as Bombay and
some vther areas were concerned. There is
Cakutta and there are soms commercial
areas ieft

we

SHRI P K
from Orissa also.

DEO : Kindiy remove  that

SHRI F. A, AHMED : Assoon as the
food situatien nunproves, we shall consider
what further action can he taken in this
regard.

Gosvernment has always been quite alire
to the need for ensuring to the producer a
farr and indeed. incentive price. That s
why inspite of the fact that the Agricultural
Prices Commission had recommended, in
the larger interest of tne ¢ untry a down-
ward revision of the procurement price of
wheat, the Government with the interest of
the producer at hear, maintained the procu-
rement price at Rs. 76 per quintal. Govern-
ment have also undertaken to purchase all
the grain offered by the farmar and falling
with in the prescribed  specifications at the
procurement  prices  announced by the
Government. Hon. Members would be glad
to know that for the first time this year the
procurement of wheat has already reached
4.7 million tonnes, excecding the target of
four million tonnes set by the Agricultural
Prices Commistion. The total procurcment
for the vear may reach, even cxceed, five
million tonnes. Tak’ng both rabi and
kharif together, the procuremcnt of food-
grains from 1970 71 crop has alrcady crossed
the eight million tonne mark, as against the
procurement of 6.6 million tonnes for the

entire crop year 1965-70.
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The unexpectedly heavy arrivals of
wheat in the mandis and the phenomenal
procurement of wheat this year have thrown
up certain problems, some of which have
been referred to by the hon. Members
during the course of the debate.

The pace of arrivals in the market was
so heavy this year that at many places the
markels, as they were, are nol in a position
to bandle these arrivals. This was parti-
cularlv s0 in the case of Western Uttar
Pradesh where the arrivals were nearly four
times those of the lasr vear. The markets
were very small and not regulated 1o cope
with the siwation. It is, therefore, neces-
sarv 1o take steps urgently to improve the
marketing conditions not only for Uttar
Pradesh but an the other States as well,

There is need to acquire lund and  build
markets which arc large enough to accom-
modate the massive arrivals. 1t is also
necessary to introduce regulation in increas-
ing numbher of markets, so that the tran-
sactions are properly recorded and super-
vised and malpractices avoided.  This
question is beang  taken up  with Utlar
Pradesh and other State Governments, and
it 1s hoped that it will be possible to take
some concrete steps to improve the situation
hefore the next rabi harvest.

Another aspect that | would like to
refer to in this rcgard is the necessity to
introduce improved methods of post-harvest
handling, particularly by the producers,
Hon. Members are aware that due to the
unscasonal rains this year, there was con-
siderable damage to harvested wheat crop
which was lying on the threshing-fioors, In
our future procurement plan, we have to
take into consideration the possibility of
such unseasonoble rains. Further, the
quantity of grains produced is too large to
be handled by the traditional methods. It
is necessary (o take steps very urgently to
int-oduce some measures of mechanisation
in harvesting and threshing as has been done
in Punjab and Haryana so that the large
volume of grain that is produced can be
handled quickly and saved from rain
damage. It may also be necessary to pro-
vide materials like tarpaulins and polythe-
lene sheets to producers for covering the
harvested grain. We are taking up thig
matter with the State Goveramangts.
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While many hon. Members, referring to
the Food Corporation of India, had expres-
sed the view that the Corporation had done
a creditable job in its price support opera-
tions, they also referred to the complaints
of corruption and malpractices, in the pur-
chases in the mandis. These complaints
were mainly from Uttar Pradesh and 1o a
smaller extent from other States. While the
steps that arec being taken to improve the
marketing sysiem would, to some extent,
reduce many of the difficultics, Government
are also keenly aware of the neced to stream-
line the procedural aspects to ensure that
the producer really gets the price which has
been assured to him.  For this purpose, we
have increased and propose ‘o enhance the
involvement of co-operatives in the pur-
chase operations of the Food Corporation.
It is also proposed 1o incrcase the scope of
direct purchases by the Corporation. Dur-
ing the peak wheat procurement scason this
year, purchases through co-operatives and
directly by the FCI were of the order of
about 25 per cent. [ am not satisfied with
this progress. It is proposed to substan-
tially improve on this performance by next
year. Also, it is propesed to have local
commiltees in each mandi in order to look
into the comp'aints and to ensure that pro-
curement  operations went on  smoothly.
Food Ministers of the various States have
heen addressed to examine the systems of
procurement, to look into the difficulties
that we are beine faced and o suggest ways
by which the procurcment operations could
be improved for the benefit of the pro-

ducer. Tt is propused (o discuss the sug-
gestions made by the Food Minister
in a mecting to be held sometime in
August,

The massive procurement of wheat and
our stocks having a'ready crossed the figure
of 7.5 million tonnes which we were expect-
ed to hold, have naturally led to difficulties
of storage. I might inform the House that
88 5000 as it became evident that production
I the country was likely to increase,
schemes were drawn up to build as quickly
8s possible additional storage capacity to
cover the needs of larger stocks. Provision
was made in the Fourth Plaa and funds
w‘fre allotted for the building up of 3.4
l'l:llllian tonnes of additional storage capa-
city. Of this, 2,7 million tonnes has already
been approved and is in various stages of
construction. Up to Ist April, 1971, a total
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capacity of 1.1 million tonnes has been

completed and it is hoped to complete an-

other 1.4 million tonnes during the course

of this year.

Members will be glad to know that the
pace of stock-building has been very much
faster than was exnected earlier.  Further,
private capacity that can bhe had is being
hired.  Contrac*s are by entered into
with private parties to put up godowns
with a guaranice of oczuntton lor three
vears. Construc:io- of the remiining capacity
for which provisios v availshle ia the plan
will also be taken up on an urgent basis.
Further steps will be c¢ywidired on receipt
of the report of an cxport committee on
storage, which has been appointed by the
Planning Commission.

15.00 hrs.

As a long-term strategy, it is proposed
to make a beginning with the construction
of silos, under an agrecment which is to be
entered into with the World RBank, in some
of the main markets in the States of Punjab,
Haryana and U.P. With thc coming up of
these silos, the grain wou!d be purchased,
handled and stored as also transported in
bu'k to bigger silos situated ncar the con-
suming centres.  Silos would also provide
the best and most economical storage over
long periods. It is, therefore, the intention
of the Food Corporation to gradually have a
network of silos spread ove- the country,
particularly in the northern arcas.

oY Few T Qi (mdlATaTE) ¢
A IS "IN, T ST A moAr
w73 & wwrgArm fom, Afea &
Arar argar g 5 wfa o= femdt
fo s a1 Af fr S 4-4 awd
7 framat & F927 & fay woard faar g,
Tt & 2, JfFT sARr agt fas
I A A HW A gy

Fgn ?

SHRI F. A. AHMED : Shri Genda
Singh referred to decontrol of sngar and
fixation of minimum price for sugarcane. In
these matters, Go\ :rnment have been follow-
ing a pragmatic approach, When thero wag
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a shortfall in production, the Goverament
adopted the policy ¢l partial decontrol.
Tnis achieved the desired obpctives as the
sugar production attained an all-time record
of 42.6 lakh tonnes in 1969.70 and we had
1w carry a stock of nearly 21 lakh tonnes.
The production in the current vear abo will
be arpund 38 lakh tonnes. This was, there-
fore, the most oppurtune time 10 remove
the shackles of control with its irksome pro-
cedures and inconveniences. The removal
of control has helped in reducing the wide
disparities in prices of sugar in varwus
areas which were inescapable under the svs-
tem of contrel even partially.  Although the
prices of sugar after decontrol are somewhat
higher than the prices of levy sugar which
were in force prior  to deeontrol, these are
lower than the free market prices then pre-
vailing.  Government are keeping a close
watch on the prices and will take
action as mav be considered necessary to
keep the prices at a reasonable level in the
interests of consumers.  Government is also
alive to the interests of the sugarcanc
growers and the need to ensure adequate
sugarcance and sugar production.  All these
aspects will be taken into account while
fixing the minimum prices of sugarcanc for
1971-72.

such

With the increased production of sugar,
we have been able to step up exporis of
sugar also. During the calendar year 1970,
we were able to cxport about 3.20 lakh
tonncs as against tne export of only 95,000
tonnes in 1969, During the year 1971, we
hope to export 3.2 lakh tonnes.

| have bricly mentioned about our
salient activities. You will agree with me
that the progress achieved so far in the
field of cercals production has been very sig-
nificant. Market price of foodgrains are now
steady and below last year's level. Procure-
ment has heen so heavy that the stocks with
Government have reached the phenomenal
figure of &} million tonnes.

SHRI M. RAM GOPAL REDDY : Our
consumption is only 3 lakh tonnes, but you
are releasing 4} lakh tonnes of sugar. Why
s itso?

SHRI F. A. AHMED : Last year, the
average consumption of sugar was between
3 and 3§ lakh tonnes. This year we have
decontrolied it 30 that e prices may aot
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risc very high. We have bheen releasing
more sugar than in the past years. We know
that all that we have released has not been
consumed. | think therc should be no
fear that vur consumption has gone to such
an exienl.

I have

bricfly  mentioned about our
salient activities. You will agree with me
that the progress achieved so far in the

field of cereals production has been very
significant. Market prices of foodgrains
are now steady and below last vear's level.
Procurement has been <o heavy that the
stocks with Government have reached the
phenomenal figure of &1 million tonnes.
With this level of stock, g'mernml.-nl will be
in a position to fulfil the salemn  assurance
given to the House and the people of the
couatry that concessional imporis will be
stopred by the end of 1971 We arc in
fact on the threshold of sell-sufficiency in
foodgramns.  However, our achievements in
the recent past should not make us compla-
cent, It is necessary o sustain the tempo
of production in foodgrains to heep pace
with the rising demand dJdue 1o population
increase and rise in incomes.  With the
suceess in wercal production, we must alse
bring about a break through in the pro-
duction of commercial crops like cotton,
jute and oilsceds. Increasing attention has
also to be paid to augmenting the produc-
tion of supplementary and protective foods
in order to raise the nutritional standards of
our people.

We must alsy remember that our goal
is not merely to accelera'e the pace of agri-
cultura, production but also  to achieve
social justice, cnabling the weaker sections
of our population to participate and share
in the benefits of agricultural development.
This is not an easy task and calls for stu-
pendous efforts. 1 am confident that with
the co-operation of all concerned, including
farmers, scicntists, administrators and public
men, we would be able to mect the challen-
ges of our times and make stcady progress
towards thc goal we have set for our-
selves.

SOME HON. MEMBERS rose—

MR. DEPUTY SPEAKER : We have
extended the time for this Ministry from
four hours to cight hours. [ thought that
would be enough but now most of them
sopn to waat 1o ask questions.
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SHRI F. A. AHMED : 1 have already
pointed out that we are looking after the
requirements of agricultural labour through
the provisions of a schemc for marginal
farmers.

SHRI K. SURYANARAYANA : The
hon. Minister has not said anything about
the defective GDR tractors. The farmers of
India represented against it. The Govern-
ment of India appointed a Committec and
that Committee has submitted its report.
What action has been taken on that ? There
was even an editonial on that subject in a
Dclhi paper yesterday.

SHRI F. A. AHMED : So far as this
guestion is concerned, it has been discussed
in this House and also in the Rajya Sabha
a number of times.  So far as the grievances
made by the people about this category of
tractors arc concerned, we are laking neces-

sary action. Some of the tractors have
been taken back them and they will make
payment,

SHRI PILOO MODY : Who will
pay !

SHRI F. A. AHMED : They will puy
for the tractors that they have laken
back. We shall see what action has to be
tahen.

st o W (mifeemng) g
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MR. DEPUTY-SPEAKER : No sub-
missions now ; he can only ask a ques-
tion.

SHRI GANGA REDDY : Secondly,
the young scientists who are there should be
given employment immediately. Then, dip-
loma courses should be started in all the
schools.
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SHRI F. A. AHMED : I have already
pointed out that it is very difficult for me
to deal with all the suggestions now. Such
suggestions as have not been dealt with

by mec now will be considered by the
Ministry.
SHRI R. D. BHANDARE (Bombay

Central) : May I ask the hon. Minister as
to why the Agriculture Ministry is not
appointing a commitlee to enquire into the
conditions of life of the agriculture labour ?
It was only in 1956 that such an enquiry
committee was appointed.

SHRI F. A. AHMED : The matter re-
ferred to really concerns the Labour Minis-
try and | shall convey the wishes of the
hon. Member to them.

MR. DEPUTY-SPEAKER : A number
of Cut Motions have been moved. Unless
any Member wants any Cut Motion to be
put scparately 1 will put all of them to-
gelher.

Cut Motions Nos, 10, 12, 16 10 20, 22
and 34 1o 58 were put and negatived.

MR. DEPUTY-SPEAKER : The ques-
uon is :

“That the respective sumrs not exceed-
i7g the amounts shown in the fourth
column of the order paper including the
sums already voted ‘on account' for
the reclevant services be granted to the
President to defray the charges which
will come in course of payment during
the year ending the 31st day of March,
1972, in respect of Demands N .s. 28,
32 and 123 relating to the Ministry of
Agriculture.”

The motion was adopted.

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That the respective sums not exceed-
ing the amounts shown in the fourth
column of the order paper be granted to
the President fo complete the sums
necessary to defray the charges that will
come in course of payment during the
year ending the 31st day of March, 1972,
in respect of the heads of demands en-
tered in the second colnmn thereof
against Demands Nos. 29 to 31 and
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22 relating 1o the Ministry of Agricul-
ture.”

The motion was edopted.

[The motions for Demands for Grants,
which were adopted by the Lok
Sabha. are reproduced

bel 'w—Eu.]
Demann No. 28— MINISTRY 0F AGRICUL-
TURE
“That a sum not eweeding

Rs. 2,10,55,000 including the sums al-
read v voted ‘on account’ for the relevant
services be granted to the President to
defray the charpes which will come in
course of pavment during the ycar end-
ing the 31st day of March, 1972, in res-
pect of *Ministry of Agriculture”.”

DeEmMaxn INO. 29— AGRICULTURE

“That a sum not exceeding
Rs. 14,38,79,000 be granted to the Presi-
dent o complere the sum necessary (o~
defrav the charges which wil! come in
course of pavmen! during the vear end-
ing the 31st day of March, 1972, in res-
pect of ‘Agriculture”.”

Demann  No. 30 PAYMESNTS  To IsDIAN
Councit oF AGRICULTURAL RESEARCH

“That a sum not exceeding
Rs. 17,51,42,000 be granted to the Presi-
dent fo complete the sum necessary to
defray the charges which will come in
course of paymeat during the year =nd-
ing the 3Ist day of March, 1972, in res-
pect of ‘Payments to Indian Council of
Agricultural Research’.”

Diuasp No. 31 -—-ForRest

“That a sum not exceeding
Rs. 1.44,95,000 be granted to the Presi-
dent 1o complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1972, in res-
pect of ‘Forest”.”

Demano No. 32 -Otner REVENUE EXPEN-
DITURE OF THE MINISTRY OF AGRICUL-
TURE

“That a sum 0ot ecxceeding
Rs. 66,93,76,000 including the sums al-
ready voted ‘on account’ for the relevant
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scrvices be granted to the President to
defray the charges which will come in
course of payment during the yeat end-
ing the 31st day of March, 1972, 'n res-
pect of ‘Other Revenue Expen diture of
the Ministry of Agriculture’.”

Demasn No. 122 PURCHASF 0F FOODGRAINS
AND FERTILIZERS

“That a sum mnot exceeding
Rs. 82,24 41,000 be granted to the Presi-
dent teo complere the sum  necessary (o
defrav the charges which will come in
course of pavment during the year end-
ing the st day of March, 1972, in res-
pect of ‘Purchase of Foodgrains and

X

I-ertilizers®.

Disiasy Noo 123 Oner Captiar OuvtLAy
OF THE MINISTRY OF AGRICULTURE

“*That a sum not exceeding Rs,
(2,69,75,000 including the sums already
voted ‘on account’ for the relevant servi-
ces be granted to the President to defray
the charges which will come in course
of payment during the vear ending the
Jist dav of March, 1972, in respect of
‘Other Capital Outlay of the Ministry
of Agriculture’.”

MINISTRY OF FExTIRNAL ALFAIRS

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demands Nos. 11 and 12 relating to the
Ministry of External Affairs for which 6
hours have been allotied.

Hon. Members present in the House
who are desirous of moving taeir cut
motions may send slips to the Table within
1S minutes indicating the serial numbers
of the cut motions they would like to
move.

DeManD No, |1-—EXTERNAL AFFAIRS

MR. DEPUTY-SPEAKER :
moved :

“That a sum not exceeding
Rs. 22,99.92,000 be granted to the Presi-
dent fo complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1972, in res-
pect of ‘External Affairs’."”

Motion
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DeMann No. 12— O1inrr ReveNue EXPENDI-
Ture oOF The MinisTRy oF EXT1FRNAL

AFFAIRS

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not  exceeding

Rs. 14,66,91,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the ycar end-
ing the 3lst day of March, 1972, in res-
pect of ‘Other Revenue Expenditure
of the Ministry of External Affairs'.”

SHR1I SAMAR MUKHERJEE (How-
rah) © Mr. Deput Speaker, Sir, when we are
debating n foreign affairs herc big cvents
are taking place outside.

15.15 hrs.
[Surt K. N, Tiwart in the Chair)

The projected visit of President Nixon
to China has been hailed by various coun-
trics though there are cases of demorali-
sation also. There are some States and
some parties which have been upset at this
development. Sir, whichever may be the
motive behind Nixon's visiting China it is a
fact that the anti-China policy so long pur-
sued by American imperialism has  been
complete failure. After so many years
opposition to inclusion of China in the
U.N. and persistent anti-China policy new
wisdom has dawned on American that no
durable peace is possible without the parti-
cipation of 750 million pecople of China.
Sir, the reality has asserted itself. It is such
a big reality that China, the flrst country in
the world in population, is now not only a
socialist country but also a verv big
power,

SHRI M. RAM GOPAL REDDY : But
moving towards capitalists.

SHRI SAMAR MUKHERIJEE : And it
is growing gradually. In future, when the
whole world is advancing towards socialism,
the role of China is bound to be far ore
important. That is why signs were evident
that various countries were trying to im-
Prove relations with China.

l?m_ unfortunately, it is India, even
nothing these developments, that was pursu-
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ing the old anti-China policy. They have

aot seized the opportunity and initiative to
come forward fo normalise relations with
China. One after another countries have
entered into trade agreements. England,
Canada, Yugoslavia, Malaysia, Japan and
various other countries, one after another,
are coming forward to normalise relations.
At last that US Government has laken this
step fo normalise relations.

Now the time has come when the
Government of India sheuld review its
policy take proper lessons and seize the
initiative to normalise relations with China.
It is due to the failure of the Government
of India to improve relations that, as regards
Bangla Desh, we see that China is siding
with Pakistan. The Government of India
should take advantage now to improve
rclation so that on the issue of Bangla
Desk also China does not stand firmly for
Pakistan.

This development is not an accident. It
is not only the failure of the anti-Chinese
policy of American imperialism. Behind
this developement there is a big contribution
of the freedom struggle of the people of
Yictnam and Indo-China. There the
American imperialists are  meeting with
fiascoes and now they have been foroed to
sit on the table for peace negotiations. The
stage has come when they are to withdraw
fromn the land of Indo-China. So, a face-
saving device also is is necessary. That is
why they are also forced 10 come forward
to improve relations with China.

Very recently the Pentagon reports have
thoroughly exposed the heinous motive
which prompted American imperialism to
start aggression against the people of
Vietnam and Indo-China. This through
exposure and the opposition of the American
people to the Vietnam and Chinese policy
of the Government of US has forced
the American Government to take these
steps.

Moreover, the presidential election is
also coming and to face that presidential
election Nixon is utilising this.

But despite all these things, which may
be the ulterior motive behind all this, it is
a big fact that this normalisation of rela-
tions between China and America has an
international significance which must aot
be ignored in the case of India’s foreign
policy.
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As regards India’s forcign policy so far
pursued, there have been discussions in  this
House several times. On 16th of this
month, on the question of recognition of
South Vietnam, Provisional Revolutionary
Government, People’s Democratic Republic
of Korea and German Democratic Republic,
the answer which we have got from the
Foreign Affairs Minister is disappointing.
He has said that we can give recognition,
consider the question of recognition, on the
overall consideration of the sctilement of
the Indo-China problem. If the overall
settlement is achieved and all the States of
the world give recognition to that Govern-
ment, what is the utility of India giving
recognition 7 After their glorious victoty
and complete driving out of the American
imperialism from the soil of Indo-China,
recognition has no other siffnificance.
Because you are bound to recognise at that
stage. Your policy is quite clear that you
are appre hensive of incurring displeasure of
American imperialism if you give forthright
recognition 1o the Provisional Revolutionary
Government of South Yietnam.

Similar is the case of
said that, in

Korea. He has
the context of the unification
of Korea, after the unification is
achieved, the Government of India will
consider and give recognition (o that
Government. This answer clearly signifies
that when the South Korean is a stooge
Government, where the army of American
imperialism is stationed, this stooge Govern-
ment is being given egual status with the
Government  of  Democratic People’s
Republic of North Korea which has fought
against American and Japanese imperialism
and which has driven them from that land.
Even the heroic battle which they waged,
Korean War, has opened the eyes of the
entire world and the Asian people as to how
a small country like North Korea can defeat
such a big rower like American imperialism
in this Korean War ? So, the stand taken
by the Government of India in relation to
imperialism and the people’s fight for
liberation stands equi-distant which means
indirect accomplishment of the imperlalist
actions. This is inconsistent imperialistic
stand. That is why the Government of
India’s prestige has gone down before the
eyes of the progressive forces throughout the
world.

What should be the main principles on
which the forecign policy of our couatry

JULY 19, 1971 (Min. « Agri. & Ext! Affairs) 220

should be based ? The principle should be
that our country should move independently.
But from all these facts, it is quite clear
that India is failing to pursuc any indepen-
dent foreign policy. Our attitude 1o
imperialism is not consistently anti-imperia-
listic Vietnam, North Korea, East Germany,
all these, are clear cxamples where we sec
that Government of India is not consistently
anti-imperialistic and their support to the
National Liberation movement is also equi-
vocal

AN HON MEMBER : What
Israel ?

about

SHRI SAMAR MUKHERIJEE : Israel
is a stooge Government of American impe-
rialism.

SHRI PILOO MODY : Not
the C.zechoslovakian Government,

free like

SHRI SAMAR MUKHERIJEE : Every-
body knows that. Israel is the creation of
American  imperialism. 1 am not going
into any controversy. Our opposition to
Israel is vorrect, But Government of India
should take cflective steps to counter Isracl
and give support to Arab States. Our
foreign policy should bc based on good
ncighbourly relations with our surrounding
States. There, the Government of India,
has failed considerably, particularly in the
case of normalising relations with China.

SHRI PILOO MODY : More so with
Pakistan,

AN HON. MEMBER : West Pakistan.

SHRI RAMAYATAR
There is no East Pakistan now.

SHASTRI :

SHRI SAMAR MUKHERIJEE : As
regards, England. Britain, you know, Sir,
has since 31st January 1969 introduced new
rules for Indian immigrants, They are
based on racial hatred, racial restrictions
and some peculiar provisions have been
made in those rules. British-born coloursd
girl.il returning of their native land for
marriage cannot take their husbands back.
That is the Rules they have made. But the
husbands of white girls are permitted to go
and stay in Britain. These restrictions
cause great hardship to those Indians who
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are staying in Britain and therc our protest
is virually formal. No effective protest has
been made which can compel the British
Government 1o change these laws.

Even in the case of the abrogation of
the 1939 trade agreement, our proicst
has not been so much powerful and effec-
live.

You know, Sir, the British Government
are sclling arms to South Africa.  Through-
out the world it has been condemned. Even
the Government of India protested, but,
still, the Government of India is remaining
a member of the Commonwealth. They
have not come out of the Commonwealth
and they have not made serious protests
which can force them 1o siop selling of
arms to South Africa.

Another case of submissiveness to
America is the question of Cuba. Indian
Government has sent no delegation to Cuba
because there is the American blockade
around Cuba. Indian Government is passi-
vely supporting that and there is a case
where according to the Journal of Com-
merce, May 7, 1971, two Indian cargo ships
belonging to the Eastern Shipping Company
of Bombay were seat to Cuba from some
country, Immediately, American imperia-
lists announced the blacklisting of that
company and it is a great shame for us
that the Indian company apologised to
American imperialists for taking cargoes to
Cuba and promised not to do such things
in future. This is how our independent
foreign policy is pursued.

In America the torture on the basis of
racc is so severe that black people have
started a revolutionary fight against it. |
will ask the Government of India to demand
the release of Anjela Davis. She is a world-
famous leader who is now in prison because
ske gave the lead to the black revolutiona-
ries in their fight apainst the racial tor-
tures.

MR. CHAIRMAN : The hon. Member's
time is up.

SHRI SAMAR MUKHERIJEE : Now,
on the question of Bangla Desh, already
four months have passed but the Govern-
ment of India is still not firm in giving
recognition. Still, they are looking for

American belp and at thy time when
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American arms are pouring into Pakistan,
we saw in the paper that new agreements
are being signed by India and America.
Even some money has been allotted for
arms help to India. IFf this is the relation
with America therc is no hope that this
Bangla Desh problem can be solved.
America, despite promises that they will
stop sending arms are regularly sending
arms shipments to Pakistan. The question
before us is, how long this policy of vacilla-
tion, this opolicy of drift, this policy of
submission to American pressure will conti-
nue. Serious damage is being done for the
freedom-fighters of Bangla Desh. That is
why we want to say that a time has come
when the Bangla Desh Provisional Govern-
ment should be given open recognition, and
all possible help must be sent to the
freedom-fighters. Otherwise a great damage
is apprehended and the people will have to
sacrifice far more 1o pay the price for this
drift of the G.owvernment of India,

SHRI AMRIT NAHATA (Barmer):
Whi'e this aueust House is debating the
Demands of the Ministry of External Affairs,
it is quite natural that our thoughts should
first of all go to the valient, heroic people
of Bangla Desh.

What is the perspective we have about
Bangla Desh 7 There are certain sections in
our country who are dav in and day out
criticising the policies of the Government of
India creating an impression as if the
foreign policy of India has failed and
floundered, and the whole gamut of India’s
foreign policy must be reviewed. There are
others who think that India's policy about
Bangla Desh hinges only on rccognition

of Bangla Deshi. Then there arc people who
openly advocate active infervention  in
Bangla Desh.

The basic question is whether we have
an absolue faith in the people of Bangla
Desh or not. 1 am convinced that tempora-
rily th: army of Yahya Khan may have
succeeded in  suppressing the freedom
struggle of the people of Bangla Desh, but
it is impossible to conquer the will and the
determination of the victorious, invincible
people of Bangla Desh. They cannot be
ruled. They shall be free. They shall be
independent. It is very heartening that the
movement of the guerillas and commandoes

in Baogla Desh is gaining strength day by
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day. We can be sure that the activities of
the guerillas and commandoes will increase
and a time will come when people of Bangla
Desh shall rule and dctermine their own
destiny. This Government is Juty  bound,
under the Resolution adopted by this House
to extend all possible help, moral and
material, to these valiant freedom fighters

of Bangla Desh. And. 1 am sure, the
Government is doing its Jutv  in  this
regard.

I also agree with the efforts of the
Government of India in mobilising world

public opinion in support of Bangla Desh.
It is considerab’y die te the efferts of the
Government of India that today in  Furope,
in UK, and USA, in Canada, in Australia,
in countries after countrics, important public
figures, Members of Parliament. Press, non-
official agencies, voluntary organisations and

others are noww realising the pravin of the
situa‘ion.
Thex are now realising that it is not an

internal matter of Pakistan, buar §t s vut-
right genucide.  They are realising that the
people ¢f Bangla Desh have a case and
that the a‘rocities being  perpetrated by the
Pakistan Armyv must end and that the elec-
ted representatines of Bangla  Desh most
come to poser,  With this fund of good-
will we should see tov it thut more and more
responsible people,  public  representatives
and press people ¢nme 1o India and  visit
the evatuees from  Hangla Desh and if
possible they should be helred to go into
the terriiory of Bangla Desh and sec things
for themselves and go back and tell their
peuple what the reality is.

Let us nat forget thit on the gquestion
of Yiet Nam, it was the pressure  of public
opinion in America that has compelled the
Nixon Administration now 1o come 1o a
settlement on Viet Nam. The pressure of
public opinion, press and other volutnary
organisations is a material force these days
and we should try our best 1o cducale
them and to inform and generate this public
opinion all over the world in support of
Bangla Desh. Thercfore, 1 catirely endorse
the direction in  which the Government of
India's policy is being pursued as regards
Bangla Desh.

In this context, our attention naturally
goes to the proposed visit of Mr. Nixon tg
Peking. T am personally not surprised,
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SHRI K. MANOHARAN
North) : Why ?

(Madras

SHRI AMRIT NAHATA : 1 am not
surprised at this because for the last ten
vears | have found thit there is no essential
conflict between the interests of China and
those of the U.S. A, anvwhere in the world.
During the last ten ycars, even on Viet-
Nam we sheuld aot be misguided by the
words of Peking.  The Chinese say some-
thing but never act up to it. They make
sovmuch of anti-imperialism, but  they have
been political and economic allies  of all the
Wesiern countries and  their dictatorships

and their puppets. They have trade rela-
tions with South Africa. They have trade
relations with Portugal.  They have trade

relations with Isracl.  Thev have supported
Pakistan.  Theyv have stopped all talks of
liserating the Matsud and the Quemoy and
uther off-shore islands.  Fven on Viet Nam,
is it ar accident that while North Viet Nam
has been bombarded ruthlessly by
American planes, not a single violation of
Cuinese air space has even taken place ?
Thou-ands of sezret meetings have been
taking place all these years between Ameri-
can representatives and Chinese  representa-
tives in various  European capitals.  So,
ahere is the conflict between the interests of
Cning and those of America ? It is not on'y
a trade matter.  The main enemy of China
n not India but the Soviet Unmion.  The
main friend of China is not Fakstan but the
Uaited States of America. We must under-
stand it very clewrly.  For the last so many
vears, China has been  persistently moving
in the direction of be friending America, of
winning over America of acting as America’s
wishes wanted it to act. China has succeeded
in things in which America has failed. The
external policy of America was lo contain
communism in Asia China has succceded
in destroying it The Communist Party of
China ha. bern completely liquidated. The
Communist Parties of various Asian coun-
trics have been buried, thanks to China,
The various progressive  anti-imperialist
movements have been  split, weakened or
cven destroyed, thanks to China. While
Pandit Jawahar lal Nehru liberated Goa, he
was called a stooge of American imperialism
But on the Chinese mainland, there are
pockets of imperialist countries and China
has never raised a finger of protest against it.

So, Sir, let us not be cheated by the

S0
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pretentions and words of China. [ am
convinced that for the last so many years
there has been an active collusion between
China and United States of America and,
therefore, let us not be surprised or shocked
at these developments. What we have to
sec is, and we must have considered since
long back, the implications of this close
collusion between China and America.

Sir, our people and our newpapers often
talk of power politics, balance of power,
power relations, alignment and re-alignment.
This is a very out-moded mode of thinking.
1 know, there are people in our country
who never like non-alignment.  Right from
the Dulles days till this day they have con-
sidered non-alignment as a sin. At every
opportunity, they attack the policy of non-
alignment ; whether it is Rabat, Czecho-
slavia, whether it is Vietnam, whether it is
Nixon's proposed visit to Peking or Bangla
Desh, they say, non-alignment must be
given up.

What is the meaning of non-alignment ?
It means an  independent foreign policy.
Should we give up the independent foreign
policy 7  Non-alignment means that we are
not aligned to this block or that block ; we
are not a member of any military pact, that
we have not cast our lot with any particular
country and that we will not say ves,” il a
particular country say ‘yes” and we will not
say ‘'no'if a particular couniry says ‘no’.
We will decide international issues on their
merits.  Our judgement may be wrong ; we
may be guilty of an error of judgement, but
we shall decide things on their merits, we
shall take our own stand. That is the
meaning of non-alignment that is the
meaning of independent foreign policy. |
just cannot understand why pcople should
oppose this policy of non-alignment. One
can disagree with a  particular decision of
the Government of India, one may say that
this particular decision is wrong, we should
have taken this attitude or that attitude on
this particular issue, but to atiack non-align-
ment means to attack the very foundation
of our foreign policy, namely independent
foreign policy.

SHRI K. MANOHARAN : Whb are
those people attacking non-alignment ?

SHRI AMRIT NAHATA : If you read
through almost all the editorials and writer
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ups in the dailies, you will find that there is
a hue and cry against non-alignment. They
say, every country is permanently aligned
with some country. The question is not of
non-alignment, but the question of re-align-
ment and alignment, it is making a mockery
of words and nothing else.
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Similarly, there are people and parties
and sections in our own country, who have
a fixed policy ard they alwavs project that
policy on every occasion.  Take the Arab
countries. [or example. It is true that we
had expecte.l support anl  svmpathy from
our Arab frizals on the question of Bangla
Desh. We nave b-ea sorely disappointed
and we feel it and we must tell them very
frankly that they are being misguided, they
are being misle] by Pakistani propaganda.

AN HON. MEMBER
they are doing.

Intentionally

SHRI AMRIT MNAHATA : This does
not mean that we should jump from one
end to another. Take these countries,

U.A.R. for example. She is embroiled in
her own troubles. Let us not forget that
there is a revival of pan-Islamism in U.A.R.
itself.  Old Muslim brotherhood is being
encouraged and supporters of Nasser are
being put behind the bars. Naturally, when
there is a reversal in the internal policies of
U.A.R , there is bound to be a reversal in
its cxternal policies also. But foreign policy
is not a bania shop. We have to watch
our own self interest. We have to waich
our own national interests.

SHRI PILOO MODY : That is what a
bania shop does.

SHRI AMRIT NAHATA : No, it does
not do that. The bania shop is prepared
to suffer some losses in the hope of future
gains, It always believes in give and take.
There is a saying that a nation has neither
permanent friends nor permanent enemies ;
it has only permanent interests. I doubt
whether even interests are permanent, Even
interests are changing. Therefore, if we
feel—and we should feel—that it is still in
our interest to keep friendly relations with
Arab countries, we should not jump to the
conclusion from one extreme to the other,
from saying ‘bhai, bhai’ to dushman, dush-
man'. lnternational relations today are gett-
ing de-emotinpalised, This is not the time
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for shouting ‘bhai, bhai’
dushman'.

When this question of Peling-Washing-
ton rapproachemenr is coming, there is a
demand in this House and outside that we
mus! go nuclear, then only shall we be
respected in the world, then only shall we
be considered by the world as a big power.
Because China is a nuclear power, Washing-
ton is rushing 1o Peking. If we have
nuclear power, we shall be a big power in
the world and then we can align ourselves
with the big powers of the world., 1t is
true that we are a vast country. Our size
and population cannot be ignored  (Inferrup-
tion). | am comiog to the nuclcar bomb.
In tbe face of our economic problem today,
can we afford a bomb ? The bomb is not
easy to make. Itis not enough to make
one bomb. After the bombs, the delivery
system has to be perfected.  With this
refugee burden on us, vur economv cannot
endure this burden. Moreover, the bomb
is not a defensive weapon. Let us not think
that China has become a big power because
of its nuclear capacity. Let us not thiak
that America is going to Chini because the
latter is a big power, There  are other
factors. It is because China has for the
last many years been following a policy
which America has approved and supported
That is why now the de fucro collusion
between the two s taking de jure shape.
The nuclear question should not be hrought
into this at all. Whether India goes nuclear
or pot is not the important thing. Once
India asserts its independence in the coun=
cils of the world fzarlessly and takes steps
in support of the freedom siruggles of
Bangla Desh, in the Portugucse colonies and
of the people of South Africa against apart-
heid, only then shall our voice be hcard in
the world, then only shall we become a
really big power.

or *dushman,

SHRI SAROJ MUKHERJEE (Katwa) :
I beg to move ;

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Failure to recognise fully the Provi-
sional Revolutionary Government of South
Vietnam and the German Democratic
Republic and establish fullfiedged diplomatic
relation with ambassadorial status (13)].

«That the Demand under the Head
Fxternal Affairs be reduced by Rs, 100,”
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[Failure to give recognition to the
Democratic Republic of Bangla Desh (14)].

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

|Failure to state categorically that the
LU'.S.A. imperialists are the aggressors in
Vietnam and Laos and boldly ask U.S.A.
Government to  immediately  quit these
countries (15)].

SHRI P. K. DEO (Kalahandi) : I beg
o move :

“That the Demand under the Head
External Affairs be reduced by Rs. 100.™

[Failure of the Indian diplomacy in
arousing world conscience over Bangla Desh
(16)].

“That the Demand under the Head
[ xternal Affairs be reduccd by Rs. 100.”

[Failure of India’s West Asian policy

(1M}

“That Demand under  the Head
'xternal Affairs be reduced by Rs. 1007

the

(Failure of India’s
South East Asia (150

Forcign policy in

“That the Demand under the Head
External AfTairs be reduced by Rs. 100."
{India’s policy in Singapore (1M].
“That the Demand under the Head
Fxternal Affairs be reduced by Rs. 100"
|India’s policy in regard to the Indian
(Ocean and the big powers politics there
(20)].

SHR1I RAMAVYATAR SHASTRI :1

beg to move :
“*That thbe Demand under the
External Affairs be reduced to Rs. 1."
the weak-k=eed
to time towards
imperialist countrics
(44)).

Head

Head

[Failure to give up
policy adopted from time
America and other

“That the Demand under the
External Affairs be reduced to Rs. 1.

l[Fai!urc to put up a determined fight
against American imperialism (45)).

“That the Demand under the
External Affairs be reduced to Re. 1.”

[Need to make the anti-imperialist and

peace loving policy mor¢ ¢ffestive and
dynamic (46)],

Head
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“That the Demand under the Head
External Affairs be reduced to Re, 1.

[Need to oppose openly military blocs
like NATO and SEATO (47)].

“That the Demand under the Head
Fxternal Affairs be reduced to Re. 1.”

[Failure to grant recognition to the
German Democratic Republic (48)].

““That the Demand under the Head
External Affairs be ieduced to Re. 1.7

[Need to help latin American, Asian
and African countries in their fight against
imperialism (49)).

“That the Dcmand under the Head
External Affairs be reduced to Re. 1.”

[Need to support the recent seven-point
peace proposal of Vietnam (50)].

“That the Demand under the Head
External Affairs be reduced to Re. 1.7
[Failure to grant rccogbition to the

Provisional Revolutionary Government of
South Vietnam (51)).

“That the Demand under
External Affairs be reduced to Re. I.

[Failure to scver connections with the
British Commonwealth (52)].

“That the Demand under the Head
External Affairs be reduced to Re. 1.

[Failure to criticise American imperia-
lists’s policy of bombing Vietnam (53)].

“That the Demand under the Head
External Affairs be reduced 1o Re, 1.

[Need to start a dialogue with China to
resolve our differecnces with that country
peacefully (54)].

“That the Demand under the
External Affairs be reduced to Re. 1.7

[Need to grant recognition to Bangla
Desh without any delay and to extend all
possible help to that country (55)).

the Head

"

Head

SHRI N. SREEKANTAN NAIR (Qui-
lon) : I beg to move :

“That the Demand under the Head
External Affairs be reduced by Rs 100.”

[Failure to protect the interest of Ipdisns
in the Middie East (56)].

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Failure to protect the interests of the
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people of Indian origin holding British

possports (57)].

“That the Demand under the Head
External Affairs be reduced by Rs. 100."”

[Failure to establish full-fledged diplo«
matic relations with German Democratic
Republic (58)].

“That the Demand under the Head
External Affairs be reduced by Rs. 100."

[Failure to keep our embassies in forelgn
countrics properly tuned to help our export
trade (59)].

“That the Demand under the Head
External Affairs be reduced by Rs. 100."”

[Failure in canvassing support of other
countries for the Bangla Desh issue (60)].

“That the Demand under the Head
External Affairs be reduced by Rs. 100.™

[Undue delay in giving recognition to
Bangla Desh Government (61)).

SHRI D. K. PANDA (Bhanjanagar) :
1 beg to move :

“That the Demand under the Head
External Affairs be reduced to Re. 1.”

(Failure to bring efficiency in our
Embassies in  African and Latin American
countries (62)].

“That the Demand under the Head
External Affairs be reduced to Re. 1.”

|Failure of our Embassies in African
countrics to develop exchange of cultural
experiences with their people (63)].

“That the Demand under the Head
External Affairs be reduced to Re. 1.

|Failure to check the cxtravagant activis
ties of Indian Embassy in U. S. A. (64)].

“That the Dcmand under the Head
External Affairs be reduced to Re. 1.”

[Failure of the Indian Embassy in
America to send timely intimation to our
Government regarding the shipment of arms
to Pakistan (65)].

“That the Demand under the Head

External Affairs be reduced to Re. 1.

[Failure to lend effective support to the
liberation movements of the people of al
the countries suffering under colonial oppres-
sion in general and Africa and Latin
American countries in particular (66)].
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“That thc¢ Demand under the Head
External Atfairs be reduced 1o Re. 1Y

[Failure to follow a consistent anti-
imperialist policy (67)).
“That the Demand under the Head

External Affairs be reduced 10 Re, 1.7

[Failure 10 give
visional  Revolutionary
South Vietnam (68)].

“That the Demand under the
External Affairs be redueed to Re. 1.

[Failure to pressurise the USA Govern-
ment to withdraw its armed forces [from
Vietnam (69)].

“That the Demand under the Head
External AfTairs be reduced 10 Re. 1.7

recognition to Pro-
Government  of

Head

[Failure to condemn the USA Govern-
ment for arms supply 1o Pakistan military
regime for suppressicn of Bangla Desh
movement (70)1.

*“That the Demand wunder the Head
External Affairs be rediced to Re. 1.7

[Failure to recognise the German Demo-
cratic Republic (71).

“That the Demand under the Head
External Affairs be reduced to Re. 1.7

|Failure to effectively defend the demo-
cratic rights of the Bangla Desh people

against the inhuman onslaught of the
Pakistani military regime (72)).
“That the Demand under the Head

External Affairs be reduced to Re. 1.”

[Failure to give recognition to Bangla
Desh Government (73)).

SHRI SURENDRA
(Kendrapara) : [ beg to move :
“That the Demand under the Head

External Affairs be reduced by Rs. 100."
[Need for re-shaping the country's
foreign policy on more realistic and prag-
matic basis in the changed international
context (74)],
“That the Demand under the Head
External Affairs be reduced by Rs. 100."”

[Need for defreczing relations with China
(75)).

**That the Demand under the Head
External Affairs be reduced by Rs. 100"

MOHANTY

[Failure to establish better understanding
with Nepal (76)].
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“That the Dcmand under the Head
External Affairs be reduced by Rs. 100."

[Need for according immediate recogni-
tion to Israel (7711

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

{Failure 1o project issues involved in
Bangla Desh in international context on
diplomatic front (78)].

“That the Demand under the Head
Fxternal Affairs be reduced by Rs. 100."

[Failure of our Fmbassv in 1. S, A, in

keeping abrest with development in that
cauntry vis-g-viv Bangla Desh (7911
“That the Demand under the Head

External Affairs be reduced by Rs. 100"

{Failure 10 accord recognition to Bangla
Desh (80)).
“That the Demand under the Head

Fxternal Affairs be reduced by Rs. 100,
[Shifting of emphasis from the creation

of an autonomous Republic in Bangla Desh

10 the return of Bangla Desh refugees (81)].

SHRI RAMAVATAR SHASTRI : |
beg 10 mowe ©
“That the Demand under the Head

External Affairs be reduced by Rs. 100,

|Failure to carry out proper publicity in
respevt of liberation movement of Bangla
Desh and other matiers connected there with
in foreign countries through Indian Embassies
abroad (82))].

“That the Demand under the Head
External Affairs be reduced by Rs. 100.”

[Need to establish cffective contact with
the Liberation Front constituted recently
under the leadership of Maulana Bhashani
in Bangla Desh (83)).

“That the Demand under the Head
External Affairs be reduced by Rs. 100"

[Need to appoint such persons on the
posts of ambassadors as are wedded to the
establishment of the socialistic pattern of
society (84)].

MR. CHAIRMAN :
are also before the House.

SHRI H. N. MUKERJEE (Calcutta-
North East) : Mr. Chairman, I have taken
part in this debate almost every year during
the last two decades, but never before have
1 felt so grievously the lack in India's

The Cut motions
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foreign policy of grit, of courage, of
initiative. Too often we let flow a spate of
brave words, but we fight shy of action. We
hardly ever take a positive stand, and when
problems come to a head, we find ourselves
in a mess.

The Bangla Desh issue, which for us in
India overshadows everything else, is a
merciless illustration of our floundering
foreign policy. In the new Lok Sabha,
Government brags about a massive mandatc
from the people, but it gives no sign of a
new shine or spurt in domestic development,
with the result that foreign policy which is
at bottom an aspect of domestic policy
suffers inevitably, It is a pity that this
country does not have a role in world affairs
al least remotely commensurate with its size
and its population,

Today Nixon rushes 1o Peking, so long
anathematised, but ping-pong paves the way
for political parleys, and the United States,
sure of New Delhi's virtual subservience,
does not hesitate to stab us in the back from
time 1o time as over the arms which it has
given to Yahya Khan and his vahoos, and
at the same time has the gumption 1o give
us a pat on the back also from time to time
and we swallow it,

This Report of the External Affairs
Ministry, 1970-71, it pains me to have lo
say, is an ignorant, irrelcvant document, full
of complacency about the world scene, with
not one comment which is worth writing.
It refers to the United Kingdom and says
that our relations are ‘‘on an cven keel.”
There is no reference to the problems of
immigration, Britain's talks with Rhodesia,
her arms sale to South Africa, the Common
Market, nothing at all. There is no inkling
that in Latin America the set-up in Chile
means something. Theré is hardly a men-
tion of Cuba, There is vacuous profession
of friendship for everybody and a list of
dignitaries who came to this country and
who went from this country abroad.

This is in linc with the way Government
operates. Only on Friday there was a non-
official Resolution asking Government to
give full diplomatic recognition to the
German Democractic Republic, to “the
Democractic Republic of Viet Nam, to the
Demoractic People’s Republic of Korea and
to give recognition to the Provisional Revo-
lutionary Government of South Viet Nam.,
What was Government’s answer 7 Govern-
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ment has the best will in the world about
these matters and Government is *'consider-
ing™ every issuc in ils leisurely way. 1
discovered a priceless sentence in the latest
Home Ministry's Report at page 65 and 1
am gquoting :
“The unemployment problem conti-
nued to engage the attention of the
Government during the current year.'

Problems continue to *“‘engage the atiention™
of the Government ! The Government is
“considering’™ everything, Bangla Desh or
whatever else.  Government is considering
the tightening of relations with the GDR
or DRVN. What is the rcason ?

What is the fact of the matter ? The
fact of the matter has got 10 be confronted.
If we do not, we shall have to pay for it

later. The fact of the matter is that
Government has got cold fect. It is not
forbearance, it is not wisdom, but sheer

cold feet. Inspitc of the Pentagon Papers
revelations, we cannot stand up to the United
States and the other imperialists. That
indeed is the fact of the matter,

And this is illustrated most of all in the
case of Bengli Desh.  You may have noticed
that Mr. Harold Wilson in Great Britain
made a belated discovery of a Pakistan
Lobby in While Hall. I am sure there is
in South Block an anti-Bangla Desh Lobby.
I am sure the Anglo-Mandarins who infest
that place are unhappy over the resurgence
of East Bengal. 1 am sorry to have to add
also that I have my doubts about the
External Affairs Minister’'s own interest in
regard to the freedom movement in Bangla
Desh. His allergy has been quite a well
known feature of our Parliamentary experi-
ence in the last four months. Recently he
has been making futile efforts to try to shed
that allergy, but I would like him to tell us,
1 do not know if it is correct, in regard to a
speech which he is supposed to have made
on the 17th June in Washington to the
National Press Club, where he talked about
a ‘‘political scttlement,” where he talked
about a “‘united Pakistan,” where he said
that the refugees would be sent back even
before there was a political scttlement under
“‘guarantees” from the Government of
Pakistan, meaning the Government of Yahya
Khan in Islamabad.

I am told that in that speech he
expressed himself in favour of an agreement
between Pakistan rulers and the “‘moderate
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elements’” in Fast Bengal. 1 do not know.
The External Affairs Minister has displaved
in this House over and over again an allergy
to the issue of Bangla Desh, which is in
keeping with the existence of- what 1 am
absolutely sure about—an anti-Bangla  desh
labby in the South Block. 1 find the Prime
Minister as the public relations woman of
the Cabinet from time to time trying to put
up a brave face : but it does no good.

Occasional consultations with the leaders
of the Houw we know what sort of
consultation it actually  is —are not enough.
The External Affairs Ministry never had the
time to have a mecting with the Consultative
Committee ; it was also formed very late.

1 also charge the Government of India
with propaganda failure, which was either
deliberate or due to political illiteracv. Our
men on the b cvernywhere et sleeping dogs
lie on the issue of Bangla Desh ; no lead
really was given from Delhi. T do not know
why no special c¢ffort was made in the Arab
world, why it was not sought 10 be explained
that the Islamie priaciples of democracy and
social discipline as sought to be applicd in
East Bengal by a prepominantly Muslim
population had led to tremendous democratic
upsurge of which to country like the UAR
ought to be proud. I am sure nothing of
the sort was sought to be purveyed to the
Islamic countrics.

I should like to know why there was no
contact sought to be made with China.
There is some talk about China showing
some signs of thawing towards us. Why did
not we take iniuatve in regard o Bangla
Desh 7 Why cannot we go to China 7 Why
capnot we ask them to put their views on
paper much more clearly and unambiguously
than they have done so far 7 Have we no
sort of diplomatic role 10 play 7 We sent a
lot of Ministers on globe trotting expedi-
tion. It is such a ridiculous operation that
1 do not wish to refer to that matter over
and over again.

Why was it that we went out of our
way to help the Government of Ceylon to
suppress an internal insurrection and never
even inssted in a diplomatic fashion on
some kind of a quid pro guo 7 Our friend
Ceylon gave facilities for the murderous
assault on the people of Bangla Desh.

1 say our propaganda failure is very
clear. It is not the propagandas success of
the Government of India that has brought
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about the humanitarian sympathy of the
world ; it was cholera which did it ; it
was the television system in those countries.
.« « o (Imterruptions) 1t was  cholera rather
than the official propaganda apparatus of
Sardar Swaran Singh which did it. It was the
intrepid Press correspondents  and photogra-
phers who gave to the people of the world
some idea of the enormity taking place in
Bangla Desh It roused the conscience of
humanity ; the world conscience was roused.
But the conscience of the World Powers is
still in a coma which not all the visists of
Sardar Swaran Singh and company have
been able 1o cure.

In regard to our approach to the United
Nations and other international forums,
even Sir Alec Dougles Home in the British
House of Commons said it was for India
and Pakistan 10 go to the United Nations
or to the Security Council because some
British Membors of the House of Commons
had asked for a refercnce 1o the Security
Council or to the United Nations.

The refugees are coming. Ten million of
them are likely to come, althogther. Or
even more, perhaps. We are getting only
fiftzen per cent of assistance from the world
community. Itis a running sore in our body
politics which is developing into a gangrenc
which 15 going to prove fatal and we do not
know whal we are going to do about it.

Government, | ay in accusation. made
no important diplomatic gesture ; never
recalled our High Commissioner in Islama-
bad except once for a very short while ;
never  asked for the winding up of our
Deputy High Commissioner’s  Office in
Dacca but waited for the Deputy High
Commissioner to be kicked out and now to
be made a prisoner ; and when Pakistan
sent a man called Mehdi Masud to Calcutta,
gave him VIP treatment ; we never declared
one single person in the Pakistan High
Commission, including the man whom [ had
named, the military officer who was respon-
sible for the torture of Mujibhur Rehman
in the Agartala conspiracy casc, as persona
non grata.

16,00 Ars.

This is the way in which our Govern-
ment have bechaved. We made no propa-
ganda, properly speaking, for recognition as
far as Government's agencies arc concerned,
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1 have here an analysis of the Indian and
Foreign Review—issues for April, May, June
and July-these four months, There is one
article on recognition by Mr. Justice Tek
Chand, a former Mcmber of this House—the
prohibition report man-- and that was against
the idea of recognition,—the only article
which appeared in  the Indian and Foreign
Review. Whoever might be responsible for it,
should get the order of the boot straighta-
way. Here is a paper which prints only onc
article on recognition and that is against
the idea of recognition,

Then we have soft-pedalled our protests
to the United States over its treacherous
arms supply. 1t was only later that Sardar
Swaran Singh's own language became a
little warmed up  But when he began, he
was very gently asking the United States to
behave in conformity with the great demo-
cratic traditions of that country. Then we
went out of our way to welcome that  man,
the Kissinger of Death. We were unable
even 0 conceive his blackguardly schemes.
The Prime Minister goes out of her way to
receive him. He could have been received by
the Cabinet Secrctary and left at that. If
Sardar Swaran Singh wanted to talk him, he
was very wclcome, but there is nu reason
for the Prime Minister to go out of her
way. The Commander-in-Chief dines and
wines with that person at a time of political,
military, diplomatic and other kinds of
lension in this country, The big guy goes
out to Yahya Khan, and faking a tummy
ache, pushes over to Peking and a new
pseudo-thriller is supplying material to the
world press. Now, Nixon and Mao are
to have their pow-wow ve-y soon, and our
cold feet arc already nearly frozen, and 1
had better ask Sardar Swaran Singh : you
get out of this fright, this spineless indeci-
sion and fear of the world around us.

It so far as the proposed Nixon pilgri-
mage to Peking is concerned, in so far as its
tonfession of the failure of American policy

Viet Nam and elsewhere is concerned, it
8 certainly a very good thing. But in so far
is the incalculable, opportunist and reac-
fonary implications of a nes combination

i reactionary forces and a new Peking-.

Nashington axis is concerned, we have to
extra careful, and that is why at this
int of time we must not just think of our

roblems and tasks as inconsequential. We

ust not think that big things are happen-
in the world, and this Bangla Desh god
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all that sort of thing is very small fry and so
let us not worry about it ; let us therefore
loll back into passivity and pious declara-
tions which have been meat and drink as
far as our foreign policy spokesmen are
concerned.
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Therefore, the conventional, lifeless,
status quo diplomacy, operated by a supine
bureaucracy and directed by a timorous
government has landed us in this soup. This
must give way to a dynamic, progressive
and daring and principled policy. There
must be—and this is what the country
stresscs—immediate recognition to Bangla
Desh, accompained at the same time, with
an assurance that all civilised facilities and
assistance--economic, political and diplomatic
support—would be given to Bangla Desh
including help about training and equipment
of young and able refugees so that they
can go back, join and fight in the freedom
movencnt.

At the same time, we have to emphasise
to ourselves and to the world (hat recogni-
tion does not by any means imply a war or
even a confrontation with Pakistan. We
excrt diplomatic and political influence to
securc other government's recognition of
Bangla Desh also; we exert public and
private pressure for the release of Mujibur
Rahman Khan; we tell the world at the
same time that India under no circums-
tances would take the initiative for a war
with Pakistan. We tell the world that our
role is strictly limited 1o help and support
of Bangla Desh born out of historic neces-
sity ana the most massive popular resur-
genee and freedom struggle which is now
finding shape in a combined force—with the
National Awami League, thc communist
party and other forces, all combining in
East Bengal,

We have also to tcll the world about a
guarantee which we give that on no account
Indian Muslims would suffer by reason of
the conduct of the West Pakistani Govern-
ment. We have to tell the Arab world in
particular and other Islamic countries that
if they really and truly carc for the princi-
ples of Islam operating in social and politi-
cal life, they should come to the support of
Bangla Desh,

We should tell the so-called democratic
countries which appear to believe in the
ballot box that if Bangla Desh fails under
the Yahya jackboot, good-byc to all tali
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about Parliament, about democracy and

about clections in our part of the world.
The world should know that if that happens
in East Bengal, in West Bengal and the rest
of India, the infection would spread. There
is no doubt about it. If the experiment of
something like revolution by consent in
Bangla Dwsh fails, then all talk about demo-
crarcy and parliamentarian s so much
moonshine and nonsense,

At this turning p iat, therefore, in South
Asia’s history, India’s role is crucial.  How-
soever we mav suffer fiom an iaferiority
cemplex, we have to play that relein cur
own interest. as that of democracy, seculari-
em and socialist c-erywhere,  You, Sir,
arc learned in the lore of our country :

FFe 9T W AN qUA: |

That was the Gita injunction : Let us
not give wav to impotence. let not our
hands and feet be ticd  Let us not be in-
hibited in the manncr we have been. |1
discover, on the contrary, complasanc:
everyw here and in this miserable rag, Indiun
and Foreipn Review on the st Apnl, 1971,
in our syv<hophantic country and the atmos-
phere of flattery, there was published a
Sonnet to Mrs. Indira Gandhi. Two of thoswe
lines were

*This wear of nincteen seveaty-one chall

mark
Unerringly, your tryst with
destiny.™

I hope the tryst with destiny is met.
This is the kind of talk which is indulged
in ! But let there be some little action to
give some substance to this idea of tryst
with destiny. Government must give up
its weak-kneed stand. OQur people must get
the feeling. which | am telling Sardar
Swaran Singh, they have not got today,
that this Government, especially the Exter-
nal Affairs Ministry, can be trusted to look
afler the legitimate interests of the country
and the honour of our India. That is
the problem beforc us. That is why at this
point of time India must d» her duty.
India must be brave and courageous and
everything clse that is worthwhile will
follow.

MR. CHAIRMAN: Shri K. R. Ganesh.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R,
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GANESH) : Shall 1 lay them on the
Table ?

MR. CHAIRMAN : Yes ; you may lay
them on the Table.

16.07 hrs.
MYSORE BUDGET, 1971-72

THE MINISTER OF STATF IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : I beg to present a statement
of the estimated receipts and expenditure
of the State of Mysore for the year
1971.72.

Statement on the Budeet of Mysore State for
1971-72
Sir,

As the House is aware, following the
Proclamation issued by the President on the
27th March, 1971 in respect of the State of
Mysore, a ‘Vote on Account’ was obtained
for a period of four months to enable the
Mysore Government 1o incur essential expen-
diture and carry on  adnunistration and
development  The period is coming to a
vlose.  Accordingly, the State’s Hudget for
the full year 1971-72 is now  being presented
10 Parliament.

The revised Budget Fdtimates for
1971-72 show a surplus of Rs. 7.7% crores
on revenuc account as against a deficit of
Rs. 248 crores anticipated earlier,  This is
largely due to several steps taken recently to
improve resources and cffect economies in
cxpenditure wherever feasible. The total
revenue receipls are now eslima'ed at
Rs. 281.57 crores as against the earlier esti-
mate Rs. 273.05 crores. The improvement
of Rs. 8.52 crores is mainly due to larger
devolution from Centre (Rs. 2.23 crores) and
better collections expected under Stale taxes,
particularly State Fxcise Duties (Rs. 2.93
crores), Sales Tax (Rs. 1 crore) and Electri-
city Schemes (Rs. 2 crores). The ecxpendi-
ture met out of revenue is now placed at
Rs. 27379 crores as against Rs. 275.94
crores in the ‘Vote on Account’ Budget. The
reduction of Rs, 2.15 crores Is the net effect
of economies in departmental expenditure
under Land Revenue, Police, Education,
Public Works and Forests, partly off set by
additional provision of Rs. 1.68 crores which
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has become necessary to accommodate cer-
tain items which had to be provided for
subsequent to the presentation of the Bud-
get in March, 1971.

The provision for capital expenditure is
marginally high=r at Rs. 38.90 crores, com-
pared to Rs. 38.79 crores in the earlier Bud-
get.  The overall deficit is now placed at
Rs. 15.72 crores. While some concrete steps
have been taken to improve the State's
financial position, there is no gainsaying the
fact that some basic problems remain and
it is our hope that we will be able to take
further steps towards their solutions. | may
assure the House that the State’s budgetary
position will be kept under continuous re-
view to see what further measures are neces-
sary to cover the gap in resources.

The Budget now provides for a Plan
outlay of Rs. 72.25 crores. The State has
been able to mobilise additional resources
to the extent of Rs. 2.5 crores by rationali-
sation and revision of electricity tariffs from
10th April, 1971, in accordance with the re-
commendations of a Tariff Committee which
had gone into the question. In the context
of the large development programmes which
the State Flectricity Board is undertaking,
particularly under rural electrification and
providing power to irrigation pump sets,
the restructuring of tariff was imperative.

The Budget includes a provision of
Rs. 7.12 crores as non-Plan expenditure on
certain irrigation schemes in the Cauvery
Basin which have been continuing from
previous yedars.  The Mysore Government
have been pressing for some time past for
iwlusion of these schemes in  the State
Plan. As the House is awarc, these are
the schemes which are under dispute and
discussions are currently being held with the
Governments of Tamil Nadu and Mysore in
this regard.

The Budget provides for an outlay of
Rs. 12.54 crores for Centrally sponsored
schemes. About Rs. 8 crores will also be
provided by the Centre under special pro-
grammes for small farmers, marginal far-
mers and agricultural labour as well as for
special schemes to relieve rural uncmploy-
ment. In addition the State Government
have also initiated schemes for allevidting
the problems of cducated and rurai un-
employed.

ASADHA 28, 1893 (SAKA)

GUJARAT BUDGET, 1971-72

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : | beg to present a s atement of
the estimated receipts and expenditure of the
State of Gujarat for the year 1971-72.

Statement on the Bileet of the Government
of Gujarat for 197172,

Sir,

I beg to present the Builzet of the
State of Gujarat for 1971-72. The House is
aware that a Proclamation under Article
356 of the Constitution was issued by the
President on the 13th May, 1971 in respect
of the State of Gujarat. By virtue of this
Proclamation, the powers of the Legislature
of the State are now exercisable by or under
the authority of the Parliament. The
Budget of the State of Gujarat for the year
1971-72 was presented to the State Vidhan
Sabha in March, 1971 but only a ‘VYote on
Account’ was obtained for four months ie.
upto the end of July, 1971. Accordingly
the State's Budget for this year is now being
presented to Parliament,

The Budget Estimates for this year show
a surplus on revenue account of Rs. 1435
crores ; the receipts are placed at Rs. 233,17
crores and the expenditure met from revenue
at Rs, 21882 crores. The provision for
capital expenditure is Rs, 46.43 crores. The
current year is expected to close with an
overall deficit of Rs. 1.29 crores. The deficit
is however, likely to be fully covered
through normal improvement in income and
possible savings.

The Budget for 1971-72 provides for an
outlay of Rs. 98.67 crores for the annual
Plan of 1971-72 which includes Central
assistance of Rs. 31.60 crores. The provi-
sions for agricultural programme including
cooperation, community development and
irrigation account for nearly 39 percent of
the Plan outlay ; the power Sector accounts
for about 28 percent ; indusiries, mining,
transport and communications account for
11 percent and the balance is spread over
the other sectors. In the formulation and
implementation of the annual Plans, em-
phasis is being laid on ameliorating the
conditions of scheduled castes, the scheduled
tribes, small and marginal farmers, landles,



0 Gujarat JULY
[Shri K. R. Ganesh])

agricultural Jabourers, village artisans,

inpustrial and low salaried workers and

other weaker sections of the society. A
specific provision of Rs. 25 lakhs has been
made for mew schemes for the welfare of
scheduled castes and tribes.

The State’s economy on ths whole s
making good progress on the agricultural as
well as the industrial front. During 1970-71,
foodgrain production in the State is expected
to reach the figure of 3% lakh tonnes against
10 sV lakh tonnes in 1969-70. The produc-
tion of groundnuts wis also satisfactory.
Mecasures aimed at intensive cultivation,
modernisation and mechanisation of agri-
culture, use of high ivielding varicties of
seeds and fertilizers and increase in irriga-
tion facilities are under way. The construc-
tion of head works comprising earthen and
masonry dams and head regulator of the
Ukai Propct is neanng completion.  Preli-
minary work for the construction of the
dam for Sabarmati (Dharoi) Reservoir
Project and Vasana Barrage Works has been
undertaken. The Tapi embankment scheme
estimated to cost Rs. 445 odrores will be
taken up as a part of flood control works.

The State has completed the programme
of legislation for abolition of intermediate
land holders and the tillers of the soil have
been made owners of the land, subject to
payment uf the prescribed price 10 the
landlords. For this purpos: the Gujarat
State Co-operative Land Development Bank
has drawn up a scheme which envisages
providing funds io the tenants for payment
of purchase price to the landlords to  secure
full title of land, the amount advanced by
the Bank would be recovered from the
tenants in suitable instalments.  The scheme
will cost Rs. H crores and the State  Govern-
ment has undertaken 1o bear the lmses, if
any, incurred by the Bank.

the State
significant
organised sector.

The industrial production in
during 1970-71 registered

improvement  in  the
The Indian Petro-Chemical Corporation
Limited has started its work. The Aromatic
Project is expected to be commissioned
towards the end of 1972, The Naphtha
Cracker estimated to cost Rs. 30 crores, is
expected 1o be on stream in early 1974, A
Fertilizer Project in the Co-operative Sector
is also being cstablished at Kandla-Kalol.
The Corporate network comprising Gujarat
Indusuial Developmeat Corporation, Gujarat

M, 1971
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Industrial Investment Corporation, Gujarat
State Financial Corporation and Gujarat
Small Industrics Corporation is playing its
role in providing infra-structurc [facilitics
and financial assistance to large and small
scale wunits in the State. The Gujarat
Textile Corporation is duing useful working
in restarting sick textile mills and providing
employment to workers rendered jobless by
closure of several mills.

The Gujarat State Electricity Board has

undertaken several schemes 1o meet the
increased demand for power by industnies.
The schemes for expansion of [Dhuvaran

Thermal Power Station with an additonal
capacity of 20 M. W, and Ukai Hvdro
Project with M0 M. MW, capacity are in
advanced stages of implementation.  Consi-
derable progress has been  achicved in the
field of rural electrification ; 3,951 villages
and 66,159 wells have been clectrificd il
the end of March, 1971

A provision of Rs. 4% crores have been
made in the Budget for education 1t repre-
sents about 20 pereent of the total reverue
cxpenditure.  Primary education and Sevon-
dary cducation Tor girl students is free in
the State ; the scheme for grunt of fee
concession to the boys in the sccondary
schools has also been liberalised. A sum
of Rs. 25 lakhs has been provided in the
Budget for additional assistance to educa-
tional insiitutions including Science Colleges
and for providing scholarships to poor and
deserving students,

With a view to providing some employ-
ment  opportunities in the rural arcas a
scheme called *'right to work™ has been
formulated and a provision of Rs. 30 Jakhs
has been made in the Hudget.  Under this
scheme, 12 Ambar Charkha Centres in six
districis of the State have been sanclioned
which will provide employment o over
1500 persons. Under the Central Seclor
Scheme for chronically drought affected
areas, programmes of minor irrigation,
roads, soil conservation etc. are being taken
up to relieve the problem of unemployment
in these aceat. A scheme of ‘“*Educated
Employment Relic(*' has been evolved for
which a provision of Rs. 30 lakhs has been
made in the Budget.
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WEST BENGAL BUDGET, 1971-72

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : |1 beg to present a statement
of the estimated reccipts and expenditure
of the State of West Bengal for the year
1971-72,

Statement on the Budger of the State of
West Bengal tor 1971-72

Sir,

Whea the State’s Budgel
to this House on the 27th March,
obtaining a Vole on Account for four
months, it was hoped that it would be
possible for an clected Ministry to assumc
oftice in West Bengal. The House is aware
that President’s Rule was lified from West
Bengal and a Ministry took office on the
2nd April, 1971 ; but a situation arose which
resulted in the issue of Proclamation by the
President under Article 356 of the Constitu-
tion on the 29th June, 1971. Under this
Proclamation, the powers of the State Legis-
lature are now exercisable by or under the
authority of the Parliament.

was presented
1971 for

2. In the Statement on the Budget on
27th March, 1971 it was indicated that a
fuller review of the budgetary estimates
would be undertaken when the final Budget
was presented later in the ycar. On account
of the unforeseen vourse of events in West
Bengal a detailed review could not, however,
be made. The 1evised Annual Financial
Statement now being laid before Parliament
incorporates only such changes as were
considered cssential. A brief summary of
the main changes along with a detailed
explanation thereofl has been given in the
Supplement which is being circulated along
with Budget papers.

3, The revised Budget, after taking into
account the dues payable to the Centre and
other changes, now reveals and overall
deficit of Rs. 19.34 crores as against the
earlier estimate of Rs. 28.60 crores. 1 am
not happy about leaving a deficit of this
size uncovered but in the special circumst-
ances prevailing in West Bengal it appears
1o be unavoidable. The State has been
inundated by refugees from East Bengal
and the influx in still continuing,  Although
the expenditure on account of evacuees is
being borne by the Government of India,
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the huge influx has incvitably affected the
economy and the administration of the
State. It is, however, ‘proposed to under-
take a detailed appraisal of the resources
position of the State in consultation with
the Planning Commission during the course
of the year in order to sce whether, and to
what extent, the gap in the Budget estimates
can be narrowed down.

4. Briefly, the position is that the
revenue receipts in the current year now
stand at Rs. 366.15 crores and the expendi-
ture met from revenue at Rs. 384.92 crores.
The Budget Estimates include a provision
of Rs. 50 crores for evacuees and there is a
corresponding receipt of Rs. 50 crores of
Central assistance in the shape of grants.

5. Net receipts under permanent debt
including market borrowings are now placed
at Rs. 10.05 crores and the loans from the
Central Government are estimated at Rs.
76,79 crores. This includes a provision of
Rs. 10 crores by way of a special accom-
modation loan from the Centre which would
be subject to review in the course of the
year.

6. Repayment of Central loans now
stands at Rs. 50.60 crores. Advaaces by the
State Government are estimated at Rs. 25.71
crores. Expenditure on capital account is
now estimated at Rs. 37.61 crores.

7. After careful consideration of the
circumstances prevailing in the State at the
moment tke Annual Plan outlay has been
increased from Rs, 65.13 crores to Rs. 66.63
crores for which the Central assistance will
be Rs. 44.20 crores.

8. A provision of Rs. 10.8]1 crores has
been made in the current year for Centrally
sponosored schemes which are fully financed
by the Central Government.

9. Hon'ble Members are aware that a
statutory authority known as the Calcuita
Metropolitan Development Authority was
set up last year to implement the develop-
ment schemes in Calcutta Metropolitan
Area, 1970-71 the Authority received Rs.
19.83 crcres from various sources, including
the Central and the State Government, hut
the entire amount could not be spent prim-
arily on account of the fact that works
could be started only during the later part
of the year and some time was also taken
in setting up the organisations and complet-
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ing other preliminaries. During 1971-72 the
outlay on development programmes in the
Calcutta Metropolitan Area is likely to be
of the order of about Rs. 50 crores. This
includes Rs. 5 crores for Bustee Improve-
ment which would be financed entirely by
Central grants and Rs. Y.54 crores earmar-
ked for such schemes in the State Annual
Plan. In addition, the Calcutta Metropo-
litan Development Authority would also get
esources from market borrowings. loan
assistance from the Government of India
and as its share in the income from octroi,

10. The Central and State Plans are all
steps towards increasing investment in the
key sectors of the economy. West Bengal
already possesses a large industrial base and
bas adequate potential for further industria-
Ination. Though the law and order situa-
tion should improve for revivimg the invest-
ment climate, it 1s also true that economic
regencration of West Beogal resulting in
expansion of employment opportunities
will have impact on the situation. A ncw
Industrial Reconstruction Corporation with
headquarters at Calcutta has been set up.
This Corporation is expecied to play an
active role in reviving sick and closed
industries. Haldia is going to be a major
Port and an oil refinery is being establisned
by the Central Government at Haldia. The
rural employment programmes initiated in
the Central Budget of 1970-71 have also
been taken up for implementation in West
Bengal. New employment oriented schemes
fully financed by the Centre arc also being
started in the State. 1 fervently hope that
Hon'ble Members belonging to all sections
of the House will extead their cooperation
in bringing back a climate of peace and
security in West Bengal and regenerating its
economy.

16.08 hrs.

DEMANDS FOR GRANTS,
1971-72—Comd.

MinisTRY OF EXTERNAL AFFAIRS—Contd.

SHRI UNNIKRISHNAN (Badagara) :
Sir, at the outset, I want to tell Prof. Hiren
Mukerjec that the tryst with destiny to which
Mrs. Indira Gandhi had been summoned
will be fulfilled, as also the commitments we
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have given 1o our people. 1 am glad that
this House has got an opportunity Lo discuss
our foreign policy at a crucial and critical
juncture of our existence and that of this
sub-continent and the world. The face of
this sub-continent today has changed con-
siderably with a dictator Committing &
massive genocide never heard of or seen in
the pages of history. But  this kind of
genocide, as my hon. friend, Shri Amrit
Nahata, who spoke before me has said, is
hound 10 meet with the dvom that the
previous attempts at genocides have in his-
tory. History has seen the fate of several
such tin-pot dictators, and the fate of Yahya
Khan cannot be and need not be Jdifferent.

I beg to submit Sir, that an entirely new
element has crept into the situation and
that is the attempt at dctentc that the
military  industrial  complen  ruling the
United States is trving with Peking warlords
I see in this some positive kind of gain i
the sense that we have alwayvs been trying
towards this end for vears together. | sub-
mit that this 1s of tremendous  consequence
to the future of this sub-conunent. [t may
be too carly 1o say whether the cuisting
patterns of multi-alignments in international
relations might get dissolved and new Bi-
alignments would take shapc ; of this one
cannol be certain, but I want 0 say that
this is not just normalisation of relations
between the Iwo countries ; it is an  attempt
at re-shaping the entirc international rela-
tions on the basis of a new power equation.
We have reasons to be concerned about this
and I hope our diplomacy will be alerted to
grapple with the mcaning and significance of
this development.

Apart from the prospects of personal
fortunes of President Nixon, the military
industrial complex that is behind the presid-
ency has reasons to acquire this new posture.
Only today | was reading that Senator
Wilburt Mills has said that domestic con-
siderations will weigh more in the next
United States’ presidential contest, and he
emphasized that the real problems were of
inflation in the American economy and the
growing unemployment figures. It is known
to all that United States has been defeated
by the great heroic people of the Vietnam,
and there is a freat forment of the younger
generation in the United States and the
non-confosmist youth of U.S.A. are refusing
to be swbdued by the complex that is ruling
the United States and President Nixon can
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hardly afford 1o ignore that. The empire
of dollar is cracking today and the entire
structure of the industrial complex is facing
a crisis in the United States,

The timing of the announcement may
have something to do with the SALT talks
that have been progressing and may have
been intended as a warn ng to the Soviet
Union, but thete were clear indications in
1he United States” home front to suggest this
change. As my hon. friend, Shri Amrit
Nahata has pointed cut, we are not surp-
rised at this change ; may be about the
timing of the chaage because Chairman
Mao with his Mona  Lisa smile has been
moving about for quite some time and he
was ever willing to oblige. It has also been
known after the famous journalist Edgar
Snow went to Peking, 1 think in December
last, that this was coming. But this is only
of academic interest.  What is of intcrest is
the accomplished fact. The attempt at
deiente has now become an accomplished
fact and this country has to be concerned
about it

Non-alignment,  about which some
reference was made in this  House, was
never conceived as a hind of mantra. What-
ever the critics of our foreign  policy might
say, it was ccrtainly a positive policy, it was
a lively policy and it was a vigorous policy.
It has helped us and 1 assert it has helped
the world at a critical jupcture of human
existence. In a bi-polar world 1t has always
helped to soothe the wounds, But the world
has changed since then and new problems
and possibilitics have arisen. S0, a vigorous
diplomacy has to acquirc new initiatives.

Only today 1 was reading the great
editor Frank Moracs writing about ‘real-
politik’ coming into play. Heis socry that
the United States has fallen into a trap. He
says he is sorry his friend Nixon was going
to be made a monkey out of the situation.

: But realpolitik, as Professor Mukherjee has

" helped in this by Washington.

referred to, is in Bangla Desh.
Seventy five million people of Bangla
Desh, Sir, have been put in chains by a

massive kind of dictatorship. They ag
With every

- now diplomatic initiative that is going on

it is becoming clearer aud clearer as to who
is behind this enslavement of the people of
Bangla Desh. Pakistan, Sir, has always
been a geographical absurdity. 1 remember
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Prof. Gunnar Myrdal writing in his *‘Asian

Drama’ that such a nation has never existed
and cannot cxist because Pakistan s a
geographical and ethnic absurdity and this
clique that is ruling Pakistan is trying lo
save its face and trying to save the unity of
Pakistan. But it has already cracked and
it can never be put into pieces again.

Sir, now coming to the problem posed,
that is, of China I am of the opinion that a
new ipitiative is called for from our side for
normalising our relations with China. China
cannot be wished away. HBecause of geogra-
phical and historical reasons she will con-
tinue to be our neighbour and no amount
of allergy can wi~h away this faclt; no
amount of temperamental or emotional
likes and dislikes can wish away the fact of
China being a powerful, and a great neigh-
bouring country with 750 million people.
Looking back, I feel, Sir, it was a wrong
decision we had taken carlier to reduce the
level of diplomatic relations that we had in
Peking. 1 hope, Sir, our Government will
seriously consider and there is no loss of
face in this to raise this to Ambassadorial
level. We need not to be afraid of anything
if we resume dialogue with China and, I
feel, time is well past when we should have
taken such an initiative.

Our one and only true friend in the
world, Sir, over the last decade or more has
been the Soviet Union and they have stood
by us in all our trials and tribulations and,
I hope, our relations will get strengthened.
Apart from this, Sir, there are other
powers—though not so big as the Soviet
Union=like the G.D.R. with whom we
hav: a trade of more than Rs. $50.55 crores
but still ] am amazed to find that the South
Block is refusing to recognise this fact and
that our Government is toeing the line of
some officers of our forcign service. [ hope
the G.D.R. will be recognised soon and also
the Provisional Government of South
Vietnam.

Sir, a reference has been made about
our relativns with Arab  States. T do not
suggest that we can take it for granted our
friendship with Arabs nor should they but
at the same time what we were grappling
with in West Asia was the forces of Arab
nationalism. It is true that certain new
clements have arisen in the Arab world
which we should be concerned about but
that does not mean that we should break
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off our friendship with those Arab elements

which have been friendly to us and those
countries which have been friendly to us.

Now | come to the problems regarding
our foreign service. | know there is lot of
discontent in the forcign service particularly
at the vounger level which we can hardly
ill-afford at this junciure and, | hope,
Sardar Swaran Singh Ji will take note of
this. There have been all kinds of people
getting into the foreign service and getting
promotions and at this jucture of our
history when it calls for vigorous diplomaltic
initiatives it should be understood that
*“‘cocktail mixers'’ alone are not fixed into
this service. It has become (oo exclusive a
service and in many arcas hostile to new
ideas. Unless closer collaboration is achieved
with universities and different academic
circles and other intellectual circles in this
country we cannot afford to give a new look
to the policy.

As 10 the problems of thc Foregn
Service, 1 would suggest some kind of a
Commission as they had in the United
Kingdom—the Duncan Commission—to
enquire into the whole range of the pro-
blems of the service including a pay rise.
Even in most of our public scctor under-
takings, boys begin their life with Rs. 1200
and Rs. 1,000 whereas apart from the
foreign allowance, a beginner here gets only
Rs. 400, So, the whole pay structure has to
be revised and it should be possible 1
do so.

Now, that the whole basis of power
equations in worled is changing it calls for a
vigorous diplomatic initiative, which 1 hope
will come from this Government. It cannot
be a kind of non-alignment that has so far
been understood 10 be some kind of a
mithaiwalla’s business, but in the present
context it has to acquire & new meaning
and purpose. We must have vigorous
implementation of our policy. There can be
no purposc in foreign policy unless we have
internal choesion and unless it is backed by
real economic strength. | done say that the
leadership thas we have alone can guarantee
this.

SHR1 PILOO MODY : Hear, hear !

SHRI UNNIKRISHNAN : | am sure,
this Government alone can redecm these
pledges and also give a new lock 0 our
{eseign policy.
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&t waw fagrd ¥ (wrfoas) ¢
aurefa off, fazw Afa &1 ST g &
e feal #1 gam AR A w£@T
gt & o fga rqrdt 2 1 feeg fama
W waAr gt oftfeafas & wqae @
feat ) T w7 ¥ IJowww N faRa
Afr ot 2 37w @ Srfeg
g% gg w3 § ¥rf asrw ag pfE
garqr Aft gurt sprow  fgAl ®1 W@
A ETAT L

FATAT & a2 W 1T GTERTT &
fremar a3mT mar 1 gt AT qEEr
et fasma w97 st amA §
a%7 gu &1 guh g4 3 Faawr ag wx7
Ferafawr § ag auw A 61 4 arraw
% qrara Aty afga age & a7w faam &
g was< 9% fE ag @ aqr /=9 qw @
47 8 T FZM AT AT g WEIOEQ
& 3@ 8 om gt yft w1 ogw s
A0 1 g1 a1 IW oaw &7 #vf =w9f afy
F@T1 | @ Y ws U g 3@ AW aW
®7 %1% UM, QA1 731 frAre 24 | g
A v g f& gw woet fagw
dfifa 71, ara 11 wfm@m @A =,
a9d) drdl 1 gifwa M w1 AR
AT § WA ¥ oF qgr afea & wq A
oY1 FIA KT ATGA A¢Y 4471 q% |

aamfa @, fara arfw, dwdi|,
agufera, gadefiy wr wru, wed
wraATd § | % wre gura wfwe Amar
1 ¥few og qErex orvie wex frdft
e & sfewifa fakg Aifs w o
oY X wwA | gw I g gy R &
grx 7t § 1 sz o gfaar aror § 3Ew
quw w7 gH fadw Aifx w1 frefog son
gr )

T qwefier v wawhr fear weg-
fre i & wrr, AR Wi iy ¥
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gardy d¥s & gur e fear 1 g arfs-
e & arg fxar & avaean 51 faw
s ¥ sifaw Y | afsr IwEr ggEl
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Fgfire 9 fagz a1 @ &1 WA
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afefrafa &1 0% T R 1 W@ gwaA fadw
A w1 fagtem fear @ ST ae d
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gZ 99 @1 97 | gW I9 gd W A€ T
A 7 DA TE Fogmn @A
M guT Afa I gz aw Hw 9
afer 7w fasg AN ofcfmfa agw
m, e fzr & @ ¥ AE, W%
%7 G2 @) M, wE gew AWV T,
dYfFT v gredm w1 ¥z @ T, €W
01T gHIAT ¥ WM gg wArA @,
A1 faFz gra A Az s gR 7 we
fagw Aifs & aiamT =@t @mar, ewv
aftada 74 fkur 1 29 am-Tersadz )
T7X AR FT IHFT AT F7F W HUT
A w1 99 7g & R s
Ay fagm Afg gr =% o 998 *
fadya 7 & wFar AfFF M AA-
tarzad 1 wd 3z 3 fv gw ard-ard
¥ fedt o 29 & arq woa & AETEA
FIA WA g9 T8 AFUFT & AT9 I @
J, AT FE R AN FTQRE AW &
ZHT TN XY wfear = B aEA T FT
@ 91 &t f5z ag z Frde 1 o Aifa
7 & gt uedy fadl F1 dw w
=t ¥ wf 7 gy fadw Hifa & o I
B & 37w g w7 wwdt ¥

wTafer oY, wrer dw & WA ¥ A
ary f5x & fag we dt § fs 23 ameil §
o frr i e b W g A R
ferafugix v § 1 ot aor & frparfy

ASADHA 28, 1893 (SAKA) (Min. of Agri. & Extl. 24

Affairs)

QTR EAT@Hg@W A4 & fay @@
T Aradt ag o, gfeFw & wvaw 30
Ara A FqT gEqT ATQAr | A9 AT
g #g @ ¢ f% geyy gEd W sarET A
avdt @\ wa agr wFra %) feafa 4
aifera aaTe 3¢ " AgYr 2 qwal,
AT A agr =gt | @Al g #
faearfes wra s o &1 @ JTe
F1 WTHAT FTF AFAT F1 OATHAT ALY
2 wrA & Mwar w1 wafacg qff dvra
& @19 I3 AT 2 |

& zfrmr & A W Qo A
a7 @mE ag gun fgal #1 WA @
g1 a@ & o7 ogwa foxar faard
IO FAA F@, oA a7 F
qRAFT & A9 Sifaga ww F1 A9 gg
aT | g9 7 WYT I &1 arq foar 1 g
3 AN 5 g 1 w1 A IAE Aw
At afur guz 31 avmm 33 ae
wfeameal § «& &7 1 ag gaTdt WmIT ®
for 78f o @ & | g T amre & A%
aY #Y fAeT 77 & fog o dare adt 8

aifags & gara fax & ) garede
o # FEHI & 919 9T 39T A guTQr
a1g faar ga% fod gv wod wnird §
afe7 aifaas vt g el & DR
FTH FTAT W@ ¢ A1 gH 90= 781 &, W
Tt frer wfssm &Y sakY 9 &t
T fez f5Y a1 g3 | oiffmm ®
gfaare 31 ¥ a¥froe ®® & dav ar
ITh AT AT IE F§ GHETF AT ¥@ A
¥ ax agy 93 3q & 4g ara faw q%
gy @ %X sgawa ¥ fr afeas sw
gro ofszars & fd @ gfaare e
wEFm AT R Ty
e Aifegs s@ & Aara F ghogre fay
qifeerT F w8 ST 9T - qyfeemy



255 Demands for Gramts

[ wza fagrdr arerda)
o & S JH A W am@ oWk
FRO%T qrferam %1 gfame zar a1 g%
arere 9T e ¥ft arferars sv & ww
HA AT IT0 ) AT EW TH A% ¥ BA |

gL UF I WA FATE & WA A
w13 1 AT Y #r€ FATg g a1 AR 7
drea 1 7Y 7€ 37 a7 AfwT w7 7
IereTartrar 8 oYy o A g A
frfl AT AgT I

AHAFT A8 § A1 F7 F7A7 ATEAT
2 g7 ¥ P FTR ¥ wETET IWE
g AFX grAr FYE A 2 I AT
AT & arz 7wy wfE A oavaar &
g, faZe Afy £ zwd swA aYafas,
uot &far o woA amarfas ofem £
TAH FT /ITA TATAT ZAT, WA WA &
50 #7r¢ i ¥ gwa ag wAwar w
g fEmmat A wer Mz & oev &
difas wm—azr T 7 " A
HEITZ 9IT ® AE B—"ETH 7 & =Y
§ ffx 77w, 38 A fmr =2y 371 afe
a7 7 3frm & foft €3 & g9 7em
mmﬁ&ﬂﬁ'ﬁﬂﬂlﬁﬁm
ARZT TAANT TIA O AR B, 3 FEy P
fe gfam & am m2a 7w 2, zEr W
ma"“r gan, 13 AN I FEA LA
sarar ¢, vAE @ w16 qfvmw At g,
fer a3 %1 afomme a1 37 g
frama & 9 Frgfadmes Trz7aes ¥, 3%
FFI FT OF G5 § 9TFT GATAT ATEAT

g :

“ft  was China’s possession of
nuclear power and her huge Popula-
tion which made Mr Nixon anxious to
improve relations with that country ."

ot gAo QRo AN TAY gwW AW
qrgeaa @ |
o) wew fagr® W @ dr, A9
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Meardl @ & X famr s} gu
(sawams)

auTafy o 7 € ey T A oo
qFAT | €T q7 T WA & fAw ot w2
1 AEA fr SO e A oA 3, Q-
fax aret & woqr ar R, na winifaw
HEgT F7 7qr, v 71 AreA &1 3qe
TE T AFAT | WAT AEY T ARAT
FUTH 3987 F7T 34 2, arfeerrs ¥ wfa
ez F1 Ay gar gar Ad B, W=
7R 9T GTFWM 37 397 & 1 7a gfvar &
AN T FEl 2 ¢ gwrd faim A A
Fetaer frgr & 7 a1 ooy Frzo Afx
FY AFT QAT AT AFAT 2 7

marafa St wrmA mx A AR
AT a7 o a7 wrreww @ Afew fads
Ffy I 24 Wwhgw 77 3 1 A
I fzor Afr gorgarh @ afer,
F4 & ANF T frgvm w73 2 79
1962 & ya #rgfqer S 77w a7
FuAT fEaT At zardt a1 @A A1 7EA
off =z w7 1965 & 39 ofeE A7
arer gAY frar qwv @t A g
aeft g7 T oH7 2a fET WA &
fraf1 7 w1 7371 )

stqia \YQ AT 7 A7 g N

ot wza fagrd sl o A1 gw
o fegfa g 3y & fs anar g § e &
#1E IHTET FAAE FTAF | & 9F 091
2 farm ot At wrag wA gAA-gAd
f& I3 gwg Aranr aI GrAT N FTUdr
a7 ANY FT ATYAT ¢ qAF ARG QAT §
ar aug @17 @ ¢ wifag AT AW &
AT Tw ATy w7 yqvRT T § o A ¥
I & ara & fam § ar Y ? anT gaTd
qUETT AT X & AAma) ¥ ofr gy

wor et ¥ g sgy g v a
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¥ ®  Argar zar aver ok fga
¥ oaE & g oAz ¢ f e
ot oft Fgr g7 g fasm & art |
FEEH A AZA 7 gg g T fE
fasad w1 wRAT AgEA 103 w9 # Iy
o w& fasaa w1 A 0 #7 g7
fegr oo AY azw Y g1 g @ fy
frsa &1 gra= =z 3z fafaan &
7x B A & A7 qmy frm gAgiEgRA &
my. fAa%zaq gzayd gre FW-IF-TATH
TT OF FFAT & | FATT H 97 FT FATAT
qmEAr 2

He urged India to recognise the Ba_ngla
Desh soon.  Lack of de jure recognition

was hampering the efforts of the freedom
fighters to obtain arms from abroad.

nF AA IFE G FA 0 I@E N
¥qz FTHATZ |
He welcomed the proposed campaign of

the Jana Sangh for recognition of Hangla
Desh.

gz %1% aiffEkT adi & (sgasm) o

gamafy A, FITAT T F WArA o7
Z g4 431 97 @ AT 9AT | qE FE
agy gzar f& gn afseam & gg 7%
1t 7 Fgar f& dn=r W H O wreAT
Fard WA w3 Afed qmEr @A
FATA HEFIT T qTAAT T FT IAT! g
ATE FY AZTAAT AT TZ  EWIT FeleT R,
R AFAT 1 0ar & fav 7@, aud fza
# v ¥ fam M7 T fzAY #7 oag
agrar & fF dem @ A wIET A
aregar & ww 1 g U fgat &
awror & f oifeeam g2, fast st ag
shrmr A weew T}, WA
yerq worr wifgr | gfTar & WA
frggere aft ot @ &, gfrar & A
famar adt & fs dmer 2@ & w1 @
3o gk g qoft e faari o
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wiftra wd . ghacyT o 9@
oft gare wEEfaez wegfaer & Aan
MMM FT R AR FE R A 99 &
are 7Y 7 w93 e gary @ AfEa
gwa Ag gy ) WA § A0 faar g
feefY v gmer frnr &7 21, =9 & AM9
W ag ZE gre 17 A 2

W gwo tw. @At : frmA a7

fagr &

st wrm fagrt aredar o freA A
ZUTTT AT4Y &Y 2 | A9 29 [T 7L HTHRAW
Y ar7 Fg1 2 A1 37 X fAeA A%
qiEmm dY arfaa 2 Hfes 7 oq
gufrsr 9T g1 ag frar, 9 7 A
& arq +t gfvrwm a@ fear) 9w F
frrrratzg 2 zga gy 701 & A9
femar wTa #1 #1foer 41 2 o7 ATER
Tl AY @Y w7 AT R AN gEEOH
g a1 9% fr==y 1 FA 9 A A
Y oY qAT AT H IR 97 AqTIAA 2
w3t yaT AT e qfg arTm 7191 F
fro fame &), sre s w3 & A
FATY Hmreit Y AR qeAAT
W T T gAY syAET A7 A9
A AT ¥ qTq W AT gard A
¥4 3 A & wwwar g fe gz
fres st wvgfae i & Farel Y
W GATEE FA AT AL IW A WA
e 71§ yfawt fafg &7 m5ar & A
FgafaFr a2 f& g7 ™ fgas a1
QT JTF IAX FT 7T FT | 741 57
aaQFl faqza 3 w2rg, N INRfw
qft & § f5 &3z fasea 1 ifqga
&6 A AT AR 1 AF WA 3 FAT
araea® ¢ 5 A, arfaears st sy
# A AW @ | g, ww@w oF A
Fardt et 71 W g v A
®9 #1 gy 7T g



259 Demands for Grants

st CR. WHo WAl : UT® UATER

g

st uzw fagrd ardd - 3z Fre
e tavm & g & feAl ¥ amw
FA o Em ¥ gz N wfrawa &
faga #1 afegm 77 & "8 A @
ur & @ & gwy mFAT w7 WA
fexmr a2 A T fowAr @7 837
T Zhm oY & 53 Am 7 AA g A
7g v # f& frem oY meaAn
1 gareE zE A1 AN AwTE ZA A
IAOAT | TET F1R ATAT AR 20 AREAA
afz= 3, mwwgrg vz 2 oEm TAEL
o197 & fan varar AzaETIAn A1 AFAT
2 fazst q= a1 2 Afes nw am
me p e fapz gy faa feemr &
FIOM 49 A¥AT & @17 I/ T A ag A
I ZmEA FTAZ R AT FT A3 AT |
wmFTzATE 1 ¢ frogw AR ATa7
AL 77 O sATAAEAY A4 W7 0IH AW
%1 famg 7 | 78 24 ;17 70, 1947 &
orare w7 §m 7 oFfe a3 A
1949 7 zf g7 514 I A oATA A
A & a1z oA verfarr A1 1w feafa w
AT f& A% 73 270 30
faraT #1 grear ¥, A1 aw fa=re Foam
g fF zart AAfr #771 A @ faww
o 7w fama & wredgm ¥ % ad
A A% A WA Al grT AT 9@
Zm affeAm Y gawr mrA oz ogo
fzamg zaT 2 (sowemar) 37 3 z7 A A=y
g AT g A wgAr g fF faer &
@A gC ATA A gw WA fazw D
qr gafaa 71 W 3 fr afiffr
®azay & Aq gurh fazm Afa wr
A4FATIT FTAR FATE AT A | g gz
aw s gard fazo Afv g7 fadi 9
g § azE gt & a1 A
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IXFY I F G Afgv ;W@
qEYEY 3§, IA® A W gw fewar
& §TAH FTOW AET T A% | qHT &)
AT 7 AT o o wWEo & TGA
FRAITEZ F1 A w2 &1 Afew 2 w7
frem fear | o & o8 @ wrdl
HATZZTAT 9T—f1o Fo uTEo & | I
vl afew 7 2 a¥ gemar
ot g1 mar f& A & 2 T3 99T 4
& arq arfag w9 w130 ) fer 3@ arwAl
&t 7 fa=a 4@ faar mar, 3@ 97 ad@
s fzanr war 1 #ar fear 20 & AargEmAn
¥ qrg $1f fox 77 W oA WA A7
ararg? mEAg maE frsw av R
frem w1 4 sar fear 1 R A qIgw
f& mg srRAr 3709 AT AT AET ) AW W
FAT? W19 a7 TERETT 7Y AT 0

A § q1g zarr qgraew fa17 g
e arfer. A AET 2 AW A 99
oft 77 fgx oY §177 gFEA, ¥T 77 @)
Foa AT v omgrIAr A1, AfEF AT A
Tif AT YA T qqAT 29 WA { AA
AT 1

FY4 garv qrq @ 7 3 gurn fox
37 xq fazsy AfA A zawr fax fama
gar faar @1 gz faza Afa g fzai
FTRTAM F74 7 fawa @12 w
fazar #ifa ot qafaar a0 anfzg 1 gw
fraY gz @ fad, ©7 gz gw @ g
WY §H g ATA & dl 94 {6 Q@ que
arm, A1 gA a7  orazgsar g ¥
frx fa@ra & srare ov A & @
fax saral & qeaesl & w9 9x &7
fr® a1a gart Fard qwa g, fewe ang
THTT ¢, TF WINTT qX, waqa7 & WY A
I X, g7 avt fage Hifr w1 Fretea
w1, ¥ I 8 qrwwwa ¢ o frde
fife ot s § www g oww g,
FT Y |y
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SHRI1 C. M. STEPHEN (Muvattupu-
ha) : Wec have been treaied to two tremen-
wous and powerful orations by two of our
riends from the Opposition, one by Shri
1. N. Mukherjee and the other by Shri
Atal Bihari Vajpayee. Their approach to the
sroblem has been from two different angles,
And their effort, however, has been to show
that the foreign policy of the Government
of India has been a failure, that it lacks
dynamism and purpose and the result is
that India stands bypassed by all the other

nalions and we are nol gelting any
recognition  from any friends in the
world.

The main attack has been by Shri Atal
Bihari Vajpayee, namely that the non-align-
ment policy that our country has been
pursuing has been a failure and the grava-
men of his attack is that whereas Pakistan
has friends, India does not have any,
frirnds. The question immediately arises
what exac'ly the purpose of the foreign
policy is.  Is it the purpose of the foreign
policy that we must have some friends to
back us up as and when cvents need it ?
Or 15 it the purpose of the foreign policy to
project the domestic  policy of India on the
internaltional front  and to find friends
throughout the world not in terms of the

Government of this country or of that
country but in terms of the popular will
throughout the world ?

Let us recall for a momennt the cir-

cumstances under which the non-elignment
policy was evolved. India become indepen-
dent and it became independent in the
context of or as part of an international
mevement of independence. At that time,
imperialism was storng, #nd neo-colonialism
was strong, and an attempt was being made
to exploit even the independent countries,
and an attempt was made in that direction
by the formation of military blocs. The
newly emerging countries had no alternative
but to go to one bloc or the other and to
hang on to one bloc or the other. Counsels
were made in India that we might also
hang on to America ; some other [riends
said that we might hang on to Sovict
Russia. The new countries were joining
one bloc or the other, because they had no
other alternative. Under those circums-
tances, Pandit Jawaharlal Nechru evolved
this new idea that the newly emerging
wouniries might remain non-aligned, that
they might gather together and that there

ASADHA 28, 1893 (SAKA) (Min. of Agrl. & Exi.

262
Affairs)

the way of independence,

any obliga-

was a third way,
absolute independence, without
tion to any military bloc.

It is thus that the non-alignment policy
was born. The three architects of non-
alignment policy, Pandit Jawaharlal Nehru,
Marshall Tito and Nasser evolved it and
there have been three non-alignment con-
ferences since then. The question is whe-
ther that served any purpose. It cannot be
desputed, Sir, that it did serve the purpose
and the events have shown that it served a
very major purpose. What are the things
that we have been asking. We have been
asking for the disarmament, ban of nuclear
weapens, conttol on arm  proliferation. We
have been asking for cultural and economic
help to the under-developed countries. We
have been asking for the universalisation
of United Nations. We have been asking for
admission of China international commu-
nity and we havc been stressing that the
sanction for world peace is not military
blocks, but understanding with the another
and respect for the integrity of one another.
Many vears have gone by and the world has
been spared a total war.

I would submit that non-alignment
policy that India has eivived has yielded
many benefits, If Nixon is going to Peking
for a meeting. | would certainly lay the
blame with the compulsion of circumstances,
It is this tremendous international opinion
that the non-alignment forces have built up
throughout the country, even in  America,
that is forcing the detente between America
and China. That is not a matter for which
anybody should have any regrets at all. My
only point is non-alignment policy is not
something anybody has to mock at. What is
tremendously important is that the world
opinion has got to be built up in favour of
anti-imperialism, in favour of anti-colonia-
lism, in favour of independence and self-
determination and in favour of non-agres-
sion. This purpose is now being served
completely, Sir.

We are now faced with certain other
situations. The situation is, as far as we are
concerned, the question of Bangla Desh. |
must say that Prof. Mukherjec was rather
uncharitable in his comments about the
policy of the Government of India. Self-
contradictions werc apparent in his argu-
ments., He was saying that the Government
of India did not go to world capitals and
did not tell them as to what stand of the..
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(Shri C. M. Stephen]

Qovernment of India is and in the neat
sentence  he  was mocking  that the
ministers of the Government of India were
going to different capitals and calling it
ridiculous. 1 am surprised that he was not
able to know his scif-contradiction  between
the two propositions. He wants recegnition
of Bangla Desh  straightaway. He does not
tell us how the recognitivn will help  their
cause. The question is whether the cause
will be served or not. How the  recognition
will serve the cause 1s & matter 0 be
explained. The position now is and as it has
been amply explained in the debates  in this
House that the recognition s not a mate-
rial thing.

An aggression has been committed on
India through the rover of the refugees
influex. The agression has got to be vacated.
We have got the right of inter ention and to
intervene it is not pecessary that we must
recognise Bangla Desh. lntervention 15 noi
the only method either. There ar: other
methods also and the method in  the first
place is 10 build up the publk opiniun
throughout the world. That public opinion
I1s being built up,

In the course of these ycars, we had
two confrontations. Would it be correct o
say that when we had ua confrontation wc
were left completely friendless in this world.
We have had a confrontation with Pakistan.
Could we say that we were left friendless in
this world. Now there is no confrontation.
If the confrontation com<s, we rely not on
the Governments, not on the military junta,
but ve rely on the millions of people
throughout the country who have got the
non-alignment policy accepted as their phi-
losphy, and who are wedded to the basic
policies of freedom, independcnce, non-
aggression and that sort of things. 1f that
has got to be built up, the position is clear,
Sir. That has built up in America. That is
why, the United States find it difficult 1o
give aid to Pakistan without defying the
public opinion. Public opinion is coming up
against Nixon. Nixon has got to bow to it
Let us not forget that public opinmion is
being built up in favour of our stand, The
Consortium is refusing aid to Pakistan.
W ere does that inspiration come from 7 It
is from the moral stature India has built
up &s a country wedded to certain principiey
and fundamental theses, This is the way we
are going forward. Sabrerattling will not
take us anywhere ; it does nol lead to the
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solution ol any problem, Adventurist postu-
res will not do the trick.

India while framing itx policy cannol
forget the fuct that she is trying 10 bea
socialist country. Wc have accepted tocia-
lism as our aim, we swcar by secularism as
our aim. We will find as freinds only those
who acept that socualism as  their aim. 1t is

not a matter of alignment with Soviet
Russia. 1T Soviet Russia is  socialist, we will
certainly scek out and find their  heart

throbbing - in unison with us If soms other
country is wedded o a similar policy as
ours, we will find their heart also throbbing
in unison with ours. This is projectivn of
the demostic policy of India on the interna-
tional plane. Socialism being our domestic
policy, vou cannot expect the capitalist
country's heart throbbing 1n union with ours.

Hence 1t is nevitable that the forcign
policy baing a projection of 1he domestic
pohicy and the domestic  policy being
sociallsm and seculanism, we will certainly
tind as friends those countries belonging 1o a
particular camp. There s no question of
apologising about 1. International opinion
can certainly be brought round. That is
the direction in which we should go.

Now we fird that the cra of regional
military bloc systems 1s sanishing.  In ats
place, a1 cra of spheres of influence is
coming up. That is the new cventuality
facing the world. Wc  havc 1o remain out
of these spheres of influence. We have to
lay the foundation for the existince of
independent nations. For that a philosophy
has got to be built up. If at all anything
has 1o be said on the foreign policy of the
Government of India, it is not that it may
be abandoned, but that it may be vivified
and made moic dynamic. Lel us come out
as champions of this great idea which has
been seeping throughout the world. Let us
not forget that we have got a historic mission
to fulfil.

We were among the first to be indepen-
dent in the postwar period. That has  cast
an obligation, a duty and right on us. The
oblipation is to vioce the sentiments of pcople
who are being oppressed and suppressed.
We hsve got to play that role, come what
may. India with 550 million people can
certainly stand out without the aid of any-
body, If it comes to that. China could do
that, When Vietnam could do that, when
it could stand on s own feet with all the
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American aid apainst it, India, even if it
comes to that, without any aid from anybody
must be uble 1o stand on its own, provided
we do not abandon the furdamental princi-
ples on which our foreign policy has been
footed, wsted and proned (o be completely
correct and unimpeachahle,

On  this basis, [ support the foreign
policy of the Government of India with one
request  only, namelv, that 1t be more
dynamic, more determined.  let us give a
lead 1o the peoples of the world.  Lel us
not forger that whatever governments  may

say, the peoples throughout the world are
with  us, that voiee 1s being heard
throughout the world and there is a rever-

beration throughout the world of that voice,

(i}

I support the Demands for Grants of

the Ministry,

SHRI M. SATYANARAYAN RAO
(Karinmagar) :  So many hon. members
have spohen on this subject as 10 what is

the forcign polies. 1 think Gosvernment may
be hinking that foreign  policy means the
policy formulated by the foreigners. The
policy is only for the forcign countries, not
for our country.  When 1 co.nsider our own
problems, I ihink that the Government is
not at all interested in safeguarding the
interests of our country, Afier all, there is
a saying which must be kept in mind in
international politics or any other politics,
namely that there are no permanent friends
and no permancnt foes, only permanent
interests.  Whether we are safeguarding our
permanent inierests or not is the question
that has to be considered.

When I was a student, I used to discuss
the foreign policy with my colleagues In
1954 the non-aligned foreign policy appeared
1o me to be very good. My colleagues
used to oppose it, but T used to support it
because the situation at that time was
There were two blncs, the Soviet
Union and the U.S.A., and we did not want
to get involved unneccssarily because we
wanted to concentrate on the economic
developmeni of our countrv. But now the
situation has completely changed.

L]

As the time al my disposal is short, I
shall concentrate on Bangla Desh and the
Arab countries, | am very much rained at
the policy of the Arab countries. When
China committed aggression against us, no
country from the Arab world supported us.

1893 (SAKA) (Min, of Agri. & Extl,
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When 1 was a student, Pandit Nehru came
to Hyderabad and he was speaking ata
public meeting on the day when France,
U. K. and lIsrael attacked the U. A. R. He
was roaring like anything as if aggression
had been committed agairst India, because
he was sincere and he wanted to help our
friends.
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But when aggression was committed
against us, the Arab countries never spoke

one word. No countryv came to help us.
Thev are said to be socialist, Muslim
counirics. Where is  their  socialism or

Muslim Religion gone ? In Bangla Desh
the majority are Muslims. When genocide
is being committed, when people are being
butchered and exterminated, nobody from
the Arab countries condemns that, They
think that will be acting against Pakistan

and that is why they are silent. The test
is whether we have any friend in the world
at all.  We have no friend at all. We did

not intervene in Bangla Desh at the proper
time. In 1947, when Pakistan invaded
Kashmir and our army was ready to occupy
the whole territory, unnccessarily we went Lo
U.N.O. and a cease-fire was ordered. After
that we have nol been able 1o solve that
problem till now. Similarly we have created
this problem of Bangla Desh unnecessarily.
As | said on an earlier occasion, had we
intervened, within 24 hours it would have
been solved. Unfortunately, the Govern-
ment has failed. It was afraid.

Our Minister is not acting like a
Sardarji. He must be hold enough, cour-
ageous enough. Whenever | sec a Sardarji,

1 automatically think that he is a very
courageous man, that he will be prepared
for anything.

SHRI ATAL BIHARI VAJPAYEE:

Appearar.ces can be disceptive.

SHRI M. SATYANARAYAN RAO : |
am really surprised that he has abundant
patience and that it is not exhausted. 1
pray to God that it may be exhausted. 1
want him to remember the traditions of
Sardarjis. He has forgotten the traditions
of his ance.tcrs. He should be bold enough
at least now. The time has come when he
should solve the problem. Unless, we are
bold enough. we are not going to solve this
problem or any problem at all.
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{Shri Satvanarayan Rao)

This problem of Rangla Desh 15 alvo our
problem.  Ten million people have come 1o
India It is too great a burden on us. We
are not in a position to feed our own
people. Where is the question of feeding
these people 7 We are spending crores of
rupees on them. Do you know what the
common people are saying about it 7 They
are asking why unnecessarily we are paying
for this. The taxpavers arc worried about
this. We are not in a position 1o develop
our countrs. The whole plan will be up set.
We shall have o spend  a lot of money on
these peopic. Although we have go
sympathy for them. We will have to face
that problem also.

17.00 brs.

So many friends a«sked Sardar Swaran
Singh to resign on that dav. [ dou not
say that he should revign. But | define-
tely say . f »ou arc not serious  of the
problem at least 1o take leave for one week
and make me Forcign Minwster | 1 shall
solve this problem within one  week ; |
shall solve this problem  permancently ; |

hawve got that wourage ; | shall show
the way how 1o solve this problem.

Why should you condemn other coun-
tries and sav that they are giving economic
aid and military aid to Pakistan 7 We arc
ourselves not acting. | think you must now
at lecast rise 10 the occasion and solve this
problem and unnecessarily not interfere with
other countries. It is all past history now
Let us confine our.elves to our own prob-
lems and not meddle in the affairs of other
countries. Previous)y we used to condemn
every country and interfere 12 the affairs of
other countries. That is why nobody
supporicd us.

I was surprised when my friend Mr.
Vajpayec made a plea for recognition. That
is not sufficient now. What is the use of
recogrition alone ? Let us recognise and let
us send our army and drive them out
Even international law will not come in our
way in our doing so. | request you to do this.

vou

SHRI JAGANATH RAQ (Chatrapur) :
The foreign policy of every country is based
on the national security angle. We become
independent in 1947 and at that time the
whole world was divided into two blocs,
East and West. So Panditji thought that
we should not align ourselves with any
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bloc and that we should follow an indepen-
dent foreign policy, policy of non-alignmer.t,
non-intervention in the affairs of other
countries, fricndship with all nations and
malice towards none.

That policy of 1947 is equaliy valid
today. The two blocs are disappearing.
The United States and the Soviet Union
have come together and there is agreement
in SALT. They are also coming together
respect  of space exploration.  President
Nixon is going to Peking and Moscow,
T'he three Super Powers are coming logether
and it 1s good for the world. It will lessen
international tensions

Simply because the Super Powers have
come together does it mean that we should
align ourselves with any onc of them ? Mr.
Vajpayee said that we should reassess our
foreign policy. But he did not sugget any-
thing further. Does he want us lo join
hands with China or the United States or
Soviet Russia ! Do we gain by that. T here-
fore vur poliy should be continued. 1 also
agree that no pobey, domestic or foreign,
should be stauc. There should be no
rigidity about it ; 1t should be flexible. It
would not help us 10 throw overboard our
puley of non-alignment and align ourselves
with any of these nations.

What s friendship in  international
affairs ? Friends are only friends in name
and not in deed. When we are in need no
country comes (o our aid. In 1962 at the
time of Chinese aggression we know how
many friends came to our rescue. In 1965
al the ume ol Pakistani conflict did any
country come to our aid 7 What we gained
in the conflict, we had to give up because
some friends intervened and asked us 1o give
up what we gol.

Now wc are confronied with Bangla
Desh issue.  As | said before friendship 1n
international affairs means [riendship only
in na ne, because any friendly county would
first look its own sell interest. Which
country will come to our help in solving the
Bangla Desh issuc ? We have donc it
because the people of Bangla Desh are our
own kith and kin. It 13 our neighbouring
country. We agreed ; we endonsed their
uspirations for sclf-dectermination and inde-
pendence. That is why we were willing,
willingly and ungrudgingly, to take the
refugees into our country. Their number is
increasing ; as the Rchabilitation Minister
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said, hc has forewarned us —the numbes
may go up to 10 million. It is likely to
reach about that figure. But therc may be
a further wave of influx ; people may come
in larger numbers. But our policy is onc of
non-alignment. That is the basic policy
which no country should give up, much less
India.

But then the question arises. The
United States also is a friendly country,
but it has been following a policy of arming
Pakistan right from 1954. When our good
friend, Sardar Swaran Singh was there, they
gave him all sorts of assurances, that they
are not shipping arms and ammunition.
But then we are confronted with the publi-
cation in the New Yok Times that two
ships have sailed out, and the number
became three, and later it was learnt that
five more ships arc on the way. Therefore,
the United States wants Pakistan to be
strong, and perhaps they wanted Pakistan
1o be strong, and perhaps they wanted
Pakistan to use the arms against China to
contain communism. And China became a
friend of Pakistan. Therefore, the arms
have to be used against somebody : so they
have used them for the aggression in East
Bengal.

Now, President Nixon is coming nearer
o China and also to the Soviet Union.

My fear is that China may infiltrate into
Bangla Desh. Unpless we take quick action,
Bangla Desh may be laced with these infil-
trators,

SHR1I K. MANOHARAN : What do
you mean by quick action ?

SHRI JAGANATH RAO 1 will

come to that. I am spelling out what it is.
Mujibur  Rahman was arrested. But
Maulana Bhashani who is an extremist is
not arrested.  Mujibur Rahman, before his
arrest said, *Ualess independence is granted
to Bengla Desh, the extremists may take
advantage of this." That is going to happen.
Any further delay in Bangla Desh getting
independence means infilration of China and
those extremists.

What should we do in the circum-
stances 7 I do not agree with those hon.
Members who say that recognition de jure
is the only solutior, We have recognised
the aspirations of the people of Bangla
Pesh, That is why we have taken large
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numbers of the rcfugees into our country.
When we agree with their aspirations, we
have given them the moral support and we
are fighting the cause of Bangla Desh in the
world capitals. The diplomatic offensive
that we have launched has paid us some
dividends. We cannot expect greater divi-
dends 10 come 10 us, bezause no country,
however convinced it may be about the
justice and the fairness of the cause, would
like to come forward and ally itsell with
a small country which is fighting for its
existence, It does not, therefore, mean
that our diplomatic offensive has failed, that
our foreign policy has failed. Our foreign
policy 1s very guod. Sardar Swaran Singh
is a rough and tough p@rson ; not that he
is not courageous The former Foreign
Minister of the Government of India is short
and sweel. We now have got a tough
person in Sard:r Swaran Singh, The former
Minister was following the same foreign
policy ; and the same policy is being
followed by Sardar Swaran Singh. He is
now coming up : he must rise, awake and
act quickly.

What is the action ? My friend Shri
Manoharan wanted me to spell out what
itis. 1 do not say invade Bangla Desh.
What I would say is this. 1 would put just
two questions to the Foreign Minister and
expect an answer 10 those questions. This
ship  Padma is saillng o Kuarachi. Are
you going to intercept that ship and prevent

the arms and armamenis from reaching
Pakistan ? The House will remember that
in 1962 or so, when the Soviet Prime

Minister, K hrushchev, sent a ship contain-
ing missiles to Cuba, President Kennedy
said that United States would intercept the
ship. The whole world for 48 hours watched
with bated breath to see what wou!d happen.
Luckily, and fortunately for the world, the
ship was withdrawn. Now, are we going
to request our friendly countries to help us
in intercepting the ship ? I would like to
have a categorical reply in simple language,
not in any diplomatic language, from the
Foreign Minister.

17.10 hrs,
[SHr1 R. D, BHANDARE in the Chair)
Secondly, some areas in Bangla Desh

have been liberated. But still, it is a battle-
ﬁﬂdn_ﬂtﬁqﬂ;hﬂl;oingon. Are wo go-
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ing w0 move a resolution in the Security
Council to send a UN Observer Force to
sec that the liberated arcas are occupied by
the refugees and those people who are still
affraid to stay in Bangla Dssh do nut come
to India but coatinge 10 stay there ? At
least this we would do. Let us not depend
on Sweden or other countries o move a
resolution. It is not like moving a reso-
lution for seating China in the UN. We
never wanted W move al, but we used to
support it. | hal the privilege to go in
that delegation, the leader of which was
Mr. Krishna Menon, highly respecied and
cqualiy feared at the UN.  Therefore, the
time has come for us when we have 1o stand
on our own legs. No uother countey will
come to our aid  When we are comvinced
about the rnighteousness of the cause of
Bangla Desh, we have o move that reso-
Jutivn and see that further influx s stopped
and also the people who have come here
miy go back with contifence and live there.
I do not suggest we should occupy those
areas, but something has o be done in the
direction | have indicated, so that it pre-
vents further influx.

| feel if we delay things further, it will
become dangerous for us.  West Pakistan
clearly knows it cannot hold East Bengal
any longer, because of the distance and also
because of the united will of the people
there o become independent.  No country
can hold another country or part of it if the
people are fighting with a  singleness of pur-
pose 1o become independent,  Pakistan may
be concentrating on Azad Kashmir. We have
to anticipile what Iy going to happen. May
be China or some other superpower may

come into Bengla Desh. My information is...

MR. CHAIRMAN : Not

but guecss.

information

SHRI JAGANATH RAO : 1 have no
official sources in information. But when |
go to Calcutta, | hear, people say so many
things. [ understand that the people killed
in Bangla Desh arc mostly Muslims. The
idea i , the Hindus will be terrorised and
would automatically go away to India. Out
of the 7 million refugees who have come,
more than 6} million are Hindus. The youth
and intellectual Muslims in Bangla Desh
have been ru hlessly massacred so that the
Hindus may run away out of fear and they
want 10 cqualise the population there,
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Bangla Desh will become independent and
it may not be a part of Pukis'an.

In these circumstances, we have to act
quickly. Four months have already passed.
We should take quick action on o.r own,
not depending on super-pow:rs,  When we
act, perhaps more countries mav join us

SHRIT SURENDRA MOITANTY (Ken-
drapara) © Sir. in the nincteenth century, a
British Prime Minister, Lord Salisbury, had
said, there were no permanent friends nor
perman:nt  encmies  bul  only  permanent
interests.  Acvording to our foreign  policy
experts, it seems that  here are no perma-
nent friends, no permanent  interests but
vnly permanent cliches, ~ermanent slogans
and permanent prejudices which  should
guide ur foreign policy.  One of those
cliches is non-alignment. | am an admirer
of non-alignment and  during my lenure as
Member of  Parliament during  the last de-
cade, 1 have supported it on many an
occasion.  But a progressive and  dynamic
policy admits of no consistency for all times
o come.

Therefore, when 1 speak on this occasion
on th: Demands for Grants of the Ministry
of External Affairs, 1 feel that the time has
come wien our foreign policy must  have a
new ook and there must be an agonising
reappraisal of the credits  und debits  of our
non-aligned forcign policy.

India being a traditional power and hav-
iPg no extra-territorial anterests, according
to merits foreign p.licy objectives  were very
limited. Those foreign policy  objectives
were, (a) incorperation of the whole of
Kashmir, (b) more constructive and respon-
sive relations with Nepal, (¢) maintaining
the sovereignty of the Indian frontiers, and
(d) promotion of strength and solidarity of
the non-Western world.  In all humility |
ask the Foreign Minister to tell me which
of these of our fureign policy objectives have
been achieved, and in what measures, by our
non-aligned foreign policy. And [ am sure
he will draw blank. Therefore, 1 feel time
has come when there must be a new look on
our foreign policy, and I will spell out pre-
sestly what [ mein by the new look.

There is another thing to which [ wish
to make a reference. Our foreign policy,
being riddled by bureaucratic immobility and
unimaginativeness, it lacks that manoeu.
yeability, that flexibility which we find iy
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the foreign policy of Pakisran. The ping

pong diplomacy is an old story.

Ping pong diplomacy has given way to
diplon.acy of the James Bond type. In this
fast-moving spectrum where ping pong diplo-
macy has given way to James Bond type of
diplomacy, where Kissenger moves with an
alibi, where his arrival, departure and
movements are kept a very secret schedule,
1 would like to know from the Foreign
Minister : is our foreign policy that flexible.
is our foreign policy that manoeuvrable ?

It is no good chanting like a mantra
non-alignment or panch sheel. As wc all
know, we Hindus chant mantras without
understanding the meaning thereof, Simi-
larly, in that manner, chanting of non-
alignment and the panch sheel is meaning-
less. If we were realy non-aligned, when we
condemned interference in the case of Suez,
why were we silent on Hungary 7 Wiy were
we equivocal when it came to Czechoslo-
vakia ?

SHRI PILOO MODY : No guts,

SHRI SURENDRA MOHANTY : Why

did we not support Lumumba in the Congo
crisis but followed obediently the United
Nations Secretary-General Mr. Hammarsk-
joeld 7 Therefore, without mincing words
and without going into these aspects I
would only submit that the time has come
witen our ambivalent foreign policy is
changed, and spelt out moure correctly.
With China emerging in a very big way
after decades of isolation, with USA return-
ing 1o her natural arca of influence and try-
ing to change her profile in Asia, Japan and
USSR evincing increasing interest in South-
East Asia afier the retirement of Britain,
~and the new entente cor fiale between United
|States and China, the time has come when
we _hnvc to think very secriously of our
oreiga policy, a forcign policy not wedded
to llhc role of international go-between,
hich has been our role so far, but to sub-
¥e our own national interest, our own

oreign policy objectives.
L]

ﬁmN‘::l‘llﬂmem had been conceived at a
F betweor :‘: the world had been divided
{blocs h © power blocs. Today both the
Ebloc h“‘ developed fissures ; the Western
! block &‘" that Western, nor the Communist
= M megalith,  With this profile of
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world blocs what we should have is not non-

alignment but polyalignment.

There should be a fexibility. There
should be a choice, an option should always
be open and we should not go about chant-
ing non-alignment as a mantra, valid for all
times and all ages.

There is another aspect to which T wish
to invite the attertion 1o this House—the
new look to which I had referred to earlier.
One of the important aspects of that new
look will be de-frcezin the relations with
China. Sir, it is no good keeping a sore-
running over some arcas like Aksai Chin
which we are never going 1o reclaim back.
I do concede it was Chinese perfidy. But
what gave cdge to Chinese perfidy was
India’s militarv unpreparedness and never
we can restore Aksai Chin in the foresecable
future.  So, over that limited issue 1 do not
think it will be advisable to keep our re-
lationship with China frozen.

Sir, in retrospect it could be recalled
that after we had lost many opporiunities,
Nehru, towards the end, had insisted on
acceptance by  China of the Colombo
Powers proposals which according to him
was the sine gua non for de-freezing relations
with China. But the proposals of the
Colombo Powers are as dead as mutton and
have no relevance to the present context.
The.a, Sir, on the 1st December, 1964 late
Prime Minister, Shri Shastri, had said that
India was prepared for talks with China
consistent with our self-respect though he did
not enlarge upon his concept of self-respect.
On the 16th Secptember, 1966 the present
Prime Minister, Smt. Indira Gandhi, while
making a statement on border incursions by
the Chincse had said : India was prepared
to talk with China should proper conditions
arise. Evea the present Foreign Minister,
Sardar Swaran Singh, is on record to have
stated : “*We arc always prepared to settlc
all matters with our neighbours, including
China. peacefully through bilateral negotia-
tions on the basis of sell-respect for our
territorial integrity and sovereignity.” Sir,
from this it will appear successive Prime
Ministers—three gencrations of  Prime
Ministers—have consistently emphasised that
relationship with China should be de-frozen.
1 ask, in all humility, of the Foreign
Minister what steps his Ministry has taken
to retrieve the situation. We have gota

junior Charge-de-Affairs in Peking. Why
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can't we send a senior officer of the rank of
Ambassador there.

Sir, if you look at the Annual, Report
immobility and stufus que are hunting the
activities of the External Affairs Ministry.
It has perhaps leflt no scope for the Foreign
Minister to operate with flexibilitv. If vou
look at page 2 of the Report in this fastly
changing world of increasing tempo what
have we done : “In Asia and Afr.ca too
the outstandine characteristic of the year, it
mav be, is the fresh emphasis on coopera-
Yion for mutual benetit.”” What was that
mutual cooperation 7 What was the quality
and valve of that cooperation when in the
Afro-Asian Conference not a singke  voice
had been raised in favour of India on the
issve of Bangla Desh ? Regarding South
East Asia the Report sayvs there is increasing
measure of understanding with the powers
of the South East Asian countries, What
is that measurc of understanding ? Who
has supported you on the Bangla Desh issue.
Now Malaysia's ex-Prime Minister, as
Secretary of the Islamic Powers, is making
pilgrimage to Islamabad. Cevion is silent.
Indonesia is ambivalent. What measure of
understanding have you achieved ?

About China, we are in the habit of
wringing our hands in despair and talking
of platitudes which take us neither here nor
there.

In conclusion | would only say what
my hon. friend, Shri Atal Bihari Vajpayee,
has so cloquently emphasized. A nation of
bcggars can have no independent foreign
policy. The only image that we have casi
across the international scene is that of
rosary beads and a begging bowl. But this
will not carry us any further. You have to
develop nuclear power you have to
develop your military striking power and
you have 1o be sell-sufficient cconomically
and militarily before you can have a voice
which can count anything in foreign affairs.

With these words, though it is meaning-
less to support or opposc these [Demands—
it 1s merely formalistic—I beg of the House
and of the Forcign Minister to consider
dispassionately and satisfy the House
whether the policy of non-alignment has
served any foreign policy objective and any
of our national interests and whether it is
going to lead us anywhere.

SHRI KADAR (Bombay-Central Southk
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Mr. Chairman, 1 am thankful to you for
giving me this time but | wonder whether 1
will be able to do justice in half & minute or
two minutes which are left.

17.29 brs.
[Surt K. N. Tiwary in the Chair]

I would like to siv only one thing that
we should not ignore the areas which are
still in Africa and other places where there
should be continuous contact by us.  As we
know, recently they have achieved their
independence, although it may not be called
complcte independence. Recently when |
was in Africa | had seen that the people
there are desiring and are looking forward
to cooperation and guidance from our
country  So far as the diplomatic level is
concerned there are diplomatic contacts but
1 would suggest that there should be political
contacts also. That could be done by

sending missions 1o different countries at
different levesl.
MR. CHAIRMAN : The hon. Member

may continue lOMOrrow,

17.30 hrs.

HALF-AN-HOUR DISCUSSION Re :
LAY-OFF OF WORKERS OF
GANESH FLOUR MILLS, DELHI
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N gx 7 ¥wrA & fao wifew) qra
hadt 5@ oo v A Afr o
7T ey Nfer w @ w1 fawrg el
t 7 afy mfY, Y wi ?
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drgdy ara-—nft w21 war fE v
TR FTEIT I FMG O A F oY ¥ oy
#1 ®rCATAr T°% F1AT A A TET FFT ATAT
@ wr ot mTATAT & | AT ER AT ®
Fag s AEAT g fF gm a? oA
FITAAT FAIAT ¥ TT A ¥ Y oTAE
FTEHTRE !

grad gz, AvmfT wgEm, wer oAz
2 f& w59 ® 397 ¥ gz 1407 fFar war
2 f& 30 swg= A% F1 277 faar qam ¥
qHFT AT 1A ¥ FRY TIA AT ATAT
arfer, w¥ &1 337 mit A% 371 faar nar
piag g1 337 frar wo, WM oE? §
it A% 718 F1gAd 71 ¢ 97 a9
A & FrEF A7 1 Al oW aAT K
wFH fzAd & fAo gm Far #7431 [
g7

sl wrAsaT gwrr grem (FfzE)
qarafr s w7t A g #1 oy 2,
U FgAI 9z ¢ f& TER AR ¥T
9 FITAM #1912 7 9foma &7 @
1 GIET A A A FAT AT AT QA
% 7w Avr oo feet AW A A
ag "afafza &, afsa 3217 a9 oww 9&@w
¥ AW ¥ FHE A1 AT g FTE
fear, sa% wmarar zegez ot FAT gE
frar otz m% F1Tm gAET AW 2
AT | T/ FIIOT q2T 9T HAAT 7 aTAT-
TAFTA T AR & AT F IFTC
% faar | &7 A+ AT &Y k@ ag
Y AAFIN 2 7

&8 ara qwrafa wgma, # g qET
Tgar g feost vafafasg @ A faaw
T F oy o) ofy YeW W1 A FaTar
6 5213 tw ark & Fewire ag) fear @t
M wfag awr gan Wit o &
T X aeR, Afew fmed w1 e

1893 (SAKA) Ganesh Flour Mills, Delhi 282
(H.A.H.)

nefafaizas 7 aogd & fedi & goam
® fam, oY worg7 AT L AT G A7 ]
oY gF & 9w 7 § W faak o=
ATH -2 F1 WA g1 TF &, &
%1 frFye fear @ 3 ag =a sr@l f
AA g9 ¥ 7 7 W7 F AT AZAT
f w1 qvErT gAga & fzA1 % fam 34
FrA™ T OTE AWM 0 A9 & fAg
1 T19 74 33 @ g ar adi !

st Ao wgA AW (FAF A7) ¢
qumfy ggEa. FE AT 8 FEA FT
AT=gF 2, TA FT WITLFT A4 T AA-
% FT @R 773 71 Fifaq 1 30 A
Ay ...

awrafa KATQ : ATAANT T AL
% |

@t Ao agr =W & gg ST
qreAr g fF ag®, 1970 & anfe, 1971
aw feaq wagy A fraw faq & fear)
39 fas 9 oY qiw arg w9ar gifage
FE T aFTAT &, INE AL H TAAHE A
w7 @rar & 7 391 fe a9 g g H
¥ mreT qAT AT #1 gHar § ¥ Ay
et 2 31 €A% wTar fAE A a9t
,20 /rE &4 &7 wrer frarar §, 9EE
W MAAAE T WT GINT ) FA T
qgT THtEWA FT g §, A, ¥ar fF af
qrHT ggeq A daAr §, feeeht R A
HF! 94 & fAQ 4390 @i w1 faar
3 T IEEd A A ol e faen
¥z 7 ag) foar &1 fafres age aand
f& w1 fredlt vz 7 faar @)

ww Wit qaatq wwew § e-wW
(o awatfex wwf) : awmfy age,
s afr gro At ¥ N aw @
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|sh araifa ami]

fre & Ot & vz & arwn @ 3, 3w
Faga M ma o A€ A ¥ waddz
Wt e fafra 2 dfs o femm wr
#rar gy feeeY gurAw § —E we
¢ fr feet o g8 wrew @ wWIWT-
WA I AT AL TEE . THE W
¥ gu T ¥ AwA— TEfan aga &
A & far gy fe=h gwma a7 faa
A1 98T £ A1 Y A gR faEA
2 3 frdt orRA A A fawAt @ W17
g & weT g7 gw ETEArR ¥
T 2

o uNT AT9 wrawyt ;. AT g8 2
fs w1 = A F1 A= = aoma
FWfmamad 1 s maawe R,
a1 8% ATgF FarfAza aa= A ko

st wretfex wai @ oz fagga wa
t f¥ 38 ¥ 37 @A AR FUA
wE 2—ar &) TEET gHA ATR @ AR,
s agr A A A 2 w7 A -
iz 71, fordaz g FoAr 93O F),
W art & gua1 fas 8. A9 ¥ avaT 59
az fanrg w=h v A 2 TEE AmHAL
£ Fw-gEATA 21 TH 21 FT AT
W ¥ It ¥ g @ @, AT ag
R gmT e e M ETH At wTE AN A
wT g b WIT T w1 smEedqt 3 A#)
t @ oErR W S FETER-AETO
a1, 3% w9 fot A & fAm &
are Iz g, famE sw ow fam A
o g 2

og fom 9B 9%t g ¥ ad w2
W @t a7 gfifam 22 @9, 1971 %
I 250 285 #1912 frHi & F
®™ & w57 fear ) g@ AT w7
feeeht qafufrdma 1 for 1 focelt qu-
"Pafred ¥ g St gE 60 Tee

JULY 19, 1971

Ganesh Flowur MWls, Delhi 284
(H.A.H.)

I AKF o1 faq dAnz & fw d e
afa gt €, fra® amary ¢ AAwHz
It w30 whw, 1971 aw & g
¢ femr, gufe war fs QA e &
Tamm, yv A mifexa df fs ¥ g wm
A & fAao areg /@ g1 AfeT wean
gu1 fe 3= qu a@w ¥ fear

N} TTHTEATC SR A W16 ¥ QO
a7 far A 2

ot aremtfasy waf : IE% IR A
S gt 1 X o1 Aem w fomr, Afe=
IRA AEA F1 7 foe o Af fzan
TFA AF IR O GR &3 @)

fe=t mefafrzaa 3 37 3 qan fw
@ a e e fogw T w7 &
A 2, ar frr q9mAr WA 2 3ANY
T g & A3wHE 7 ey fE o 3AE
amag Afr ¥ f5 3 de ¥ oA T
zZ, A e F AT wzA b TR
7 F1er AN o, faa) qag 4R
dAZA ®1 FF T T W IR
T fe 7w §A7fma, =1 3@, N
orzx }, Az g7 w9 fom W @ W
TTENTA ¥W Z g & IHIA w6 fw
g sarqifre sfzared N7 qrofaar &
FTON ZW qTENSTA AU KT 91 W\
7@ femma zaw w1 oft fos fvar )

afeA ad g7 37 @ w g Aw fe
#11 T TATN Y qTuTaA ar Ag, A g
A ot frammt frar @ of 4 w@h,
K ¥ g Ay fasA wifge
A w7 fF gm 47 A qug st
goR gw 37 71 A=y M owEgA §
# feeeft nafafrgmm & gg i wrd-
T §7F & T 7 A, A IFA T
Wy & A quifgnr fear ot gn W
30 =k a% ¥t araTy T €1 ) ey R
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10 7t % ¥ Aery fad 200 awA
R &, ow f5 50 aw awY w W | A
¥ areaTg IX 9T AR 41 Q) gATE 7
qAwTE ATE WA 7@ X | @ IA 7479
feT ar=faa fegr mor, A I8@ 5a7 5
W qa 7Y margr w7 TR, AN AW A
aqeqT @1 ATaMY, W dardr Y sATan
o ax A ¥} A=A A I T g AEY
TEA fr gw Sw N 71 3 w7 A0 1T 3y
TR IFAT AT 7

st mf qum : aw vz ¥

wt gremfeey wwt ;. A, 3 RIS
dem AT T w7 gy arA fewrEhe
UTH FI0AT WHYH & AW °H wrg, a1
I grg ®2 7 ox frz ofas A =
#ardgar Fr af fe (1) g%z % Q1%
TSI N g1 faar amm, (2) ux-
fafrdzr ar oxfafrzza wqar aré amw
JAIFRA AL maraz frg IR, AN gIE
®q ¥ Gl 1 STFEAT A=E A7 (3)
FFAT F1 17Z7 AFA 31 ARG AL A
AT |

& g gt 82 7 fz zifew s A
g 9T urzn frgr @ & &vodt gow w1
Y oAzH A I FEAT | W@ AAAHE
e 8 g ar § fr qfs gv 7t qaew
¥4 @ uqr T fear mr @, = fao gw
gL g, W dar FE A AN

T7 A% qTAl 1 24A gU ag TR
& W } fe war oW fom A FOET ITT
¥ fomr o wfgn, ofar fs wnft &l
AT aed) A gvar 67 P ¥ | THRY
A wrer worm wAT R *

ot wiw gowr : W feeht oEfafa-
Bua & oy dwify T § 7

(H.A.H)

ot armtfer ot - o @ fe
¢ | feeeit oafafreow @ & sta-gga=
FT @ 2 A7 woN QEATIA WA
Affa T3 § 2 geq FATAGT AT EH &
A ®1 qraew ¢ vw Ay fafrdt ore g
T T E9T ¥ 9¥T 7o 3 fafaedy me
czfzam gz & g2y A N -
=1 fe oefafadar & sl az
moarfea #Y arnt gtr Aw & S
fafrft ore gz Ge mRF=ag ¥ ot faz
ag gud1  IriTEm 3 fafrer W
(e tqamiaz Fr 91 f@ 3@ e
I 9T META A7,

W afq gam : w17 A fafa<y &
o7 FAr ?

W awitfasy wwi
sfefigae Tawgiz |

fafast orw

§t wAary €qT ;w7 fe= mE-
fafaegsia &t f& qa@w =i F o &
ol ATAEE & Fa W AR IEET
& A AT G AAGA A wATE
&% fam 7 (sogwm). ..

st xramfer =t - et refafa-
| tur @ ¢ fr gfaew w1 &
7 wWifs 17 T dzw Az A AN
¥ ur af § qg9 AN W A@ ¥ Age
faty fs w oG & W OfEw
T A g 97 w@r & vafwe I%a §
f& @ N wrw gEaw ¥ a1 | IE% fag
& A1 ow waet Frge ST g @fe-
qgA WA W AW SO QYT g 3
FeTERTY & FTAATHY € AT FwA §

Frad A FTH W A 9T W fear
gﬁ:mfwﬁmﬂzuﬁm’fih
¥ 37 9 qrAArs F 9E FW § ek
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[shr etz wwi)
IT N ATEATE W g T ¥ et
Frfret ) 3w & 1

ot wiw "l'_l:!ﬁo o urfe M
varah ¥ fawrfoa & afaw

it aremrfwr wt ;- afgaw qafe-
e e fage 7 afaw . ag@
wifs qg e wreer @ e 91 I AT
@frr g &1 T wwAw A &) AR
¥ N AT ) I FW I,
Fyaiz wrw A€ € @ 4 A A A
§ awan fr ag FET A 9T AT @

ot wrRwaT waT arew ;- ag fOw T
< afe@ & W G A E @, W
sfMgam arFr @’

& arwfes wwt © wIAATT ATEI
" & wrEred g0 wigan g f aes
g eI § aud afewTdl o e &
wfr g¥a § ax ag @ wgfea &=
IS AT W@ § W1 I3y 4 wfgw

ot wiw e : =afor A @ wrg
I |

ot aremitfesx wat @ @lo dlo wTE.
R A gra & A 1 afET wreE
At ® & graf-wa fram aw qfwm
o wifaw F€ar )

s drwigR Wfex ®73 3
agtav an §, g owd € fr AT
M N At oy e e
Wiy | v §. . (swwm).

JULY 15, 1971
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«} WTATHT HWIT T« @ JT& FIG
ANawg g darag 2 @A F W
fow dx g7 oifedt vt TR 2 R K

Nt A &g wrw ;g 70 7 71
as forat fex am w0 guT R SRY
¥ war?

wt aremtfey i gz A1 ww &
AT 773 gfera @ ) wrw s Afew
I A 777 AFN  (vwwamw)  ATw ATAY
wTF T%4 £ s¥figm oxfimediz 300
2Ol wAEz 275 mrATer g wfree
¥ grrare A FAfA2Y ¢ GF qow dw
arfra  : ag CEETT AT Qa1 § I
ST W wgd F1 A 3% fan Afew
2@ q7 7z fam w%dt ) faaa ot wwm
AEAIT ATFGT A TR 9 & 3 37 w1 AW
R i A afiz b b
w1 7 & fox sgam wzar g fF aug
ATEAT IZA M7 ¥ o7 @IEr w9d
farEr QY B Aot 2

st fte gAe fawrd  (marer) ¢
IHE F1 T & /& gon ¢ ATl ® AT
WY | ax AT A1 F7 ¥q7 Q090 7

st arwitfesr ot - @ A o aw N
frm n€ &1 47 3 ¥ fam Aar fogaw
®) A ag "raAr A XA A gEareaT §
fe ag afezersy § o afr @12 w0 wd-
T A A AW )

17.5g brs.
The Lok Sabha then adjourmed till Eleven

of the Clock onm Tuesday, July 20, 1971]
Asadha 29, 1893 (Saka).

Printed st Akashdeop Privters, 7 Daryagani. sthi-g.



